
jm ath  Soric* Vol. XLV No. 16
J\— :— :------: ~ ----------

W einndiy, March 14,1984 
Pfcalguna 24, IMS (SiiSit)

L O K  S A B H A  

D E B A T E S

(Vol. XIV contains Nos. tO to '20)

LOK SABHA SECRETARIAT 
NEW DELHI * 
trie* t to . 4.00



_) CONTENT-S 
'· 

Seventh Series. Vot XLIV, 14th Session 1984/190S (Saka) 

Nf>. 16, Wednesday, March 14, 1984/Phalguna 24, 190S (Saka) 

Oral Answers to Questions : 

*Starred Questions Nos. 243, 244 and 247 1-32 

Written Answers to Questions : 

Starred Questions Nos, 248, 249. and 251 to 262 --· · 23-47 

Unstarred Questions No. 2795 to 2861, 2863 to' 2920, ' 

2922 to 2927, 2929 to 2965, 

2967 to 3001 and 3003 to 3079 ... 

Papers Laid on the Table 

Coµimittee on Private Member Bills and 

Resolutions 

_ Seventieth Report Presented 

Committee on Government Assurances 
Eighth Report Presented · 

Matters Under Rule 377 

-

., 

47-337 

340 

344 

344-346 

(i) Need for perspective planning for transport system.in Delhi 

Shri Bheekhabhai 346-348 

(ii) Rehabilitation of refugees from Bangladesh 

Shri Zainal Abedin ... 348-349 
. ' 

(iii) Allocation of more rice to Kerala _ 
Prof. p. J. Kurien .,. 349-350 

' . .• , , 
I 

, ;_;' ' : ._ • • . �. . . : 
. 

*The �ii�+ marked above the name of a Member indicates that the 
questio'11,· was actually asked on the floor of the House by that Member, 

, , : ·1 · • · - , • 

( i ) 
'�,�I• � J 
. . .  



(ii) 

(iv) Need to change education policy in the country · 
-: .. ; 

. 

Shri Vilas Mutterni\vllr: · · 350-351 
(v) �maird fot telel\sing ��·- Wl\,te_r; �n Oa.nals :for -ir.ri,gating the 

dry���s�oRt\D kota and �oondi (Rajast�an)., 351 
(vi) Need to amend the Forest Act, 1980 

Shri Harish Rawat 
General Budget, 1984-85-Gcneral discussion 

,,Shr·i.Madhusudan Vaira.le • _r ( ff 

Shrimati Vidyawati Chaturvedi 
t j4 .. {J I f •• • ,/ Shri A. Neelalohitadasan Nadar 

·sbri F. H. Mohsin 
- 'Shrl Rizak-Ram'' . I ,, 'I 

Shri Chitta Basu 
Shrimati Jayanti Patnaik 
Shri Cbiranji Lal Sharma 

· Shri Chaqdrajit Yadav 
Shri Eduar-do Folciro 

. Shrimati Kcsharbai Kshirsagar 
Shri K. P. Unnikrishnan 
Shri Abdul Rashid Kabuli 
Shri A. K. Roy 

' ) I 1\ � 

Shr'i ipralfab ·Mukherjee ,.. , · , " . . . , . , . , . 

(' r'f) /1 ; 

Dttfuan<ls'for Grants on Account (General). 1984:.'85)- ·'' 
Appropriation (Vote on Ac'Ool'itil�Illil11 , · 

i '''Motion to -intr�duce 
Shri Pranab Mukherjee · 1 

'Mdtion to- consider 
Shri Pranab Mukherjee· 

--···- - ---Sliii'"ltamavalarStiaili'i-
·,, .. , � ·; : 2 ',·.-� ,.�. · .' JI, "Jt� .. : f lJ.! , , , · �- �r,of.1jit Kupiar Mehta 

ClaU.ses 

2 to 4 and 1 

' t 

1· .,. I ' I -

-· 

..... 

() 
351-352 

{ 

. 3S3-364 
364-371 
363-3t8 

378-383 
383-393 
393-399, ,, 
399-406 
40'6-414 
414-420 
420-425 
425:.....429 ) -, . 
429-434 

_434�4,q 
ij1 !P-1'4& 1 

448-'472 

,,,483-494 

4SJ-494 

--ffl-o-494-
"'18.7-493 . ( 

496 



. -· 

(iii) 

MQtion tQ Pass 

Sbri Pranab Mukherjee 496 

Statement on New Gas Strike in Godavari Onshore and Oil and Gas Strike 

at Gandhar in Cambay Basin 

Shri P. Shiv Shankar 

Supplementary Demands for Grants (General), 1983-84 

and 
Demands for Excess Grants (Oeneral), 1981-82 

Shri Ajoy Biswas 

Prof. Ajit Kumar Mehta 

Shri S. M. Krishna 

Appropriation Bill, 1984 

Bill to introduce consider 

Shri S. M. Krishna 

Clauses 

2, 3 and 1 

Motion to Pass 

Sbri S. M. Krishna 

Appropriation (No. 2) Bill,1984 

Bill to Introduce Consider 

Sbri S. M. Krishna 

Clauses 

2, 3 and 1 

Motion to Pass 

Shri S. M. Krishna 

-

498-499 

499 

509-517 

517-525 

521-523 

S26 

527 

527 

S21 

S29 

S29 



LOK SABHA DEBATES 

LOK SABHA 

Wednesday, March 14, 1984 
Phalguna 24, 1905 (Saka) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Study made with regard to Socio-Economic 
Developments of Scheduled Castes in Rural 

Areas 

*243. SHRI MANI RAM BAGRI: 
SHRI TRILOK CHAND : 

Will the Minister of· HOME AFFAIRS 
be pleased to state : 

(a) whether any study has been made 
by Government to know th.: socio-econo
mic development of Scheduled Castes in 
the rural areas of the country particularly 
in Uttar Pradesh, Bihar, Punjab, Orissa 
and Haryana; 

(b) if so, the details thereof stating the 
percentage of Scheduled Castes house
holds living in absolute poverty and 
proportion of the community living 
below poverty line; and 

. 

. 

\ (c) the steps taken by Government to 
improve their socio-economic conditions? 

l!t! q'l{l�lf q l.:liilf if•'l{f ( P..fii:rar 

\lir �ffllT f�•i!T) : ( 1fi) ar'h ( �) 
mlfT•lf �er � 11� m�ff �a:rr � fiil> 
��f:;;rcr ;;nfc=r<1l cfif iif¥T ��1:rr anf�cfi 
�q- u ofclffcfcfi cjf't(cf � I l.:l'G'/lT � mrr 
zr)iif.JT it .r.rrt ii f tj-�ccfi <1 )iif.rT ct:t 

nT fa at!frfT{ � atT"( q11ar-r cfiT �l_cfT � i'l"T'if 

\�� err� qf.:cft-..:1 it; a:r�qrn: cr�r tj-�m 

cfiT af:!lfTrf �lfT'llT i I arf efcfiro \�l[f it 

,- �ef"'l"a ;;nfozrr i:fiT �i:rfa iif.f��m ctiT 
�n:riifr cfiT tlR"T � i'!T'if lfTiH irzrr t 1 

�� ti?fT�zr tlHT 3T:!�f:;;rn iifTf azrl � 
UT1TTfiif<li-3TTfef cfi f<.JcfiHT � ij'i.iif;� it 

"�n: sr�� t �� 1-9oit 1=i" �ii!> arq1Fr 
an:r)� f ii!>m l'flfT � ari'l.: f�cr)i' t srr�cr 
,i;r iift'q cfi'r ;;rn::�r � , 

(ir) 1.:1;;:i:il 1=i", "°rti:6T fcfia"I" d�cl!fi 
zr);;r-rr � �crif cr srfa cfti f<.1f-w,:r f q�Hf 
;i:;m'5fii:t c1"zrr� cr�r f'5fii:rtf.crcr f ifill" ;;rra 

� I �lJ sr<rm if; f�ir t,� ij'l.:cfiT� tr�T. 
fiift"I" ifi.tri:r �:�ri:im .:fr r.:r ;;rrar � ,. 

� q;:r')�yq if�T : , arei:ilff iifT, ar«� 
if .r� ;;rcr1or ii)� i:rc:r� fG.rr � i'fll'Tfii!> 
��ir lliT{ artt-� r1(T fGit lllt t cfi)f 
-�}'l<IIGI' iifcfTiif ;,�1 t l'fl:Tiiff lfi"l' �lRT � 
fcfiai't ;:ir� �. 1fll'T �lar � <1� �� r1�l 
orm<1r ll<rT , ::nr 3 an ;t, I 5 arri'l' crr�r 
6T o �TI�<IT lfi"f q�tf' "'f�r lqf "°� cfcfa 
rmr 1flfT � 311-..: an;;r 1Ji:rr i, fii!>cr -rr 
�Tct> cfiff � cfill Q;ifi" Sl"TOJI' cfi) f i:r�;:ft 
"flfift:!; llTef it aih: ��� �. ;;l?t. 3TT!f � 
ir�r a:r).: �m:r �) �a�r l.lT ffTcf it ii!>Tlf 
;i:;-..:;t crr�r '3"ij'cfif lR""(Tii!> ai-h a:rn::rGr1r 1fl.lr 
�) ��ifiT � •mT '°.,�')' I 3TTlfG°rff "°�ii!>f 

;;:1:mn ;;rr 1.filT lliTlf cfi� arh m:tii!> 1.!i'r 
'lf �l:a "°{l"cfi) ;;r) ;;'lflGf ii!>TlT ... i:fi� �;:J" 
a:mn:1 cfi), -I,f.r<1tG"t ij'i:fT�l cfi) ••• 

SHRIMATI RAM DULAR! SINHA: 

Sir, something more was to be added to 
my original reply. 
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Ttujsnfy ^  art**
^  T T  f?Jr frt tfHT *T*TO f(t
3tT%»tT I

«rt *pftTTir 3tn»> : 3ror« *f
BTTTSt T t t U T  TT*T ’TT^'fT

fT q^-Tf«TTr TT «TfT^? WT I  ? f f T =n

srnrcsft aft* i t t  arfa »TTfa T t  an*r-

Sn't, efat qT-Tf<T£T if TTT3 T MTfH f  I 
TT 'TT*! TT% *T% TV 3TI*1̂ f t  a f tr

jit arq% ^fiT»fa T t  arrnsjft t 7- 
t Atst «i an?ft If i 3*r«f

5TTf*T5T ifl<ft I  I fa*TTt 49 •TTff'T *H 
4 8  T » # ?  M>3H  f*T% s i r  U t aftT f u n  2 

qTHJ >̂TPT r*TS» t?fr Ht 3TT «TT ^  
«pft *f %?r I 3 3f5T»TT ^ipU f  fp 

fcsft T R z l TT SCTTT! 7*THT TTT % 3lU
t *t-*t-tjt wnrwt, »fffT--TJf arrir^ift

TT q«TRT *>n fc? 3=T*t FTTT7 fa-l

fgm* * & ?

«TK *nfi (ST15T * - I  t t )  : 3fZt -TT 
*TT1 -ft Tt *:*=» TT *T31?T ( ,  *15 *[?f <3tTT 
if ^TruT *un £ f* fjRi? tft 
T T t e -T 't T ’itft »TtY3I lit t*WT tft% *TT% 

n*f &, saw og & fa 5o stains
*T 3TCT sj>»rt Tt B5> i  *JT * *TT %

«r-''r-ii» Tt 't*n *r 3n t  ptijti ^rm i
3Tj?r ^ T  5TO qtffPJT T  ?TS*T T  -utT.f

| asYr are if a tT f  |. ^ r ir  3 

an »t«n £. ffl*r *tb *t*tt *t*t^ ** ?nit 
1 1 a r f i r n r r  ^ fr-ira  nt^f ir * * 5 ^  t t  

t u t  T ? ^  I  4 q f^T  Trst* * k t i t  s» 
**?;» JT?.r n ^ f t  O r^  <r f f  {?, * ^  

6 ^qil &, 8 ^rit i  aftr
11 ^ i r  1 % S *i? gifi ?^tiriT t t - i t  
ft; t*i^t <p) »t tt*t^
T?T ^ 3th iff^TT5T ?Tl»fi ^  US 

fqsnft *{ft ff, S^pTT gt^FT sr»fr

hV ^»ra |  1 csjfH ii 5»iJf

4 800 «RT>S TT ST^WH f^«n *r«TT
5 fnfT s* T t  «ttV»V T t ^ T  % 

3^ t t  <Tnn ari^  a ft?  s ^ r t  a*ft«r

t t  sro ro  fffifT 3n ir  1

v ft q « rt< m  »i»Tlt : bimiw *Tf!TS*l, 

w r  a m  « * i^ e t K fT  « tr t i t t 5t t t

3fflT* STT »TOT ?

w w im  *1 ^ 5  : w»iT a n q  ir*t

?f !T> »miT. 3TT3; |

v t  *T̂ rtTT*T OT«Tft : ft q> S i? if
*T*nt»ir 1

r» ft 3T«1T TT ITT «TTPT 3t>T TT^T 

'.TBfTT $  I STJT^ta I T ^  % 4 8 0 0  T * ts  

^  T t 9TPT r ? t ,  WT 3rTT% »>

?TT TT»t fT  ^ft q*n ^TTT? % f ^  5T«ri^ 

S ^ r n  l o o ^ r i r  i r n  f f ^ t  v r in  »ranflt, 

RjftJi'f »> g f ^ ^ r ,  ^ t t t  ? q frr ,

«?>t t  * n i t ,  ^^-■«t?tti gTTT r̂ g Vt

fT5^ T  7 T M  I  *>T f=n^T  ??&> 

=TT9f=TTT ^  ?fUT T»fr a?n% 5 * t t t  

f frm ^  ?T»ITJTT P. fT  f*?T*T 3 »T 3n n ^T y - 

^RTJT I T  *T^ gtflT % f 3T*TT S tf ra  afTT

r»r Tifsr r r  t ? ^ ttt ^ ts% S ^> t

frfTTT S H T t ftr?T?n ft f 3rn%  fH " arr,- 

^=T TT^T ,TT(f% f. ? T=IT TV^ r»TTT 
fgsSrtnn fain n̂ T t  ?

■sft a * t i t  WTf i>5 t : a §  afl iTTfnOr- 

* f 9T5T TT ST^f § q ?  n t  5Tfi»T TT31I 

*r».TTT e*T?ft ^  I 3T> 3) tT 5  fcif g  

U5 TTfjT *rt m flfr tT  TT 7f( q x  r r ^  

jTf=f> % f3FTTt r?TT> a r^ T ^  |  I m  q g t

f r  3 *T*f *T r?» -n ift t i

•>T̂ TT 5 «TTS *T^ 5ITf*m % I 0 ^  3 H 5lt»ff 

T t  3 ? t t  t js r f r  % T t  an jft ^  aft
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**t % =ft% S I *f
H3f«T f?t ITf "Ht 7=TT̂ T |  fa> 1982
83 if 7T 675.76 *rrt? ^  *IW 
fagt »T7T aftr 1983-84 if 
9ITTT 754.86 w ife  VT fe ll "JIT 3ftT 
3T? 1984-85 ft ^  TT»T aft* *3lf 5TT 
T?t £ ?qfaft ^  tft ^ t  '̂Tlt t  
3rt <TT arr?ft § i

«ft *pf>TTO : ’TTTTT ft 3T5 -

$ N rr  an frq f % «-? ^ft f ^ f t

qratff <n^r »tht |  artr m  «T5nqr
I  ft: t h  qr ^ t  qm  fasr n*n |

3  aiPTsn g f a  f7T faH Tt
qr??J rrr?* ir 3rrt ^stst 11

5TVT5T ft?ft : jĵ TTT *rea 50
J=ft»fr 9> i r f t *  ¥ t  T5TT ft 3J1R 

SSlft T! I  3iYt ir̂  SRfT 35> q>-^ fq
®ft jm t  ft j t t  f r  a rrq q i i

farTfa : 3TE78T aft
»t Jist nai f , sflfri arai«r ĵff fair 
qat | ,  *ffT qs* gq^tf fain naT
I I JT^Tfr ft *nq> <f>r ft qsr w r  | fa
* JT JTTfllT ft areniJTT ^TTqT % 51 I 
fTTTTT ft 3^13 STgV f?!JT I  I

q?% *t*TY q g te a  3?int f a  a rw r^  gan 

I  «n ^*fa 3T? ff *T<̂ ffft2Tt
jgi«n 1

SHHIMATI RAM DULARI SINHA :
A study on tho socio-economic develop
ment of scheduled castes and scheduled 
tribes was sponsored by the Ministry of 
Home Affairs and was undertaken by the 
Giri Institute of Development Studios, 
Lucknow,

59 ft s t k  sr̂ 5T if <m?;
TTlft, Sr̂ TT̂ tjt, an̂ ft-T, fllfTTTT

f f f f f s - r s z ? r  ft ff*nr q r e  s ? n w  

w  *rcft fagr 1 1

«ft fa s ifa  5i?? : ^ * 3; % farcr i*£ \-  
z q z  ft qr^r ivrrqwq^ ^  %, ^ r i t

arr-ft f r 'f t?  it frgr | f a  qicraf 5Ttfh

^  ftrsai?? qffr *r f¥^«rrf5T> r\ > ^

garr | ,  q?% % 84 <n:fT£ % 3ik 3r*r 80 
nrr | ,  4 'TTHS -ft fl*fY gf 11 

THit R=nsr |  f a  a m  tw t  h
eft nfWt T̂t if 5> ?nw 

fnfif, ^?r?r q^^r ^  i % qf r̂

S'Tff’T ^  f5t I  1 *f 3TRHT ^5?rr 

f, f a  f*ri % q itf n ^ i f t  ?Txf
t  jtt ?T̂ t i w. q ^ t f f a  y 'm icr arr%

qT h > q^V »r?t?«T atf ^  ^ qr t |
I  f a  farfjf fit«T Jlftift %t T^T %

hit 11 n T^rT  ir a rsq^ ^  faqr
I I  Jf^ft t r ^ q '  ^  Hnrrrq

I i  

«ft 3^151 ^?S ifs> : # JTR^tlf ?Rfq

% ^ffT srsra i

ar^f ?r ^ ? r  |, Trsg

fT'qii^ ^>?r q<rr |  f a  3 (6 ? ^  
TTrrj I fav-r f2S?T if ^ftaTJflr <#
Mfsfip I ,  «■<? arsiTirsT faiTT 11 
% ar^ri^i aft f r q t i  | ,  18
srr?*n^r ?tq f»Tfa?5t ainj |, far*TTr 
tn a rrftT ^  | i

^  ; r |f  qr^JT ^ ta r  |  f a
fq®nt qf^ q-<f5pffn ^ ar^ riff  if ^ tf  

ft s q t  35 i 1 1

The study is contincd to five blocks of 
UP and its findings are under examination 
of the Ministry of Home Affairs.

SHRI ARVIND NETAM : I would 
like to know whether the Government is
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satisfied with the implementation of thc 
Special Component Plan programme in 
the various States. If not, what steps 
is the Government going to take in this 
regprd 7

SHRI P C. SETHI : We are certainly 
not satisfied with thc implementation of 
the programme and that is why wc have 
been sending survey teams of officers; 
wc have also established a monitoring 
team which goes to ihe various States 
and monitors thc programme. Certainly 
the programme needs to be implemented 
in its right earnest, which is not being 
done at present.

TT* 'TTfTTH : aiOTH

ft * r ^  ^ r ® a  tt

^ a r  TTflT g f T  sst <T^<fTiT q>3RT 

ft 50 « m » T  fvreyt? TTfJ
»nfUt *1 T « lf t  STT 35

arnt»r i <nrr *th  jftir % Te?r t

a r t r f  fwtr I  «H>T f«R  T ct r̂T

* 5  ar^ra ^ g i f t  *t«htst g fT 

i r f t f t  **<ft 3n T ? } ^ l  ft Tclft 5JTT7T 

<RT?T qT 5T?f TnKTT I ft 

% ??nn ? t <Fpn fT * f t * r f  ^Tfsrarr 
^ t f t  TT^T % ffTTf ^W-TT I  Bt 

ir Tttft TT ZTIT rm  %3T t  aftT 3Jfi 
tft j n  *t a rm ^ ant, TtHt t t  ?t *t

t t  &tt ^  ^  t t t̂ ft **?t ^ aftr
f f n  i t i t  TT ZT*T *Tlft ft »Tf<T ?t TOT, 
rtft arrs T t  h t t t t  ¥t sftfH | i 

q m  ft »t? f T n i  q*  T fn m

^fr3R arYr bUfesTTfaTTf % f<TTT 4 4
HTnraff TT 5TTJT fjRTOT | fT

m«jT<j aft faq t t  T?t §f snft

5fT3!!T *R T H*T, fT*«% T*q, 5lf 

fW?ft sftT ?fTSR ft^T *T«I 5T3JST lift
^ I aft STTTT 3^51* |  ^  IT̂ r (TT HT5T 

ft anq ^r, 1 980-8 1 ft i*t ann? <tt

a m  ft 1 9 srra errg t t  t^ t

|  I ^ rfT ^  am *  cTT $TTIJ?S T T f l  TT 

ft*9T ^tft *T?t W  jg*TT>

*TI*P | fT  ?HTT WT TTH $ |

fa irm  CTiqfi aft § i *rr?
*> sfiT V> I ,  ( f t * ?  ft*T  ft*

3»>T bAt T f  ffWnr' £ \ gifTt 
jt? qm  *tft * ram  fT  ^ t t t  tt*> tu t  
I  1 ft ft*> *tC»?it ft anspu jj 
fT  n? «ft ? f r^ r  aftr safs^rfrot T  

qT w ^ t  tw t ^ afrr
«TT̂ fte 3T̂ «T̂  « T̂ *t ^ T^Tt,

ftf«nan t t  t t *t t «tj & ?

j»rft tr t , ftft 1 9 8 0  ft 5 »ft ffW ft 
<TBT « n  f T  sft«T f«Tf»T?ft T  W * T  ft a f fq  

?rr^n q;»H |  ai>»
5r*a?T jrroar % f^q { ,  ?it w r  ^>«r 

fjrfJTf^t t  ar'rr ft ti[T a r ^  frrr jftz  

5T * a ? »  TTfe cf» w rijfT  % f?rtr 
Tt^fir ? * ttttt ft T 51 fc 05

TfflTTTr^ ft ^ I 3T« 3 T  »TI5T

irtr, ĴTÎ  TT »HT«T BW Tim g»T 
TfwrT5PT TT TTT gaff ? t̂iT 

fafafft % ai’TT ft 3Tsj»r fyqiifts «'i?rft 
t i  fsr*i*r snqft f<=nn  ̂ jti srjf ffr«n ^ . 
afVr ft aft s?nft ^ 5^  t  3iqr
HTCTT aft qm TT Tft  ̂ W? TOT 
TPT TT Tjt I  ?

^  HTT5T f t« t : f-T *TWT3ff ^

aft a«55R fs«Tl ancTT <T§ frfrapfi ^  

farr ? t s t  *Yt |>?Jc»t ^ s r ia t % 
fniT fem anm |  1

«ft TT* f«?rm T T H C R  : T?f

t l

«ft* I7f t  T IR  | m f t  : H 5TTrTt $  I
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m  h a m  «rro*ra : * 5 !
g ^  <*«!? 5TT*T 55T?TTfq |

« i l  » * i n  * » s > : t t «t  j ^ r i r t  s f t  

T^t I  WIT 3PTift 3TTCfi &
^ f r  ^5rTfft |  I

a r ^ t a v  f e q i i n j  ^ t ? r %  w  

» T ^ m  q ? r  # *  ^  i t  « r r  f a r

1 1 5  H T ^ r r r  f ^ n t v i ^ r  |  1 m ^ R t a r

f« T J T  H j ?  * 5 * T T  ^ T j ? » n  a T J T t e -  

< J ^ ^ T  f o  H T * T 5TT a r * f t  ^

I i

«ft r rq  ftrTra q « n w : T̂jj WT 

^ < i i c T  5  i T T  ?  ^ t  h u t  f s r a r

aftr f i^ IT iq ta  3fvft *ft $...(«ITOTS|)

S T C q t f  : ? * T * > T  ^ « T  T T

^  f a  fiTrT% f ^ T  t  WRI a fm .t  
?  3t V t  3 ? T T  f ' B T  f * f W R  f t  31P T  I

SHRI SATYASADHAN CHAK.RA- 
BORTY : They have to be more responsi
ble in answering questions they appear to 
be very serious abjut it.

MR. SPEAKER : They are more
serious.

»it *rftTPi *in*> : srrq s s ^ t  193 

a p ? r  * f  s f t P i n T . . .  ( s j t w h )

w I t t h  f a ? r m  « n w i R  : s t p j ? *  q r ; f s

T f * r 5 H T  f T T t i  I T  * ? t *T  ! T T * T

f t f a n . . .

SHRI SATYASADHAN CHAKRA- 
BORTY : No, Sir, they are not at all 
serious.

«ft *T*TH TH! Rift : JT r̂^Tnf
5155T «TT, 5T̂ 5T % g # I  *Tsft ^

3T»ftH <TT W?T T^T | f
arrest s h  sr^r ^  f a n . . .

■i®«w n jtea : sf *ft ait, fPrij, *13?*- 
1«t I ,  v ftfiK i JTHI

3  JTrafTT ^  «n ?

Crisis in Paper Industry

*244. SHRIMATI GEETA
MUKHERJEE : Will 

the Minister of INDUSTRY be pleased 
to state :

(a) whether it is a fact that the paper 
industry in the country is passing 
through a crisis becausc of non-availabr 
lity of raw materials in adequate 
quantities;

(b) if so, the details of the shortage 
of raw materials and reasons therefor; 
and

(c) the measures which are being 
taken to resolve the problem ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTY (SHRI 
PATTABHI RAMA RAO) : (a) to (c) A 
statement is laid on the Table of the 
House.

Statement

(a) and (b) ’• The paper industry utilises 
a variety of raw materials such as 
bamboo and hardwoods, bagasse, 
cereal straws, waste paper etc. 
There is no critical shortage of 
these raw material at present. 
However, in order to sustain the 
existing paper mills, and to meet the 
future requirements of paper, it is 
necessary to ensure adequate availa
bility of raw materials on a long 
term basis.

(c) Government arc encouraging the 
use of secondary raw materials such 
as bagasse, cereal straws and waste



1 1 Oral Answers MARCH 14, 1984 Oral Answers 12

paper through a package of fiscal 
reliefs. So far as forest raw mate
rials are concerned, steps are being 
token to develop industry oriented 
plantations specific to the require
ments of the paper industry. In 
addition, in order to augment local 
raw materials. Govt, arc encourag
ing utilisation of imported wood 
chips, wood pulp and waste paper.

SHRIMATI GEETA MUKHERJEE : 
I am rather worries at the philosophical 
tenor of the answer to my question. I 
have asked about the crisis which the 
paper industry is passing through and the 
shortage of raw materials.

MR. SPEAKER : Have you taken the 
answer to be taken for granted ?

SHRIMATI GEETA MUKHERJEE • 
He said, a statement is laid on the Tabic 
of the House. In the melee you could 
not hear it. It say, ‘*Therc is no critical 
shortage of these raw m aterials at 
present**- That means, raw materials 
for paper. And then it says, that 44to 
ensure adequate availability of raw 
materials on a long term basis**, certain 
proposals arc being considered. Why I 
say philosophical i.v, because all over the 
country all kinds of consumers of paper, 
whether they be the Federation of Indian 
Publishers or corrugated box makers or 
ordinary children buying text books and 
paper are crying hoarse about the shor
tage of paper and there is a tremendous 
escalation in the prices. That being the 
case, it is said that, at the moment only 
48 per cent of the capacity of the 
industry is being utilised. I request the 
Hon. Minister to kindly confirm or deny 
whether it is so; whether 48 per cent is 
being utilised or not.

Now, in view of the fact that it *s 
functioning on’y at a very low capacity 
and causing great shortage, both artifi
cial and real, I want to know whether 
this raw material is really in a stage of 
critical shortage and if you tried to really 
push up the production quickly, whether 
it i? under consideration to push up the 
production quickly and— it is not a long

term question—whether there are any 
short term measures also. 1 would like 
to know from the Minister first what are 
the plans to push up the production of 
the p^pcr industry from its present posi
tion, and what are the immediate plans 
with regard to supply of raw material 
from that point of view.

SHRI SATYASADHAN CHAKRA- 
BORTY : Particularly in view of the 
coming elections when we require more 
posters.

MR. SPEAKER : Professor is getting 
very much agitated about elections.

SHRI PATTABHI RAMA RAO : I 
do not agree with Shrimati Gee la 
Mukhcrjce rcgaiding the low capacity. 
True, it is not working lo th-j Tull capa
city. As on 1-1-1984 there were 212 
uuitft in the organised sector manufactur
ing paper and paperboards with an 
installed capacity of 21.65 lakh tonnes. 
The capacity utilisation of the paper 
industry— Madam, please note— has 
declined from a level of 80 per cent to 
about 61 per ccnt; not 41 per ccnt, in 
the last few years. While this is mainly 
due to rapid building up of capacity, 
power and coal shortage, the closure of 
a few mills has also contributed to th*; 
decline of the production in 1983.

SHRIMATI GEETA MUKHERJEE : 
Did you say, “ few years** or “ two 
years" ?

AN HON. MEMBER : Few years.

(interrupt ions)

SHRI PATTABHI RAMA RAO : 
For that I want notice.

SHRIMATI GEETA MUKHERJEE : 
I want your protection, Mr. Speaker.

SHRI PATTABHI RAMA RAO '• It 
is about the immediate past.

SHRIMATI GEETA MUKHERJEE : 
1 just asked whether it is "few years** or 
"tw o years” . What notice is required
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for that ?

SHRI SATYASADHAN CHAKRA- 
BORTY : She has already given you
verbal notice.

SHRIMATI GEETA MUKHERJEE : 
'Few years* or ‘two years’ 7

SHRI PATTABHI RAMA RAO : 
Two years ? (Interruptions) Now I am 
giving for the last few years, not only 
two years In 1979 the installed capacity 
in lakh tonnes, was 13.80; production 
was 10.47 lakh tonnes and pcrccntage 
of capacity utilisation was 75.9. In 1980 
the installed capacity was 15.38 lakh 
tonnes, production was 11.12 lakh tonnes 
and capacity utilisation was 72.3 per 
cent. In 1981— that is two years before 
— the installed capacity was 16.56 lakh 
tonnes, production was 12.35 lakh tonnes 
and pcrccntage of capacity utilisation 
was 74.6. In 1982 the insta led capacity 
was 18.16 lakh tonnes.

SOME HON. MEMBERS ■ She is 
satisfied.

MR. SPEAKER : He has been too
magnanimous. She has asked for two 
years and he ha> given for four years.

SHRIMATI GEETA MUKHERJEE : 
You w;ll not give me time to quote the 
figure'’, of UNI Report which say that 
48 per ccnt is the capacity utilisation. 
The point is whether ii is 60 per ccnt or 
48 per cent, he will check up, bccausc 
he himself is not sure.

SHRI PATTABHI RAMA RAO : I 
am sure. You better check up.

SHRIMATI GEETA MUKHERJEE : 
We are checking up everyday. There is 
tremendous shortage of paper felt by 
every kind of user. Is it a fact and as 
various paper users have complained, 
that this fall in ca pacity utilisation has 
something to do with pushing up the 
prices 7 Is it a fact that (he pricc of 
craft paper has risen by Rs. 2500/- per

tonne only in 1983 ? Is it also a fact 
that the prices of different varieties of 
white paper have increased by Rs. 2500 
to Rs. 3000 within the last year ? It is * 
a fact that this rise in price has some
thing to do with the wilful under-utilisa
tion of capacity by certain private mills ?
Is the Minister aware of it 7 Is he also 
aware that lot of mills are closed today ? 
What steps is he taking to re-open all 
those mills and to curb this artificial rise 
in price ?

SHRI PATTABHI RAMA RAO = 
There is scarcity in the county. N atu
rally, paper priccs may not be the same 
always.

SHRIMATI GEETA MUKHERJEE : 
Scarcity of what ? ^

SHRI PATTABHI RAMA RAO : 
Scarcity of material for manufacturing 
paper.

SHRIMATI GEETA MUKHERJEE : 
With the present state of affairs in the 
paper industry if this is the attitude of 
the Minister, where do wc stand ?

SHRI KRISHNA CHANDRA 
HALDER ■ The Hon. Minister in his 
reply has stated that the capacity utilisa
tion in paper industry has gone down 
from 80 per ccnt to 61 per cent. He 
has also said that many large paper 
plants arc elosed and for that reason 
there is scarcity of paper and the priccs 
of books and other things have risen. Is 
lie aware that one of the large paper 
mills, Bengal Paper Mills situated in 
Raniganj in West Bengal, is closed for a 
long time ? Earlier also it was closed. 
Sir, he is not hearing me. He is reading 
some paper.

MR. SPEAKER : He is listening by
his ears and reading by his eyes.

SHRI KRISHNA CHANDRA 
1IALDER : Whether he can simulta
neously read and listen I do not know. 
But if he docs that I am happy.

What steps is he going to take to re
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open the Bengal Paper Mill 7 This was 
closed second time. What steps are you 
going to take to reduce the price of 
paper so that thc prices of books and 
other things will comc down and thc 
people at large can have thc papers and 
other things at fair and reasonable

Name of thc mill

M/s. Titaghur Paper Mills, 
Kankinara, West Bengal

M/s. Oriental Paper Mills,
Brajraj Nagar, Orissa

M/s. Andhra Pradesh Paper Mills, 
Rajuhmundry, Andhra Pradesh

M/s. Ashok Paper Mills—

(i) Jogighopa (Assam)

(ii) Rameshwar Nagar (Bihar)

M/s. Rohtas Industries Ltd. 
Dalmianagar (Bihar)

M/s. Bengal Paper Mills, 
Raniganj (West Bengal)

........(Interruptions). I can tell you one
thing that if it is the pica of my friend, 
that all sick mills should be nationalised, 
it is not just possible. The machinery 
of all these mills is very old and so many 
other troub /es are also there. Secondly, 
thc financiers arc not prepared to come 
forward. So, it is not that easy to say 
when these mills will be reopened........

(Interruptions).

MR. SPEAKER : Shri Arakal.

SHRI KRISHNA CHANDRA 
HALDER : Sir, part (b) of my question 
is what steps thc Government is going to 
take to reduce thc prices of paper........

(Interruptions).

prices 7

SHRI PATTABHI RAMA RAO : It 
is not merely Bengal Paper Mill that is 
closed down, but I may mention that the 
following mills have been closed down.

Period of Closure

From August 198 2 till date.

From December 1982 to May, 1983.

From April 1983 to June 1983, 

F rom  October 1982 till date.

From November 1982 to April 1983. 
Thc mill resumed production from 
May 198 3 but again stopped reporting 
production from October 1983.

From 1st November 198 3 till date.

This is due to very old and outdated 
machinery which is as old as hundred 
years.

MR. SPEAKER : That is all right. 
Now, please sit down.

SHRI PATTABHI RAMA ROA : 
Thc priccs can be reduced only by incre
asing thc production. Unless thc produ
ction is incrc.iscd, priccs cannot be de
creased. So, naturally'w arc trying to
see........  (Interruptions). Why don’t you
allow me to answer. If you just shout 

like that, how can I answer ? Actualcly, 
wc arc anxious to sec that as mu hh 
production as possible is available to tec 
country. For that purp isc many paprr 
plants have b* cn set up apd they ac 
trying to produce some quantity. Some 
of the new mills have camc up and they  
are trying their best but it will take 
them some time to adjust-.. (Interrup
tions').
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SHRI XAVIAR ARAKAL : Sir, due 
to the non-availability or shortage of 
raw materials, the factories are under- 
utilising their capacity. The prices have 
gone up and many other problems have 
also comc up. In fact, the private 
scctor is not aflected, only the public 
scctor is afTectcd. My question relates 
to one paritcular industry which is 
facing a serious crisis as far as the raw 
matciial is concerned, and that is Vellur 
News Factory of Kerala. This may 
please be noted down and the answer 
may be given later. There was a schcme 
to develop proper plantation area so 
that there may be sufficient raw material.
I would like to know whether the 
Government has taken note or assessed 
ihc requirement of raw material and 
devised any schcme to miet the demand 
and if so, \*hat is the assessment, what 
are the schemes the Government has 
evolved ml whether this Vellur News 
Factory which ii facing a serious 
crisis as far as the raw material is con
cerned. has came to the notice of the 
Government ? Kindly examine it and 
tell us (alter.

MR. SPEAKER : Examine it.

SHRI PATTABHI RAMA RAO : 
Sir, is it possible to answer the questions 
about each and every mill separately ? 
If the hon. Member pivcs a separate 
noiicc for this, 1 will d > that.

P c .ip lc  b e lo w  P o v e r ty  L in e

*24 7. SHRI ATAL RIHARI 
VAJPAYEE :
SHRI RAM VII AS PASWAN :

Will ihc Minister of PLANNING 
pleased to state :

(a) estimated number of persons in 
the country in March, 1977, January, 
1980 and at present, below the poverty 
lines ;

(b) estimated number of persons in 
each x)f these years who were brought 
above the poverty line and also of these 
who were added to the number below 
the poveity line ;

(c) how the poverty line Is defined; 
and

(cl) how it was defined up to Fourth 
Plan period ?

m

THE MINISTER OF PLANNING 
(SHRI S B. CIIAVAN)

(a) and (b): For the years 1977-78 and
1979-80, these arc estimated at 306 mil
lion and 339 million respectively taking 
into account mainly the revised popula
tion estimates The latest estimate in this 
regard relates to the year 1981-82. 
This comes to 282 million, and is based 
on a revision in the estimates of popula
tion of 1979-80 in the light of 1981 
census irnd a growth rate thereof as 
given in the Sixth Plan Document. ’

(c) The poverty line is defined as the 
mid-point of the monthly per capita 
expenditure class having a daily calorie 
intake of 2400 per person in rural 
areas and 2100 in urban agcas.

(d) Upto the Foruth Plan period, 
there was no adoption of any poverty 
line concept as such in the plans.

SHRI ATAL BIHARI VAJPAYEE :
I am happy th'.t the hon. Minister has 
accepted that the number of those who 
crossed the povertyline between 1979-80 
and 1980-81 is only 57 million and not 
120 million, as clairacd by the hon. 
Prime Minister in her spcech on tho
Independence Day. I would like to 
know who misled the Prime Minister— 
is it the Planning Commission or the'** 
Prime Minister’s Secretariat ?

SHRI S B. CIIAVAN : I have tried 
to check the figures from the Prime 
Minister’s ofiico as to how this figure of 
120 million has been mentioned once 
or twice. If we consider the gross figure 
for the Sixth Plan as a whole, 120
million is the correct figure. But this
120 million, which is the targeted
figure, has to be adjusted, taking into 
account the population, the growth of 
population and other factors.
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SHRI ATAL BIHAR] VAJPAYEE : 
He has adjusted the figure and J20 
million has become 57 million ! 
According to the Mid-term Appraisal 
of the Sixth Plan, the poverty ratio fell 
from 51.1 per cent to 41.5 per ccnt or 
9'0 per ccnt in the first two years of the 
Plan. Arc these figures concocted or 
correct ? Because, if ihese figures arc 
correct then, by 1992, there should be 
complete banishment of poverty from 
the country. I would like to know 
whether the hon. Planning Minister 
will set up an independent agency to 
verify the claims made by the Planning 
Commission, which have been challenged, 
not only by politicians but also by 
p ro m in e n t economists of the country. 
Arc you going to play a fraud on the 
people ?

MR. SPEAKER : He has referred
lo ‘concoct'on*. It is used in connection 
with the mixing of drinks.

SHRI ATAL BIHARI VAJPAYEE : 
That is cocktail.

MR SPEAKER : Of course, cocktail 
is also a mixture.

SHRI S B. CHAVAN . There is some 
kind of confusion regarding »he fifures 
given in the Mid-term Appraisal 
document of the Planning Commission 
which, in fact, holds good for two years, 
while the figure of 120 million is for 
all the five years in the Sixth Plan. 
First you h:ivo to remove this confusion. 
I ha vs already said that 120 million is 
the targeted figure, which has (o be 
adjusted at the end of the Sixth Plan, 
taking into account the rate of growth 
in population and other factors. In fact 
it will be too early for us to say as to 
whether this target is going to be achie
ved or not. On the other point, I think 
the hon. Memder has not been properly 
informed.

SHRI ATAL BIHARI VAJPAYEE : 
I am not the Prime Minister.

I am aware of the fact that there are 
some economists, who are challenging 
thi&. When the Mid-term Appraisal was 
being dis:ussed in this very House, I had 
given a very detailed reply, both in Lok 
Sabha as well as Rajya Sabha, to Prof. 
Raj Krishna's point. But, I can assure 
you, a t least the Planning Commission 
is satisfied that there is nothing wrong, 
unless it is brcught to our notice that 
“ these are the matters which require 
serious attention of the Planning 
Commission” . This is the same metho
dology which, in fact, was prepared by 
Raj Krishna and which was implemented, 
for the fust lime for the Sixth Plan 
document. Wc arc trying to monitor on 
the some methodology, jt is only in the 
case of poverty alleviation programme 
and the rate of growth, which we have 
taken together and we have calculated 
these figures on this basis.

SHRI ATAL BIHARI VAJPAYEE : 
Sir, the later p.m of my question has 
not been replied to. My question was 
whether the Government would like to 
set up an independent agency to verify 
claims and counter c!aims ?

SHRI S B CHAVAN . Sir, since the 
Hon. Member is forcing me to answer 
this question, I would only say that no 
two economists will ever agree. Each 
economist has his own method of work
ing. We have put this Sixih Plan Mid
term document before all the eminent 
economists of the country.

AN. HON. MEMBER : You have 
put this before the committed econo
mists.

SHRI S B. CHAVAN : Committed
either to you or to anyone else to a 
matter on which you can have your 
own opinion, but wc have placed this 
Documents before all the eminent 
economists of the country. Excepting 
one or two, 1 don't think any other 
economist has challenged the figure 
which the Prime Minister has given.

SHRI S.B. CHAVAN : The figure has 
comc down to 282 million in 1981-82

SHRI SATYASADHAN
CHAKRABORTY : Sir, he was talking
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of setting up an independent! agency, 
not about thc econom"ts.

T T ?  f a r T T ?  TH W ?  :  3f E I T5T  aft,

T t t w  ? ? t I ,  aTTar ? t  f a n t  

?rt a*r*R it ?ra ?$r an Tgt tr i ? ? t
T3 "TT '*T% jft 31^13 ? ?  ^ fa ?

; j ? t  fern? *r ?t? ?i?f an at 1 1 

a rm t *ft?T-tftvr ? m s  t*t?t 
fa fa??T ^r«n t ? t ^  ?i?ir ?Tt?t T t  

^ r r  % ?t% aner |, fa?** st!t T t ana

t t  nfr<fr Tt %  ?"t% ? t ? t  

jrrairr, a ?  sRTs^frqT *ft?r-?t?T t ^ t  
^Tfgtr I gJ* 3ThV f  5* ?  ^  3rra«TT I

qt3RT ?*> Rjfteq % 1-3 -84 JfTT 
TT̂ST *T 3PTR15 ?!?**? ? °  450 TT 
7 ? r ?  ir?  g it ? ? r q r  «n f a —

“ The latest estimated figures of 
people below thc povertylinc available 
arc for the year 1977-78.”

S*T *?5T?? C 3 m ? *T 3TTT% ??WT 
ft fa a m i  TT? 3ft 3TW? 3T*T5? I  

sr 1977-78 % ST^s? g I 3nq% 
?? rq r  f a  £r a n f a  fa ;? ?  f  3At

5?t  jj=nfaT ?Tl?t T t «̂sn 3;?t t t  €t 

? f 1 1 w ttt Tifl ? 1977-78 % ?rer % 
3 fa* | ?£f 5ft WT ffRT TT  3TTT 
«BT» ? (f  I  ? 3TTTT TT? qftl arfa* 5fa 

*  ^  I  I

ar*ft ^i5r^q> f̂V % vf> « n ?  anTf<i? 

faqT, 3 3PT? ^ r lT  ?Tg1T I  fa 

anT% 3ft 1980-8 1 ? ?  it aRT? TT 
;tw  T^t ?r «r? 20.48 z*  t t  «n
aftT s ? 8r ^  13.33 ?rrcr ??  §t fc*rr 
??T, 3TTT̂  1 27.40 TTt? VT* «?T? TT^ 
vr suw t^ tt ? t  f? ? ?  a  36.36 TTt?

ST* f t  jjtj, 1982-83 ?? % fair 
anq̂ t ar̂ Tsr frr visa 4.46 ^rmr z*  t t  
T^r «n fa^rr ^ 1,07 srra 2? ft  ten  
?qr, ariT% 541.62 TTte ^  M 1 
TT% TIT ==req T«?r «II fsr Ĵt ^ 246.58 
TTtf *ST*t ^t 'ff# fa^ ?ft 3f? 4TT7T 

*rz n  50 t t w z  lift JTeff gsn eft 
faT «rft?t *> T»3T ^ t t  ?
5 ?TTT *T?T5T^ f a n  f a  q r  eft c^n fan ' 

? t f r r  n??T |  q r  a r r r ^ t

«T?B |  i

i r  I ?  » T lft ^t^fTr T it ^ r T T  | 3Tf 3n T

Ir q^ TTT̂rr ^fTr |  fa ^qr *rT̂>TT 
s n f *  f t r f a f r r  m f s r w e r m  if  t i ^  %5M 5r 

5t̂ ?r t t  frJret ^ i^nr ? ^ur srê r̂ «ifa 
*f sft ?ft»r »rft5ft ^ t  aft??
?* t  t t  t |  ?, ^ ? ^ t ^ ? ? i g i?  FcTT 
TT  T%jft ? f  qr H TTTT ^it«ft ??r 

^tt ?(WY ^t t ^ r  % nt% sft?? ? h t  T T ?
?T 5f f  «T> 5T W  T f  ? r %  TT T T ?  ^»>«ft 3f tT

3? f??rf<>rTf ?  3ft fa sir? T ? r  t |  ( t  
?Tt? ^tnf T t  ??T^«ft ?

SHRI S.B. CHAVAN : Sir, the hon. 
Member has asked so many questions. 
It is very difficult to rernamber all thc 
Supplcmcntarics. However, I will try to 
reply.

MR. SPEAKER : It was the last one 
which was the real Supplimcntary.

SHRI S.B. CHAVAN : So far as tho 
last part of thc Supplementary is con
cerned, thc method which we have 
adopted is, in every village the poorest 
among the poor have been cnumarated, 
a list is being published and put on tho 
board........

SHRI RAM VILAS PASWAN : 
Where (Interruptions) We have never 
seen itj Sir.
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SHRI SATYASADHAN
CHAKRABORTY : Where is ihc
board ?

MR. SPEAKER : He has not stopped 
yet.

(Interruptions)

*ft *pftrm  w nnfl: J®
a r r^ tT « f^ i *ft a t  tot

( h»pt 5 ®

f«C T T ^  % * ’* * . .  t

«I«IW : WVt ^Yl *n 5^
«rm ^ i *nft a t  ^ § i w t  gsn

I  W I 5 *TT I ,  Tt I
VBWJT^)

SHRI K. MAYATHEVAR There 
is no board at all.

{Inter rut ions).

MR SPEAKER : Listen to him first. 
How can you say anything beforehand ? 
See what he says.

(Interruptions).

SHRI SATYASADHAN CHAKflA- 
BORTY : I want to know whether the 
Minister himself has seen the board 

(Interruptions)

MR. SPEAKER : Let him say some
thing.

(WJWITR)
«ft irftTTO w \n i \ :

*7 3TTTS |  I t; *1*7 <TT 4 $

R̂ TT ^ I

3TWW 3T!T>it ?Tf t  % |
anq% 3rr?ft sim * 5  i t  ft 1 are
3TTq 5 ?T rftffltr |

«ft tto fa s n s  q ro sra  : f f t  tf ts i m
ST̂ T «TT l

eft sftfanr 1
(«HTOT^)

SHRI SATYASADHAN CHAKRA
BORTY : Sir, how can you allow it ? If 
he says there is an elephant in the 
House, should 1 accept this ?

Mrt.. SPEAKER : I shall appoint him 
to tame it.

SHRI S B CHAVAN : If the lion 
Members are interested in the informa
tion. i am prepared to give it to them. 
But if they arc not iuUiesied in having 
the information, J have no interest in 
pacing on the information 1 have full 
detailed informition. There is no con
fusion in sp;tc of ihj faci ihai the Hon. 
Member, Mr. Paswaii says that he has 
not understood the problem He ha* 
not under su>oJ even tho poverty line 
concerned. ( lntcrrup:ion\). Yes, he him
self said that.

(Interruptions)

MR. SPEAKER : You had your say.
Now, listen lo him

(Interruptions)

SHRI RAM VILAS PASWAN : I
challenge the Minister. If he ki:\dly 
proves, I will resign; if he is wio'ig, 
he must resign. (Interruptions). Don’t 
try to challenge us ( Interruptions). 
Where is the board ? Where is the Plan
ning Commission ofTicc ?

MR. SPEAKER You have not 
allowed him to tell.

( lnttr< uptions)

SHRI S. II. CHAVAN I am not 
yielding...

( Interruptions)

SHRI SATISH AGARWAL : The
whole House will be satisfied if you 
vojch that you have seen a board. (Inte
rruptions). You simply say that you have 
seen the board.
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MR. SPEAKER : Mr. Satish Agarwal, 
let him specify where it is.

SHRI SATISH AGARWAL : He has 
said (hat.

MR. SPEAKER : He has said it, but 
let him specify where il is.

(Interruptions)

SHRI S. B. CHAVAN : Sir, so far as 
the poverty line is concerned, 1 have 
given the figures in pan (c) of the reply 
which tays, it is 2,400 calorics per per
son in the case of rural areas and 2,100 
in the case of urban areas, and when it is 
the basis of converted into the total ex
penditure on 1973-74 figures, which were 
then worked out, according to the 197 3- 
74 priccs it comes to 49.09 and 56.64— 

49.09 is in the rural areas and 56.64 in the 
urban areas according to the 73“74 priccs. 
If this is converted into 1979*80 priccs, 
it comes to Rs. 76 in rural areas and 
Rs. 88 in urbar areas. I have explained 
the procedure, about which the guide
lines have been given by the Planning 
Commission so as to know those who 
arc below the poverty line. It is for 
the State Governments concerned to 
ensurt that these guidelines are scrupu
lously followed. The guidelines is in the 
village the poorest of the poor have to 
be enumerated. The entire list has to 
be properly published, not only in the 
Gram Panchayat but in the Gram Sabha 
Now it is (Interruptions).

If the hon. Members are not satisfied 
with the kind of procedure and the 
guidelines that have been given by the 
Planning Commission, I do not think 
that the Planning Commission can reply 
so far as the implementation part is 
concerned. We have been repeatedly 
requesting the State Governments to 
follow these guidelines and appoi'it 
monitoring committees, have Members 
of Assembly and Members of Parliament 
associated in the monitoring process and 
the members of the minority Commu
nities. These entire guidelines have 
been given to all the State Governments 
and...

MR. SPEAKER : Mr. Chavan, they 
are very much interested in the location 
of that Board, if there is any. What 
Board did you mention 7 Where is this 
located ?

SHRI S. B. CHAVAN : I said the
Gram Panchayat and the Gram Sabha...

MR. SPEAKER : Are required to ...

SHRI S. B. CHAVAN : The list has 
been put before the Gram Panchayat 
and has been approved by the Gram 
Sabha. ((Interruptions).

SHRI SATYASADHAN CHAKRA- 
BORTY : It is entirely wrong.

SHRI HARIKESH BAHADUR : It is 
absolutely incorrect. (Interruptions)

MR. SPEAKER • Is that practice, if 
any, followed 7

SHRI S. B. CHAVAN : Conditions 
differ from State to State. I cannot 
possibly take the responsibility that the 
State Governments have. (Interruptions)

SHRI RAM VILAS PASWAN : Give 
the name of any state. (Interruptions)

fa r f s n  3I ? n s  f a i n  »TST «TI,

giff, fit a H ta -

«rar ?

MR - SPEAKER : The value was allot
ted. The foodgrains were allotted. 
Were they all spent 7 How is it ? That 
is what he wants to know.

SHRI S. B. CHAVAN : So far as the 
allotment of foodgrains is conccrned, the 
foodgrains which were allotted could not 
reach the respective States. That is why 
sometimes the foodgrains could possibly 
not be distributed. It was the cash 
amount which had to be converted for 
foodgrains which had to be supplied. 
There was a time when there was shor
tage of foodgrains...
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SHRI RAM VILAS PASWAN: I have 
given the figures. If these arc wrong, 
let the Minister say these are wrong.
(Interruptions) I have given the figures.
(Interruptions)

MR. SPEAKER : They arc asking 
about the amount. You mentioned 
certain  amount Rs. 50 ) crores.

SH R I RAM VILAS PASWAN : Rs. 
541 crorcs.

MR. SPEAKER : Inspitc of that Rs. 
100 crorcs and something was spent.

SHRI RAM VILAS PASWAN : Out 
of R* 541 crores, Rs. 226 crorcs have 
been spent.

MR SPEAKER : I* that the vora
city ? Is this claim a verified claim ? Or 
that it was not spent.

SHRI S B. CHAVAN : I will have to 
verify those figures.

SHRI RAM VILAS PASWAN : It is 
your answer. This is the answer given 
by the Minister, not by me.

SHRI S. B CHAVAN • What is the 
point m shouting ? (Interruptions) Why
do you not try to understand. (Interrup
tions)

SHRI RAM VILAS PASWAN : You 
hava not done your home work. You 
are the Planning Minister and you do 
not know...

MR. SPEAKER : Not allowed I have 
not allowed him.

(Interruptions )**

PROF. N. G. RANGA : He is wrong. 
( Interruptions).

MR. SPEAKER : Not allowed. 
(interruptions)

PROF. K. K. TEWARY : This must 
be expunged You must expunge this.

SHRJ RAM VILAS PA SWAN : Sir, I 
have asked the question. Sir, it is your 
duty . ..(Interruptions).

MR. SPEAKER : Order. 1 am saying 
something. 1 am saying something.

(Interruptions)

PROF. K K. TEWARY ; • •  
(Interruptions)

MR SPEAKER : Why don’t you 
listen to me ?

(Interruptions)
SOME I ION MEMBERS : What ii 

this ? He is challenging.

SHRI SATYASADHAN CHAKKA- 
BORTY : He is brow-beating the Chair.

(Interrupt ions)

. 3JVJCT
njflsii, wiq at *5T«jijr

v t t  aH T tfaum zfy  i q j

Tin flHIW al f'r r?RT 3|>7 
H R fH I ^ l

SHRI SATISH AGARWAL : Mr.
Tcttary is ihallinging you.

SHRI ATAL BIHARI VAJPAYEE : 
Has Mr Paswan said anything unparlia
mentary ? There is nothing unparliamen
tary. (Interruptions)

arena : a n  ?ff»l *fsi» i

SHRI HARIKESH BAHADUR : He 
Js giving incorrcct reply. He is

*Not recorded.
**Expunged as ordered by the Chair.
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challenging thc Chair. How can we 
to lera te  ?

TT* farTTH T T ^ M  : ff»>T

jt^ b  t t % 3n^ I .  £t ?y
I  I JtU  5  »MB T^BI f  rft ^BT V  

fT *1<TB |  I

MR. SPEAKER : Please listen tom e.
(Interruptions)

MR. SPEAKER • This loo much of 
shouting and also using some offensive 
language regarding, you sec...

SHRI HARiKESH BAHADUR : ... 
against thc speaker. ( Interruptions)

MR. SPEAKER : Please sit down. Let 
me say something. I think, it is very 
extraordinary. Why shoiild you shout 
at each other ? He is an hon. Member 
and Minister. You arc also an hon. 
Member. What do you get by shouting ? 
What do you get by saying something 
which is rather not in good taste.

( In terru p tio n s)

Mft SPiiXKliR : H is all riglit. Hat
you should not s.iy something which is 
too harsh...

SHRI RAM VILAS PASWAN : No,
Sir. It is your duty, Sir. I have not 
said anything unparliamentary.

tt*  firwro fe rn

siw w  m t a a  : 5 ^  a t  t H  B |t
etrTT I 5 *  Bl *??ft 8  fTJTT,

?TfTB ari<T fit ?TT <TT 35T g I
(Interruptions)

SHRI RAM VILAS PASWAN : Why 
did he say all these things 7 I havq given 
certain facts and figures. Let him cither 
acccpt or reject.

^THBT I  I f«PI S T  ?trTT | I STlTTt 

*ft ^  IT *TRT I aft H * 5

«TT am ^  ^  I 5r 3Tiq^>

5IT5T ^t T^TT ^T^BT «TT |

ato %o%* fB*T<t : 20  f w z  

* ts r  t |  I  q r a ? n  3ft aft*  fafB SST  t >  

f^ r lT l T| t  I H T  iifiR  20 ,

25 fa B S  3TT% ^ T  T T . . .

(Interruption.>)

MR. SPEAKER : This is not the 
way.

T * t-T > f t  c tw  sftBi |  1 t f t  q a i  

I ,  5 l  5ft ŜTTJTT I  gT^ff I ^  BIB B^f 
|  I SrfTB j i t  aTBpBB BTB anu t I  3 3 T t 
T T rt TT Bfff ^TBI ^[fg(T I

SHRI RAM VILAS PASWAN : Sir,
I have not said any unparliamentary 
word.

«ft 3T25I fajtTTt *Tartqt : HRsftlT

’TT'T̂ T-T % T>f 3f#65t!T 3TB Bgt 
T ( t  I . . .

a rn iM  H j t o a  : 3 % 5 5  b i b  § f t :

T t f  3R f^ rT  BTB B ^ t 3TTBt ^Tf^TT |

•ifl stzh fa ^ R V g c ^ o t: sfaB , stb- .
f%B TT tBJTffT 3TTT B ^ t T T  tTTft |  | 

aTTTTt f¥W B T > *T 3)> 3f i |f a B  |  ^  

? R l f t  firTCTBTt if 3 f%B | t  ffTBT |  I

* "'Expunged as ordered by thc Chair.
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SHRI SHIVRAJ V. PA U L Sir, who 
will decide whether it is parliamentary 
or unparliamentary, if you don't decide ?

MR SPEARER : My self. I will
decide.

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBB1AH) : Then, 
how can they question ?

MR. SPEAKER : They only say that 
unparliamentary words only should be 
expunged. That is all. They cannot 
decide.

( Interruptions)

SHRI SATYASADHAN CHAKRA- 
BORTY : What is I he problem ? Why 
are they agitated ? He has quoted some 
figures only. Do they mean to say 
quoting figures is unparliamentary ? And 
the Minister after M iristcr is rising.

(Inte rruptions)

MR. SPEAKER : If there is anything 
against the Chair said by Mr. Tcwary, 
that should also be expunged.

( Interruptions)

SHRI SATYASADHAN CHAKRA- 
BORTY : Is quoting some figures un
parliamentary ? They are rising and 
challenging. Sir, many of them arc 
below the poverty line.. (Interruptions)

MR. SPEAKER : Please Sit down
(Interruptions)

SHRI KRISHNA CHANDRA 
HALDER : Sir, you kindly allow a dis
cussion on \Yi\s. ..(Interruption*)

SHRI SATYASADHAN CHAKRA- 
BORTY : He is misleading the House
...(Interruption*) Let the Minister comc 
prepared with the figures. We arc ready 
to have a discussion and wc shall prove 
that the figures given by him are wrong.
( Interruptions) \

MR. SPEAKER : Please sit down. 
The Question Hour is over.

W r i t t e n  A n s w e r s  T o  q u e s t io n s

Aid given to sick units

*248 SHRI P. M. SAYEED : Will 
the Minister of INDUSTRY be pleased 
to state :

(a) whother problem of increasing 
sickness in industry is continuing;

(b) various measures considered to 
help th i sick units in the country;

(c) whether in December, 1983 Rs. 
260 crores were given as aid to 226 
sick units;

(d) to what extent the aid has been 
utilised by these units;

(e) whether in spite of aid, ihe 
per form; in ex- of these units is still poor;

(f) whether G ivcrnmcnt have en
quired into causes of sickness of these 
units even after giving aid; and

4

(g) step*: which are being taken in 
the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) (a) and (b) 
In an expanding economy where produc
tion patterns as well as technology arc 
constantly changing industrial sick
ness cannot be totally eliminated. 
Efforts arc, however, being made to 
limit the in c id en t of industrial sickness 
to the minimum in terms of the policy 
guidelines announced by tho Government 
in October, J981.

(c) to (g) Financial assistance to sick 
units is normally provided by the banks 
and financial institutions who directly 
monitor the use of such assistance.
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Cm?<ff, Wife

if HTW! % :31TTq

• 2 4 9 .  «ft c t g ?  ? ro  : w  n ?  *f*V

n f 3?rr% Tt f?Tr T?*t fT :

( t ) TOT J*J STO  fa?*ft f^*nT

ntqisr*Ji*7 *r arm ?pt^  a *rr?t g * «R

*n.

(*r) to t  *tc^ t % wt? ?f«rf3rat
finriiK, ftesfii, anfc if arfrr-

3 ?«stt % ’nrf'rf s ir e  q? «ft? fem
itjtt *n ?r«n to t ar%T ftrsfi aft? fa^«rr-

*?f STTSSfa ?*ft Tt?®T 7^ 3r«TTT

frof*9<T fr«? *rn *f,

(n )  uf? ^t, fft tot 5^  ?<riTof 

3 3rfi^ 5T5TT T t  q»lfaT TO**«TT T T  *t

»rf ?r, art?

(*f) iffaJTft, rft TOT TTT̂ T

t  ?

q sn w i 8f t h u  *rert («St qto 

vvz<Ta«*nn) : ( t )  aft ft , «ftm«T i

( * )  ft (« r )  n iq m iT * T * f  stf**- 
T t*  T t  tre^r t  <ri? t. g qnsir-
qT?r ^ ĉ *t T *q#w , 7i«r;ff ĉ h

f .P T ^ IT  aft? T.*TZ t%*T w * *f H'flt 

W f f  TT MtfTrT sft3RT % f a ^ R
T t  3tN  T? jf |<J f^xtsr«T T7% % f^Tti 

aft? SffTY wt srt’T T ? ^  % f*TTT f T  TOT

•am % *r atffiaff fT*? n q  f , 

f«?<ft f«TT i«  arf^r?®r, fe?5ft *T»r?

qT^TTT, jftrw aft?: ^T*rf?T grsrr % 

arf^TTfTlff T T  ITT ?5T *lfS?T fTUT I

fa?tnm % * 15  t <  faqfatart T t  *rtfcfl

fen. nq fT  ^  y»m : ^tsj; fraer ir arf»H „ 

5TO*r ^qT?or fHT^nt aft? srfhfrvcr 
arfTH 5?5TT gqiJflf T t  tft k t^ «tt  t ?  i 

*t? stN  t? %  % f?rq n*r Orem srfiranT

vt WTOT *T*TT I  fT TOT fa??ft Jf «*ft 
fa?t»TTO? cprf'cT arfwr sqra 3tt̂ t 
?& I  i 13 fa%m*r?t %

?rr?^?T arffcr g?5rr sftr/anrgT i m  

T t  Tift % TR «T  f*Tfn5T fTtr 
•n? i T??3 ?w TT7«r fT?ft fte?rf % 
5TT5w?r «t art x% fTq »iq 13ft? ^ fsrf»Ri 
frn  »tit 11

f?5?ft ST5TT?TST gRT RT^^T FTTr «rtr 

f*rfVr?5T ffr?T fTir nq f^ftem f % 

qfT"iT*Tf^q, i9 4  »■ grnf if Tirf̂ T arfWr 
575TT ^rrsrf qrt ^r»ft t t^  »rf I ^!T vr^^f 

% »nRTTt/T5^T?t t> gqgTO g«rT7T- 
fJTT TI?^TfT?^ % farr ^tfSH f t̂r 
HTT I 3Tf«T 5?5TT a^WTaff TT 3RqT5TfT 

5f=tfT=Trr T?%  % f?T(T u ^ l f  *f
f:i?tWOT fTIT 3TT ? | |  |

Irregular it ics and Malpractices in 
Lotteries

*251. SHRIM ATI USHA PRAKASH 
C H O U D H A R I :
PROF. SAIF-UD-DIN SOZ : 

Will I lie Minister of HOME AFFAIRS 
be pleased lo state :

(a) whether Government are aware 
of serious irregularities and malpractices 
in the lotteries run by the States and the 
Central Services like the Armed Forccs 
as revealed in the Hindustan Times 
dated 8 February, 1984;

(b) whether several States had invited 
tenders from private parties to give them 
a contract on payment of guarantee 
money; and
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(c) the steps proposed by G overn
m ent to  check the corrupt practices in 
lotteries.

THE M INISTER OF STATE IN THE 
M INISTRY OF HOME AFFAIRS 
(SHRIM ATI RAM DULARI SINHA) :
(a) to  (c) Government have teen the re
port published in the Hindustan Times 
o f 8-2- IQ 8 4 under the caption 
"F raudulen t lot of lotteries*'. Govern
ment are aware that in some States, 
State lotteries are being organised through 
private organising agents and the States 
receivc a fund sum from the organising 
agents as guaranteed pi oh! according to  
the term s of agreement.

The Government o f India have re
quested all the concerned State 
G overnm ents and Un’on Territory 
A dm inistrations to look into camplaints 
of alleged m alpractices in the conduct of 
S tate lotteries and take necessary action 
to  see that m alpr.cticcs in the conduct 
of State lotteries arc stopped.

Setting up of Industries in non-industrial 
D istrict of Gujrat

•2 5 2 . SHRI AMAR SINH
RATHAWA : Will the 

Minister of INDUSTRY be pleased to 
state :

(a) the details of the steps taken by 
Government to set-up industries in the 
non-industrial districts of the country 
and particularly in Adivasi area of 
Gujarat State;

(b) the names of the districts covered 
during the year 198 3 under the scheme;

(c) the programme of Government for 
establishing industries in Public Sector 
or in Private Sector in non-industrial 
districts of the country during the year 
1 9 8 4 ;and

(d) the details of the facilities or 
concessions which arc being given for 
establishing industries in backward 
areas ?

THE M INISTER OF INDUSTRY 
(SH RI NARAYAN DATT T IW A R I):
(a) to  (d) The details of the steps taken 
by the Governm ent to  prom ote setting 
up of industries in th e  non-industrial 
districts o f the country arc contained in 
Press Note dated 27.4 1983 <copics 
available in the Parliament Library). 
From G ujrat, (he four Adivasi districts 
Dangs, Baioach, Panchmahals and 
Sabarkantha have K en  included in the 
list of districts eligible for concessions/ 
incentives.

While deciding ihc location of Central 
projects on techno-economic considera
tion?, backwardness of a region is also a 
factor taken into account.

In addition to the concessions;incen
tives mentioned earlier, over-riding 
priority  is also given in the grant o f 
industrial liccncc*.

Increase in prircs of washing soaps
*253. SHRI P K KODIYAN : Will 

ihc Minisic> or INDUSTRY be pleased 
to state :

(a) whether the prices of washing 
soaps in the market have incrcas>cd consi
derably since the introduction of ban 
on import of animal tallow;

(b) if so. the details of the variation 
in prices since the ban, and

(c) whether this incrc isc is justified ?
THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO): (a) to (c) 
There have btxn reports about some 
increases in the prices of soaps recently, 
which may be related to variation in the 
priccs of indigenous oils.

Import of Swivel Bail Forging bv 
B. H. E. L.

*254. SHRI BHEEKHA BHAI : Will 
the Minister o f INDUSTRY be pleased 
to state :

\

(a) w hether Bharat Heavy Elcctricals,
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Hyderabad and other units arc again 
going to im port Swivel Bail Forging for 
oil rig equipments and o ther forged 
items while such items have already been 
manufactured by indigenous manufac
turers.

(b) if so, quantity thereof;

Cc) whether such im port items arc 
chcapcr than indigenous item s manufac
tured in India, if so, then price 
differences;

(d) the circum stances under which 
BHEL, Hyderabad is encouraging import 
of such items;

(c> whether they have floated any 
tender inviting indigenous manufacturers, 
if not, the reasons thereof; and

(f) whether BHEL, Hyderabad and 
o ther units are making purchases from 
traders and demoralising the small scale 
industries which arc capable of produc
ing the fabricated shicvcls ctc., if so, the 
reasons thereof.

THE MINISTER OF STATE IN T1IE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) to (e) 
BHEl , Hyderabad propose to im p jrt 4 
numbers cach of PC 300 and PC 425 
Swivel Bail forgings f j r  their 1984 
production programme as no indigenous 
manufacturer has been able to m eet the 
requisite quality, reliability and delivery 
schedules. The forgings are to operate  
on varying loads and (hire are stringent 
requirem ents of quality and reliability in 
the m inufaclure of these forgings. 
Tender enquiries were sent by BHEL 
before deciding upon im port. Com pari
son of priccs between imported and 
indigenous supply is not possible as 
current priccs for indigenous supply are 
not available and indig nous m anufac
turers have not been able to n u e t the 
delivery schedules and quality standards.

(f) BHEL have not placed orders 
on any traders for fabrication of sheaves.

Setting up of a Paper M ill in Tripora

*25 5. SHRI AJOY BISWAS : Will 
the Minister qf Industry be pleased to 
State :

(a) whether Government have taken 
any step to set up a Paper Mill in 
Tripura as it is the most urgent demand 
o f the people of Tripura;

(b) if so, details of the proposal ; and

(c) if not, reasons thereof 7

THE MINISTER OF STATE IN  THE 
MINISTRY OF INDUSTRY

(SHRI PATTABHI RAMA RAO)'-
(a) to (c) The Government of 
Tripura have proposed the setting up of 
a paper/pulp mill based on the bamboo 
resources of the S tate, ll is, however, 
necessary that adequate infrastructural 
facilities are available to support a major 
project like a paper mill. As the existing 
infrastructure is inadequate, there is no 
proposal to take up the project in the 
current plan.

Indai’s Place in Industrial World
*256, SHRI MANOHAR LAL 

SAINI : Will the Minister of 
INDUSTRY bo pleased to State :

(a) whether attention of Government 
has been drawn to the article “ Industri- 
lisatioii Descent into Mediocrity" appear
ing in India today of January 31, 1984;

(b) w lu th jr India was the 10th  
induitrialised country i i  the world in 
1960 but today I idia is 20tli or so, as 
countries like Argentina, Spain, B razil, 
Mexico cte. havj pushed India down 
a?id c;m,itries like Switzerland, Sw^don, 
Belgium and lad >n;sia are  also m argi
nally lower than ours and may overtake 
India any time ; and

(c) if so, the reasons for the fall in 
the industrialisation and the steps taken 
to accclcratc the industrial growth 7

THE MINISTER OF STATE IN  THE 
MINISTRY OF INDUSTRY
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(SHRI PATTABHI RAMA RAO):
(a) to (c) The ranking of different 
manufacturing countries is beset with 
several problems. F irst, there is need to 
have an exhaustive coverage of countries 
for such a comparison and this coverage 
must also be indcntical for the period of 
the comparison. Secondly, there are 
o ther lim itations like heterogenity in 
concepts, definitions and statistics of 
manufacturing activities in different
countries. In fact, the author of the 
articlc in question has himself adm itted : 
“ International ranking is always a tricky 
business and may often be misleading**.

The Government has been taking
several steps to stimulate industrial 
production through appropriate changes 
in industrial licensing and import policies 
as well as through m onetary and fiscal 
measures and impro* clien t in infrastru
c tu re .

Fall in Industrial Production

*257. SHRI M V. CHANDRA-
SHEKARA MURTHY : Will

the Minister of INDUSTRY be pleased 
to  state :

(a) whether the pace of industrial 
production had failed to pick up during 
the current financial year;

(b) whether during the first seven
months, April to October 1983, the 
ra te  of industrial growth was just 4.5
pet ccnt as compared to the rate of 8.6 
per cent achieved in 1981-82 ;

(c) whether the overall target of 8 per 
cent envisaged for the full year 198 3-84 
has not been achieved ;

(d) if so, the main reasons ; and

(e) the steps which are being taken 
in this regard 7

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY

* (SHRI PATTABHI RAMA RAO) :
(a) to (c) On the basis of the Index

of Industrial Production compiled by 
the C. S. O ., the rate of industrial 
growth during April-October 1983 was 
4.5% as com pared to 4.2% during the 
corresponding period o f the previous 
year.

The quick index for December 1983 
is now available from the C. S. O. On 
this basis, the growth ra te  during April- 
Dccembcr, 1983 was 4.2%  as compared 
to 3.9% during the corresponding period 
of the previous year.

As explained in the Economic Survey 
presented to the Parliament on 27th 
February, 1984, industrial performance 
in 198 3-84 would have been much 
better, except Tor the fact that some 
important industries experienced signi
ficant decline in production. Of these 
the most important were saleable steel, 
paper and paper board, just manufac
tures and sugar.

The Covernment has been taking 
several steps to stimulate industrial 
production through appropriate changes 
in industrial licensing and import policies 
as well as through monetary and fiscal 
measures and improvement in the per
formance of infrastructure.

f re w  W’sft 9

•258. fcH.q fan H fn n  : W i

frqr *rr«t f f r :

( t ) i n  aftr fasrisft

srfa* trm Tiag n r v n f ittt

P r a t  WTt g t o T n  *

TTP1 3TT* % *T7»T TT aftsr'tfiTT 
farro $  T?T I;

(«r) v n  rrar st\t gqfc
*k^ 3TT fsr% % a**?*  *r it?  | ;

(«T) *UT 7TSJT flTTTtf ffTTT
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*>7«r % fa ir  fq ^ f  if Jj^=r

gF*9 ?ir sqsrs* 3ri% % f?rd

fr?T *rl |  ;

(^ ) **TT JTTTT

% faisrf % H«i?r ^5, af«r?ei fasrsft

v t  , *rfr i t  q z ,  croi t t w  

wt^ t* % tht T̂̂ TJi'TT pt«tt #*>f aftr 

fac-fto araratf & ftqurcft q* - ^ t 

gq*T«B % fa g ,  fq g ?

far f̂t % * q  *r *ftf<T5r sftfei

TT STfrTT*  ̂ ; 3j>T

( ? )  w r  *w an  fsj^r v i  st* tt % 

fsn rt 8r *tFi:*tF?t<t f a ^ i  «rin £ ?

stftn  «n*t («ft HiTiim t h  f a v i r t ) : 

( * )  ( ? )  $ 3  «N1 % 3T>«ftf»TV
f r e fq ^  % ^ tt«t |  1 CT’fta

anFf̂ STRT * t  JT % f?TCT STTaFR

qrn *«TTIT *TIT fa ? jf  «"iff $  gsftT 

*«nf«m asrfaq f % fsnf

f a f a ^ r  ftJTt«m sm m ^H  3T«ifrT 
«r% it *Tta<n, qaft fa^Tf Tra

JTfnjerr, fririm V fafcr arrfa &rw- 

?m  ?PTaV an |  1

WTTR % T%T firm %

ar^^m ^r f^^TR % Rrtr 7 - ^

wtvttW *  »T?mfir v r  faorzr w> 

f%*u 1 1 hr H^unn tisu  s r t

fa ir  JTIT sjjq- *>T fa^Tf f ^ g

s rc ^  firSrfc f r̂tr arfuTcTir 2 qrfr? <̂r̂  

5>»ft 1 a r ^ r q ^ i  a(\x *T̂ T *<T *m  

gfatnaflr f iw m  trqr f r v a T  

stffrtTT |  3T> aftartflV ansTCPT*- 

wTaff % f?rq rv?ft ^  g fa tm ff  aft* 

tft *rt«i 3<Vt mq^'f 

*TT f a * *  wrr?ft |  1

»TTT?ft«T 3ft?ftr«I  ̂ tfT (an. 5ft. 
V̂. arrf. ) s ttt  «rmV “v" fsrvff *r n f

'TfT t̂sRTaff % f̂ TIT f̂ J?for ^  srcffa ^
Tkq>sf^r f^ri? % ar^^mqsn

% fvTir 5Jii5r vjnt irr% 
«ftqor ?rV »if |  1115 t t

qrTJrt^RT^Y ?rnr^% 20 srfasRr ?rv 
«tf*TcT 5>»ft aftt Ĥ riTfrr 7T qfrq>-
sr r̂ it 5nForf5«TP ^fqr?^ arrw f t  an% 
% fT«TMd> sinsr ?tt^ 5>jfV 1

T̂TTrfta aft«ftPr*lf f̂ T TT5JT
3ft?ftfiT  ̂ f^TH fsrqwf q:> 5 ipTte 
f̂V 3rF«r̂ fr»T ntflT ctt ?rr#fsr  ̂ «E»r 

cf ?  qf> qfrsrt^iaff F ^
8W«rr vt ^ n r  1

*Kf3TT far% n eg  st̂ ut % f'T®^'

« f i i  ^  Tjf*T 3rfq-jj?ir a r tr
?T ^ c T  |  |

Ufsrr *> “ gsitn TF551 fsrfii” itw i 
nqr |  ark 3r^«rrq^T

^r qt^ 1 5T«ir m f jtt ^ 
3sft«T f«rrfq=T fe^ta
27-4-1983 % fjcTor (srfergf
% 5W*t?ra) if g-qsHsr sr^r *r>FiTfT 
H>fV fT«i!Jrrflf % qî r 1 1

7T3«I HT^IT ^|3TT fa%  % ir^T*r^ if
tr̂ r a-f F^qrm %?ff r̂V fmq^r «ft 
$ art? ^ J i r  f3T?r % ar^fVTTsrjT *i r^ r  
arNftfT'T: ^Tt f??r*Tr^ 1 1

*TT«ntf M>T «TT-«TWTt WI fit

259  «fi f^?»m gf^Rgr?: ^ar ^irtn 
*r t̂ ^  rqr *pt»t f^  :

(^ ) w t  srsr^ , 1 984 Jf nT-
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tfTVTTt 5f *  ft 3PJ?TTS* TTT
3ftT H5T fif»TT Tf*ft Trt apT7>«r f’PTT «ITO O

(* r) w t  h t *ttt ft h t ^ t t V ef *  WYt  

ar«f-*rwrrft e r ' t  % gsft'T ft v t  a r^ ?n - 

frr* aftr for*.* w t  Ttaft % 
f?Tft t t  farft

(*i) Tfe ?t, s-tV t *t »

^  ; *tVt

(*r) arr ctv 3 *% w r  q f w m

S ?

ftTTHT ft TTiT * V t
q??rf»r r m  r r a )  : (* )  -fr, i

(« r)  ft ( t ) s r *  qft fftfa?*  *ffr 

ft f i n « r f a m  % F?rtT a?r*T s ^ f r
i t t t  « t v h *V e f * %  T o m  m?g- 

*i*nr t t  »g%5T u n t  f* ft *rq g w r t
*T>7 jrrs'ni'Jtrf «TTT ft TTtrft 

v rft  % far* *t t t t t > i f r m  t Tt tttr s t

&TT *?T I  I 3T?-f *T<ff % *TT?T-nro

5H «PJ%3ft ft *T|%*T »rr«T-
f ^ T  ? :

* 4 ^ T fTTli ¥1 TV f^f513-

W*fteSHTT^TT I

2. 3Tc*lfa*r 3TTfT?nf T T ^  TfrfftT- 

fa ff  5T> 8t?;ffT apift 9 % f5Tq
t j T Ir t t  t Pt *st 5r<ri'ir i«

3 TT*?T «TT ft s r 's r ^ R  *TTT 

f*  T> T!7?T*T TT 198 3-84 % 
TTJT5T «TT ft f-T f*TTTfft 3 TfeTSTrT *Y 

*> x r I 3ftT

* m  srrf% t t  ft srfas?* 
^ n rm  ariTr t t ^ t  (

4. srft ▼wff 5T«n fw r r a  «rnfT =ht 
f f t fm r  *T ft * i  t t t t  ^*r « n  ft # » t t
ar^f TT5?ff «PTTlftf T T ^  *TfTT ft 3T- 
5RT |. f w  * R r  i

5. fTTTi vttIt arVr irfftfrvr * i  tttt 
JTita spTft *T«TTO *W TT TfcT^T 5HTTTr
i w r  w rf^ r  i

6. a r r f  % * t«t*  a ih  sh-ich^  
m n  ft spift ^xftjq

7. f^UTT'ff TT 5̂ ft ^rft »«4a ft T^r
‘TT'HT »fY*TT 3rr^> I

g. SffTIT 'fl *TTPTr ft
affirfft nsr ft 3HH> crnt arfft- 

f:TfT<r» q fT  ft
SfTlft ft «^^T  ^ lf fq  ,

9. f*«T5ft VI 5>TT V7ft an^^TVrll 
^TffTrr ft » N  » r  3n;ft i

3«ft<I HTf**! % ar«ft-T *TfVfO * 
«  3«fr*ff 3T5<m ti ir»rf ft Tr-̂ ^
*rrft +t 5>  ̂ i f«:;g f*T-f*qfim
f ^ T f :  f-Tf-JT̂  STSJTTtT ft Jn' T TfT- 
«nfti fir ar^TiJT »r«rw  arc i

T5f*f wgWTTSf ^rrf, sftR f«1TT* ft
m  TiJt<f>fa  ft mWw ft 

BflflTB WmWTT

*260 .  f!l« 5TC"f 5T*rf {
w ftn T T m rw ^  |  : ^

W H  TMt T?  T-Tlft ^  ?FT( TT»fr fv  ;

( ^ )  ^TTJTTVfTft fS * t« 9 TJT̂ fV, 
1984 ^  "ar̂ irf.TT’' ft iT̂ fTWTST

5ttt f^ irr^  ft TT TT^^tfiT f t"
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sft** It sreiftra s *tt^ t t  v i  w «m :r 

P p n t ;

) sfe ?t, at s*9f;*ra a f t *  fr*tt 

% Ml ^  *lt I ;  art?

( n )  35T w fa T .if r tf  * i  w ”\ t t  s u  % ;

f a * *  s tr ^  s»ry s it - ^  I  *«?*r

5*ic*r* w w #  »rf & ?

aaisr »i*ft («ftnnt *iftft) :

(*r) 3ft, ? f  i

( « s )a f t r ( « i )  a iN  ffiTT fa* atfW- 

TTfr«li ’rm  *ptt *r

*lf I  I #STlfa* " i "  % *[*
*n*i% Sr i t  » i i  |  aflT v v r f t*
"tft” % *rm% *r sro amitfqa fa*TT

*nn 11

Revolt by Leprosy Patients Against 
Administration of Tahir pur Ja il Complex 

in Delhi.

*261 : SIIR1 K. A. RAJAN : Will 
;|hc Minister o f HOMF. AFFAIRS be 

p le a s e d  to state :

(a) whether it is a fact that 400 
IJpprosy patients revolted against the 
^Hdminist ration of the Tahirpur Jail 
ijtomplcx in East Delhi as reported in 
Sindian Express* dated 19 Fcbru iry, 
198 4 ; and

:i (b) if  so, their demands and action 
tltften thereon ?

*THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 

.A F F A IR S  (SHRI P. VENKATASUB- 
^ A IA H )  : (a) and (b) The Delhi

J§pninist ration has reported that there 
wfts an incident of assault on the 
Superintendent and some staff members 
by some of the inmates of the home for 
■pprosy and T.B. affected beggers at 
$ th irp u r  on 12th January, 1984. The

incident took place following directions 
by the D irectorate of Social Welfare, 
Delhi to the Mcdical Officer not to 
issue special medical deit as a routine in 
addition to normal diet but to screcn 
each case and prescribe special diet only 
if required. The inmates hud demanded 
issue of special diet without screening 
of each case by the Mcdical Officer. The 
inm ntis also alleged corruption against 
the sta ff The Delhi Administration has 
also slated that the Supdt. of the Home 
has been tiansfcrred ar.d accounts are 
being subjected to speacial audit.-

ifriRT % < 0 n *  n is r

*vT w fw r a

*262.  sft S5TT : WT *Thi|5TT *f^
U? ^ 1% ^  ?TT *PT»1 fo  :

( * )  *TFT<ft 

a n iT * .^  sfqct  S17*W ^t^if I;

(m ) trfe rft % 3i?5T
e f  flftq f r  ^7% % n=nr

faSti trtsRi f^ i»i^t?i

(»l) gt, fit ^ ff S tTT ST̂ T
It whtir fa*T*r ^ *r Ttf annsn
f%m -jTt aftT

at ?7c*r* ŝft n ftn  w r  
|  artT *jP? Hpflf, at 3 tt% w  T̂T«r |  ?

iftsnn *i*t («ft T**o jfto ^ 5 1  «l) :
(<s) q tsn i amftn, ?fi m?raY
<*qtq T>lPTr % farr jftfcT-'T* #JTTT =FT% 
8i vi'ir ffffT 1 1 si?, TisfVg
'TfT'T? ffTTT srgqtfea’ ^  TT, 3flT 
TT̂ qlf ffTTT ift^T #qjT 9F̂ % % T̂̂ f̂ fT 

7̂Ui 3TITTW VT 3TTOIT
ft«n I

(^ ) ^ («t) ma^r nt^T  sj^fsr ^
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a re rtf  * t  JT  % fans

F v « t F^RTO o Y iR T ^ t STlF^ST Ir 

fzoroft vtht  arwt

1 1  ^  TO a r f f r d ^ J i  w ^ ^ r f  *T 
q ra rn i £  jt?  i r ^ f ^ r T  *TT*nt %

fHTT |  flr % **T »TTTfm % H U im n % 

fsrtT WTgEXT  ̂ T5*T ^T tT  I ?T*nf?,

?r*ra iftaRT 3u«rt»r * t n *  s h

utrh  c f  * t  if irtfUi sftProt 

*V a rt*  *>t  T fr |  a ra f*  s*FTTiff 

tt  3 r« m ^  *nraVq F ra ri **r *rt q*r 

Wfafr! TT T^t S I ?H*f e^T 5T*3T

5nf*T5T ? tw  I

T rH W *  8f *>-f>7HT 8i *T? %

VTT<n %y>ajTTlT m  «rf»TW

2795. «ft tut ?n^ TiffV : w t sw u  
aftT W1?T *T^> *1? 9?TI^ ^  i ?tt *T»T

f *  :

(* 0  WT *f HCTISTT * H t
3  anf ^re % ^ttot 40 jpnr «rf*TT 
^ fta r in T  ? t «iit g ;

(*t) q f?  ? t, a t  * r?  % q ra t v r  

a h :  srfaV f % if. F^n
% ?rhr n r r i T  s m  *mt Tt'iTTs? =»t »rf 

I ;  3iVt

(«t) *tF? a i t i  Jielf *1 i i f  fc,

a t  3*r% TrT>n **tt |  ?

«ftr *?ra % r r r o  *i*t
(«ft lJSTo%o<fto «Tf%) ; (*;) TRUJT*

s t t t t i t  ?r srrer arprniTV % j t ^ t i t ,  *r^r- 
t h t  ¥ t  7oo *r»r*n:qT n  

10,000 (s*r ^ a rrr)  v i f r .  ?  •

nift gqf % 140 ^?rci it qj;ft
flTT «TT %f%5T 3*T% %̂ vT 8

$ t 5F5 | #  |  I V I  8 WOTTf %

jrsrjrt v t «rq Jr w *t F*m *rtt

1 i

(^T) qTVTT ^  7TJU ’TTTTT

?mr? ?t  ̂ Ft *5  m ft *aaV ?T*n-
q.T W*!T5fi T t  jp=T Tfif* *  F«T»5

a w n  3«?1U I TT1*I »17€IT %
2 *>qn f^fr-T  f  a m  3 5

qt?T 3rtT 75 ?TH«rr*T % 4 vn*V i^eV 
qj*T g^ Y st, **ITt 3ltT VTf
^ i s f f  *T ?mTn 15 I

(«T) 5Tf t  3 5 * r I

Funds Sanctioned lo Social Organiftatioa 
for Welfare of Scheduled Castes/Scheduled 

Tribe*.

2796 SHRI P IY t'S  TIRKI Will 
the Minister of HOME A H A IR S  be 
pleased to state :

(a) the dctai's of the fund* sanction
ed to various social org;miuition\ for 
the welfare of Scheduled Ca«ir* and 
Scheduled Tribes sincc 1980 till dale 
with particulars of the respective »ocial 
organisations, year-wise ; and

(b) datails of the nature of social 
welfare for which fund* arc generally 
allotted ?

THE MINISTER OF STATE IN 
THE MINISTRY Of HOME AFFAIRS 
(SHRIMATI RAM DULARl SINHA :
(a) and (b) The information is given in 
the statement laid on the table of the 
House. (Placed in Library, sec No. LT 
7925 184)

Pollution of Gnnga Water

2797. SHRI SATYASADHAN 
CHAKRABORTY ; Will the PRIM E 
MINISTER be pleased lo slate the steps 
Government propose to take with regard 
to highly polluted Ganga Water in and 
around Patna and Calcutta which is
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unfit for human consumption ?

i
THE DEPUTY MINISTER IN THE 

DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SINH) : The river 
Ganga is being polluted on account of 
boih industrial as well as domestic 
wastes. The concerned State Boards for 
Prevention and Control of Water 
Pollution are taking appropriate action 
for the regulation of discharge of indus
trial effluents into the river water. A 
comprehensive sewerage scheme is under 
Implementation in Calcutta. A proposal 
for the implementation of Sewerage 
schemcs in all the Metropolitan cities 
on thc Ganga W ater System is under 
consideration of the Government which 
ISTE R -A LIA  co v ers  P ain t.

lado-l'S  Acrcraent on Collaborative 
Projects

2798 SHRI G Y. KR1SHNAN: Will 
the PRIME MINISTER be pleased to 
state :

(a) whether any compronise has been 
reached between Government of India 
and U.S. scientists and engineers for an 
expanded programme of collaborative 
projects ; and

(b) If «r*, thc details in this regard ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND 
OCEAN DEVELOPMENT (SHRI 
SHIVRAJ V. PATIL) : (a) and (b) Thc 
Indo-US cooperation in Science and 
Technology has proceeded in a number 
of areas indctificd under thc aegis of thc 
lndo~US Subcommission in Scicncc and 
Technology. This has been through the

holding of joint workshops between the 
scientists of thc two countries as well as 
joi nt projects in various areas. These 
include earth and atmospheric sciences, 
non-conventional sources of energy, 
semiconductor devices, therapeutic agents 
against cancer, catalysis etc. More 
recently an added thrust to scientific co
operation between thc two countries has 
been provided with th j custablishmcnt of 
Indo-US Senior Scicntific Panel which 
has identified specific areas of intensive 
cooperation .in thc areas such as 
Immunological approaches to Coi trol 
of M alaria and Leprosy, Immunological 
tcachniques in futility regulation, control 
of blindness, biological nitrogen fixation 
and nitrogen utilisation, Biomass produ
ction and Monsoon Research. Work of 
these projects has already been initiated.

Review of 20 Point Programme

2799. KUMARI PUSHPA DEVI 
SINGH : Will thc Minister of PLANN
ING be pleased to state :

(a) whether the 20 Point economic 
programme implemented in different 
States has been reviewed ;

(b) if so, thc progress made in imple
menting verious rural development 
programmes under 20 point Economic 
Programme in Madhya Pradesh ; and

(c) the details thereof 7

THE MINISTER OF PLANNING 
(SHRI S B. CHAVAN) : (a) Yes, Sir.

(b) and (c) : A Statement giving the 
1983-84 targets and achievment 
upto January, 1984 in Madhya 
Pradesh under Rural Develop

ment Schemes under the 20-Point 
Programme is attached.
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Statement

1983-84 Targets and Achievement up to January 1984 
in Madhya Pradesh under the Rural Development 

Sehem es under the 20-Point Programme.

Item  Unit 1983-84 Achicvment upto
Target January,

1984.

Integrated Rural No. of families 275400 191298

Development Programme benefit ted

National Rural 
Employment Programme

Mandays 25200000 15243000

Surplus Land Allotted Acres 15000 3950

Bonded Labour Families 
rehabilitated

Nos. 250 171

Families Economically 
assisted

(a) S. C. Numbers 196000 149841

(b) S. T. Numbers 196000 188847

Drinking W ater Problem 
Solved

No. of villages 6000 4718

House sites Allotted Numbers 50000 32281

Construction As*is- 
tance provided 
Rural Electrification

Nos. 40000 32237

(a) Villages Electrified Nos. 3333 2608

(b) Pumpsets Energised Nos. 32270 26870

Tree Planted Nos. (‘000) 287000 284304

Bio-gas Plants set-up Numbers 5000 3524

Prim ary Health Centres Nos. 5 5

Sub-Centres Nos. 248 5*
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Probe into Cases of Closures and 
Takeovers of Units

2800. SHRI SUNIL MAITRA : Will 
thc Minister of INDUSTRY be pleased 
to state :

(a) whether Government are consi
dering for a thorough probe into all 
closures and takeovers of units closed 
for a period of more ih in a month ;

(b) if so, when ; and

(c) if not, ihe reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RA O ): (a) to (c)
The powers of the Central Government 
and the circumstances under which an 
investigation can be ordcrd into the 
affair? of an industrial undertaking/ 
company arc mentioned in Sections 15 
and 15A of thc Industries (Development 
& Rcgulatior) Act, 1951. These powers 
are to be cxcrciscd on thc merits of each 
case. There is no proposal before the 
Government for a general probe of thc 
nature mentioned in the question. On 
thc other hand, the pjlicy for Sick 
Industries announced in Octobcr 1981 
requires that banks anJ financial 
institutions should examine, on the basis 
of a diagnostic study whether a sick unit 
can b-; revived through appropriate 
measures, including grant of concussions 
and other financial reliefs. Where neces
sary the Central and State Governments 
can also consider other types of assis
tance for the revival of thc sick unit.

Burning of Illegal Migrants Act, 19.0

2801. SIIRI N. E. HORO : Will the 
Minister of HOME AFFAIRS be pleased 
to state : *

(a) whether Government have received 
any report that the copies of thc Illegal 
Migrants Act, 1983, were burnt by 
agitators on alions issue in different part 
of the Brahmputra valley in protest 
against thc alleged attem pts to grant

Indian nationality to  foreign nationals; 
and

(b) if so, thc details regarding thc 
demand of All Assam Students Union 
and All Assam Gana Sangram Parishad in 
this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF, HOME AFFAIRS 
(SHRIMATI RAM DULARI S1NHA) :
(a) and (b) According to information 
furnished by the State Government of 
Assam, the agitators bunit copies of the 
Illegal Migrants (Determ ination by 
Tribunals) Act, 198 3 at some places in 
Assam on 30th January, 1984. AASU/ 
AAGSP have demanded that the above 
Act should be repealed.

Disparity in Overtime Allowance to 
Dak Despatchers

2302 SHRI ASAFAQ HUSAIN : 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether like Staff Car Drivers, 
Despatch Riders and Three-wheeler 
drivers working in R & I Section of 
various Departnv:nts of thc Governm ent 
of India who deliver dak , also get over 
time allowance up to 50 per cent of 
their emoluments;

(b) whether Central Government em 
ployees working in those Departments/ 
Sections who also deliver the dak on 
bicycles, get over lime allowance up to  
1/3 of thuir emoluments;

(c) if so, the reasons for this disparity;

(d) whether Government propose to 
extend thc limit of drawing Overtim e 
Allowance by such employees also to 50 
per cent of thcir emoluments; and

(e) if not, thc reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENJCATASUBBAIAH) = (a) 
and (b) Payment of overtime allowance
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to  staff car drivers is regulated by the 
Staff Car Rules, whereas the drawal of 
overtime allowance for all other staff 
including despatch riders, three-wheeler 
drivers and those who deliver dak on 
bicycles working in R & I Sections of 
the various Departments are governed 
by a separate set of orders. While the 
maximum overtime allowance payable in 
respect of staff car drivers is for 100 
hours in a month, the ceiling on over
time allowance for other Central 
Government employees working in ad
ministrative offices and similarly placcd 
offices is 1/3rd o f their monthly emolu
ments.

(c) The nature of duties and the 
hours of work of the staff car drivers are 
different from those of other categories 
of staff working in administrative 
offices.

(d) and (c) There is no such proposal.

Decentralisation of Planning and Imple
mentation System

2803. SHRI ARJUN SETHI :
SHRI G. Y. KRISHNAN : 

Will the Minister of PLANNING be 
pleased to  state :

(a) whether the Economic Advisory 
Council has recommended that the de- 
ccntralised system of development plann
ing and implementation must have at its 
disposal technical expertise and 
administrative personnel and it should 
offer sufficient scope for active involve
ment of political and social forces at 
appropriate levels;

(b) whether it has further been 
suggested that the functional reasons for 
decentralising, the present sources of 
energy are inadequate and too costly in 
general to sustain broad-based rural 
development, particularly when the 
requirement of higher productivity in 
agriculture and allied industries are 
taken into account, as a'so th ; costs of 
transmission and distribution of commer
cial energy from conventional sources 
such as coif, hydro-electric power and 
oil; and

(c) if so, the details regarding its 
main recommendations and the reaction 
of Government thereon ?

THE MINISTER OF PLANNING 
(SHRI S B. CH AVAN) • ( a) Yes, Sir.

(b) Yes, Sir

(c) The main recommendation of the 
Economic Advisory Council is that an 
operationally effective system of decen
tralised development planning and 
implementation should be built within 
framework of Panchayati Raj Institutions 
with the minimum necessary changes 
required in the political and adm inistra
tive arrangements in the States for 
evolving such a system. It has advocated 
block level planning for agricultural 
growth and rural development, and has 
stressed the need for a *idc range of 
technical expertise for this at block 
level. For certain simpler infrastructural 
facilities like education, health, technical 
training, storage and marketing facilities, 
feeder roads, etc. and for ensuring inter, 
sectoral linkages, it has recommended 
decentralised planning at district level, 
while for more complex and c >stlier 
infrastructural facilities like major roads 
and other communication facilities and 
for generation and distribution of energy 
etc., it has envisaged anoth;r level b e t
ween the district and the State called a 
Development D.vision with n in e  
homogeneity for the purpose of planning 
particularly with respect to agriculture. 
It has further suggested tha t, in the 
decentralised plan for agricultural 
growth, the focus should bz on farmers 
with small and marginal holdingi

As regards the reaction of Govern
ment, the Government have always boon 
keen on decentralisation. Guidlincs for 
district planning were issu-.-d to the States 
as far back as in 1969. Recently, a 
scheme for strengthening of the district 
planning machinery has bsen put into 
operation with cffeci from 1982-83. The 
recommendations of ths Economic 
Advisory Council have bce i s^nt to the 
State Governments for their views.



< 1 1 
57 Written Answers PHALGUNA 24, 1905 (SAKA) Written Answers 58

Setting up of Industries In H. P. Punjab 
and Haryana

2804. PROF. NARAIN CHAND 
PARASHAR ■ Will ihe Minister of 
INDUSTRY be pleased to state :

(a) whether any licence for setting up 
industrial units have been given to any 
parties in Himachal Pradesh, Punjab and 
Haryana during the current financial 
year 1983-84 ;

(b) if so, thc details thereof, sepa
rately, for each State;

(c) whether units have since been set 
up; and

(d) if not, thc likely date by which 
they arc likely to be set up ?

THE M INISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) and (b) 
Yes, Sir. Under the provisons of Indus
tries (Development & Regulation) Act, 
1951, the following number of industrial 
licences were issued for thc States of 
Himachal Pradesh, Punjab and Haryana 
during thc current financial year, i c, 1st 
April 1983 — 31st January, 1984 :

Name of thc No. of Industrial
State Licenc s issued

Himachal Pradesh 5

Punjab 165
*

Haryana 5 5

Details of industrial licences issued 
under thc provisions of Industries (Deve
lopment & Regulation) Act, 1951 arc 
being published regularly by thc Indian 
Investment Centre in their 'M onthly 
News Letter*. Copies of this publication 
are available in thc Parliament Library.

(c) and (d) Out of thc abjvc industrial 
licences, I licence for Himachal Pradesh,
1 52 liccncc for Punjab and 30 licences for 
Haryana have been granted for ‘Carrying 
On-Busincss*. As it generally takes

about two to three years for an indus
trial licence to fructify, the rest of thc 
industrial licences would presently be at 
various stages of implementation.
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Earnings from Patent and Process 
Invented by CFRI

2806 SHRI A K. R O Y : W ill the 
PRIME MINISTER be pleased to state :

(a) details of the earnings from the 
patents and processes invented by the 
C FRI (Ccntral Fuel Research Institute 
of Dhanbad) for the last five years with 
year-wise break-up;

(b) expenditure on the Central Fuel 
Research Institute for the same period;

(c) whether Government are aware 
that high grade silica and Oxalic acid 
have been manufactured by the CRFI 
from the paddy husk having great 
potentiality for the rural economy; and

(d) if so, facts in details and the steps 
taken thereon ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAI V 
PATIL) : (a) Total earnings from the 
release of patents and processes develop
ed by CFRI during the last 5 yeais has 
been Rs. 4,33,600/-. The financial 
yearw isc break-up is as follows :

Year Earnings
(Rs.)
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1979-30 37,000
1980-81 83,600
1981-82 4,000
1982-83 2,62,000
1983-84 57,000

(up to Jan. 1984) 4,43,600

(b) Total expenditure on the CFRI 
during the same period was Rs. 1 404.507 
lakhs. The year-wise break-up is as 
follows *
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Year Expenditure 
(Rs. in lakhs)

1979-80 204.258
1980-81 259.962

1981-82 274.516

1982-83 330 861

1983-84 334.910

(Sanctioned Provision) 1404 507

(c) Yes, Sir. CFRI has developed a 
laboratory scale process for obtaining 
high grade silica and oxalic acid from 
paddy husk -

(d) The process has been released in 
July, 1983, to a small scale industrial 
firm in Hihar to scalc up the proccss 50 
kg/day in collaboration with (he Institute. 
The unit will be installed at DUMKA 
(Hihar) for generating design data for 
Commercial plant. The plant and (he 
development work will be funded by the 
firm.

Offer of Austria for Selling up of Steel 
Plant in India

2807. SHRI CHINTAMANI JENA : 
SHRI HARIHAR SOREN : 

Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether Austria has offered finan
cial packagc for setting up a steel plant 
in India;

(b) if so, on what terms and condi
tions;

(c) the response of Government there 
to;

MARCH 14, 1984

(d) Government policy in regard to
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Betting up  a steel plant in the country 
in near fixture;

(e) whether any site has been select
ed; and

(f) if so, the details there of 7

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI N. K. P SALVE) : (a) lo (c) In 
the first meeting of (he Indo-Austrian 
Commission held in the first week of 
December 19K1, (he Austrian side ex
pressed its readiness to ofTer a financial 
package for the modernisation and 
expansion of the Rourkela steel plant and 
the setting up of a new steel plant in 
Vija^anagai. This offer has been taken 
note of by the Government.

(d) to (f) A steel plant is under cons
truction in Visakhapatnam.

Government have decided in principle 
to set up two more steel plaiits-one at 
Daiiari in Orissa and the other in Vijay- 
nagar in Karnataka. Government's 
decision to  set up steel plant in 
Vijaynagar and Daiiari remains unalter
ed. But a number of studies have 
established I hat in the circumstances 
prevailing in the country a steel plant 
based on the blast furnacc route will be 
exceedingly expensive and will lead to 
heavy losses. So a number of alternative 
processes are being studied to determine 
the most suitable and cost effective 
technology and product mix for the 
proposed steel plants. Jt is anticipated 
that an economically viable scheme for 
implementation of these steel plants will 
be found very soon.

Instructions Regarding Conducting of 
Preliminary Enquiry for ininiating 
f  ormal Disciplinary Proceedings

2808. SHRI HARLSH KUMAR 
GANGWAR : W ill the Minister of 
HOME AFFAIRS be pleased to state :

(a) whether it is a fact that preliminary 
enquiry is conducted to come to a

decision as to whether a prima facie case 
exists for initiation of formal disciplinary 
proceedings for major penalty;

(b) whether any elaborate instructions 
ha^e been issued; and

(c) if so, whether a copy thereof will 
be laid on the Table ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
It is not a requirement, under the rules, 
that a preliminary inquiry should be 
conducted before initiation of formal 
disciplinary proceedings.

(b) No, Sir.

(c) Does not arise.

Modernisation of Durgapur Steel Plant

2809. SHRI MOHAN LAL PATEL : 
Will the Minister of STEEL AND 
MINES be pleased lo state :

(a) whether there is any proposal to 
modernise Durgapur Steel Plant;

(b) if so, the estimated amount re
quired;

(c) whether the British Government 
are willing to help India for the develop
ment of Durgapur Steel Plant; and

(d) if so, the details thereof 7

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N. K. P. SALVE) : (a) Yes, Sir.

(b) to (d) The British Government as 
certain other Governments have indicat
ed interest in assisting in the moderni
sation of the Durgnpur Steel Plant.

In August, 1983, the British 
Government suggested that out of the 
bilatetal aid offered by the British



63 Written Answers MARCH 14. 1984 Written Answers 64

Government, to the Indian Government 
9 20 million per year for a five years 
could be utilised for this project.

The proposal submitted by the Steel 
Authority of India Limited for t^e 
modernisation of the Durgapur Steel 
Plant is under consideration of the 
Government. The details including 
estimated expenditure and the comple
tion period of this scheme will be known 
after investment approvals are accorded 
by Government . Tho most suitable 
external financing will also be determined 
after the investment approvals.
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Use of Foreign Trnde Mark ^

28 12 SHRI D1GAMBER SINGH : 
Will the Minister of INDUSTRY b j 
pleased to state :

(a) whether foreign brand names arc 
back into India at an alarming rate 
inspiic of Government's pjlicy to dis
course them and of repeated statements

that it would not permit them to show 
up in the Indian market-placc; and

(b) if so, under what circumstances 
Government have permitted the foreign 
brand names b^ing used in ease of Vespa 
Scooters by Lohia Machines and Yamaha 
by Escorts and the launching of Roth- 
mans cigarcttcs by Duncans followed by 
Hindustan milk foods m inufacturers 
with the M armite sandwich spread ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRf 
PATTABHI RAMA RAO) : (a) and (b) 
Government have not granted permission 
to any of these parties for use of foreign 
brand names.

Setting up of Nuclear Power Plants 
with Soviet Collaboration

2813. SHRIMATI JAYANT1
PATNA1K : Will 

the PRIME MINISTER be pleased to 
state :

(a) whether Government have a pro
posal to set up nuclear power plants 
with Soviet collaboration;

(b) if so( the names of the places 
selected and the number of nuclear 
power pla.its proposal to be set up with 
Soviet collaboration,

(c) what would be the aggregate 
capacity of cach of those power plants; 
and

(d) when-such Soviet aided nuclear 
power plants are expected to be installed 
in the country ?

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI) : (a) to (d) The 
Soviet Union has offered assistance in 
the consideration of reactors of 440 
MWe each in India Technical aspects 
of the offer have been ascertained and 
are being evaluated. O ther aspects of 
the offer are under consideration of the 
Govt. No decision on the offer or the 
possible siting of such rcactors has yet 
been taken.
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Inclusive of Khatwa & Tatwa Castes
in the List of Scheduled Castes.

2 8 1 4 : SHRI BHOGENDRA JH A : 
W ill the Minister of HOME AFFAIRS 
be pleased to  refer to the reply given to 
U nstarred Question No. 443 on 16 
Novem ber, 1983 regnrding inclusion of 
Khetw a and Tatwa communities in the 
category, of Scheduled Caste and state ;

(a) whether Government of Bihar 
have repeatedly written to the Union 
Government for inclusion of Khatwa 
and Tatwa castes in the category of 
Scheduled Castes ; and
•

(b) if so, reasons for delay in tho 
inclusion thereof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) The comments of the State Govern
ment of Bihar regarding inclusion of 
Khatwa and Tatwa Castes in the list of 
Scheduled Castes in Bihar have been 
received in context of the proposed 
comprehensive revision of the lists of 
Scheduled Castes and Scheduled Tribes 
but its contents can not be disclosed at 
this stage in the public interest;

(b) The proposal to include the 
above communities in the list of Sch. 
Castes in relation to Bihar cannot be 
examined in isolation. This has to be 
taken up along with all other such 
proposals, recomendations, representa
tions, and suggestions in consultation 
with concerned State Governments U. T. 
Administrations in the context of the 
proposed comprehensive revision of the 
lists of Scheduled Castes and Scheduled 
Tribes and in accordance with the rele* 
vant criteria followed in the m atter for 
incldsion of any community in the lists 
of Scheduled Castes and Scheduled 
Tribes. The comments from some of the 
State Governments are still awaited and 
they are being regularly reminded. It 
would be possible to take a final view in 
the matter only after full comments from 
all State Governments/U.T. Administra
tions are received.«

Tungsten Deposits in Rajasthan

2815. SHRI KRISHNA KUMAR 
GOYAL : Will the Minister of STEEL 
AND MINES be pleased to state :

(a) whether it is a fact that a large 
deposits of Tungsten had been discovered 
in Rajasthan ; and

(b) if so, the details thereof and the 
measures proposed for Commercial 
utilisation of the same 7

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K.P SALVE) : (a) 
and (b) Besides the known deposits of 
tungsten at Dcgana, District Nagaur a 
reserve of 1,10, 097 tonnes of tungs
ten ore with 0,l24"o Wo 3 (average) 
and additional resources of 43.750 
tonnes of tungtcn ore with 0 . I 9 \  Wo 3 
(average) has been estimated recently in 
Belda area in Sirohi district. Rajasthan 
State Mineral Development Corporation 
Limited, is at present mining the Dcgana 
deposits. Mining of other deposits will 
also be taken up after their economic 
feasibility is established.

Application for H ook Loans R cccifd  
By Bhabba Atomic Research Centre

2816 . SHRI D.S A SIVAPRAKA- 
SHAM : Will the PRIME MINISTER 
be pleased to state :

(a) how many applications for house 
loans have been voce ved by Bhabha 
Atomic Rcarch Centre authorities from 
the Scientific and Engineering Personnal 
durirg  1983 ;

# (b) how many were disposed off and 
how many are still pending ; and

(c) the reasons for delay 7

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ATOMIC 
ENERGY, SPACE, ELECTRONICS A  
OCEAN DEVELOPMENT (SHRI 
SHIVRAJ V. PATIL) : (a) 161 Appli
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cations were received during tho year
1983 in addition to  420 applications 
which were pending from previous years.

(b) out of 581 applications under 
consideration, payments were made in 
respect of 364 cases.

(c) There has been no administrative 
delay in Ihe disposal of House Building 
loan applications.

International Price of Various Types of 
Steel

2817. SHRI BRAJAMOHAN
MOHANTY : Will the Ministry of 
STEEL AND MINES be pleased to 
state :

(a) whether Government have made 
any study to ascertain whether Interna* 
tional price of various types of steel is 
lower than local pricc.;

(b) if so, whether any steps have been 
taken to brirg  down the pricc to a level 
where steel exports can stand competi
tions ; and

(c) whether while determining thc 
administered price level, priccs of essen
tial steel metcrials for construction of 
house* of thc comman man are being 
considered to be kept at an afTord able 
limit 7

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N .K .P. SALVE) : la) 
According to a recent analysis made by 
SAIL on thc basis of thc prices publish
ed in London fnd Japanese Metal Bullet
ins, the international prices of various 
types of steel during June-December
1983 were considerably lower than thc 
Joint Plant Committee base prices for 
indigenously produced steel for thc 
items like rounds, wire rods, s tru c tu ra l, 
plates, sheets/coils.

(b ) T h e  general recessionory trend 
p rev ailin g  in the international steel 
m arket has resulted in low prices in the

world steel market. However, a vigo
rous export drive has been initiated to 
organise exports on a selective basis, and 
SAIL has in the recent weeks secured 
orders Tor export of 100,000 tonnes 
of steel.

(c) There is no system of adm inister
ed prices for indigenous steel, Prices in 
respect of comman varieties of Prime 
Steel material produced by the integra
ted steel plants are determined by the 
Joint Plant Committee from time to 
time.

For construction of houses, normally 
bars and rods and QfC sheets arc used. 
Thrcc-fourths of the requirements of 
bars and rods in the range needed for 
construction of houses is supplied by the 
secondary producers and mini steel 
plants ; a significant portion of the 
requirements of the GC sheets is supp
lied by the corrugation units in thc 
small scale industries scctor, Thc prices 
of the products of sccoddary producers, 
min; steel plants and corrugation units 
are decided independently by them. •

Computer Shopcs

2818. SHRI K. MALLANNA : 
Will the PRIME MINISTER be pleased 
to state :

(a) whether it is a fact that Govern
ment have recently decided that more 
than 20 non-metropolitan towns in the 
country to be covered during thc current 
financial year under a new scheme of 
integrated com puter centres, to be 
known as 'computer shop*, and

(b) if sof the details regarding the 
plan of Government and thc names of 
such places (non-metropolitan towns), 
locations, where such shops are going 
to be opened 7

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR M.S. SAN- 
JEEVI RAO) (a) : No, Sir.
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(b) Docs not arise.

Setting up of Paper Pulp Industry 
in Jammu and Knsmir.

2819. SHRI ABDUL RASHID KAB
ULI: Wjll the Minister of INDUSTRY 
b« pleased to state :

(a) whether Government envisage to 
set up a paper pulp industry in Jammu
& Kasmir in public sector, which is 
rich in forest produce used as raw 
meterials for the same ;

(b) whether Government will survey 
the prospects of the project, which needs 
priority in view of dearth of newsprint 
and other torms of paper products in 
the country ; and

(c) in case no such survey has been 
conducted so far, whether Government 
will issue the orders for the some ?

THE MINISTKR OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO): (a) to
(c) The possibility of setting up a 
paper project in Jammu & Kashmir has 
been considered from time to time, but 
in view of the contending claims pn the 
valuable forest resources of the Slate, 
the likely impact on the environment 
and on techno'economic considerations, 
it has not been found feasible to set up 
a Paper/newsprint mill.

B.S.F. Personnel Killed/Injured During 
Last Three Years

2. 20 : SHRI NAWAL KISHORE 
SHARMA : Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) fhc total number of BSF perso
nnel kil'cd and injure during clashes 
with extremists during the last three 
years at various places in the Country ;

(b) the total number of extremists 
and intruders arrested during the last 
years in various parts of the country ; 
and

(c) the details of compensation which 
is paid to the killed and injured BSF 
personnel ?

THE MINISTER OF STATE IN 
TilLi MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA):
(a) Four BSF Personnel were killed.

(b) Information is being collected 
and will be laid on the Tabic of the 
House in due course.

(c) ‘Pensionary benefits arc admissible 
under the rules to BSF personnel injured 
while on duty and boarded out from ser
vice as well as to the families of those 
BSF personnel who arc killed while on 
duty. In addition, the famlies of BSF per
sonnel who arc killed in action are given 
a lumpsum grant of Rs. 20,000/- from 
BSF- Benevolent Fund and a monthly 
fin meial assistance of Rs 200/- for a 
period of 10 years. Two children or the 
deceased BSF personnel arc also eligible 
for financial assistance from the BSF 
Special Relief Fund for their education 
Financial Assistance to the extent of Rs. 
5,000/- is also given for the marnag'. of 
daughtors of the deceased BSF person
nel from BSF Speeial Relief Fund Wel
fare Fund.

New Procedure For Importing Canali
sed Items

2821. SHRI LAKSHMAN
MALLIC'K : Will the Minister of
STEEL AND MINLS b j plca&cd to 
state :

(a) whether it is a fact that recently 
Steel Authority of India Limited has 
devised an alternative set of procedure 
importing canalised items like steel wire, 
rods, etc on bchJlf of private parties ; 
and

(b) if so, the.details regarding this 
new procedure ?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES ’(S1IRI N P. K. SALVE) : (a) 
No, Sir.
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(b) Does not arise. However, SAIL 
has taken steps to streamline its work
ing procedures to expedite imports.

Import of Rail Bearings

2822. SHRI A. NEELALOH1THA- 
DASAN NADAR : Will thc Minister 
of INDUSTRY be pleased to state :

(a) whether Government have seen 
a call for ban on imposts of ball bear
ings in order to have self-reliance 
in view of the self sufficiency already 
achieved (Business Standard 5 Feb. 
1984) ; and

(b) whether it is a fact that the 
c o u n try  has achieved quality and quan» 
tity targets in indigenous production ?

THE M1N1STFR OF STATIC IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
Yes, Sir.

(b> Bearings manufactured indigen
o u s ly  in the organised sector arc of 
acccptablc quality. The indigenously 
pioduced ball bearings meet the dtmand 
in most of ilie si7ts. Thc demand for 
ifiosc si/rs of bearings which ate not 
manufactured in thc country is meet 
through imports.

Kiyol Electrification Programme

2*23. SHRI CHIIIJTUBHAI
GAMIT : Will thc Minister of PI ANN- 
ING pleased to stale :

(a) whether any study has been con
ducted by the Planning Commission 
regarding difficulties of rural clcctnc 
consumc.s in thc country ;

(b) whether Government arc aware 
that frequent interiuptions, fluctuations 
in voltage, abscncc of repair facilities 
and delays in providing connect ions arc 
some of thc major difficulties experien
ced by persons provided power connec
tions under Rural Elcttrification 
Programme ;

(c) if so, whether some suggestion 
have been advanced by thc Study Team 

' in this regard ;

(e) whether Government are also
aware that many of the people below 
poverty line, particularly Scheduled
Castes and, Scheduled Tribes have not 
been benefited from these schemes even 
though some of the State Governments 
have lowered the criteria for .economic 
viability in thcir case and even they
could not enjoy thc benefit of electrifica
tion ; and

(c) if so, the reaction of Government 
thereto ?

0

THE MINISTER OF PLANNING 
<*>HRI S.B. CHAVAN) : (a) and (b) 
Yes, Sir. Thc Programme Evaluation
Organisation CP.E.O ) of the Planning 
Commission conducted an Evaluation 
Study of thc Rural Electrification 
Programme during the period 1979-81. 
The P.E.O. submitted its Report in two 
Volumes in January, 1982 and Novem
ber, 1983 respective ly. In thc Report, 
it has been brought out that every sixth 
village surveyed had reported about two 
intcrrutions in power supply per day. 
Also, there was a delay in getting 
electric connections due to long and 
cumbersome procedures. Thc Report 
mentions that for a large number of 
villages, repair facilities were generally 
available only beyond five kilometres 
from thc villages.

(c) Some of thc suggestions made in 
this regard in thc Report are :

(i) Efforts should be made to reduce 
thc time leg in giving power 
connection to the minimum 
so that costly equipment does 
not remain unutilised.

(ii) There should be a sufficient 
number of bill collection centres 
located within a district/zone/ 
clcctricity sub-division

(iii) It is essential that the Electricity
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D epartm ent should make con
certed efforts to reduce power 
interruptions.

(iv) Repair facilities should be made 
a'vailable within a reasonable 
distance from tho villages.

(d) Yes, Sir. This is one of the 
findings of the study of the P.E.O.

*
(e) The Rural Electrification Corpo

ration has liberalised its financing * 
policies for sanctioning projects in these 
areas. The rate of interest, period of 
m oratorium , repayment and viability cri
teria are lower than in the ease of other 
area*  REC has further allowed relaxat
ion in computing viabslity of the Rural
Electrification Schemes from tribal
areas by excluding cost of 11 KV lines 
and distribution transformers form its 
capital base. The aspects are continuou
sly under review. The Ministry of
Energy is already seized of the problems 
brought out in the Report and action 
is being taken by them.

Coal Hearing Zone Near Godawari 
Vallny Coal Fields

28*24. SHRI A R  MALLU : Will the 
M inister « f STEEL AND MINES be 
pleased to state :

(a) whether it is a fact th rt Geologi
cal S u r v e y  of India has cau.blishcd an 
economically viable coal bearing zone 
for the first time in Bhopal ipali Chelur 
near Godawari valley coal fie!d in 

Andhra Pradesh ; and

(b) if so, the details regarding the 
plan and prognimmc of Government 
in I his regard to bring it into operation?

THE MINISTER STATE OF
THE MINISTRY OF STEEL AND

* MINES (SHRI N P K SALVE) : (a)
As a result of regional exploration 
carried oui by the Geological Survey of 
India in Bhopalipali-Chclur Sector, 
Warangal District of Andhra Pradesh, 
eight regionally correctable coal scams 
have been established.

%
(b) The planning for coal cxploita- 

tation including investment can only 
be undertaken after the reccipt of detai
led geological reports and on the basis 
o f techno-economic feasibility of exploi
ting the coal deposits.

Minerals in Gujarat

'2825 . SHRI NAVIN RAVANI : 
Will the Minister of STEEL AND 
MINES be pleased to state :

0

(a) the details of the different kind 
of mirerals available in G ujrat ;

(b) the steps taken for the proper 
exploitation of those minerals during the 
Sixth Plan period ; and

(c) the achievmcnt made so far,

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N.K. P. SALVE) : (a)
A large number of minerals is found in 
Gujrat. Some of the important mine- 
-rals are bauxite, bentonite, coppcr 
ore, Icad-zmc ore. chinaclay, dolomite, 
fireclay, fluorite, graphite, gypsum, 
lignite, limestone, manganese ore, quartz 
silica sand and petroleum and naturak 
gas

(b) and (c) During the Sixth Plan, 
exploration for bauxite. bentonite, 
limestone, lignite, coal, phosphorite 
clays was emphasised by the Gujrat 
Government which deployed 61 Nos. 
of field investigation parties for explor
ing base metal, silica sand and brine 
water. An area of 4099 Sq. Mts. was 
covered under geeilogical mapping and 
17,155 Mts. of drilling was carried out 
from the beginning of 6th Plan upto 
December 1983.

Anll-Dowry Cell of Delhi Police

2826 : SHRI B.V. DESAJ : SHRI
MOHANLAL PATEL : Will the
Minister of HOME AFFAIRS be pleas
ed to state :
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(a) whether it is a fact that the Anti- 
dowry cell or Delhi Police set up in 
January last hus succeeded in bringing 
about an 11 per cent decline in the rate 
of crimcs against women ;

(b) if so, whether there has been 
3 3 per cent drop in dowry deaths 
during 1983 : and

(c) if so, the other efforts being 
made to rrducc these dowry deaths 
further 7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a)
Compared fo 619 women burning eases 
(reported to the Delhi Police during 
the period 1 4.1982 to 31.3.1983, 
during the first 8 months i.e. from 
1.4 198 3 to 30 11. 1983 of the current 
financial year, 371 women burning 
eases have been reported. This shows 
a declining trend The anti-Dowry Cell 
of Delhi Police Primarily investigates 
eases of Dowry death and cases of 
Dowry death and cases of Dowry H ara
ssment.

(b) During 1983, 42 cases were
reported in which death is alleged to be 
due to harassment on account of dowry. 
There have been 40 such eases during 
the year 1982.

(c) Propaganda is launched through 
the media and the T.V. against the evil 
of dowry. Amendment of the Dowry 
Prohibition Act is under way. Special 
C o u n s  to deal with dowry death cases 
have been set up and the Special Magi" 
strates have been nominated to record 
the dying declaration of dowry vic
tims.

Termination of Labourers in N .P.L.
Pusa

2827. SHRI HIRALAL R. PAR- 
MAR : Will the PRIME MINISTER be 
pleased to refer to  the reply given to 
Unstarred Question No. 4681 on 24 
August 1983 regarding term ination of

labourers in NPL, Pusa and state :

(a) whether the information has since 
been collected and if so, the details 
thereof ;

(b) if not, the reasons for delay and 
by what date the information will be 
laid on the Table of the House ;

(c) how many labourers wero term i
nated on 1 March, 1983 and out of 
them how many were taken back ; and

(d) the reasons for not taking back 
all the labourers 7

THE MINISTER OF STATE IN  THE 
DEPARTMEN r s  OF SCIENCE AND 
TECHNOLOGY ATOMIC ENETGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ 
V. PATIL) : (a) and (b) Yes, Sir. The 
information obtained is being examined 
and a statement in reply to the U nstar
red Question No. 4681 will be laid on 
the Table of the House separately.

(c) In all, the services of 47 daily 
wage labourers were discontinued on 
1.3.1983. None of them have been 
engaged again.

(d) The work is being done on 
contract.

Completion of Rare Earth Complex at 
Gopalpur. Orissa

2828. SHRI GIRIDHAR GOMANGO • 
Will the PRIME MINISTER be pleased 
to state :

(a) the progress of the construction 
work of the Rare Earth Complex at 
Gopalpur, Orissa made so far;

(b) the steps taken by the D epart
ment of Atomic Energy for timely 
completion of the project work for 
commissioning; and

(c) when the work is scheduled to  be
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completed and start production ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY. 
SPACE. ELECTRONICS AND OCEAN 
DEVELOPM ENT (SHRI SHIVRAJ V. 
PATIL) : (a) Construction work on the 
Orissa Sand Complex (OSCOM) Project 
of Indian Rare Eaiths Limited at 
C hatrapur in the Ganjam District of 
Orissa is at its active phase now. Fabri
cation and ercction of thc Dredge and 
Wet Concentration Plant have been 
completed. Civil and structural work of 
the Mineral Sands Separation Plant and 
Acid Regeneration Plant has been com
pleted while that of Synthetic Rutilc 
Plant is expected to be completed this 
month. Erection of Plant, equipment 
and machinery in all thc three plants is 
in progress.

(b) Progress on the execution of the 
Project and bottlenecks found are being 
reviewed from time to time by the Board 
of D irectors of the Company and the 
Department of Atomic Energy for su ita
ble corrective action.

(c) The Project is now being commis
sioned in a phased manner in stages. 
Trial production of Dredge Sl Wet 
Concentration Plant has started in 
December. 1983, and regular production 
will commence this month. The Mineral 
Sands Separation Plant is expected to be 
ready by April, 1984. Thc first stream 
of Synthetic Rutile Plant is expected to 
be ready by September, 1984 and the 
remaining by April, 1985. The Acid 
Regeneration Plant is expected fo be 
ready by July, 1984.
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Projects Undertake! by BHEL

2832. SHRI BABURAO PARANJPE: 
Will the Minister of INDUSTRY be 
pleased to state :

(a) whether a number of officers in 
Bharat Heavy Electrical Ltd. have been 
assigned duties under the 20 Point P ro 
gramme;

(b) if so, total number of such officer 
at cach of BHEL's units/locations; and

(c) the related projects undertaken by 
BHEL alongwith the details regarding 
about nanv;i of projects, location, 
amount spent/being spjo t and years of 
expenditure, and geographically connect
ed Parliamentary constituency of tho 
same ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) to (c) 
Gram Vikas Seva Samities have bsen 
constituted for taking up rural develop
ment work in peripheral villages of 
various BHEL manufacturing plants. 
Representatives of the beneficiaries, 
voluntary bodies, civil authorities and 
BHEL management are associated with 
these Samitis whose work covers specific 
aspects of rural development under the 
20-Point Programme. No officer in 
BHEL has, however, been assigned ex
clusively to these tasks. The expenditure 
incurred in connection with these rural 
development work was Rs. 10.60 lakhs 
in 1982 83 and Rs. 14.70 lakhs till 
Januiry in 1983-8 4 .
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Ancillary Units of B. H. E. L.

2833. SHRI RAM JETHMALANI : 
Will the Minister of INDUSTRY be 
pleased to state :

(a) number, ownership and location of 
ancillary industries at each of the BHEL's 
manufacturing plants "along with pro
ducts being manufactured and supplied 
to BHEL, annual business provided by 
BHEL with regard to sale value of 
products in lakhs of rupees in each of 
last three financial years and current 
year;

(b) advantages and benefits given by 
BHEL to such ancillary industries as 
compared to other manufacturers and 
Suppliers including procurrnent of raw 
materials and price preferences;

(c) particulars of the BHEL's officials 
including Chairman and upto Deputy 
General Managers who are owners 'part
ners of such ancillary industries either 
themselves or through their near relatives; 
and

(d) transfer o f ownerships which have 
taken place since 1 November, 1983, if 
any, of the above referred ancillary 
industries 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) A state
ment giving details relating to the last 
three financial years is laid on the Table 
of the House [Placed ia Library. Sec 
No: LT-7926 184]. Figures relating to 
business for the current financial year are 
yet to be compiled.

(b) The benefits provided by BHEL to 
the ancillaries as compared to other 
manufacturers and suppliers are given 
below :—  *

1. Supply of imported and critical 
raw materials.

2. Provision of minimum assured 
workload to the tune of 50% to

the ancillary units for a reason
able period to cover the 
development phase as pur guide 
lines of the Buroau of Public 
Enterprises.

3. Provision of technical guidance/ 
training regarding manufacture 
of components and parts; facilities 
for testing of materials used by 
ancillary units as well as testing 
of finished goods supplied by 
them for inspection of 
items by BHEL personnel at 
manufacturers works; and spccial 
jigs, fixtures, gauges ctc. required 
for manufacturing.

4. Review of loading and o ther 
problem of ancillaries at ihe 
plant level committees where 
representatives of ancillary units 
and other concerncd executives 
participate.

(c) A statement is laid on the Tabic 
of the Honse [Placed in Library. Sec No. 
LT-7926 184]

(d) No change in the ownership of 
the ancillary units listed in Anncxurc I 
has been reported.

Removal of Stagnation in Ccntral Sec
retariat Stenographers Sen ice

2834. SHRI RAM SINGH SHAKYA: 
Will the Minister of HOME AFFAIRS 
be pleased to state '•

(a) whether selection grade has been 
abolished in the Central Secretariate 
Stenographers Service consequent on the 
upgradation of about 400 posts of Steno
graphers Grade 'C ' to Grade *B’ to 
remove the acutc stagnation in that 
grade;

•

(b) if so, whether a copy thereof will 
be laid on the Table together with rea
sons for abolishing th ; selection grade;

(c) whether Stenographers Grade ‘C’ 
holding selection grade will not be pro
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footed to Grade *B* but their selection 
grade will be taken away;

(d) if so, whether Government pro
pose to collect the data as to how many 
Stenographers Grade *C' were deprived 
of the selection grade, and were not 
prom oted; and

(e) whether fifty per cent posts so 
npgradod will be filled through an exami
nation conducted by U P. S. C. as usual 
if not, how these are proposed to be 
filled ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
and (b) The Seleciion Grade attached 
to Grade ‘C 1 of the Ccntral Secretariat 
Stenographers* Scrvicc has been abolished 
consequent to redistribution of posts 
between Grade *C’ and Grade *D\ A 
copy of the Office Memorandum was 
laid on the Table of the House in replies 
given to Lok Sab ha Unstarred Questions 
Nos. 1739 and 1784 on 7.3.1984.

(c) Grade 'C* Stenographers holding 
Selection Grade who are within the 
prescribed range of seniority will be 
promoted to Grade 'B* against the up ' 
graded posts. Other Grade 'C* Steno" 
graphers holding Selection Grade will be 
given pay protection.

(d) No, Sir.

(c) No, Sir. All the upgraded posts 
will be filled up, as an one-time exercise, 
on the basis of seniority subject to the 
rejection of the unfit.

Issne of Instructions Regarding Fixation of
Seniority Among Direct Kerruits and 

Departmental Promotecs

2835. SHRI SOMJI BHAI DAMOR : 
Will the M inister of HOME AFFAIRS 
be pleased to refer to the reply given to 
Unstarrcd Question No. 2922 on 10th 
August, 1983 regarding issue o f instruc
tions regarding fixation of seniority 
among direct recruits and departmental

promotees and state :

(a) whether the instructions regarding 
the fixation of seniority among direct 
recruits and departmental prom otees 
have been issued in view of the judge
ment of April, 1983 of the Supreme 
Court of India in the case of Shri A. 
Janardhana Vs. into Government of 
India which has declared that a direct 
recruit into Government scrvicc should 
not be permitted by any principles of 
seniority to score a march over a pro- 
motce who has already put in many 
years of service as it is arbitrary and 
violative of Articles of 15 and 16 of the 
Constitution;

(b) if so, details thereof, and

(c) if not, the reasons there for and 
time by which these arc likely to be 
issued ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
to (c) The question of review of the 
existing procedure for determining the 
relative seniority of direct recruits and 
promotees to a grade is already under 
consideration of Government in connec
tion with an item raised by the Staff 
Side in the National Council of the 
Joint Consulative Machinery. The 
matter is accordingly at present under 
discussion with the Staff Side. The 
observation of the Supreme Court as 
cited in the question will be kept in view 
while finalising Government's decision in 
the matter.

‘Padyatra’ Organised in North Bengal 
for Development of the Region

2836. SHRI HANNAN MOLLAH : 
Will the Minister of PLANNIG pleased 
to state :

(a) whether attention of Government 
has been drawn to the demands raised by 
the 4,Padyatra” organised in N orth 
Bengal for the development of that 
region;



91 Written Answers ■ PHALGUNA 24, 1905 (SAK A) Written Answers 9?

(b) if so, what arc those demands;
%
(c) whether Government have exami

ned these demands or will examino 
them; and

^(d) the steps Government propose to 
take to help the developments of the 
neglcctcd areas of North Bengal ?

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) : (a) Yes, Sir.

(b> From the extracts of tho Lok 
Sabha debates dated 27 2.1984 forward
ed by the Lok Sabha Secretariat, it is 
understood that the following demands 
have been raised for the development of 
N orth Bengal :—

(i) introduction of extensive irriga* 
gat ion system;

(ii) execution of Tecsta Project .

(iii) Mahananda Master Plan and 
Punarva W ater Project.

(iv) taking over of closed tea gardens 
and Central financial assist eanc 
for running State Government 
managed tea gardens;

(v) extensive rural electrification.

(vi) setting up of Thermal Power 
Stations at West Dinajpur and 
the execution of Farakka 
N. T. P. C.

(vii) setting up of dolomite industry 
at Jalpaiguri and forest and 
iigriculturc based industry in 
different pans of North Bengal;

(viii) setting up of banks in proportion 
to the population.

(ix) introduction of new rail line bet
ween Malda and Balurghat:

(x) ‘Vayudoot’ scrvicc for better 
communication, extensive arran

gement for post offices and 
telephones;

(xi) inclusion of Nepali language in 
tho Eighth Schedule of the 
Constitution; and

(xi) granting of regional autonomy 
for the pjoplc of Darjeeling 
within (he State of West Bengal 
ctc.

(c) and (d) The demands which con
cern the State Government have been 
sent to them for appropriate action In 
so far as specific matters falling within 
the administrative competence of the 
respective Ministries arc co icorned , 
these are also being sent to them for 
appropriate action.

Progress of Steel Project at D aiU ri, 
Orta»a

2837 SHRI K. PRADHANI :
SHRI CHINTAMANI

PANIGRAHI :
SHRI HARIHAR SOREN : 

Will the Minister of STEEL AND 
MINES be pleased to state :

(a) the progress made so far in the 
construction of the proposed 3 million 
tonnes Steel Project at Daitari in O ritsa 
and the infrastructure built for th is  
project;

(b) the stage at whtch (he promoted 
collaboration with the British consortium 
which was to set up the plant in three 
years, stands;

(c) whether with the delay in the exe
cution of this project, Orissa's iron ore 
mines are being under used and with 
exports to Japan and other countries 
becoming a problem as no fewer than 35 
mines had been closed down last month 
throwing over 5,000 workers out of 
employment; and

(d) the steps being taken by G overn
ment to m^cl this situation ?
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THE MINISTER OF STATE OF 
THE M INISTRY OF STEEL AND 
MINES (SHRI N. K. P. SALVE) : (a) 
The spade work of thc sccond steel plant 
in Orissa to be located in Duitari has 
commenced. Notifications lor the ac- 
question of land required for thc plant 
and township have been issued by thc 
S tate Government. Soil investigation 
has been completed. Preliminary works 
like construction of tem porary office and 
stores and investigations for thc cons* 
truction of water supply have been taken 
oil hand. Investigations arc in progress 
to determine the most suimble cost 
cfTcctive technology and product mix for 
the proposed steel plant and thereafter; 
linkages of raw material including iron 
oie will be firmed up.

(b) A Letter of intent had been 
placed on M/s. Davy McKee of U. K. on 
thc 24ih September, 1981 for construc
tion of this plant on turn-key basis 
subject to satisfaetory' settlement of term 
and conditions. In the penultimate stage 
of negotiations. M/s. Davy McKcc had 
rescinded from thcir original com mit' 
mcnt on thc construction of the plant. 
The Government of India, therefore, had 
no option but to cancel thc Letter of 
intent placcd on M/s. Davy McKee.

(c) and (d) Thc under utiVisation of 
the capacity of iron ore mines of Orissa 
is primarily on account of lower ofTtake 
of iron o r e  by thc MMTC for exports 
through thc Paradeep Port in thc 
last tvto years. Kixpoit through thc 
P a r a d e c p  Port (which serves thc principal 
iron ore mining areas in the Barajamba 
Region) declined from a level of 17.25 
lakhs tonnes in 197 8-79 to a level of 
9.84 lakhs tonnes in I 982-83. Govern
ment has taken a num ber of steps to 
meet thc situation as indicated below :—

(i) Thc MMTC has been instructed 
to  explore new markets for thc 
export of iron ore to countries 
willing to nominate small vessels 
to lift ore from the Pardccp 
Port. Thc MMTC has been able 
to  persuade South Koria German

Democratic Republic and 
Romania to lift about 7 lakh 
tonnes of iron oro from the 
Paradeep Port in the current 
year. This is in addition to 1.7 
lakh tonnes already lifted by the 
Japanese Steel Mills from thc 
Paradecp Port. As against thc 

earlier anticipated export of about
7 lakh tonnes of iron ore through 
Paradecp P ort, thc MMTC ex
pects to achieve exports of about 
9 lakh tonnes from this Port 

during 1983-84,,

(ii) The MMTC has agreed to com
pensate buyers for thc higher 
incidcncc of freight involved in 
lifting ore from thc Paradeep 
Port.

(iii) Thc possibility and economic 
viability of thc two port loading
i c. initial loading at Paradeep 
and uptopping in Madras port, is 
being examined by MMTC.

(iv) Iron ore handling facilities in the 
Paradecp port have been improved 
recently at a considerable cost.

(v) Night navigation has been intro
duced to handle vessels during 
night time.

(vi) The Government of Orissa, in 
consulation with thc Ministry of 
Shipping and Transport, is 
examining thc possibility of loca
ting a transhipped cum dredger 
in the Paradeep Port to augment 
thc loading capacity of the port 
and to find a solution to the 
problem of siltation. The MMTC 
is continuing the procurement of 
iron ore from the Eastern Region 
in thc currcnt year.

According to thc information available, 
no actual closure of iron ore mines has 
been reported from thc State of Orissa.

n  t t j u  5f f t n a  fo ro tf /a rn ifo if f  

3  n *  m i 

2838 TWWTTT : TOT «T$
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Cases of Industrial Sickness

2839. SHRI AJIT BAG Will the
Ministry of INDUSTRY be pleased to 
state :

(a) the total number of cases of 
industrial sickness due to mismanage
ment, management deficiencies, diversion 
of funds infighting, lack of marketing 
strategy, faulty initial planning and other 
technical drawbacks, market recession, 
power cuts; shortage of raw materials
and labour trouble; and

(b) thc steps taken by Government in 
this regard ?

TH E MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Accord
ing to thc data (provisional) collected by 
the Resorvc Bank of India, there were 
450 large (with credit limit of Rs. one 
crore and above) sick industrial unit as 
at the end of December, 1982.

(b) In October, 1981 the Government 
announced a revised policy on industrial 
sickness for thc guidance of Central 
Ministries, State Governments and 
financial institutions. Thc salient feature 
of the guidelines were furnished in reply 
to thc Lok Sabha Starred Question No. 
4974 on 24th March, 1982.

f*iri7 if q**  tnfatroft r \m  *1
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I'sc of Rothmans Trudc Mark

2841. SHRI DHARAM BIR SINHA 
Will thc Minister or INDUSTRY bo 
pleased to state :

(a) whether Government's sanction is 
required for the use of thc Trade Mark 
'*Rothmans" for cigarcttcs; and

(b) if not, whether any foreign trade 
mark can be used on comumcr goinls for 
thc domestic market ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SIIRI 
PATTABHI RAMA RAO) : (a) Under 
thc provisions of thc Foreign Exchange 
Regulation Act, 1973, where thc use of 
the foreign trade mark involves any 
consideration, direct or indirect, appro
val of Reserve Bank of India is necessary. 
Further, under Section-49 of thc Trade 
and Merchandise M arks A ct, 1958 
where it is proposed that a person should 
be registered as a 'registered user' of a
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trade mark, the registered proprietor 
and the proposed registered user shall 
jointly apply in writing to the Registrar 
of Trade Marks in the prescribed manner. 
Every such application must be referred 
to the O n tra l Government for final deci
sion.

(b) Does not arise in view of (a) 
above.
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Thefts in Running Trains During 1983

2843. SHRI VIRDHI CHANDER 
JAIN : Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) number of complaints of thefts in 
the running trains received during the 
year 1983;

'b) out of the above how many cases 
were investigated and recoveries of 
properties made and thieves caught; and

(c) the preventive measures which 
have been taken in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) to (c) The State Governments and 
Union Territory Administrations arc 
responsible for enforcing law relating to 
offences. No data in regard to number 
of complaints of thefts in the running 
trains and other details thereof is compi
led on all India basis as law and order 
including crime is a State subject.

2. The Railways are taking following 
measures to prevent incidents of crimes 
on the Railways :—

(1) The drivers of the trains have 
been directed to sound the dis- 
trees whistle if the train is 
brought to a sudden unscheduled 
halt so that the escort party is 
put on the alert.

(2) Coach attendants have been 
instructed to remain vigilant and 
prevent entry of unauthorised 
passengers into reserved compart
ments.

(3) The Research, Design and 
Standards Organisation of the 
Railways has been advised to 
suggest improvement in the lock
ing arrangements of sliding doors 
of compartments, improvement 
in the vestibules to prevent un

authorised entry and provision of



better lighting facilities in and 
outside the compartments.

Government Railway Police, who are 
responsible for safety and security of 
passengers travelling in trains and their 
belongings, are making all efforts to 
control crime on the Railways by pro
viding escorts on trains, surveillance over 
crim inals, arresting and prosecuting 
them  in specific eases. Railway protec
tion Force is assisting the Government 
Railway Police in this regard.

"Environmental Map**

28 44. SHRI M. RAM GOPAL 
REDDY : Will the PRIME MINISTER 
be pleased to state :

(a) whether there is any proposal 
under consideration of Government to 
prepare an environmental map;

(b) if so, the tim ; by which it will be 
prepared; and

(c) bow far it will be bcneficial/usc- 
fttl ?

THE DEPUTY M INISTER IN THE 
DEPARTMENT OF ENVIRONM ENT 
(SHRI DIGVIJAY SINH) : (a) Yes, Sir.
(b) and (c) The Map is scheduled for 
publication by end 1984. Under the 
scheme of Environmental Mapping, a 
series of maps on environmental themes 
are proposed to be brought out. The first 
project in this scries is a National Vege
tation Map of India, which will depict 
vegetation/forest cover. These arc 
expected to provide useful policy inputs 
in the identification of critical areas 
where immediate environmental protec
tion measures are called for, besides 
serving as a repository of data which 
could be used by an o ther concerned 
agencies.
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Joint Venture Agreement ctc., between 
India and Saodi Arabia

2846. SHRI MADHAV RAO
SCIND1A : Will the M inister 

of INDUSTRY be pleased to state :

(a) whether a high level multi-disci
plinary delegation led by the Secretary, 
Heavy Industry left for Saudi Arabia on 
February 3-4, 1984; and

(b) if to , the outcome of the visit by 
way of joint venture agreements, eachangc 
of trade and know-how etc. ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Yes, S ir.

(b) The delegation had wide ranging 
discussion with concerned authorities in 
the Saudi Government and leading Saudi 
Businessman regarding 'possibility o f 
cooperation particularly in the field o f 
railways, civil construction, hospital 
management, power projects, O perations 
and Maintenance. The delegation has 
also identifiod potential areas of coope
ration for increasing trade and
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establishment of joint ventures by the 
industrialists of India and Saudi A rabia.

Cement quota of M aharashtra

2847. SHRI J. S. PATH ; Will thc 
Minister of INDUSTRY be pleased to 
•tale  :

(a) thc monthly cement allocations 
nought by th* M aharashtra Government 
from thc Central Government for each 
month, from January 1 983 to January
1984 (both inclusive);

(b) the quota allocated by thc Union 
Government to M aharashtra Government 
of Cement each month; and

(c) thc actual quantity lifted by 
M aharashtra Government during each 
month ?

THE MINISTER OF STATE IN  THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) The 
State Government including the 
Government of M aharashtra do not 
furnish their requirements of lcvcy 
cement on a regular basis. However, the 
Government of M iharashtra had some 
time back indicated that' their quarterly 
requirem ent of levy cement (excluding 
Irrigation and Power Projects) is of thc 
order of 3 lakh tonnes.

(b) and (c) Information about the 
allocations and dispatches of levy cement 
to thc States/Union Territojios is m ain
tained on a quarterly basis. Q uarter- 
wise allocation and dispatches of levy 
ccmcnt to the State of M aharashtra 
(including Irrigation and Power Projects) 
during thc year, 1983 and 1st Q uarter o f
1984 arc as follows :—

Quarter Allocations Despatches
(Tonnes)

1/83
(Jauuary-M arch)

3,37,299 2,24,834

II 8 3
(April -June)

IU/83
(July-September ) 

IV/83
(Octobcr-Dcccmhcr)

1/84
(January-M arch)

3 ,64,899

3.92.191

4.12.191

4.24.191

2,36.975

2,81,199

3,50,190

1,11,798 
(Prov.) 

(January, 1984)

Research Efforts of Central Building 
Research Institute

2848. SHRI K RAMAMUfcTHY : 
Will thc PRIME MINISTER be pleased 
to state •

(a) the research efforts of C entral 
Building Research Institu te since its 
inception; and

(b) how far these have been imple
mented in thc building efforts of National
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Building Organisation, HUDCO, DDA, 
CPW D and various S tate Housing 
Boards ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPM ENT (SHRI SHIVRAJ V. 
PATIL) : (a) and (b) Sine; inception.
Central Building Research Institu te, 
Roorkee is engaged in research and 
development activity in tho following 
areas : —

1. Housing and planning

2. Rural Building and environment

3. Energy conservation

4. Building materials

5. Foundations

'6 .  Low cost roofing, flooiing and 
walling schemes

7. Building management and pro
ductivity and

8. Fires in buildings and o ther 
structures.

Central Building Rcscarch Institute 
(CBRI) has made notable contribution 
in or the above areas.

So far, CBRI has developed nearly 80 
processes and designs of building equip
ment out of which 57 have been released 
for commercialisation to nearly 250 
parties: Thirty-four processes have been 
commcrcialiscd or used in building 
industry by nearly 8 5 parties. In ad d r 
tion, many improved building techniques 
have been provided to Government and 
non-Government building construction 
agencies.

The National Buildings O rganisation 
(NBO) have extended a largo number of

techniques, materials and specifications 
developed at CBRI through their Iitera~ 
ture and io their housing and building 
schemes under rheir Experimental 
Assessment Programmes for Rural and 
Urban areas. The Housing and Urban 
Development Corporation (HUDCO) 
haS'financeJ a number of low-cost hous* 
ing schcmcs in which the CBRI 
techniques and materials have been used. 
Tho Departments of Public W orks, 
Education Health and Housing of several 
States have implemented a number of 
construction schemes incorporating the 
recommendations, specifications, designs 
and techniques of CBRI.

Introduction of Rural Employment Schcmc 
in Champaran

2849. SHRI KAMLA MISHKA
MADIIUKAR : Wiil the 

Minister of INDUSTRY be pleased lo 
slate :

(a) whether Central Government have 
decided to introduce a rural employment 
scheme in East Champaran district .of 
Bihar similar (o the schcmc introduced 
in other parts of the country under 
which an amount of rupees twenty five 
thousand will be paid to each registered 
educated unemployed under self employ
ment scheme;

(b) if so. the number of such educated 
unemployed and the amount of money 
given in East Champaran district and 
the criterion adopted for distribution;

(c) whether these decisions have bcon
taken in a judicious and impartial manner; 
and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Yes,
Sir.

(b) to (d) The information is being 
collected and will be laid on the Table 
of the House.
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Revival of sick units fhrough Workers 
Cooperatives

2850. SHRI ERAANBARASU: Will 
the Minister or INDUSTRY be p lcucd 
to state :

(a )  ihe details of proposals regarding 
thc revival of sick units through workers 
cooperatives which have been sent to 
thc Department or Industiial D^vcl< p- 
mcni for consideration; and

(b) when were they sent to (hem and 
when arc they likely to be received 
back ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) No Jiuch 
proposals have been received for consi
deration or the Department of Industrial 
Development.

(b) Docs not arise.

A m endm ent of Laws to Prevent Political 
Defection

2 851 . PROF. MADHU
DANDATATE : Will thc 

Minister of HOME AFFAIRS be pleased 
to  state :

(a) whether it is a fact that at the 
Inst meeting or the representatives or 
political parties convened by thc Chicr 
Election Commissioner a consensus was 
evolved on some steps including need to 
amend conccrncd laws to prevent politi
cal defections;

(b) if so, what was thc consensus 
evolved; and

(c) what steps arc  proposed to imple
ment the suggestions that have emerged 
from this consensus 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :

(a) to (c) A m eeting of political par
ties was convendcd by thc Election

Commission on 3.12.1983 to discuss 
certain important electoral matters. 
During thc discussions, Prof. Madhu 
Danduvatc on behalf of the Opposition 
National Parties raised certain points 
which included the subject of *'Dcfect 
ions.’* The Chief Election Commissioner 
informed the meeting that the Commis
sion had already made its specific 
recommendations on these points to the 
Government. Thc issue relating to 
“ defections*' is under consideration or 
the Government.

fjp rs f v  w n f i w  a w *  qft q fn

28 5 2 . : CTTiTgiftftir;
t V fjqr f a  :

(T ) *11 ST%5T f?3T?T
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<T* fa ’siT* flW t ?

( s f tn a t T in  

f w ^ r ) : ( * )  sftr (*r) ct«>t m snr 
fa ir  3TT JTTTCT?^
3TT<T«t I

Per Capita Income in 1982-82

28 53. SHRI SOMNATII
CHATERJEE : Will the 

Minister or PLANNING be pleased to 
state :

(a) with thc increase of price rise by
9 per ccnt what is thc percentage of 
incrcase/decreasc in per capita income 
in 1 982-83; and

(b) the reaction of Government 
thereon ?
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THE MINISTER OF PLANNING 
(SH RI S. B. CHAVAN) : (a) According 
to  the Quick Estimates for 1982-83 re
leased by the Central Statistical 
Organisation on 27th January 198 4, the 
per capita incomc in real terms, that is 
per capita net national product at factor 
cost at constant (I97C -71) prices, 
showed a dccrcasc of 0.4 per cent as 
compared to (he previous year. At 
current priccs, there was an increase of 
7.6 per cent in per capita income in 
1982-8 3, reflecting an implicit price 
rise of about 8 per ccnt.

(b) The dcclinc in the per capita in
come in real terms In 1982-83 was 
mainly due to a decline in agricultural 
production due to severe drought in the 
country. There has been a strong 
economic recovery in 198 3-84 led by 
the agriculture sector which is likely to 
result in increased per capita income.

Requirement of Newsprint

2854. SHRI NIREN GIIOSII : Will 
the Minister of INDUS TRY be pleased 
to state :

(a) the requirement of newsprint in 
the country; and

(b) the percentage of the requirement 
which is fulfilled indigenously ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) The 
requirement of newsprint in the country, 
during the year 1983-84, has been asses* 
scd as 3.5 lakh tonnes.

(b) About 50% of the requirement 
will be met from indigenous production 
during the year 1983-84.

Basting of Big Gon Running Racket in 
Amr itsar

2855. SHRI P. NAMGYAL : Will 
the Minister of HOME AFFAIRS be 
pleased to state :

( a ) ‘whether attention of Government 
has been drawn to news item published 
in the 'Indian Express* dated 31 Decem
ber, 1983 titled 4Big gun running racket 
busted in Golden Temple*.

(b) whether it is a fact that the gang 
involved in the gun running racket had 
links with A.I S S.F. activists and respo
nsible for hijacking of buses. murders 
und d.icoitics in the country ;

(c) whether these gangs had any 
linkts with smuggling of arms and ammu
nition across the international borders;

(d) whether m^re arrests have been 
made in this connection ; and

(c) the steps taken by Government 
to stop such activities inside the places 
of worships 7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS. 
(SHRI P. VENKATASUBBAIAH) : (a) 
to (e) The Government of Punjab 
have reported that the Policc at Amrit
sar had unearthed a gang of armed 
smugglers which was involved in gun 
running. Four members of this gang 
have been arrested so far. The gang was 
armed with 12 bore pistols and live 
ammunitition at the time of arrest- 
Threc I 2 bore pistols and some ammu
nition have been recovered. During in* 
vestigations the gang have disclosed that 
they had smuggled a number of 
arm s of various categories from Rajas
than and sold them in the area of 
Golden Temple. Amritsar. The gang 
was found having links with some acti
vities o f A I S S.F. taking shelter in 
Golden Temple Complex and have 
committed some murder/robberies. The 
gang's links with smugglers of arms 
and ammunition from across the inter
national borders have not come to  noticc 
so far. Policc are keeping a watch on 
the situation.

Investigation of Cases of Cloture of 
Industrial Units

2856. SHRI M. M. LAWRENCE : 
Will the Minister of INDUSTRY be 
pleased to state :
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(a) whether Government arc consi
dering to invj&tig itc all the eases of 
closures of industrial units to bring to 
book thoac responsible for them ;

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY : 
(SHRI PATTABHI RAMA RAO) : (a) 
No such prrpos .1 i . unJer consideration 
of the Ministry oT Industry.

(b) Do s not arise.

<c) There is no provision uidcr tho 
Industiics (Development & Regulation) 
Act, 1 5 1 by which a;i inve'.ligation can 
be ni:-dc to bring book prrsoiis who 
m.iv b- responsible for elosure of indus- 
trial ur.dcriaki.igs

Crisis in Iron ore Industry

2857. SHRI HARIIIAR SOREN : 
Will t!»c Min stcr «*f STEEL AND 
MINES be pleased to sialc :

(a) ih reasons led to the crisis in
the iron ore iidus>try in O nisa ;

(h) th steps taken or proposed to
be tuken lo remove the cr.sis ; and

(c) ihc details thereof ?

THE MINISTER Of STATE OF
1 HE MINISTRY OF STEEL AND 
MINES (SHRI N.K P. SAI.VE) : (a)
The p ro b l iw  due to  l.twcr off-take of 
iron ore fiom the Eastern Region arc 
primarily to a dcclinc in exports through 
the P .vadcrp port in the la it fiw years ; 
ixports through the Paradccp port 
fw hch serve the principal iron ore 
mining a n a  in the Barojamad'i region) 
declined fiom a level of 17.25 lakh 
tonnes in 1978*79 io n  level of 9.84 
lakh tonnes in 1982-83.

(b) and ( j) The MMTC has been
instructed to explore new markets for

tho exports of iron ore to countries 
willing to nominate small vessels to lift 
ore from the Paradeep port. The
MMTC has been able to persuade South 
Korea, German Democratic Republic 
& Romania to lift about 7 lakh tonnes 
of iron ore from the Paradeep Port in 
the current year. This is in addition to 
lifting from the Japanese Steel Mills, 
whieh have already lifted 1.7 lakh 
tonnes iron ore from the Paradeep 
Port. Therefore, as against the earlier 
anticipate export of about 7 lakh tonnes 
of iron ore through Paradccp the 
MMTC exports to achieve exports of
about 9 lakh tonnes from this Port 
duiing 1983-84.

(0  The MMTC has agreed to comp
ensate buyers fur the higher 
incidence of freight involved in 
ore from lifting the Paradccp 
Port.

(ii) The possibility and economic 
viability of two port loading i.e. 
initial loading at Paradccp and 
uptopping in the Madras port, is 
being examined by MMTC.

(iii) Iron ore handling facilities in the 
Paradccp Port have been impro
ved recently at considerable 
cost.

(iv) Night navigation has been intro
duced to handle vessels during 
night time.

(v) The Government of Orissa, in 
consultation with Ministry of 
Shipping and Transport, is exa
mining the possibility of locating 
a transhippcr-cum-drcdgcr in the 
Paradccp Port lo nugmcnt the 
lording capacity of the port .ind 
to find a solution to the prob
lem of sillation. The MMTC 
is continuing the procurement 
of iron ore from tho Eastern 
Region in the current year.

Crisis in Steel Re-R'illlnf’ Industry

2858. SHRI SUSHIL BHATTACHA- 
RYYA : Will the M inister of STEEL
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AND MINES be pleased to state

(a) whether 25 per cent of thc steel 
re-rolling mills have been closed down 
and most others are in doldrums ; and

(b) the reasons for the crisis in fhc 
steel re-rolling industry 7

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K.P. SALVE) : (a) 
and (b) No, Sir. However thc capa
city utilisation of thc rerolling industry 
has been rather low mainly due to 
market constraints and technology em p
loyed by thc industry. Thc economics 
of operation varies a great deal from , 
unit to unit depending on thc raw mate
rials used, end products rolled and 
health of thc plant and machinery.

Thc bulk of the raw material for thc 
rerolling industry is supplied by th,: 
electric arc furnace units. These supplies 
are supplemented by rcrollablcs from 
integrated steel plants and from the ship 
breaking industry. There is a provision 
also for supplies through canalised 
imports of rcrollablcs and rcrollablc 
scrap.

Rcrolling units are encouraged to 
upgTadc technology and undertake cost 
effective modernisation

Inplementation of Orders of Review on 
Suspension Cases

2859. SHRI HARISH KUMAR 
GANGWAR : Will thc Minister of 
HOME AFFAIRS be plqascd to state :

(a) whether his Ministry has issued 
orders for speedy follow-up action in 
suspension cases to reduce period of 
suspension to thc barest minimum, to 
issue charge-sheet within three months 
of suspension as a rule and where inves
tigation is likely to take more time, 
revocation of suspension is to  be consi
dered and thc officcr is Permitted to 
resume duty or transferred and in cases 
where it is not possible to do so, disci
plinary authority is to report thc matter 
to the next higher authority explaining

reasons for thc delay and disciplinary 
authority is to be scrupulously observe 
the time-limit laid down and review the 
cases of suspension to see if thc suspen
sion is really necessary ;

(b) if so, whether copies thereof will 
be laid on thc Table ; and

(c) how his Ministry oversees that 
the orders are scrupulously followed 7

THE MINISTER OF STATE IN 
T1IE MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAII) : (a) 
and (b) Yes, Sir. A copy of the rele
vant order is laid on the Table of the 
House. (Placed in Libray see No. LT- 
7927 184)

(c) : Thc Department of Personnel 
and Administrative Reforms issues gene
ral instructions as the nodal IX-part 
mcnt concerned u n h  subjecti allotted 
to it under thc Government of India 
<AIL»cafion of Business) Rules, 1961. 
It is for thc Administrative Ministries/ 
Departments lo  ensure that such in stru 
ctions arc followed by their suboidinato 
authorities scrupulously.

Reply To M .Ps. by Ministers

2860 SHRIMATI SUM ATI
ORAON : Will thc Minister of HOME 
AFFAIRS pleased to s ta te  .

(a) whether any Government insfru"
ctions exist to regulate and ensure prom
pt interim replies and subsequently rea
sonable quick final replies o t  thc part of 
fhc Central Mimsfcra/MmKlcrs of S tate/ 
Deputy Ministers in respect of thc
Communications addressed to them by 
thc MPs ;

(b) if so. details thereof ;

(c) whether such communications 
arc being attended to in his Ministry 
prom ptly ; and

(d) if not, difficulties/constraints, if 
any, experienced and proposals, if any, 
to streamline henceforth this particular 
aspect ?
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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
SHRI F. VENKATASUBBAIAH) : (a) 

and (b) Yes, Sir. The Central Secreta
riat Manual of Office Procedure contains 
provisions that communications received 
from Members of Parliament should be 
attended to promptly. An interim reply 
is to b j given where delay in sending a 
final reply is anticipated. The Manual 
further provides that separate register 
should be maintained for such communi
cations and that periodic returns should 
be submitted to officers at higher level 
to watch their disposal.

(c) Such communications are being 
attended to promptly in the M ininsiry 
of Home Affairs.

(d) Doss not arise.

Letter* of intent whieh took *hapc as 
industrial enterprises

2861 SHRI AJIT KUMAR SHAH : 
Will the Minister of INDUSTRY be 
pleated to state :

(a) the percentage o f  the letters o f  
intent issued in any period which actually 
took shape as industrial enterprises; and

(b) the period of time granted to 
them from the letter of intent stage to 
the actual completion of the project 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTAHHI RAMA RAO) : (a) A total 
of 5159 letters of intent were granted 
during the years 1974 to 1980. About
4 7 per ccnt of these letters of intent 
have alrc&dy bscn converted into indus
trial lictnccs 35 per ccnt have been 
treated as lapsed and the remaining 18 
per c«.nt aro under" review in the 
administrative Ministries concerned.

(b) A letter of intent is granted with 
an initial validity period of one year and 
two further extensions of six months 
each can be granted on adequate justifi
cation After the entrepreneur fulfils the 
conditions of the letter of intent, the

same is converted into an industrial 
licence. The initial validity period of an 
industrial licence is two years and two 
extensions of one year cach are also 
given. It generally takes about three to  
four years for an industrial project to 
fructify. The gestation period, however, 
varies from industry to industry.
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Arrest of Extremists in Delhi and Punjab

2864. SHRI KAMAL NATH : Will 
the Minister of HOME AFFAIRS be 
pleased to state :

(a) the number of extremists rounded 
up in Delhi arid Punjab sincc 1st January 
1984;

(b) the details of arms and am m uni
tion recovered from them or at their 
instance; and

(c) the steps taken to meet the situa
tion 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAH) : (a) 
Since 1st January, 1984, upto 5th March 
1984 six extremists have been rounded 
up in Delhi and 29 in Punjab.

(b) Two hand Grenades have been 
recovcicd in Delhi. In Pui\jab, one

Stengun, 7 revolvers, 9 pistols, one Gun, 
one Grenade and 8 5 Cartridges have been 
recovered.

(c) Stop; taken to moot the s tuation 
include collection of intelligence, intensi
fied patrolling and iutcr-Statc 
coordination.
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Setting up of Ship Breaking Unit at 
Azhikknl Kerala

2866. SHRI A. K. BALAN : Will the 
Minister of STEEL AND MINES be
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pleased to state :
(a) whether Government of India 

have received any letter from Govern
ment of Kerala or M/s. Steel Industrials 
Kerala Limited for a ship breaking unit 
to be established at Azhikkal in Cann-i- 
nore, Kerala; and

(b) if so, Government's response in 
this regard ?

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N. K P. SALVE) : (a) and (b) 
An application was received from M/s. 
Steel Industrials Kerala Limited for 
issue of a Letter of Intent for setting up 
a ship breaking unit at Azhikkal in 
Kann^nore District. A Letter of
• ntcnt has since b:en issued on ^1.12.83 
to the company.
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Svtlini* up of District Industries Centres in
Nandcd and Prubhani in Marathwada

2868. SHRI UTTAM RATIIOD : 
Will thc Minister of INDUSTRY b«j 
pleased to state :

(a) whether District Industries Centres 
have boon opened at Nandcd and 
Prabliani in Marathwad.1 rogio i with thc 
assistance of the Central Government; 
and

(b) number of applications which have 
been entertained by these ccntrcs and 
number of entrepreneurs who have been 
helped to put up thcir projects during 
thc last 4 years ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Yes, Sir.

(b) The District Industries Centres 
have identified 7967 entreprendurs 
th ough applications as well as prom o
tional afforts, ouLof which 1187 small 
units were registered and 6180 new 
sm ill & collage units established during 
thc last four years.

Steps taken to Identify total Research
Requirements of Individual Ministries

2869. SHRI S. A. DORAI
SEBASTTAN = Will the 

PRIME MINISTER b j pleased to state •
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(a) the details of steps taken to 
identify total roscarch requirements of 
individual Ministries and allocate re
search projects among in-house research 
centres of companies, universities and 
C.S.I.R. ;

(b) whether standing research com
mittees in earch Ministry have been set 
up; and

(c) if s j > the details thereof ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SH1VRAJ V. 
PATIL) : (a) to (c) In areas such as 
Atomic Energy, Space and Agriculture 
Research, the appropriate Ministries
prepare very detailed Five Year Plans 
as well as perspective Plans of research 
and development and applications, when 
necessary in consultation with our
agencies. When approved these are
implemented through their research 
centres, laboratories and sponsored re
search in universities to accomplish the 
task. Other Ministries also identify 
their rcscarch needs and make allocations 
as a part of their Five Year Plan. These 
arc taken note of by in-house research 
units of public-sector Companies. In th 
case of C. S. I. R., Rcscarch Advisory 
Councils had been appointed for each 
laboratory and they identify projects and 
monitor progress. In addition the Co
ordination Council in various sectors in 
the C. S. I. R. are also functioning. 
Similar research Advisory Councils exist 
for laboratories in I. C. M. R. and in 
the D partment of Civil Aviation. 
Scicntific Advisory Committees are 
functioning in many departments such as 
department of pctrolium ar»d department 
of stcd. Areas requiring new rcscarch and 
investigations are being identified by the 
Advisory Board on Energy whose recom
mendations are being made known to the 
concerned Departments and agencies. 
The Departmenl of Scicnce and Techno
logy has identified Thrust Areas in 
various sciences and these form the basis 
of research support being given by the

Department for projects in Universities 
and other rcscarch institutions.

Proposal Under Consideration to Set
up National Science and Technology 

Information Bureau

2870. SHRI SUBHASH YADAV : 
Will the PRIME MINISTER bs pleased 
to State :

(a) whether there is any proposal 
under consideration of Government to 
set up a National Science and Techno
logy Information Bureau ;

(b) if so, salient features of the pro
posal ;

(c) what will be its aim and object ; 
and

(d) the time by *«hich it will start
• functioning ?

THE MINISTER OF STATE IN 
THE DEPAR TMENTS OF SCIENCE 
AND TECHNOLOGY ATOMIC 
ENERGY, SPACE. ELECTRONICS 
AND OCEAN DEVELOPMENT (SHRI 
SHIVRAJ V. PATIL) : (a) The N atio 
nal Council for Science and Technology 
Communication (NCSTC) has recomm
ended th~it a National Scicnce and 
Technology Bureau may be set up.

(b> The NCSTC has also suggested 
that Working Group may look into the 
various aspccts and work out detailed 
proposal.

(c) The Barcau may serve as a 
source of authentic infofmation on 
sciencc and technology for the sciencc 
and technology communicators and 
software producers.

(d) A decision regarding the setting 
up of the Bureau will be taken as soon 
as detailed proposal available from the 
working Group.

Number of Scientists Sent Abroad

2871. SHRI MOOL CHAND DAGA: 
Will the PRIME MINISTER be pleased 
to state :
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(a) the number of scientist sent 
abroad, who have not cornu back to 
the parent office in India, during the 
last three years ; and

(b) the number of Indian scientists, 
who are in service in the country, but 
have been allowed to go abroad on 
deputation during the last three years?

TI1E MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SH1VRAJ V. 
PATIL) : (a) and (b> The infoimation 
is being collected and would b laid on 
the (able of the House.

Han on Civilian Officc* is Arrcplinf* 
Pritn lc Jobs A fu r  Hi I ire men!

2872. SHRI CII1NTAMANI 
PANIGRAIII :
SHRI B V DESA1 . Will the 

Minister of HOME Al I AIRS be pleasid 
to state :

(a) whether ban is proposed to be 
imposed on civilian officcis for accepting 
private jobs ; and

(b) if so, the details of the policy 
proposed to be adopted by Government 
in respect of officials accepting private 
jobs after retirement ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AI-FA1RS 
(SHRI P. VENKATASUBBAIAH) : (a) 
No, Sir.

(b) Docs not a ris '.

Cof»*s llcad Found In Shiv Mandir, 
Lawrcnce Rond. Dcllti

2873. SWAMI INDERVESH : Will 
the Minister of HOME AFFAIRS be 
pleased to state :

(a) whether it is a fact that a cow’s 
head was recently found inside the com
pound of Shiv Mandir, Lawrence Road,

Delhi, with a note signed ‘Babar Khalsa* 
threatening to kill Hindus ; and

(b) if so, the details thereof stating 
the action taken by Government in the 
matter 7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS. 
(SHRI P. VENKATASUBBAIAH): (a) 
Yes, Sir.

(b) On 30th January, 1984 at 
about 4 30 PM the Puj::ri, Shiv Mandir 
found a plastic bag, cc ntaining the head 
of an animal, lying in the compound of 
the temple. The bag when opened was 
foui.d to contain,, apart from the skull, 
a note wiittcn in Gurmukhi stating that 
violence will continue till such time that 
Khalislan is foimcd.

A casr FIR No. 24 dated 31.1.84 
under Sections No. 295-IPC has been 
registered nt Police Station LaW'rcncc 
Road :ind investigation taken up. All 
out efforts aie b ’ing trU’de lo work out 
the case and apprehend the culprit.

Looting of Jewellery Shop in Cppital

2S74. SHRI SATISH AGARW AL: 
SHRI N.E. HORO : Will the 

Minister of HOME AFFAIRS be 
pleased to state :

(a) whether Government have seen 
the pris~» reports appearing in the 
Indian Express date.l 16 February, 1984 
where in it lias been stahd that six 
armed men on 15 Fcbruaiy, 1984 
looud a jewellery shop on Ansari Road, 
Delhi situated haidly at any distance 
from the Daryaganj Police station ;

(b) if so, lh ' datails of the incident ;

(c) whether any arrest has been 
made ; and

(d) the action taken or proposed to 
be taken in regard ihcrcto ?
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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS. 
(SHRI P. VENKATASUBBAIAH) :
(a) ; Yes, Sir.

(b) The owner of the shop has 
reported that at about 1 2 25 P M . on 
the 15th February, 1984, when he, 
along with his son and some others, was 
present in the shop. 5/6 persons armed 
with icvolvcrs/pistuls, entered the '.hop 
and made them all sit in a corncr facing 
the wall. Two persons stord guard on 
them anJ others looted the shop Subs
equently they locked them in a bath 
room and c;>c«ipcd. The estimated loss 
is reported to t>; wo th Rs 7,7 3,016/-

(c) Not, yet. Sir.

(d) A c.LSe under Scclions 395/397/ 
342 I PC Police Station Darya Ganj has 
been icg i.tcrid  and investigation taken 
up. The spot 4kis been inspected by the 
Crime T» am and the Central Forensic 
Science Laboratory team. Efforts arc 
continuing to wo k out th ' cavj and 
apprehend the cu!prits.

Resclutinn A dop ted  in Ihe A ll India Con- 
fertrcc of the Aktiil Rhartiya Adivasl Vikas 

Parish ad

2875. SHRI DAMIIR SINGH : Will 
the Ministt r of HOME /  FFA1RS be 
pleased to state :

fa) whether Government have rccci- 
ved the Resolutions passed in the 7th 
All India Conference of the Akhil 
Rhartiya Adivasi Vikash Parishad held 
Ft New Delhi on 10 and 1 I December, 
1983;

(b) if so, the dv tails thereof ; and

(c) the steps which have b rm  taken 
for ensuring their speedy implementa
tion ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS. 
(SHRIMATI RAM DU LARI SINHA) :
(a) Yes, Sir.

(b) following 3 Resolutions have been 
received :

Resolution No. 1 :— Social and 
Constitutional.

Resolutioa No. 2 : — Education.

Resolution No. 3 : — Economic 
development.

(c) The concerned Ccntral Minis
tries have been requested to take appro* 
priatc action.

Intrusion of Bangladesh Nationals.

2876. SHRI CHANDRA PAL SHAI- 
1ANI : Will the Minister of HOME 
AFT AIRS be- pleased to state :

(a) (he action taken by Government 
to chwck the intrusion of ttinglndc«h 
nation:.Is in thr border district of pu^nea 
in Bih.ir;

(b) whether Government are aware 
of the intrusion of RtngI.idcsh Nationals 
in other Stales also ;

(c) if so, the names of those States ; 
and

(d) the reaction of Government in 
this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS. 
(SHRI P. VENKATASUBBAIH) : (a) lo
(d) Bihar has no comman border with 
Bangladesh. Intrusion of Bangladesh 
nationals into the Slate bordering Bang
ladesh and ii*1} -ining areas cannot be 
rulid out heaving regard lo the consi
derable length of the border. There are 
standing instructions with the State 
Governments to check, identify and take 
necessary action against the intruders 
under the law. *
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News Ifcm Captioned Every Third Person 
in M.P. is Armed*

2878. SHRI GHUFRAN AZAM : 
SHRI BALKRISHNA

WASNIK : Will the 
Minister of HOME AFhAIRS be pleased 
to slate :

(a) whether Government's attention 
has been drawn lo thc news item appear
ing in lho Hindustan Timw dated 17 
February, 1984 captioncd “ Every third 
person in M. P. is armed";

(b) whether Central Government are 
aware that arms and ammunition which

havs been stolen from thc armed depots 
are with ihe decoits in Chambals ravines;

(c) if so, whether Central Govern" 
ment would instruct thc State 
Government to make a thorough investi
gation and arrest the persons who are 
having illegal arms; and

(d) if so, when and other steps 
Government propose to take in this 
regard 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATSUBBAIAH) : (a) 
Yes, Sir.

(b) Thc information is^awaitcd from 
Government of Madhya Pradesh and will 
be laid on thc Table of the House.

(c) and (d) Central Government have 
issued instructions to all State Govern
ments from time to time to take 
Ku*tainid and effective measures to 
unearth illicit arms. State Governments 
have also been asked to furnish periodi
cal returns in the matter giving the 
number of unlicensed arms and amuni- 
tion seized etc.

Self Employment of (Jrbnn Youth

287 9. SHRI E. i BALANANDAN : 
Will thc Minister of INDUSTRY be 
pleased to state :

(a) whether a meeting of thc officials 
was held on 8 January, 1984 by him to. 
ascertain the progress of the scheme for 
promoting self employment of urban 
youth;

(b) whether the representatives of thc 
Reserve Bank assured that they would 
be making Rs. 325 crores available 
against thc earlier allocations ofRs. 160 
crores for thc rest of thc current year; 
and

(c) if so, thc other decisions taken 
and who were the other participants in
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this meeting 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) The 
meeting was held on 7th January, 1984 
and not on 8th January, 1984.

(b) Yes Sir.

(c) The other main decisions taken in 
the meeting were as follows :—

(i) The population within municipal 
limtto as per 198 1 Census, was to 
bo taken into account for purpo
ses of the Scheme.

(ii) Instructions regarding the Schcme 
issued by the Reserve Bank of 
India should reach the Bank 
branches within the shortest 
possible time.

(iii) Adequate qualified staff should 
be posted in all the DICs.

(iv) Banks may organise training 
courscs of DIC Managers in 
appraising projects for buxine %s 
sector.

The participants in the mect'ng i c !ud*ng: 
The Minister of State for Industry, 
Secretary (Industrial Development); 
Development Covnmisi’oner, Small Scale 
Industries, Additional Secretary and 
Financial Adviser, Ministry of Industry, 
Additional Secretary, Department of 
Banking; Deputy Governor, Reserve 
Bank of India; Joint Secretory, Prime 
Minister's Secretariat; Deputy Secretary, 
Department of Banking and Joint Deve
lopment Commission* r. Small Scale 
Industries.

Ban on setting up of Indmtriss around 
Apra, Hharatpor and Mathura

2880. SHRI CHITTA MAHATA : 
Will the Minister of INDUSTRY be 
pleased to state :

(a) whether the Union Government

have banned setting up of industries 
around Agra, Bharat pur and Mathura; 
and

(b) if so, the details theroof and the 
reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) and (b) 
With a view to avoiding any adverse 
effect to the national monuments and 
other sensitive areas such as the Taj 
Mahal, Bharaipur Bird Sanctuary etc., 
the concerned authorities have been 
advised to prohibit or restrict the setting 
up of polluting industries in a demarcat
ed area in Agra-Mat hura region cxtc ding 
to about 10,400 sq. km.

Production of Sfrcl

2881. SHRIMATI PRAMILA
DANDAVATE : Will the 

Minister of STEEL AND MINES be 
pleased to state :

(a) whether there has been glut in the 
production of steel in the major steel 
mills;

(b) what has been the production of 
rolled steel, ingots and plates during the 
past twelve months <January 198 3 to 
December I 98 3); and

(c) the step* taken to increase the 
production ?

THE MINISTER OF STATE Ol THE 
MINISTRY OF STEEL AND MINES 
(SHRI N K P. SALVE): (a) No, Sir 
As a result of aggressive marketing 
strategy adopted by SAIL, the stock* of 
saleable steel at the plants and home 
sale stockyards of SAIL came down 
from 1 45 million tonnes on* 1 4  1983 
to 0.9 million tonnes (provisional) on 
1 3 1984

(b) Information required for the 
period January to Doccmber's 83 in res
pect of SAIL plants is given in the 
following tabic :—
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Ingot
Plant steel

Bhilai Stocl 1873
Plant

D uriupur Steel 847
Plant.

Rourkela Steel 108 3
Plant

Bokaro Steel 1683
Plant.

IISCO 575

ToUl SAIL 6061

(c) The main factors affecting produc
tion were restriction* in the supply of 
power and p:n»r quality and inadequate av
ailability of indigenous coking coal. Effo
rts arc being made t o improve ihe supply 
of power and coking coal of right quality 
in close cooperation with the supplying 
organisation!. The steel plants are 
making efforts to maximise their own 
limited captivc power generation. As a 
long term measure, additional captive 
power generating units are biring estab
lished at Bokaro, Rourkela, Durgapur 
and Bhilai Steel Plant.

Plan Allotment for Each State

2882. SHRI T R SHAMANNA '■ 
Will the Minister of PLANNING pleased 
to state :

(a) the Sixth Plan allotments made 
originally (State-wise) to each State; and

(b) final allotment fixed after consul* 
tation with State Governments ?

(*000 tonnes )

Saleable steel 
Rolled steel Plates Total
(other than 

plates)

1597 — 1597

615 —  615

547 318 865

979 309 1288

461 — 461

4199 627 4826

THE MINISTER OF PLANNING 
(SHRI S B CHAVAN) : (a) The
approved Sixth Plan outlays of Spates arc 
indicated at pige 56 of the Sixth Plan 
(1980-85) Document which has already 
been placed before Parliament.

(b) Since the Annuil Plan 1984-85 of 
some of the States is yet to hi finalised, 
it is not possible to indicate tho final 
Sixth Plan outlay figures of the States, as 
a total of all the five annual Plan outlay 
for the period 1980-8 5, at this stage.

w it iftnsn 

wsf fir w a ffo a  tfriRra

2883. ?rm JTCTT*

«*T»t fa :

( T )  0 5 V  t f t j P T T  %  s t T P T

Si i t ?  srsff ir rig-
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Achievements of Bharat Brake* and 
Vahes Ltd.

2884 SHRI KRISHNA CHANDRA 
HALDER : Will the Minister of INDUS
TRY bo pleased to state the targets and 
achievements of Bharat Brake* and 
Valves Ltd., Calcutta since 1977-78 to
1982-8 3 and thc interest paid, year- 
wise 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : Bharat
Brakes & Valves Ltd was noi in cx»s- 
tcncc in 1977*78. Thc Company came 
into existence on 1st August. 1978 Thc 
target and achievements of the Company 
since 1978-79 to 1982-1983 and thc in 
terest paid ycar-wikc arc as given in thc 
attached statement.

Statement

(Rs. in lakhs)

Year Production Interest
Target Achievement On Bank 

Loans
On Govt, 

loans

1978-79 (1.8.78 to 
31.3.79)

160 122 1 2

1979-80 265 267 1 14

1980-81 356 359 3 23

1981-82 286 426 5 35

1982-83
(Subject to audit)

510 436 8 51
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Checking of Infiltration and Smuggling 
on Borders

2885. SHRI RAT AN SINH RAJDA : 
SHRI ARJUN SETHI • Will 

the Minister of HOME AFFAIRS be 
pleased to state the steps, if any, taken 
by Government to stop infiltration by 
foreigners and large-scale smuggling 
activitios on our borders especially, 
Gujarat (Kutch-Saurashtra), Maharashtra 
(Bombay), Punjab, Auam North-Eastern 
Region and other placos ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA> : 
10 battalions of BSF arc deployed in 
154 Border Out Posts on Puujab-Pak 
border and 2 battalions of BSF arc 
deployed in 29 BOPs on the Gujarat’ 
Pakistan border. About 24 battalions 
of BSF arc deployed in 529 BOPs on 
the I<ido-Bangladesh border. In addition, 
Government have taken necessary steps 
to strengthen the anti-smuggling .drive 
especially id vulnerable areas which also 
include land borders, with Pakistan, 
Nepal, Bangladesh and Burma. The 
preventive and intelligence machinery of 
the Customs Dcpirtm cnt has been rein
forced in terms of mfiiripowcr and equip
ment. Suitable anti-smuggling and 
anti-infiltration measures have been taken 
by the Government of India in consulta
tion with the Slate Government 
authorities. All the Security Agencies 
are on-constant vigil and the matter is 
kept under review.

Manufacture of Shock Absorbers

2886. SHRI MOHAMMAD ASRAR 
AHMAD : Will the Minister 

of INDUSTRY be pleased to state :

(a) whether a project proposal for 
manufacturing shock absorbers for auto
mobiles has been submitted for approval 
of Government by an Indian Company 
which is going to have collaboration 
with a Japanese firm Showa Mfg. Co.; 
and

\ •

(b) if so, the details thereof and the

Government's reaction on this proposal ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Yes, Sir. 
An Application from an individual has- 
been received.

(b) The proposal is under considera
tion of Government ?

Loss in H. E. C.

2887. SHRI RAJESH KUMAR
SINGH : Will the Minister of 

INDUSTRY be pleased to state :

(a) whether the Heavy Engineering 
C orpjiation, a public sector undertaking 
has bjen continuously sulTcring heavy 
losses and that the losses during 1983-84 
arc anticipated to be much higher than 
the losses suffered during the last two 
years;

(b) if so, the details thereof stating 
the comparative loss suffered by HEC 
during the last two years and the antici
pated loss during 1983-84 with reasons 
therefor; and

(c) the steps contemplated by Govern
ment to improve the performance of 
HEC to minimise the losses and to make 
it a financially viable undertaking 7

THE MINISTER OF STATE IN THE 
MINISTRY -OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) and (b) 
HEC have been incurring losses since 
its inception except the year 1975-76
and 1976-77 when it earned a marginal 
profit. The losses suffered by the 
Company during last two years and the 
loss anticipated during the current year 
is as follows : —

1981-82 Rs. 22.82 crores

1982-83 Rs. 47.96 crores

1983-84 Rs. 41.76 crores

The losses are mainly attributable to
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low production & productivity, power 
shortage, non-availability of matching 
inputs, break-down of critical machinery 
plant, unrernunerative orders, etc.

(c) To improve the situation and 
check the loss, plant maintenance is 
being strengthened so as to reduce break 
down time of critical equipment assis
tance of State Electricity B>ard for 
additional power is being arranged, more 
remunerative orders and serlics produc
tion iioms have been included in the 
product-mix, additional funds to facilitate 
operations aro being provided, manage
ment is being strengthened.

Powcrcut imposed on Industrial Units, 
Orissa

2888. SHRI NITYANANDA
MISRA : Will the Minister of 

INDUSTRY be pleased to state :

(a) the number of industrial units in 
Orissa suffering at present due lo powir 
cut imposed on them;

(b) whether those industrial units 
have made any efforts to generate addi
tional power in their captive plants to 
avoid power shortage in such a situation; 
and

(c) the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RA O ): (a) lo (c) 
At present there arc 55% p iw ercu ts 
totalling to 178 MW oa heavy and 
power intensive industries in Orissa. 
Prcciie details abnut the number of 
industrial units affected by power cuts 
are nr»t available. The performance of 
captive power plants installed by the 
various industries is not m>nitored by 
the Ministry of Industry.

2 8 8 ^ . fuTTrrrR 5*w rft*n : v r
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Reinstatement of a Pafclk Ser t m i  Under 
Sos pension

2890. SHRI KUMBHA RAM ARYA: 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether a public servant having 
been place under suspension can be 
reinstated into services while a formal 
inquiry under the CCS (Classification, 
Control and Appeal) Rules is stiff pend
ing against him; and

(b) if so, under what circurmtancos and 
how many cases have taken place of the 
type with details in his Ministry or have 
come to Its notfoc on reference being
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made to  it during the last three years 
and what are the orders on the subject 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DU LARI SINHA) :

(a) Yes, Sir.

(b) The information, is being collccted 
and will be laid on the Table of the 
House.

infw  IM'Hlfrt

angtn f l

2891. am qsf TTV5I : w i
Rift Hf fft |MT w & l  f* :

( * )  VTT «I? *T* ft fap 

snftr artr srgqfar?r angf^ %
T* % q?TnTl f>  n^T fafffT

;

(•*) trf* fit nfift* fH  w *  

art? fv*  m v l*  gf wVr b ttt?  

fa t h  f r w  f t  v *  t o  v t

* ;

(« i)  *a? ire *ft *r* | fi: arfirfafr 

anfa 'mV aT5^pf?r it F*t«t
m n f fs w u rO  T7 Tr ?t

(* )  f«n f;r7or |
afh ii *«Tsnr»qf f t

«w ii f«*t it ?•

»J5 *TTRti 8i T n u  tto

f i r i n ) : (>p)  aflT (w ) 3T5»rf^cT
anfa afh araanfh a n ^w  %

*T arfNm q^RrfV ? 3 t ,  1981
fft *WlPl*?T Bt «rqT «IT I «Tf f t  S fs l  i£t

v r  ff^TT 1 1

( n )  aftT (*r) 3pj*j;faer arrfa «ftr 

a i^ r^ c T  «PF»nfb a rrg w  % ^n jfapr it 
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*r f?t *N«n 77 1 1

Recommendations of Work ing Group on 
Industrial Training

2892. SHRI BALASAHEB VIKHE 
PATIL : *Will the Minister of PLANN
ING be pleased lo state :

(a) the recommendations of Planning 
Commission’s working group on indus
trial training ; and

(b) tho allocation for upgrading and 
modernising equipment at industrial 
training ccnt res ?

THE MINISTER OF PLANNING 
(SHRI) S. B. CHAVAN) : (a) and (b) : 
In the context of the preparation of the 
Seventh Five Year plan, the Planning 
Commission have set up a Working 
Group on Vocational Training. The 
Group is expccted to submit its Report 
by the end of March, 1984.

Supply of Water to Visakha pafnam 
Steel Plant

2893. SHRI G BHOOPATHY : 
Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether the Government of 
Andhra Pradesh approached the Union 
Ministry of Steel for required additional 
funds and on loan basis for completion 
of Yeleru Reservoir Project in time for 
supply of water to the Visfakhapatnam 
Steel Plant and whether any letter dated 
20 June have aLo been addressed to the 
Prime Minister by the Chief Minister 
of Andhra Pradesh in this regard ; and

(b) if so, the action Union Govern*
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ment have taken on the requierments of 
the State Government for timely comp· 
letion of the said Yeleru Project ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 

MINES (SHRI N.K.P. SALVE): (a) 
and (b) Yes, Sir'. in a letter dated 19th 
June, 198 3 the Chief Minister of 
Andhra Pradesh requested the Prime 
Minister for a loan or Rs. 50 crores to 
complete the Yeleru Project or the State 
Government to supply water for the 
steel plant under construction in Visa· 
khapatnam. In 1978, the Govt. of 
Andhra Pradesh gave an assurance that 
it will make water available in bulk at 
the plant boundary at its own cost. 
So the investment approved . by the 
Central Government for the steel plant 
did not include any expeniture for the 
supply of water (at the plant boundry). 
Therefore, the Ministry of Steel has 
informed the Andhra Pradesh Govern
ment that it will not be possible for the 
Visakhapatnam steel plant project or the 
Department of Steel to provide loan 
finance for the project. 

According to the information avail· 
able, till end March, 198 3 the Andhra 
Pradesh Government has spent Rs. 20.73 
crorcs on this water supply project ; 
the cost of the facilities' to be erected 
for the supply of water to the steel plant 
is estimated at Rs. l 07. 36 crores. The 
Andhra Pradesh Government h�s been 
requested to indicate a film schedule for 
the completion of this water supply 
project and for the supply of the requis
ite quantity of water at the boundary 
of the steel plant : this information is 
awaited. 

Placing of Glass Industry in Negative 
List 

2894. · SHRI SHIVENDRA BAHA
DUR SINGH : Will the Minister of 
INDUSTRY be plea�ed to state : 

(a) whether the sheet glass industry 
is placed in the negative list of the 
Financial Institutions. ; 

(b) if so, the reasons as to why so 

many letters of Intent have been issued 
for new units ; 

(c) whether exports 'of sheet glass 
were highest in 1977 when there was 
surplus licensed capacity in the country ; 
but now exports declined to absolute 
zero by 1982; 

(d) whether glass industries were not 
interested in exports due to high selling 
prices in domestic markets ; and 

(e) the reasons as to why valid letter 
of Intents not be exampted from the 
'negative' list which have under taken 
an export obligation of at least 30 per 
cent of their industrial licences ? 

THE MINISTER OF ST ATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA ROA): (a) 
No, Sir. 

(b) Does not arise, 

(c) and (d) According to tho Chemi
cals and Allied Products Export Pro
motion Cquncil, Culcutta, the exports 
of sheet glass have been as under :-

Year Export of plain sheet glass 
(Rs. Lak.hs) 

--------

1976-77 213.8 

1977-78 591.4 

1978-79 303.2 

1979-80 217.2 

1980-81 129.0 

1981-82 97.0 

1982·83 181.0 
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The declino in exports of sheet glass 
has, been due to inadequate exportable 
surplus on account of closure of sheet 
glass plant of M/S Hindustan Pilkington 
Glass Works Ltd. and inability of aohi* 
eving full production at Boiscr plant of 
M/S Shree Vallabh Glass Works Ltd.

(c) Does not arise.

fTOi* tf ta  w l  f  A m

2895.  wfjrTWTT
r n  f a  :

(*) ft froft ata sftr* 
•rf^TTailf % h t*  TTRwrr fa<rft i n w f  
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(w) r̂®r ft arrfflul
ary rfa fr  ^ a n f a i i l i  v t

TI3IWTT TOT fa ? R t 3ft* 

(>i) T isa ^ r r  f a a ; t  arq^TTf^qf %
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Increase in Losses in Sail

2896. SHRI K. LAKKAPPA :
SHRIMATI KISHORI 
SINHA :
SHRI DHARAM DASS 
SHASTRI :
DR. SUBRAMANIAM 
SW AM Y:

Will ihc Ministry of STEEL AND 
MINES be pleased to state :

(a)' the steps contemplated to chcck 
the increasing losses in the Steel Autho
rity of India Limited*

(b) Whether due to appointment of 
uncxpericnccd Divisional General Mana
gers, Chairman and Managing Director, 
the losses in the SAIL arc increasing 
day by day;

(c) how much loss lias been incurred 
by SAIL during the last three years ; 
and

(d) the corrective steps Government 
propose to take in the matter ?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N.K P. SALVE) : (a)
(c) and (d) SAIL's profit/loss position in 
the last three years is as follows :—

(All figures in Rs. crorcs)

Year Profit ( - )/ (Increase in costs 
Loss (—) less increase in 

net realisation 
over the previous 

year).

1980-81 ( ! )  101 ( 45)
1981-82 ( f )  39.17 f—) 15
1982-83 (—) 105.76 ( 115)

The main reason for the losses of 
SAIL is that net realisation continues 
to be lower than the increase in costs, 
a* set in the following tabic

(All figures in Rs.- crores)

1980-81 1981-82 1982-83

Estimated increase 125 319 231
in sales realisation 
of SAIL over the 
previous year.
(steel and pig iron)
Increase in costs over 
the previous year.

— raw materials. 124 232 199
stores, spares.
power.

— salaries & 29 42 57
wages.

— maintenance 3 10 3
— depreciation — 1 9 9
— interest 15 11 78

Total increase i n ---------------------------------
costs over the 170 304 346
previous year o f ---------------------------——
the above items.

The profit and loss position of SAIL 
plants in 1983-84 will be known only 
after the accounts for the year have
been closcd.

In order to rcduce the losses and 
improve performance, SAIL is making 
every effort to diversify its product- 
mix to better match demand, accelerate 
sales by adoption of an aggressive
marketing strategy and thereby reduce •
stocks of finished goods, raw materials, 
stores and spares and export surplus
production. Special measures to achieve 
cost reduction by improving technological 
processes, better maintenance to maxi
mise the availability of equipment by 
timely repairs, minimisation of purchases 
of stores and spares and restriction of 
expenditure in all possible ways, have 
been also adopted.

(b) No, Sir.

Proposal To Exempt Some Elec
tronics Units from Liccncc

2897. SHRI V.S. VIJAYA- 
RAGHAVAN : Will the PRIME 
MINISTER be pleased to" state :

(a) whether Government have any 
proposal to exempt electronics units
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with a Capital investment of upto Rs. 3 
crores from licence ; and

(b) if sot the details thereof ?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR. M. S. 
SANJEEVI RAO) : (a) and (b) with 
affect from May 9, 1978 and in line with 
the overall policy of liberalising invest
ment procedures, electronic projects 
with investment on fixed assets in terms 
of land, buildings and plant and 
machinery not exceeding Rs. 3 crores. 
have already been exempted from 
Industrial Licencing, subject lo the con
ditions set out in statement /, which 
apply *o all sectors of industry. 
However, this exemption does not apply 
to the 5 electronic product categories 
listed in statement II, became * product 
categories 1 to 4 are coverrd by spccial 
Industrial and Technology Policies, and 
product category 5 is reserved for the 
Public sector under the Industrial Policy 
Resolution, 1956. With effect from 
April 23, 1983, the investment limit 
referred to above has been raised from 
Rs. 3 crores to Rs. 5 cror-s, but with 
other elements or the policy remaining 
as earlier.

Statement f
Conditions For Exempt;up Industrial

Projects With Investments 01 Fixed
Assets Vpto Rs. .? Crores From 

Industrial Licensing

1. The item of manufacture is not 
reserved for production in small- 
scale or public scctor.

2. The industry is not subject to 
special regulation or sub le t to 
capaciy constraints.

3. The proposed investment docs 
not require foreign exchn<igc per 
year cither for the import of raw 
material or for parts and compon
ents exceeding 15*£ of the cx- 
factory value of annual produc
tion or upto a ceiling oT Rs.40 
lakhs for raw materials and parts 
and components taken together.

4. The location of the project is not 
within the standard urban area

 ̂ limit of a city having a population
* of 10 lakhs or more or within the 

municipal limit of a city having 
a population of 5 lakhs or more.

5. The industrial undertaking does 
not belong to an MRTPrFERA
Company.

M ateaeat-ll

Electronic ProJuit Categories 
Covered By Special Industrial 

Licen\ing And Technology Policies

I . TV Receivers 
2- Electronic Components

3. Computers, m ini-computen/mkro 
processor based system and allied 
items.

4 Digital Electronic Watches

5 T*o-*ay Rad»o Communications 
and Allied Iquipmcni.

firwft irrr r*
*r«n
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K eiic t of Cadre Policy Relating 
lo Infclligtncc Bureau

28W. SHKI CHITTA BASU : Will 
Ihc MinitUr of HOME AFFAIRS be 
pleavcd to stoic :

(a) wh.ihcr it is a fact that a decisis 
on was taken lo conduct a review 
of the cadrc policy relating to the 1. B 
(Intelligence Bureau) sonic time ago;

(b) if so, whether such rvieew has 
since been completed;

(c) if so, whether Govc/nment have 
since considered the review report; and

(d) if so, the actions taken thereon 7

THE MINISTER OF STATE I N -  
THE MINISTRY OF HOME AFFAIRS 
(SHRIMAT1 RAM DULARI S1NHA) :
(a) Yes, Sir, . \

(b) The review is in progress.
*

(c) and (d) Do not arise*
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Involvement of Delhi Policemen iif 
Pa lam Road Robbery Case

2900. PROF. AJIT KUMAR 
MEHTA : Will the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether it is a fact that certain 
Delhi Policemen were involved in the 
Palam Road robbery and murder that 
took place in September, 1983;

(b) If so, the details there of; and

(c) The action taken by Government 
in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. VENKATASUBBAIAH) : (a) The 
investigations conducted so far do not 
reveal the involvement of any policemcn 
in this case.

(b) Docs not arise.

(c) Investigation of the case is cnti- 
nuing and vigorous efforts arc being 
made to work out the ease and to 
apprehend the culprits.

Visit of West German Minister of
Science and Technology in India

2901. SHRI SUBHASH CHANDRA 
BOSE ALLURI : Will the PRIME 
Minister be Pleased to state :

(a) Whether it is a fact that West 
German Minister of Science and 
Techonology visited India in the month 
of February, 1984; and

(b) if so, the outcome of discussions 
held with the visiting Minister ?

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ATOMIC 
ENERGY.SPACE,ELECTRONICS AND 
OCEAN DEVELOPMENT (SHRI 
SHIVE RAJ V. PATIL) : (a) No Sir, 
the West German Minister for Science 
and Technology did oot visit India

during Februay, 1984. However, at the 
invitation of ihe Government of India, 
a four member delegation from the 
Federal Republic of Germany, led by 
the State Secretary of Federal Ministry 
of Research and Development visited 
India, in February, 1984.

(b) The West German delegation 
had discussions with the officers of 
Department of Scicncc and technology 
Ocean Development, Space, Atomic 
Energy, Non-convcntional Energy 
Sourccs, as well as Council of Scientific 
and Industrial Research. The progress 
of ongoing programmes of cooperation 
in various fields was reviewed and possi
bilities of expanding the cooperation 
was explored. The German delegation 
also visited Banaras Hindu University, 
Bhabha Atomic Research Centre and 
National Institute of Oceanography.

Setting I p  of State Level Com mil let 
to Sanction Propotilt

2<*>2. PROF. P J.KURIAN : Will the 
PRIMF. MINISTER be pleased lo state :

(a) whether Government have any 
propo&alno set up Stale level commilles 
to vanct on proposals from electronics 
units for (he manufacturing of various 
electronics items;

(b) Whether ihe present system of 
issuing sanction from Delhi has been 
found unsatisfactory, and

(c) If so, the steps being taken in 
this regard 7

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS A 
IN THE MINISTRY OF FOOD AND 
CIVIL SUPPLILS(DR. M. S. SANJEEVI 
RAO) : (a) On the advice of the Govern
ment of India, Slate Level Commilies to 
sanction proposal for the manufacture 
of certain electronics items in the small- 
scale sector, have already been set up 
in the States,

(b) No, Sir. 

f (c) Does oot arii
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Meeting of the Development Council 
for Tyres and Tubes.

2903. SHRI K. T. KOSALRAM : 
Will the Minister of Industry be pleased 
to state :

(a) the number of limes the Develop
ment Council for Tyres and Tubes 
constituted in December, 1982 met uptil 
now; and

(d) The membership of this Council, 
and the agenda items that have been

discussed in the meetings of this 
Council ?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a)
The Development Council for Tyres and
Tubes was conslituted in March 1983.
No. meeting of the Council has been
held as yet.

(b) The Membership of the Council 
is given in the annexed statement.

S. No. Name Represent

1. Chairman, Automotive Tyres Manufacturer Chairman
Association.

2. Jt. Secretary. Administratively inchargc of Linoleum 
and Rubber in the Department of Industrial 
Development.

3. Jt. Secretary, Ministry of Commerce.

4 . Jt. Secretary, Ministry of Petroleum.

3. Development Adviser, Ministry of Chemicals &
Fertilisers.

6. Jt. Secretary, Ministry of Finance; D/o Revenue.

7. Representative of Development Commissioner,
(Small Scale Industries).Director dealing with the 
subject.

8. Industrial Adviser, Directorate General of Member Secretary
Technical Development.

9. Chairman, Rubber Board. Member

10. President, All India Rubber Industries Association

11. President, Association of Carbon Manufacturers. do

12. President, Association of Synthetic Fire Industry. do

13. President. All India Water Transport Centres. do

14. Presidents, Delhi Tyre Traders Association.

15. Managing Director, M/s Dunlop India Limited. do

16. Managing Director, M/s. Vikrant Tyres Limited. do

Member

do

do

do

do
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", ------------------------------------------------------ — -------------------------------------
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^ 17. Managing Director, M/s. Bombay Tyres Interna- do

tional.

* 18. President, Association of Indian Engineering do
Industry.

19. Managing Director, M s. F Tyres Limited. do

20. Jt. Secretary, Ministry of Labour. do

21. Representative of Kerala Rubber Growers. do

T ransportation of Men and Materials 
to Camp Set up in Antarctica

2904. SHRI R P. GALKW AD : Will 
the PRIM E MINISTER DC pleased to 
state :

(a) whether work h*.d begun for 
transporting men and materials lo the 
base camp set up by the Indian expedi
tion in  Antarctica;

(b) whether some equipment had 
already been shifted to the camp site?

(c) whether after the transportation 
of men and materials is over, the 
Department of Ocean Development 
propose to erect a building which will 
house the permanent Indian station on 
this icy continent;

(d) if so, whether Government will 
spell out the benefits likely to accrue as 
a result of scientific experiments, item- 
wise! and

(e) whether any other counties have 
set up such a camp at Antarctica, if so4 
their names ?

TH E MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ATOMIC, 
ENERGY, SPACE, ELECTRONICS 
AND OCEAN DEVELOPMENT (SHRI 
SHIV RAJ V. PATIL) : (a) to (d) Yes 
Sir. The Work on setting up of a 
permanently manned Indian Research 
Station in Antarctica has been comp
leted.

(d) The Continent of Antarctica is 
unique for scientific research. It plays a 
very important role in regulating Ihe 
global weather and more particularly the 
weather of the Indian Ocean region. 
Studies carried out in earlier expeditions 
on geology, geophysics, geomagnetism, 
glaciology, radiowave propagation etc. 
have given us some understanding of the 
challenging continent. Besides the 
National prestige, which the expeditions 
have given to the country, India s 
presence in Antarctica is necessary for 
future material gains that Antarctica 
may provide to the world community. 
Moreover, scientific studies in Antarctica 
will help in unperstanding the irtou rce i 
of Antarctica including the surroundiog 
sea.

In addition to India, the following 
twelve countries have permanently 
manned stations in Antarctica.

I ARGENTINA
2. AUSTRALIA
3. CHILE
4 FRANCE
3. JAPAN
6. NEW ZEALAND
7. POLAND
8. SOVIET UNION
9. SOUTH AFRICA

10. UNITED KINGDOM
11. UNITED STATES^
12. FEDERAL REPUBLIC OF 

GERMANY
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Further three countries viz- 
BELOlUM. NORWAY and BRAZIL 
Jiave seasonally manned stations in 
A ntarctica.

Recommendations of the Mandal 
Commission

2905. SHRI MOTIBHA1 R. 
CHAUDHARI Will the Minister of 
HOME AFFAIRS be pleased to state :

(a) whether it is a fact that the 
recommendation of the Mandal 
Commission have been examined by the 
Commission headed by Shri M. H. Beg 
Minorities Commission;

(b) if so, the details of their 
examination report; and

(c) whether Government a (tree to 
fheir view that the Mandal Commission 
ha* failed to give constitutionally valid 
criteria to identify backwardness?

»

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) to (c) The Minorities Commission 
headed by Justice M. H. Beg. who were 
Consulted on the Mandal Commission 
Report were of the view that the report 
does not establish constitutior^lly ya lid 
criteria lo identify backwardness among 
groups professing what may be called 
Hindu religion from those not professing 
such religion and the criteria adopted 
by the Commission are not rationally 
connected with the objectives of the 
Commission. The Mandal Commission's 
Report is under consideration of 
Government.

Persons Arrested in the Name of 
N atalities in Bihar

2906. SHRI RAM SWARUP RAM ; 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) the number of persons arrested 
in Bihar in the name of Naxalitcs during 
the last one year;

(b) whether the arrested persons 
w e  been duly tried;

(c) if so, whether in a large number 
of cases, the charges of being Naxalities 
were found to be false and the persons 
involved were innocent; and

(d) whether Government are ready 
to undertake a survey of those areas 
which arc supplosed to be Naxalite 
operated areas?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) :
(a) to (c) Information is awaited from 
the Government of Bihar.

(d) It would be for the State Gover
nment to take nccessary action irf the 
matter.

Call by Militant Sikh Leader to 
Sikh Youths, to Eliminate Enemies 

of Sikh Panth

2907. SHRI A. R MALLU :
SHRI KAMAL NATH :
SHRI P. NAMGYAL :

Will the Minister of HOME 
AFFAIRS be pleas', s to state :

(a) whether Government's attention 
has been drawn to the news item in 
Hindustan Times dated 2 February, 1984 
that the Militant Akali Leader Jarnail 
Singh Bhindrawale gave an open call to 
the Singh youths to buy motor cycles and 
revolvers s ani) eliminate the enemies of 
the Sikh Panth;

(b) if so, ilie details in this regard;

(c) the reaction of Government in 
this regard; and

(d) whether the arrested extremists 
have revealed that they had obtained 
arms from various rest houses in Golden 
Temple; Amrilsar?

TH E MINISTRY OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P- VENKA'TASUBBAIAH) :
(a) Yes, Sir.

(b) and (c) According to information 
furnished by the Government of Punjab
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Shri Jarnail Singh Bhindranwale while 
addressing a convention or the All Tndia 
Sikh Students Federation in Golden 
Temple complex, Amritsar, on 1st 
February, 1984, asked the participants 
to keep weapons and motorcycles for 
dealing with the enemies of the Panth. 
He also aksed them not to have arms 
liccnces. A case has been registered in 
this regard. The State Govt, has taken 
various measures to curb extremists 
violence.

(d) Some of the accused arrested in 
various criminal cases have disclosed 
during in terrogation  that the arms ased 
by them in committing crimes were ob
tained fiom the extremists hiding in the 
Golden Temple complex, Amritsar.

Formation of Parallel Government 
in Punjab

2908. SHRI ClUNTAMANf 
PANIGRAHI : Will the Minister of 
HOME AFFAIRS be pleased to state ;

(a) whether the new* item captioncd 
“ Chauhan calls for parallel Government 
in Punjab”  appeared in Times of India 
(Delhi edition) daU-d 7 January. 1984 
has come to the notice of Government!

(b) if so, the steps taken to stop 
circulation of copies of letters pur 
ported to have been written to various 
Akali Leaders; and

(c) the action initiated in the 
m atter?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH^ ;
(a) Yes, Sir.

(b) and (c> A letter dated 2nd 
December, 1983 Purported to have been 
written by Dr. Jagjit Singh Chauhan 
from U. K. to various Akali leaders 
came to the notice of-the State Govern
ment who had its contents examined. 
A case u/s 13 Unlawful Activities 
(Prevention) Act,1967, has been registered 
in this connection.

“ Damage to Ecology in Hill Areas
of West Bengal due to Hydro 

Electric Project"

2909. SHRI AMAL DATTA :
SHRI NARAYAN CHOUBEY :

Will the PRIME M1N1TER be 
pleased to state :

(a) whether Government are aware 
that a statement attributed to Prime 
Minister regarding damage to ecology in 
hill area of West Bengal due to a lo 
World Life Fund has been published in 
Newspaper (Statesman, February 20, 
1984);

(b) What Hydro Electric Project did 
the Prime Minister refer in this connec
tion and the damage to ecology Which 
according to her Will result from such
project;

(c) the place of damage, nature of 
damage and its apprehended effect on
ecology!

(J) Whether the rejoinder of the 
Chief Minister, West Bengal Government 
tot he above statement of Prime 
Minister. (Statesman. February 21, 
19X3) has been noticed by Prime Minister; 
and

(c) if so, whether there is no project 
at all but merely a proposal for suppl
ying drinking water in the area referred 
to by the Prime Minister ?

THE DLPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SINH) : (a) Yes. 
Sir;

(b) to (e) The reference was to  the 
Kalimpong Wafer Supply Scheme from 
the Neora Khola. This scheme envisages 
weir construction and laying out pipe
lines in the biologically rich and 
undisturbed Neora Valley. -Qie West 
Bengal Government has not accepted 
Government of India’s advice not to 
procccd with the project on ecological 
grounds, A detailed report on the
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ecological impact of the Scheme^ is 
under preparation.

The dale referred lo under item (d) 
is infact February 21, 1984 and not 
February 21,1983 as mentioned.
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Damage to Tarapur Atomic Power 
Station Due 4o Non-availahility of 

Nuclear Fuel

2912. SHRI NAVIN RAVANI :
SHRI CH1NTAMANI JENA :

will the PRIME MINISTER be plea
sed to state :

(a) whether there is any danger to 
Tarapur Atomic Power Station due to 
non-availability of enriched uranium 
fuel from abroad;

(b) if so, what alternative arrange
ment is being made to run the Atomic 
Power Station; and

(c) the latest position in regard to
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getting the enric.hed uranium from U. S. 
A. or from Framce ? 

THE PRIME MINISTER (SHRI
MATI INDIRA GANDHI) : (a) No, 
Sir. 

(b) and (c) Pursuant to the Agree
ment eoncluded between India and 
France in November, 1982, France in 
lieu of the U. S. A. is supplying enri
ched uranium for the Tarapur Atomic 
Power Station within the framework of 
the 1963 Cooperation Agreement. 

Collaboration of Indian Companies 
with Rulgaria 

2913. SHRIMATI JAYANTI PAT
NAIK : Will the Minister of INDUS
TRY be pleased to state : 

(a) whether some Indian and Bulga
rian Companies have established joint 

· collaboration; 

'(b) if so, the names of those Indian 
and Bulgarian Companies; and 

(c) the details of their joint collabor-
ation ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
Yes, Sir. 

(b) and (c) Details of foreign colla
boration proposals approvecf, including 
the names of Indian and Foreign firms, 
items of manufacture and nature of 
collaboration, are being published 
regularly by the Indian Investment c ntre 
New Delhi, as a supplement to its Mon
thly News letter. Copies of this publi. 
cation are sent regularly to the Parlia
ment Library. 

Programme for Making the People 
Conscious of the Importance of 

Healthy Environment 

2914. PROF. NARAIN CHAND 
PARASHAR: Will the PRIME MINIS
ti:r be pleased to state : 

(a) whether Government have laun
ched any programme for making the 
people in general . and the youn_ger 
generation in particular, cnoscious o 
the importance of healthy environment 
by avoiding pollution on the one hand 
and preserving the ecological balance on 
the other; 

(b) if so, the brief. outline of this 
programme and the rate and channels 
through which it has been launched; 
and 

. (c) if not whether Government 
would launch ';uch a programme and-

..., extend it to the educational institutions · 
as well ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJA Y SINGH) : (a) and (b) 
Yes, sir, the Government has been 
organising several activities for arousing 
environmental consciousness among the 
people, Multi-media compaigns, involv
ing the Radio, T. V.,. press are being 
launched from time to time Special publ
icity and technicl material is alsobeing 
produced and widely distributed in the 
form of special issues of scientific journals 
feature programmes, posters etc. The� 
Directorat for Adult Education, Yo·nth 
Organisations and the Faculties for Adult 
and Continuing Educations at universi
ties are being actively involved in these 
programmes.' 

Special programmes, involving school 
children are also being organised. These 
include nature slogan contests, painting 
and photographic competitions, debates 

' and All India Essay competitions on 
environment. So far 3 All Inaia Essay 
Competitions have been organised th
rough United Schools Organisation Thes
competitions were conducted in all the( 
16 languages recognised in the Constitu- 'I 
tion. The response to these competit , 
ons had been highly encouraging from
almost all the States and Union Terri
tories. Special efforts ·are being made 
to encourage such activities in the States 
from which the response had not been 
satisfaetory. 

(c) Does not arise. 
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Direct Recruitment to Delhi Policc

2915. PROF. NARA1N CHAND 
PARASHAR : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether any direct recruitment 
has been made to the Delhi Police during 
the last three Years i. c. 1980-81. 1981- 
82, 1982*83 and the current financial 
year 1983.84 for various categories;

(b) if so, exact strength added to 
each category of the policc personnel, 
during each of tho years referred to 
above;

(c) whether it has been ensured that 
the neighbouring States of Haryana. 
Punjab. Himachal Pradesh. Jammu and 
Kashmir and Rajasthan and U ttar Pra
desh have been adequately represented in 
the selections;

(d) if so, ihe dates anil placet at which 
the recruitment was made for the Delhi 
Policc during tht* period and the recruit
ment made at cuch place; and

(c) if not, whether it would be ensu
red all these states would be given fair 
representation in future recruitment 7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAH) ; (a) 
Yes, Sir.

(b) The requisite figures are indicated 
in the Statement attached (Statement-1).

U) Recruitment to the post of Sub 
Inspector (Executive) is made on all India 
basis through staff selection commission, 
sincc 1982, oilier posts are filled up 
through the Employment Exchange. 
Prior to this, rccruiimcni of Constables 
(Executive) was also made on all India 
basis including the neighbouring States.

<J) The requisite informtion is 
given in I he statement atiacncd (Stat- 
nvni ■ II).

Category of post

m  l> vs nor arise,

Stat<niin1-I _____

T o t a i  N O .  O f  p O a t S  f i l l e d  U p .

1980-81 1.K1-82 1982-13 1983-84

Sub Inspector (I xccufivc) 44 100 124 54

Sub Inspector (Satistician) — 1 ‘—

Sub Inspector (Lib ) — 1 —

Sub Inspector (MT Oper) — — 2

Assistant sub Inspector (Stcno) 2 1 2

Assistant Sub Inspector (women) 2 3 2

Assistant Sub Inspector (R. Tech.) 22 — ~~
Assistant Sub Inspector (Shorthand — 2 —

reporter)
Assistant Sub Inspector (SAST) — 20 6 6

Head Constable (AST) — 15 17

Head Constable (M in) 60 97 33 66

Constable (Mounted Police) 19 — "

Constable (Drivers) — 136 78 60

H. C. (Telephone O pr.) 1 —

Constable (Executive) 1457 466 5137 200

Constable (Bandsmen) — — *
2
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SI- No. Place of recruitment

1. Gurdaspur (Punjab)

2. Lucknow (U. P.)

3. Sirsa (Haryana)

4. Delhi

5. Alwar (Rajasthan)

6. Sikar (Rajasthan)

7. Jhunjhunu (Raj)

8. Jodhpur (Rajasthan)

9. Bilaspur (M. P.)

10. Raipur (M. P.)

11. Nainital U P )

12. Sitapur (U. P.)

13. Bareilly (U P )

14. Banaras (U p.)

15. Pratapgarh (U. P.)

16. Trivcndrum (Kerala)

17. Ernakulam (Kerala)

18. Amra»ati (Maharashtra)

19. Nagpur (Maharashtra)

20. Delhi

21. Delhi

22. Simla (H. P.)

23. Madhuban (Haryana)

Statement-11

Date of rccuitment Number of Candidates 
Selected.

13.3.1980

16.8.80

9.9 80

In the year

1980.81

4 5 01

During 3rd 4th 

week o f  N o v e 

mber, 1981

— do—

—  do —

— d o  —

— d o —

—  di>—

— do —

— do —

— d o —

During 3rd 

4th week o f  

November, 1981

— d o —

—do—

— do—

— do—

In the year

1981-82

In the year

1982-83

4 4 83

4.4.83

286

164

333

624

8 (Recruiiment made  

onl> for r««rrvioe-  

mcn)

1*r

111

111

49

76 

M

28
170

!M

IV5

168

96

77 

57

458

3622

( Recru itment made only  

for Extcrviccmen).
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1

24. Baripada (Orissa)

25. Jaipur (Rajasthan)
26. Nagpur (Maharashtra)
27. Ranchi (Bihar)
28. Nagpur (Maharashtra)
29. Delhi

11.4.83 (Recruitment made only 
for S. T. candidates),

12.4.83 14 —do
l l .4.83 — - d o -
23 4-83 14 —do—
16.5.83 II — do—

During the year 276 (A total number of
1983-84 1054 candidates have

provisionally been selec
ted and are being exa
mined medicaly They 
will be finally appoin
ted, after verifying their 
character and irntece- 
dents).

(Since candidates selected for recruitment as Constables in Delhi Police on the 
dales and from the placcs mentioned above were appointed called for training, in batches 
lubjeci lo availability of training facility, the date of appointment, as such, different 
from ihe dale of select ion).

K rcrvilarai lo Pam Military force*

2916 PROF NARAIN CHAND 
PARASIIAR Mill the Minister of 
HOME AFFAIRS be pleased to state :

(a) whether there ha* been any 
recruitment io (t) Bolder Security Force
(ii) C I S. F. (ill) Indo Tibetan Bolder 
Police and (iv) Central Reserve Policc 
during the Iasi 3 years including the 
curreni financial year.

(b) if so, Ihe exact addition made to 
the strength during these years separately 
for each of ihe Force year-wite;

(c) whether it has been ensured that 
the recruit men I h*k been made at such 
places and in such a manner as to give 
fair representation to all States/Union 
Territories and all cross sections of 
society;

(d) if to , the exact procedure follo
wed recruitment alongwith the names of 
the places and dates on which the recruit 
mcnt was made; and

(c) if not, whether steps would be 
taken immediately to ensure the recruit

ment in such a manner as to give ade
quate representation to all Stales'Union 
Territories and all cross sections of 
society ?

IMF MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI MAM RAM DULARI SINHA) : 
(a> Yes, Sir.

(h> A statement indicating the exact 
addition made year-wise in the armed 
forces is enclosed.

(c) Yes, Sir.

(d) As and when recruitment is made 
vacancies are advertised in all prominent 
newspapers and publicity is given through 
Central Employment Exchanges, A. I. R, 
Television as well as SC/ST organisa
tions and ex-servicemen welfare organis
ations. The information about the 
placcs and dates on which the recruit
ment was made is being collected and 
will be laid on the Table of the House 
in due course.

(e) Does not arise.
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Statement

Statement Showing Year-Wise Additions In The Armed Forces

SI. Name of the 
No. Force.

1. B. S, F.

2. C. R P F.

3. C. I. S. F.

4. I. T B P

1981

Additions made during

1982 1983 1984

2873 1190 4076 IMS (upto 28th
Feb. 1984)

4393 44 6571 •

273 320 836 61 (up to
Feb 1984)

It will not be in the public interest to give details.

•This includes recruitment up to the current financial year.

Economic Development of Backward 
Arms

2917. PROF NARAIN CHAM ) 
PARASHAR : Will the Minister of
PLANNING be pleased to state :

(a) whether the Planning Commission 
has decided toaccelcrutc the economic 
development of the backward areas of 
the country, including hill, desert and 
tribal areas, by giving a high priority to 
the provision of transpori infrastructure 
like new railway lines, roads, bridges, 
telecommunication and postal facilities 
and by including them in the core Sector 
of the Seventh Five Year Plan, if so, 
the decision taken in this regard;

(b) whether the Planning Commission 
would ensure the allocation of liberal 
finananccs for these sectors in these 
backward areas in tbv Seventh Five 
Year Plan and crcats a separate cell for 
monitoring the speedy execution of the 
projects in these sectors for each 
Department Ministry;

(c) the likely date by which it would 
be done; and

(d) if not, the reasons therefor?

THE MINISTER OF PLANNING 
(SHRI S. B CHAVAN) ; (a) to (d) The 
Planning Commission is now engaged in

the preparation of an approach paper 
to the Seventh Plan This, an approval 
by the National Development Council, 
will form the ba*i* on which the detailed 
work of Plan formulation will be 
undertaken b> the Centre and the 
Siatcv It is too early to comment upon 
sectoral priorities including details of 
any projects or them es in the Seventh 
Plan at this stage. It may. however, be 
broadly indicated that high priority irill 
continue to be given to the economic 
development of backward areas.

Person* If rid L'adcr National Secwtity 
Act in Stales

2918 SHRI PI YL’SIf TIRKI . Will 
the Minister of HOME AFFAIRS be 
pleased to state,

(a) the total number of persons held 
under National Security Act for more 
than six months. State wise; and

(bj total number of 
prisoners therein State wise?

political

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBMAH) : (a) 
and (b) Information is being collected 
and will be laid on the Tabic o f tbm 
House.
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Meeting of AAsu with Government

29J9. SHRI PIYUSH T1RK1 : Will 
the Minister of HOME AFFAIRS be 
pleased to state :

(a) the details of last meeting held 
between the leaders of AASU and 
Central Government;

(b) whether It is a fact that Gover
nment are disinclined to take the 
Initiative for fresh negotiations with 
the AASU;

(C) if so, the reasons therefor; and

(d) if not. when it is going to be 
held?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SIIRIMAT1 RAM DULARI SINHA) :
(a) to (d) The last round of talks in the 
combined meeting of representatives of 
Government, Leaders of Opposition in 
Parliament and AASU AAGSP was 
held on the 4th and Sth January. 1983. 
However, these talks remained inconclu
sive as in the case of 1961-71 entrants 
no agreement could be arrived at. 
though an area of agreement uas fund 
in respoct of prc-197j and post-1971 
entrants Government, while remaining 
Arm in honouring the national commit
ments in respect of prc-March. 1971 
entrants, were prepared to Consider 
djffcront alternatives with a view to 
accommodate the apitators, point of 

'view. However, these were not found 
feasible

Government have made its stand 
clear that doors are open for fresh talks 
on the foreigners issue and that 
Government are anxious to consider any 
fresh. Practical and pragmatic proposals 
in consultation with State Government 
and all concerned with a view to find a 
just and satisfactory solution. Gevcrn- 
ment are making sfTorts to restore 
normalcy and create conditions congenial 
and conducive to a fruitful dialogue.

Irregularities Committed in Purchase 
of Goods for Tihar Jail

2920. SHRI NIHAL SINGH : Will 
the Minister of HOME AFFAIRS be 
pleased to state ;

(a) whether Government have 
received complaints regarding irregulari
ties being committed by officers in the 
purchase of goods for Tihar Jail; and

(b) if so, ihz details thereof and 
the action tak'.*n by Government in 
regard thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUUBAIAH) : (a) 
and (b) while no specific complaints 
have been received in this connection, 
the Delhi Administraton have issed a 
circular on 10th M:iy, 1983 directing 
that all the artic les required for the Jail 
consumption should bj purchased from 
the agencies namely Kendriya Uhandar, 
Super Bazar and Civil Supplies 
Corporation. In pursuance of this 
circular, the system of contractors was 
abolished and all Ihe purchases have 
been channelled through these agencies. 
At preseni no m tjor purchase is being 
transacted throurh private contractors 
which eJimlnat s the scope of any 
irregularity b^ing c mini it ted by Jail 
officials

Extension of talking Ovcrpiriod of 
Industrial Undertakings

2922. SHRI NIHAL SINGH : Will 
the Minister of INDUSTRY be pleased 
lo state :

(a) the name of industrial underta
kings whose taking ovcrpcriod under 
Industry (Development and Regulations) 
Act was extended, indicating the period 
extended in each case, by 31 December, 
1982;

(b) the dale up to which the period 
of extension has again been extended of 
those indust res in whose case the period 
was earlier extended upto May, 1983; 
and

(c) the names of (he industrial 
undertakings which Government decided 
to nationalise during the period from 1 
April, 1983 to 31 March 1984?
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THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
and (b) A statement is attached.

(c) The following industrial underta
kings which were managed under the 
provisions of (he Industries (Develop
ment & Regulation) Act have been 
nationalised since 1st April, 1983:—

By Central Goicrnment

1. M/s. Ganesh flour Mills Co Lid, 
Delhi

2. M/s. Inchck Tyre's Ltd., CaLuttu

3. M/s. National Rubber Maufac- 
turers Ltd., Calcutta.

4. M's. National Rubber Manufac
turers Ltd., (Kalyani Unit) West 
Bengal.

By State GovernneBts :

5. M s Orissa Textile Mills Ltd., 
Orissa.

6. M/s Seth Govindram Sugar Mills. 
Madhya Pradesh.

7. Mfs Jaora Sugar Mills Pvt Ltd., 
Madh>a Pradesh.

8. M's. Eastern Distilleries (P) Ltd., 
West Bengal.

Statement*

Names o f  industrial undertaking* H hieh *ere m onafed  undrr the Industries
(Development and Regulation' A t ,  1^*1 on } h t  December, 1982 and the dates 
upto Which the t ke over has been e itenJed  i* each rate

----- -------------------  -  . .

SI. Name of the Undertaking Date of Date of Date upto Remarks
No. take over validity of Which the

of manage manage mi nagc-
ment ment of 

take over 
orders as 
on 31 12. 
1982

mcnt take 
over orders 
has been 
lost
extended 
beyond 
May. 1983

I 2 3 4 5 6

1. M's. Indian Rubber Mfrs. 18. 9.72 31.3.83 31 10 85 Not exten

Ltd., Calcutta. ded beyond 
31 10 83

2. M s. Carter Pooler A co . Pvt. 24,10.72 31 3.83 Not exten

Ltd., Calcutta. ded beyond 
30.4.83

3. M/s. Ganesh Flour Mills Co 3.12.72 2.3.83 2. 2.84 Natio
Ltd., Delhi. nalised.

4. M/s. India Machinery Co. Ltd. 25.11.72 24.5.83 24. 5.84
Howrah
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5. M/s. Containers & Closures 29.11.72
Ltd., Calcutta.

6. M/s. Sri Janki Sugar Mills & 15. 1.73
Co. Dchradun (UP).

7. M i. Krishna Silicatc & Glass 5. 3.73
Works Ltd., Calcutta

8. M's. Associated Industries 8. 7.74
(Assam) Ltd. Kamrup (Assam)

9. M i. India Belting & Cotton 6. 9.74
Mills Ltd., Hooghy.

10. M/«. Eastern Distilleries (P) 8.10.74
Ltd., Calcutta.

11. M s. Motor &. Machinery Mfrs. 9.10.74 
Ltd., Calcutta.

12. M's. Gluconatc I td. Calcutta' 22.7.75

13. M/s. Engel India Machine & 5.8.75
Tools Ltd., Calcutta.

14. M/s. Ply-board Industries Ltd.,
Srinagar, (JAK)

15. M/s. Britannia Lngg. Co. 22,5.70
(Titagarh Unit) Calcutta.

•6. M 'l. Bengal Potteries Ltd., 15. 9.76
Calcutta.

17. M/is. Cauvery Spg. & Wvg.
Mills, Cauvervnagar (TN)

1#. MS. Priya Laxmi Mills Ltd.,
Baroda.

19. M s. Sri Subhalaxmi Mills 10.8.77
Ltd., Cambay.

20. M s. Indore Textiles Ltd., 12.8.77 
Ujjain.

21. M s. Somasundram Super Spg. 4.11.77
Mills, Ramanathapuram (TN)

22. M/». National Rubber Mfrs. 23.12.77 
Ltd., Calcutta.

23- M/s. Sri. Rama Sugars Sl 4- 2.78
Industries Ltd., Bobilli (AP)

28.5.83 28.10.83 Not exten
ded beyond 
28.10.83

30.9.83 31. 3.84

4.9.83 31.12.84

7.7.83 7. 7.84

5.3.83 30. 6 84

31.5.83 3. 6.84 Since Nati
onalised.

8.1.83 8. 4.84

21.1.83 30. 6.84

4.2.83 31. 5.84

27.4.76 31.3.83 31. 3.84

21.5.83 21. 5.84

14.3.83 14. 3.84

23.12.76 3J.3.83 31. 3.84

23.7.77 22. J .83 21. 7.84

Management continued; 
Petition pending in High 
Court.
11.2.83 11. 8.84

3.5.83 31. 3.84

22.6.83 30. 8.84 Since Nati.
onalised.

2.2.83 2. 8.84
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24. M/s. Kottayam Textiles Ltd.. 
Kerala,

25. M/s. Prabhuram Mills Ltd., 
Kerala,

26. M/s. Malabar Spg, & Wvg. 
Mills Ltd., Calicut.

27. M/s. National Rubber Mfrs. 
Ltd. (Kalyani Unit).

28. M/s. Alok Udyog Vanaspati & 
Plywood Ltd., Calcutta.

29. M/s. Inchek Tyres Ltd., 
Calcutta.

30. M s. SWadesht Cotton Mills, 
Kanpur.

31. M's. Sri Durga Cotton Spg.
& Wvg. Mills Ltd., Calcutta.

32. M s. Aluminium Corpn. of 
India Ltd., Calcutta.

33. M/s. Bengal Immunity Co. 
Ltd., Calcutta

34. Dr. Paul Lonhmann (Ij Ltd., 
Calcutta.

35. M/s. Sri Rama Sugar &

Industries Ltd. (Scethanagaram 
Unit)

36. M/s Brentford Elcctric (I) Ltd 
Calcutta

37. M/s. Lily Biscuits Pvt Ltd. 
Calcutta.

38. M/s. Lily Barley Mills Pvt.
Ltd. Calcutta

39. M/s. Mahadev Textiles Mills 
Bobli.

40. M/s. Apollo Zipper Co. Pvt. 
Ltd., Calcutta.

41. M/s. India Health Institute & 
Laboratory Ltd. Calcutta

6. 2.78 5.2.83 28. 8.84

9. 2.78 8.2.83 28. 8 84

9. 2.78 8.2.83 28. 8,84

10. 2.78 9.2.83 30. 6.84 Sincc
Nationalised

29 3.78 28.3.83 30. 6.84

13 4.78 12.4 83 30 6.84 S ire
Nationalised

13. 4 88 12.4 83 30 4.84

13 4 78 12 4 83 2 10.84

1 5 78 31.3.83 31. 3 84

18 5 78 17 5 83 |7. J.84

10 11.78 9.11.83 9. 5.84

6. 1.79 2.2.83 2. 8.84

26. 2.79 25.2.8.1 25. 5.84

27. 3.79 31.5 83 30. 6.84

27. 3.79 31.5.83 30. 6.84

30. 3.79 Original order valid upto 
^>.3.84

26. 5.79 31.5.83 30. 6.83

4. 9.79 4.9.83 30. 6,84
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42. M/s. National Iron & Steel Co. 
Ltd., Calcutta.

43. M/s. Srec Saraswati Press Ltd., 
Calcutta.

44. M/s- Shiv raj Fine Art Litho 
Works, Nagpur.

45. M's. Seth Govindram Sugar 
Mills, Ujjaio (MP).

46. M/s. Jaora Sugar Mills Pvt. 
Ltd., Ratlam (MP),

47. M/t. Molipur Sugar Factory 
Ltd., Muzaffarpur, Bihar.

48. M/s. Orissa Textile Mills 
Ltd., Ornsa,

49. M/s. Mohim Mills Ltd., West 
Bengal.

50. M/s. Kami Cotton Mills, 
Gujarat.

22.9.79 21.9.83 30. 6.84

31.10 79 30.4.83 30. 6.84

23. 8.80 22.8.83 22. 8.84

12. 9.80 12.9.83 11. 3.84 Nationalised

12. 9.80 12.9.83 11. 3.84

3.11.80 30.10 82

19. 9.81 18,9.83

de

2 11.83 Management 
continued! 
petition 
pending in 
High Court.

18. 3.84 Nationalised

23.10.81 21.5.83 21. 5.84

12.10.82 11.4.83 II. 4.84

i f a i O  % wwm ffi

2923. fair : wr 3Wt«T
VE tfY |>7T TT*t fT :

( t ) *  i r f a c t r  % *r*Tf3riT t t

TT% *T% 10 tt WjYtT

*<n | nwr w w t  3w>«r ir fT^jft *sr 

n f tr  wift j f

( w )  w t  *rj v t  $ f r  sw tn  
**<tt t Y f n r r r  *rtn t> $ kt t ** *f 
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fw*T«l

1. *T€H Srfjrcnfcr? fa ,
s f rm rr r  T rm  1

2- iftHT i .  *Ilf f{  fa. TM'ft*, 
rTfasratf 1

3. fa%-Tt f a t f a *  rTi* fa% K -
Tt3T fa  , <»Y *11 ^TT^T fa^T,
cfwPT WIT?: 17, frfa5WT| I

4 .  »TfTH (T. q t .  f a * * j ,  < K « n

5TfT ( n m  %r« 5t ) i

5 *r«*f s f t e i  f a  , *n.
*TT»TT firTT I

6. *W»f ITTP*! * .

fsrar * ift, tr*n=n, «pTT?i Ttm

7. Jmw ^TrfTurr q r r n  « i j  fa,
5^TI!T riTij 1

8. *mw q r r f t  v  fa  .
*rt«fr, >pm=i rim i

9. »T5T*T5T i ) j l r  ST. fa . .  *7T«T, 
n. a.

Plant Name of
captive mines

Bhilai Nandini
steel
Plant

Durga* No captive
Pur steel mme
Plant

10. frfa?rY%irtf fa . 
fam , *t*rprr, «pw?r t o

11. «T*m frfa^nrrj f a ^ f q w  f a . ,  
firsi * * * ,  hr^rr ?ren»r a r r ^ t e  i

I.imr Stone Mines Supplying Line 
Stone to the Steel Factories

2924 SHRI A K ROY : Will the 
Minister of STEEL AND MINES be 
pleased to state : *

(a) Particulars of the lime stone 
mines supplying lime stones to the steel 
factories under SAIL;

lb) whether all of them are the 
captive mines; if not, particulars of the 
captive mines,

(ci number of workers working in 
each mine ciihcr departmental!) or under 
contractors,

(d) whether there are perennial works 
being performed by the contractual 
uorks violating the provisions of law: 
and

(e) »f so. reasons thcre-of and step* 
taken (hereon?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K P SALVE) : (a) 
and (h) The names of mines from where 
the SAIL steel plants meet ihtir require
ment* of iimestone are given below ; —

Other main sources for purchases

(i) Sain* Stone Lime Co., M P 
(ii) Maiher Stone Lime Co.. M P.
(m) Vorah St Company, M P.
(iv) United Lime, Madhya Pradesh.

(1) Bisra Stone St Lime Co.,
(ii) Birmitrapur Orissa.
(ii) U. P. State Mineral Development

Corporation, Chopan Mines.
(iii) Maiher Stone St Lime Co. Maiher, 

M. P.
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t

1 2 3

•

(iv) Satna Stone Lime Co. M. p.
(v) Verah & Co., M. P.
(vi) United Lime, M. P.

Rour-
kela

(i) Purnapani 
Mines. Orissa

(i) Bisra Stone & Lime Co., Birmitrapur, 
Orissa.

steel
Plant

(i«) Satna Mines. 
M P.

(••) Private Scctor Mines in Satna-Katni- 
Maihcr aren of M. P.

Bokaro
steel

(•) Bhavanathpur 
Mines, Bihar

(') U. P. state Mineral Development 
Corpn.. Chopan Mines.

Plant (•i) Kuteshwar 
Mines. M P

(ii) Bisra Stone & Lime Co, 
Birmitrapur, Orissa.

IISOO No captive Mine. (i)

(»»)
(mi)
(IV)
(V)

Bisra Stone & Lime Co., Birmitrapur , 
Orissa.
Satna Stone Lime Co. M. P.
Maiher Stone Lime Co. Maiher, M. P. 
Vorah & Co. M P.
United Lime, M. P.

— . _

(c) The number of woikcr 
indicated beta* :—

at each of the captive limestone mines of SAIL is

Plant Contract Labour Departmental Labour

Bfcllai Steel Plant

Nandmi (M P.) 
Ronrkela Steel Plant

59 251 i

(i) Purnapani Mines. Orissa. 1811 640

(ii) Satna Mines. M. P. 
Bokaro Si eel Plant

269 800

(i) Bhavanathpur (Bihar) 506 1093

(ii) Kuteshwar (M. P ) 737 211

(d> No. Sir.

(c) Dote not arise.

Wage* lo Worker! In Captive Lime 
Slone Mines

2925. SHRI A. K. ROY : Will ihc 
Minister of STEEL AND MINES be 
pleased lo slate ;

(a) the rate of payment to the 
different categorice of price rated and 
time rated workers in each of the captive 
lime stone mines under Steel Authority of 
India Limited;
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(b) whether many of the workers 
under contractors are paid even less than 
the statutory minimum wage for the last 
two years;

(c) whether it is a fact that SAIL 
being a principal employer is to ensure 
payment of statutory minimum wage; 
and

(d) if so, steps taken thereon ?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K P. SALVE) : (a) 
Details of rates of payment to the 
departmental piece rateJ and time rated 
workers in different captive limestone 
mines of SAIL arc given below :—

BHIHALI STEEL PLANT 
Nandinl Limestone Mines

The current rates of payment to 
departmental piecc rated employees 
based on a tripartite agreement 
with the Unions in the Mines are as 

uhder :—

Wage Components Payment
Rate (Rs)

Basic Pay 21.15
Fixed DA 6.01
Variable DA 4.93

Total 32.11

Time rated employees are in different 
pay scales as per NJCS Agreement vj*. 
N-l to n -9 as in ihc attached statement.

II. BOKARO STEEL I'LANT 

Category of employees. Bhavanathpur Lime 
stone Mines

Kutcshwar Li met tone 
mines

(i) Departmental p.ece- 
rated workers.

(ii) Time rated workers.

There arc no dcp«rmcaial 
piece-rated workers at 
this mine.

As given in the Anocxure.

There arc no depart
mental piece-rated 
workers at this mine.
As given in the 
Annexure.

(b) No, Sir. In none of the captive limestone mines of SAIL are worker* of 
contractors paid less thin the statutory minimum wage. The actual wage bc&og p%id to 
contract workers arc indicated b^low. thrse are based on work norms finalised in agree
ments with the Unions :—

Mines Statutory Minimum 
per day)

Actually being paid 
(per day)

Rs. 23.93 
(unskilled worker)

Bhilai Steel plant
Nandini Limestone ' Rs. 9.75
Mines 
Rourkela Steel Plant

Purnapani Limestone & Dolomite Rs. 9,75 Rs. 9.9S
Quarry, Purnapani. (unskilled worker)
Ispat Limestone Quarry, satna No contractor’s lobour is being engaged.
Bokaro Steel Plant

(i) Bhavanathpur Limestone Mines. Rs. 9.75 Rs. 10.30
(unskilled worker)

(ii) Kuteshwar Lime stone mines Rs. 9.75 Rs. 9.79 .,
(unskilled «*rlMR> * ’ *



l 197 Written Answers PHALGUNA 24. 1905 (SAKA) Written Answers 198

(c) and (d) Yes. Sir. SAIL, as a 
principal employer, has taken the 
follwing slept to ensure payment of 
statutory minimum wages :—

(i) Contract labour cells has been 
established in the steel plants in 
order to fulfil the obligations of 
the principal employer towards the" 
contract labour.

(ii) Necessary stipulations that mini
mum wages must be paid are made 
in the contracts signed with the 
contractors.

(Mi) The obligations of the principal 
employer with regard to payment 
of wages to Contract Labour as per 
Ihe Contract Labour (Regulation A 
Abolition) Act are complied with 
by SAIL. Payments are witnessed 
on the wage sheet by the authorised 
representatives of SAIL to ensure 
that minimum wage are infaci paid 
to workers. The contractors' bill 
are cleared only on the basis of 
certification by the representative 
of SAIL that wages not less than 
the statutory minimum wages have 
been paid to the contractors’ 
labour.

(iv) In cate any complaint is received 
about non oaymcni of wages, 
immediate a cl ion is taken to enquire 
•n to it.

(v)c. 
lea
duty;

(o
ther w 
subjee

The Central Government Machi
nery also conducts periodical inspe
ctions. If any short payment is 
reported, action is taken immedia
tely and payments arc ensured.

Statements 

f strttfiyre for time-rated employees
T h

THE U 550-11.704
(SHF*2 565-13-656-15-761
No W 585-16-697-18-823

N4 610-20-750-22-904
NJ 645-26-827-28-1023
N* 690-32-914-34-1152
N7 750-38-1016-41.1302.
to* 810-44-1118-48-1454
N9 910-51-1267-55-1597

Rs. 350-20
Rs. 355-20
Rs. 360-20
Rs. 365-20

Booking of Vehicles

In addition to basic wages, the 
workers are also entitled to Dearness 
Allowanc. The present D. A. rates
(for the quarters March-May, 83 corres
ponding to average All India CPI of 
561) are as follows :

Up to Rs. 619 
Rs. 620.769 
Rs. 770-869 
Rs. 870 & above

2926. SHRI SANAT KUMAR
MANDAL : Will the Minister of
INDUSTRY be pleased to state :

(a) whether Government have exten
ded the timc-limil for both the private 
and public sector automobile companies 
to fall in line with the recent guidelines 
on the utilisation of deposits received by 
them against advance booking of vehicles 
including 2-wheelcrs and 3-wheelers;

(b) the leasons for such an extension;

(c) the total deposits received by 
these companies as per information 
available with his Ministry besides the 
money received by some of them on the 
sale of debentures against which scoot- 
crs or other vehicles were allotted; and

(d) which are the companies who 
have failed to fall in line which the 
Governments guidelines and the action 
which Government have taken or propose 
to take against them ?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Yes,
Sir.

(b) In response to requests received 
from many companies, the time limit 
has been extended upto 30.6.84 to 
enable them to redeploy funds in accor
dance with the guidelines.

(c) A statement is attached.

(d) The time limit for implementing 
the guidelines is cow upto 30-6-1984.
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Statement

S. Name of the Company 
No.

Items of manufacture

1. M/s Lohia Machines Ltd.,
Kanpur

2. M/s Bajaj Auto Ltd., Pune

3. M/s Maharastra Scooters Ltd., 
Pune.

4. M/s Scooters India Ltd.. Lucknow

5. M/s Karnatka Scooters Ltd , 
Bangalore

6. M s Escorts Limited Fandabad,

7. M s Girnar Scooters Ltd . 
Ahmedabad

8 M's Automobile Products of 
India, Bombay

9. M s Kclvinator of India Ltd . 
Faridabad.

10. M's Maruti Udyog Limited

11. M/s Ashok Lev land Ltd 
Madras

12. T. E. L. Co., Bombay

13. M s Bajaj Tempo Ltd., Pune

14. M's Mahindra & Mahmdra Ltd 
Bombay.

Scooter

Scooter & M-50 
Motor Cycle 

Scooter

Scooter

Scooter & Mobike

Motor Cycle 

Scooter

3 * heeler

Scooter A Moped

Passenger cars, &. Light 
Utility tchiclcs

Trucks buses 

Trucks

Hanseat St Matador 

Jeeps

Total deposits as 
on 30.4.1983

Rs 10900.00 Lacs

Rs 7074.00 Lacs

Rs 2333.00 Lacs

Rs 495.18 Lacs 

Rs 294 42 Lacs

Rs 113.00 Lacs 

Rs 132 67 Lacs

Ri 53 80 Lacs

Rs 37 04 Lac*

Rs 13000 00 Lacs

Rs 2856.44 Lacs

Rs I539.0Q Lacs 

Rs 625 40 Lacs 

Rs 4ft3 99 Lacs

News C aptioned “ None Knows Where 
Turtles Come From’!

2927 SHRI SANAT KUMAR 
MANDAL : Will the PRIME MINISTER 
be pleased to state ;

(a) whether attention of Government 
has been invited to the news item cap
tioned “ None Knows where turtles comc 
from” appearing in ‘Times of India* 
New Delhi dated the 19 February 1984;

(b) if so, whether any expert study 
had been made into the matter, the out

come thereof and if not, the rea*. 
therefor;

(c) whether any drastic measure*
being taken in consultation with Gos 
mcnt of West Bengal to curb pose 
along the coast, and surprise check 
the fish markets of Digha and Calctii 
and •

(d) if so, details thereof ?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI D1GVIJAY SINH) : (•)

Sir.
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(b) Studies on the ecology of the sea 
turtles have been initiated already, and 
the information being collected is expec
ted to give an insight into the natural 
history of the species.

(c) and (d) The help of the Coast
Guards authorities has been enlisted for 
patrolling the coastal waters along Orissa 
and West Bengal to chcck poaching. 
Publicity is being given to the Tact that 
Killing of sea turtles and trade in them 
is a serious olTcncc under the wild 
Life (Protection) Act. Check posts are 
established at strategic points and surp
rise raids arc orgainsed to chcck the
activities of poachers. The need for 
ensuring adequate protection to the spe
cies is being repeatedly stressed in the 
concerned State Governments.

Suspension of Government Servants 
on Leave

2929 SHRI HAR1SH KUMAR 
GANGWAR : Will the Minister of
HOME AFFAIRS be plcavcd to state :

(a) whether it is a fact where a
Government servant m already on leave 
the order of suspension should be given 
effect to only from the dale the said 
Government scrtant return;* from leave;

(b) if so whether copies of the 
orden will be laid on the Table;

(c) whether a Government servant 
can be placcd under suspension whHc on 
leave without allowing him to resume
duty, and

(d) if so, the reasons there of toge
ther wnhcopics of the orders on the 
subject ?

THE MINISTER OF STA^E IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAH) : (a) 
No, Sir.

(b) Does not arise.

(c) Yes, Sir.

(d) The disciplinary rules governing 
Government employees provide for 
suspension of Government employees at 
any time, in the circumstances specified 
in those Rules.

Looting of Jewellery Shops

2930. SHRI HARISH KUMAR 
GANGWAR : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether there is an increase in 
day-light robberies, looting, etc. as 
reflected by abortive bid to loot a jewell
ery shop in Kalkaji (Times of India 7 
Feberuary, 1984) and steps taken propo
sed to halt ihc lawlessness in the light 
of similar attempt on 26 November,
1983 in Karol Bagh shop of a jewellery 
and

(b) the number of such lootings in 
the country during last 3 years, year- 
wise and State-wise ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a)
C ompared lo 22 cases of dacoity in the 
year 1982 15 such cases were reported to * 
Delhi Police in the year 1983. There 
were 211 robbery cases in 1983 compared 
to 155 such cases in the year 1982. To 
chcck such crimes, rhe Delhi police have 
taken various steps like armed patrolling 
with walkie-talkie and wireless sets, ac
tion against known criminals and bad 
characters under the various sections of 
law including National Security Act, 
surprise chocking of vehicles to detect 
those involved in commission of crime, 
strengthening of surveillance over known 
criminals, posting of police pickets and 
holding of inter-district meetings with 
police officials of adjoining States to 
ensure coordinated action and proper 
collection of intelligence regarding cri
minals.

(b) The break-up of incidents of 
Cases of dacoity and robbery in 
various states and U.T.S. for the 
years 1981 and 1982 as available with 
the Bureau of Police Research and 
Development, is indicated in the state- 

% ment attached.
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Statement

SI. States/U.Ts. Dacoity Robbery

No. -  1981 1982 1981 1982

J. 2. 3. 4. 5. 6.

STATES

1. Andhra Pradesh JK 4 318 529 537
2. Assam 475 MO 631
3. Bihar 3.343 3,206 1 871 1,983
4. Gujarat 278 281 939 827
5. Haryana 38 31 92 85
6. Himachal Pradesh I 1 23 20
7. Jammu & Kashmir 9 10 23 45
8. Karnataka 233 172 727 517
9. Kerala 39 32 129 143

10. Madhya Pradesh 818 567 2.925 2m695
11. Maharashtra 679 737 3,674 3,615

12. Manipur 82 32 133 82
13. Meghalaya 38 57 31
14. N a g a la n d 14 12 V) 59

15. Orissa 4:9 317 893 812

16. Punjab I I 20 24

17. Rajasthan 152 146 1,247 1,319

18. Sikkim — 3 9 6

19. Tamil Nadu ■;4 40 2M> 292

20. Tripura 152 198 136 166
21 . Uttar Pradesh 5,363 3,674 5fV0K 5,190

22. West Bengal 1,442 1,339 1,340 1,374

Total : (States) 13,HM 11,630 21,614 20.453

U. TS-
23. A&N Islands — 1 6 3

24. Arunachal Pradesh 5 9 26 21

25. Chandigarh ] 1 — 4 8

26, D& N. Havcli 1 — 3 I

27. Delhi 31 23 tK7 152
28. Goa, Damjn & Diu 7 5 f.I 45
29. Lakshadweep -- — 1 —
30. Mizoram 4 7 31 31

31. Pondichcrry 2 4 4 6

Total (U. Ts.) 51 49 323 267

Grand Total : 13,915 11,679 21,937 20,720
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<Pt ĝ ĉrar  nt7̂1*1

cf I si hi fTi  gsftwi s«ri  m«Ttwr̂

if;̂ f'mifta vt 5ftcft 11 

(*) aft, 1



t f w i  Trur * **» 1981, i9«2 «Vt 1983 % «Yttst

*t*»t 5ti»t w«r*r n*r*r m r  i m a m

BBTiwfsrv »t*t ir r r m  iiv tv f  & 

f=rvT=r fvtT «nj v f^T rfr if l v t  tfwrr

1981 19X2 1983

207 Written Answers MARCH 14, 1984 Written Answers 108

1 2 3 4 5

1. VJ;*T SKST 10 22 7

2. 1 9 3

3. fa&fT 6 13 11

4. iptT^ — 1 —

5. zfwTirrr 2 3 10

6. f^TT^T 5T^T 3 -> ->

7. 3T^  ^ vrnfrr — — —

8. 4 5 4

9. t> 13 —

10. JT̂ U 5T%TT 10 5 1
11. *TfTTT^ 14 9 13
12. t?fnTJT-frr%TT 8 2 —
13. Tr*TT$J — — —

14. zitm 6 5 6
15. in w 9 4 3
16. wrwsr 7 7 5
17. fafa*«T — __ -
18. 4 7 9
19. TfTT ST̂ T 10 11 21
20. <Tf5̂ *T *ITT^ — 9 3
21. Q? T̂lf̂ TrT ST̂T 3 2 9

103 129 107
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Premioms on the re-sale of Maruti Cars

2933.  SHRI  DIGAMBAR SINGH : 

Will  ihe  Minister  of  INDUSTRY  be 

pleased to slate :

(a)  whether he is aware that Maruti 

cars now command  hefty  premiums in 

ihe  resale  market,  ranging  from  Rs. 

35,000  to  as  high  as  Rs. 60,000—the 

variable factor being the car colour ;

(b)  whether in some cases, the  Car 

Company's authorised dealers themselves 

are  playing  the  re-sale  market ;  car 

allottee* have been  getting re-sale  pre

mium  offers  alongvuih  the  letter inti

mating the car allotment ;

(c)  if to. the  steps  being  taken to 

prevent such malpractices :

(d)  the total number of cars booked 

and  amount  of  deposits  received and 

how  long  will  it  take  u>  clear  the 

wailing list ; and

(e)  how  Government  propose  to 

control the misuse of  Director's  quota 

and the number of cars allotted  out  of 

that so far and to whom 7

THE  MINISTER  Ol  STATE  IN 

THE  MINISTRY  OF  INDUSTRY 

(SHRI PATTABHI RAMA  RAO) :  (a) 

Although  possibilities  of  some  such 

transactions  cannot  be  ruled  out,  no 

speciAc  eases  have  come  to Govern

ments' notice.

(b)  No, Sir.

(c)  Maruti Udyog Limited  is trying 

to step up production at an  accelerated 

pace to bridge the gap between  demand 

■ nd suply.

(d)  Rs. 121.42 crorcs were  received 

I* deposits against bookings for 121,421 

can. Maruti Udyog Ltd. expccts to dear 

the  waiting  list  in  about  three years 

time.

(e)  The  Board  of  Directors  of 

Maruti Udyog Limited is  a  responsible 

body  and  is  expected  to allot vehicles 

from the  discretionary quota  in accor

dance  with  the predetermined criteria. 

Eight Cars have  been  allotted on eligi

bility criteria.

Particulars of Scaotcr Companies

2934.  SHRI DIGAMBAR SINGH : 

Will  rhe  Minister  of  INDUSTRY be 

pleased to state :

(a)  the names of companies both in 

the private and public scctor and m joint 

collaboration  with  State  Governments 

and  private  secior  which  have  been 

issued  licences  for  the  setting  up  of 

scooter factory-2-wheclers  and  3-whee

lers ;  ihe  location,  the  name  of  the 

foreign collaborators ; the capacity  and 

the  time  when  these will go into pro

duction ;

(b)  the  particulars  of  companies 

permitted expansion of the existing units 

and  ihe  capacity  sanctioned  and time 

schedule laid down for starting produc
tion ; and

(c)  whether  Government  will  lay 

down some norms for quality production 

and price structure ; if not,  the  reasons 
therefor ?

THE MINISTER OF STATE IN THE 

MINISTRY  OF  INDUSTRY  (SHRI 

PATTABHI RAMA RAO) : (a) and (b) 

A Statement is attached.

(c)  (i)  No norms are contemplated 

for pi ice  structure.  However, 

approach of the Government is 

to encourage  healthy competi

tion among various manufactu

rers by establishment of suffici

ent capacity.

(ii) Government is in the process of 

laying some norms in the areas 

of  safety  fitments,  pollution 

control etc.
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HINDALCO'S Decision to Raise Prices 
of its Products 

2935. SHRI DIGAMBAR SINGH : 
Will the Minister of STEEL AND 
MINES b� pleased to state : . 

(a) Where Gov;:rnment have taken 
· a note of HINDALCO'S latest decision 
to unilaterally raise th� pric;JS of sorn� of 
·its products waithout waiting 
for the Government to make up their 
mind on the issue ; 

(b) Whether HINDALCO has failed 
to meet its obligation· towards the 
contribution to the Aluminium Regu. 

Jation Account ; 

(c) the total amount expected to be 
cornered by HINDALCO by raising its 
price in the market in view of present 
shortage of aluminium ; and 

(d) th� actio:1 which Government 
propose to take against this Comp iny 
for all these malpractices indulged in by 

. its oft.repeated flouting of Government 
orders ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI KK.P. SALVE).' (a) and 
(c) There is no control over 
the grices of rolled products and 
extrusions. HINDALCO has ,,increased 
the prices of rolled and extruded 
products on an average, by Rs. 2500/
per tonne effective fiom j.I.1984 and 
23-1-1984 respectively. Government's 
approval is not required for increasing 
the prices of non-controlled items. 

(b) and (d) HINDALCO withheld 
paym�nt of dues to Aluminium Regu. 
lation Account on the basis of interim 
orders of Supreme Court and Calcutta 
High Court. While the court cases were 
pending, H1NDALCO olfored fo settle 
the matter .out of court on the basi� that 
it unconditionally accepts the gross liabi
lity as computed by the Government for 
payment of dues. HINDALCO accepted 
the condition and the ·matter has been· 

settled out of court. HINDALCO has 
been paying the arrears in monthly 
instalments and also the current dues 
regularly from 1.9.1983, aod there has 
been no further accumulation of 
ar··ears. 

Manufacture of New Designed Cars 

2936. SHRIMATI JAYANTI PAT
NAIK : Will the Minister of IN
DUSTRY be pleased to state : 

(a) the new designed and new model 
cars manufactured and hmched during 
1983,84 ; 

(b) the cost of each of these new 
designed cars ; 

(c) Whether some more new desig
ned cars are likely to come up during 
1984-85 ; and 

(d) if so, the details thereof ? 

THE MINISTER OF ST�TE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO)': (a) 
and (b) A statement is attached. 

. ( c) Yes, Sir. 

(d) M/s. Primier Automobiles Ltd. 
and standard Motor Products of India 
Ltd. have plans to lunch new models of 
cars during 1984-85. 

Statement 

Company Car Model Price excluding 
transportation 

charges & Local 
Taxes 

M/s. Maruti Maruti-800 Rs. 47,500/
Udyog Ltd. 
M/s. Hindustan Contessa Rs. 86,699.50 

Motars Ltd .. 

Nuclear Research Centres in the Country 

2937. SHRIMATI JAYANTI PAT
NAIK : Will the PRIME MINISTER. 
be pleased to state : 
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(a) the number of nuclear research (d) to (f) Thc information is being
ccnt res set up in the country so far ; collected.

(b) wh?th?r Government have a 
proposal to set up some more nuclear 
researchccntres in the country ;

(c) if so, which placcs have been 
identified therefor ;

Girls Agitation in Capital

2938. SHRI MANOHAR LAL 
SAINI : Will the Minister of HOME 
AFFAIRS be pleased to state :

(d) whether Government have a 
proposal to set up one nuclear research 
centre in (he Jawaharlul Nehru Uni- 
versify campus ;

(e) if so. thc com estimated for the 
establishment of that nuclcar research 
centre at J.N U. Campus ; and

(f) the steps takrn to expendite thc 
implementation of the above proposal ?

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY. ATOMIC 
ENERGY. SPACE. ELECTRONICS 
A OCEAN ntVKl.OPM ENT (SHRI 
SHIVRAJ V PATIL) : (a) to U)
Thc following are thc Nuclear Research 
Centre* in thc country :

(i) Hhabha Atomic Research Centre, 
Tromhay

(ii) Variable Energy Cyclotron 
Centre, Calcutta

(lii) Reactor Rr\carch Centre, Kal- 
pakkam

(iv) Nuclear Research Laboratory, 
Srinagar

(v) High Altitute Research La Kora - 
tory, Gulmarg

(vi) Tata Institute of Fundamental 
Research, Bombay

(vii) Saha Institute of Nuclcar 
Physics, Calcutta.

Inaddition, the Government have 
recently decided to set up a Centre for 
Advanced Technology at Indore, Madhya

(a) wether it is a fact that there 
were no police women to deal with the 
agitating girls from various colleges on 
25ih January, J984 who were protesting 
against the inefficiency of Delhi Admini
stration in penalising those who had put 
up obscene hoardings and posters in 
Delhi as also against increasing number 
of dowry deaths and cve-teasing cases in 
thc capital

(b) if so, thc reasons therefor : and

(c) whether the students demanded 
an inquiry into thc scuffle in which a 
few girls were injured at thc hands of 
lathi bidding policcmcn ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
No, Sir. Lady Police had been deployed 
on duty on the 25th January, 1984, to 
accompany the agitating girls.

(b) Does not arise.

(c) It is not correct to say that any 
girl suffered any injury, as no lathi 
charge had taken place.

Production of Quality Bulbs

2939. SHRI MANOHAR LAL 
SAINI : Will thc Minister of INDUS
TRY be pleased to state :

(a) Whether Government’s attention 
has been drawn to thc news-item “ Bulb 
purchase agonising'* appearing in the 
Indian Express of 21 January, 1984 :

(b) if so, Ihe steps taken to ensure 
that only quality bulbs are manufactured 
by thc industry; and
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(c) Ihe reasons that the InJian 
Industary including automobile has failed 
to deliver the quality goods ?

THE MINISTER OE STATE IN 
THE MINISTRY OF INDUSTARY 
(SHRI PATTABH1 RAMA RAO) : (a) 
Yes Sir.

(b) Realising the importance of the 
filament in the life of an clcctn bulb’ 
Government is contemplating measures 
to ensure that c nly quality filaments arc 
used by the manufactures of such bufbs.

(c) Government is following a policy 
of encouraging competition and ipgrada- 
tion of technology in all sectorv of the 
Indian Industry to ensure that quality 
goods are produced.

Promotion Policy In Bhabha A'oiuir 
Restareh Centre

2040 SHRI D S A  SIVAPRV 
KASHAM : Will the PR1MI MINI
STER be pleased to state :

(a) where d ,finitc promotion po*:ev 
is adopted in Bhabha Atomic RacATi^h 
Centre ,

(bl if so. details thereof ;

(c) if not, reasons why su*.h pol v> 
is not adopted ; and

(d) the pens>on policy in vogue in 
Bhabha Atomic Research Certre ?

THE MINIsTI.R OF ST ATI IN 
THE DEPART Ml7NTS Of SC IENVE 
AND TECHNOLOGY. ATOMIC* 
ENERGY, SP \CE, I t FCTRONICS 
AND OC EAN PEVE1 OPMFNT (SHRI 
SHIVRAJ V. 1VTIL) : <a) Yev Sir

(b) Promotion of scientists and 
engineers in Bhabha Atomic Research 
Centre are regulated under the merit 
promotion scheme. Promotions arc 
given after assessment by duly consti
tuted Selection Committees and are not 
dependent on availability of vacant posts 
in the higher grades. The merit promo
tion schcme is also applicable to techni
cal personnel of BARC.

(c) Docs not aribc.

<d) Yes, Sir 

l.o«*e* in Public Scrlor Steel V*Unti

2941. SHRI MANMOHAN TUDU : 
Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether tome public sector steel 
plants are incurring heavy looses.

tb | if so. the names of the steel 
plants which are running in losses;

(c) whether Government propoie to 
tak- all possible steps to improve the 
perfcrmances of the steel plant*; and

id) if so. the measures which are 
profwxrd to he taken to «ce lhai ihe 
steel planu are not run in loues ?

THE M INISTIR OF STATE OF 
T ill. MINISTRY OF ST1 I L AND 
MINFS (SIIRI N K P SALVE) : (a) 
and (h) The fmnncial performance of the 
various unit* of SM I for the last three 
years is given helow.—

Profit ( - )/Lo*s (—)
(Rs. in crorcs)

Name of the Unit

Bhilai Steel Plant 
Durgapur Steel Plant 
Rourkela Steel plant 
(including Rourkela 
Fertilizer Plant 
Bokaro Steel Plant 
Alloy Steels Plant

( — >

( - )
( - )

1980.81

17.84 
8 44 

13.97 ( - )

17.30
451 (— )

1981-82

66 09 
0.70 

21.72

1982.43

1995 
( ~ )  44.23
(—) 74.99

6.54
664 ( - )

18*9
15.31



2 li Written Answers PHALGUNA 24. 1905 (SAKA) Written Answers 222 '
»

1

Salem Steel Plant 

Other Units 

Total for SAIL 

JJCO

— ( - ) 0.13 (~ ) 14.21

( - ) 0.55 <— > 5.67 4.94

(■!■) 1.01 < + ) 39.17 ( - ) 105 76

(— ) 28.79 (— ) 37.11 ( - ) 71.05

The profit and loss position of 
SAIL plants in 1983-84 will be known 
only after the accounts for the year 
are dosed.

(c) and (d)Yes, Sir. SAIL is making 
every effort to diversify its producumix 
to better match the demand, accelerate 
sales by adop;ion of aggressive market
ing strategy and thereby reduce stocks of 
finished goods, raw materials,* tores and 
spares and export surplus production. 
Special measures to achieve cost reduc
tion by improving technological process
es. better maintenn:icc to maximise 
the availubility of equipment by timely 
repairs, minimisation of purch:iscs of 
stores and spare and restriction.of ex
penditure in all possible ways, have been 
also adopted.

Scfemc to Extract Fertilizer from 
Sea VSccd

2942. SHRI MANVIOHAN TUDU : 
Will thc PKIM1: MINISTER be pleased 
to state ;

(a) whether Government have for
mulated any s iJ.cizh.- lo undertake research
lo extract fcrt..izeni from sea weed;

(b) if so, ho vs far that 
been implcincnieu, and

scheme has

(c) thc other steps which have been 
taken by the scientists for tapping the 
vast resources of thc ocean bed to get 
fertilizers from sea weed extract?

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOY ATOMIC ENERGY 
SPACE. ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ V. 
PAT1L) : (a) to (c) Yes, Sir. Research 
work at the Laboratory scale to extract

ertilizer from Sea Weeds is in progress 
at two of thc CSIR Laboratories namely
(i) Central Salt & Marine Chemicals 
Research Institute (CS&MCRI), Bhav- 
nagar and (ii) National Institute of 
Oceanography (NIO), Goa.

Using thc brown Sea Weeds named 
Sargassum, a laboratory process for 
preparing liquid sca-wced fertilizer (LSF) 
has been developed at CS&MCK1, 
Bhavnagar. This has been made into a 
dehydrated powder form which can be 
dissolved in cold water at thc point of 
use. Experiments arc in progress to sec 
its usefulness for crop and food plants.

NIO. Goa has also obtained liquid 
fertilizers from sea weeds like Sargassum 
Padina, Ulva, Hypnca etc. in the 
Laboratory. Laboratory and nursery 
experiments on crop nutritional suidics 
have been successfully conducted on 
peas, beans, groundnut, maize, rice, 
pin -apple, tump, chillies aiid bliindi.

Details of Mini Cc.ncnt Plants

2943. SilRI NAVI N RAVANI : 
Will ihe Minister of INDUSTRY be 
pleased to state :

(a) thc number of mini cement plants 
functioning in India Stale-wise;

(b) the approximate cement produc
tion through these mini plants during 
thc year 1983;

(c) whether any application is 
pending before Government for clearing 
for establishing mini cement plant, if so 
thcir number and the number of pending 
applications from Gujarat; and

(d) Government policy in regard to 
sanction more licences for establishing
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mini cement plants in the country during 
the year 1984?

-
jr THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
At present, there arc 12 mini cement 
plants in production in the country 
as detailed below:

1. Andhra Pradesh
2. Bihar
3. Gujarat
4. J&K
5. Karnataka
6. U ttar pradesh

4
1
2 
J 
J 
1

T otal9

(b) The prod Lit ion of cement reported 
by these mini ccment plants during the 
year 1983 was 198 lakh tonnes.

(c) 12 applications for grant of 
industrial licenccs and 2 applications for 
registration with D. G T. D. for 
setting up mini cemcnt plants are at 
present pending. One of the pending 
applications for registration with DGTD 
is from an entrepreneur in Gujarat State.

(d) Guide lines for setting up mini 
cemcnt plant were recently announced 
through a Press Note a copy of which is 
laid on the Table of the House Placed
in tiberary see Na.LT-7928(%4

Progress Made on 20 Poiat PrograaiBc

2944. DR. A. U. AZMI : Will the 
Minister of PLANNING be pleased to  
state :

(a) the details of the progress made 
on the 20 Point Programme of the Prime 
Minister so far, and

<b) how the programme has helped 
the weaker and down-trodden classes ?

THU MINISTER OF PLANNINO 
SHRI S. 0. CHAVAN) : (a) Statement 
giving the all India performance targets 
for 1983-84 and achievements upto 
January, I9H4 under the 20 Point 
Programme is attached.

(b) 46.69 lakh families belonging to 
the weaker %ections have been atsisied 
under IRDP Bonded Labour Reha bi lit a 
tion and SC and ST Welfare Programme.

Statrmcat

Ail Indio performance Targets and Achievement* April, 8,3 to January,

Point Unit Target
1983-84

Cumulative 
Achievement 
April, 83 
January. 84

"•age
Achievement

1 2 3 4 3

IRDP 'OOOFamilies 3053.85 2149 07 70.4

NREP Lakh Mandays 3215.53 1853 38 57.6

Surplus Land *000 acres 284.18 136.96 48.2
s

Bonded Labour Numbers 2*804 111,11 38.6

S. C. Families Lakh Nos. 24.98 18.95 75.8

S. T. Families Lakh Nos. 7.63 6.14 80.4

y . Drinking Water No. of villages. 488 46 363.49 74.4 '

* Houses! ted Lakh Nos. 8.74 10.21 J l6 *»
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1 2 3 ’ 4 5

Construction Assistance Lakh Nos. 5.56 4.15 74.6

Slum Population Lakh Nos, 21.20 14.98 70.7

EWS Houses Lakh Nos. 4.05 0.91 22.5

Villages Electrified Nos. 23631 11546 • 48.8

Pump sets Energised Lakh Nos. 3.68 2-15 58-4

Tree Plantation Nos. crore 225.00 ’238.80 106.1

Bio-gj» Plants Non. 50000 39854 79.7

Sterilisations Lakh Nos. 58.12 28.g7 49.7

PHCi Nos. 405 339 83.7

Sub Centres Nos. 9010 56.46 62.7
1CDS Nos. 200 200 »* '100.0

Note:— 1. Information has been included in respect of Tripura for
December, 1983.

2. KVIC target of 25,000 Bio-gas Plants has nol been taken into 
account in the target.

( fM iia i of fund racy Bar hy 
Govtramesl Employees

2945. DR A V AZMI Will the 
Minister of IIOM1 AM AIKS be p lcauJ 
to itaie ; c

(a) whether it it a fact that the 
Department of Ptrsonnel anJ Adminis
trative Reform* was lo undertake a 

to see if the working of the ly ium  
to consider Government servants* 
Hnubility for crow ng Efltcicncy Bar, m 
required Vy the Order No 24014/2,75- 
E*u (A) dated I5fh November, 1975, 

utisfactory;

fb) if to, the suggestions made 
^ in* improvement in the system, if any 

the reasons if  the system 
n°t been reviewed; and

to

has

W) the details of the orders on the 
°f effecting the crossing of the 

^ciency Bar when it is considered
ifitr conclusion of K disciplinary case and

i  copy of the order will be laid
00 Table o f  the Houpe 7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS : 
(SHRI l \  VENKATASUHBA1AH) : (a) 
Ye*, Sir.

(bj and (c) The instructions of 15th 
November, 1975 were issued on the basis 
of the rccommcndations of the 
3rd Central Pay Commission. After 
the issue of these instructions, no serious 
problem in operating them was brought to 
the notice of Government and as such the 
triennial method study was not under
taken. In the meanwhile the Fourth 
Ccntral Pay Commission has been set up 
and it will be appropriate to await their 
recommendations in the matter.

(d) According to O. M. No. F. 1 (II) 
E -lfl (A)/67 dated 21st September, 1967 
if the conccrned Government servant is 
completely exonerated after conclusion 
of the disciplinary proceedings, he may 
be allowed to cross the Efficiency Bar 
with effect from the due date, if he is 
found fit for the purpose; if he is not 
completely exonerated, he is to be 
considered for crossing Efficiency Bar
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with effect from a date following the 
conclusion of the disciplinary proceedings 
taking into account the outcome of the 
disciplinary case. A copy of the said
O. M. N laid on thc Total of the House, 
(Placed in Ubrrar} Si<? Ho LT-792}84j

Calculation on Age For Examinations 
Conducted by UPSC

2946. DR. A U AZMI Will the
Minister of HOME AFFAIRS be plcawd 
to state :

(a) whether it is a fact that the
Union Public Service < ommission fixes a 
particular date as thc date of birth for
calculating the age for appearing in thc 
Examinations conducted by the
Commission;

(b) if so, the basis of fixing thm : 
dates; and

(c) whether thc Commission will be 
asked to fix thc date of birth keeping 
thc date of advertisement in view?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) . (a, 
to  (c) Thc crucial date for determining 
Che age limits for appearing at thc 
examinations conducted by thc Co
mmission is prescribed m thc Rules v f  
the Examinations notified by the 
concerned Ministries Departments on 
the basis of tiic provisions in the statutory 
Recruitment /Service /Rules /Regulations 
for thc concerned Service post. Thc 
crucial dates indicated in the Rules 
generally depend on thc period during 
which the UPSC normally holds thc 
relevant examination. The dates so 
fixed once in thc statutory rules cannot 
however, be change subsequently, based 
on thc actual date of examination or date 
of advertisement by UPSC from year, 
to year for obvious reasons, because 
such alteration may either deprive some 
of the candidates of their chancc or give 
•additional chances to ccrtain others.

Toxicologies! Evaluation of Detergents

2947. DR. A. U AZMI :

SHRI K. M. MADHU ICAR :
Will thc Minister of INDUSTRY be 
pleased to state :

(a) whether it is incumbent on the 
soap industry to ensure careful toxicolo
gic* I cvalution of detergents before 
marketing them as poor quality deter
gent-formulations can make detergents 
potential causcs of eczema, dcrmatities 
and many other skin ailment and only 
a few manufacturers have infrastructure 
to take these tests,

tb> whether (here is no control over 
the manufacturer of detergents like the 
manufacturer of toilet soap which have 
been brought under the purview of 
Drugs and Cosmetics Act, and

if so. whether Government 
propose to bring in some regulation to 
check thc use of harmful chemicals and 
make it compulsory for every manufac
turer of detergents washing soaps to 
seek IS r  seal so as to have a control 
over their qualit)?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
to (c) As per amended clause No. 0.4 of 
IS-4955-1982 Specification for Synthetic 
Detergents Powders for Household Use 
(Second revision), it »s incumbent on 
the manufacturers of synthetic 
detergents to satisfy themselves and 
declare that detergents are safe in use. 
■B’

Consultation of I ’. P. S. C. for
lssne of Orders bj Disciplinary 

Aatfcorities

2948. DR. A. U AZMI : Will the 
Minister of HOME AFFIARS be plea- 
sed to state :

(a) whether it is ft fact that wh*fe 
President is the disciplinary authority* 
all orders issued in the name Of Pttsi' 
dent have to be pasAd only after consul-
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.lalion with the Union Public Servicc 
Commission without cxccption and there k 
are no exemptions granted to it;

(b) whether all the orders/replies 
have to be issued under the signature of 
the officers who have been %o authorised 
to authenticate the orders and th t or- 
dcrt/replies to  issued have to be self- 
contained speaking and reasoned; and

(c) if to , whrthcr copies of thr: or
ders making it obligatory on the part of 
the disciplinary authorities to follow the 
laid down procedure will b: placcd on

'  the Table of the House ?

THF MINISTER OF STATE IN 
THE MINISTRY OF HOMF AFFAIRS 
(SHRI P VENKATASUBBAIAH) : (a) 
According to the UPSC (Exemption from 
Coma I tali on) Regulations, wherever, the 
President it the disciplinary authority,
il is necessary to consult the Commiss
ion only for imposition of any of the 
penaNtiet mentioned in the disciplinary 
rules.

fb) and (c) The orders in disciplinary 
proceedings are to be iv»ued by the 
competent authorities specified in the 
relevant rules, under rheir signatures. 
However, where the President is the 
disciplinary authority, ihc orders can be 
authenticated by the officers authorised 
to do so under the Authentication (Ord
ers and other Instruments) Rules, 1958, 
made by (he president in cnercitc of ihe 
powers conferred by Clause (2) of Art. 
77 of the Constitution of India. The 
procedure for patting orders and for 
communicating them arc contained in 
Rules 17 and 30 of the Central Civil 
9brricet (Classification, Control and 
Appeal) Rules, 1965.

|Tat af Competent ia Police Department* 
la States aad Union territories

2949. SHRI BHEFKHABHAI : will 
the Minister of HOME AFFAIRS be 
pleated to state :

(a) the type and number of compu- 
ta ra a t present in use in the police Depa- 
r I menu in the Union Territories and 
■n U»e Stales; and

(b) Whether any future programme 
of their expansion has since been 
formulated ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) TDC-316 Computers manufactured * 
by the Electronics Corporation of India 
Ltd. Hyderabad have been installed and 
have becomc operational in 8 States and 
one Union Territory namely, Tamil 
Nadu, Andhra pradjsh, Karnataka, 
Gujarat, Maharashtra, Rajasthan, Mad- 
hya pradesh, Kerala and Delhi.

(b) As a programme of expansion an 
on-line system is being introduced in all 
the States. Here the State Computer is 
being connected to all the districts by 
means of Teleprinter Terminals.

Inclusion of Barber Community in 
the List of Srhcduled Castes

2950 SHRI A. NLELALOHITHA- 
DASAN NADAR : Will the Minister of 
HOME AFFAIRS be pleased to state :

(a) whether th? Association of Bar
bers of any State has represented to the 
Union Government for including the 
Barber Community in the list of Sche
duled Castes; and

(b) if so, details thereof and the act
ion taken thereon ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
SHRIMANTI RAM DULARI SIN H A :

(a) and (b) Representations have 
been received regarding inclusion of 
Barber Community in the list of Sche
duled Castes in the States of Tamil Nadu 
and Madhya Pradesh etc. The propo
sal along with other such proposals, 
recommendations, suggestions and 
representations arc being duly conside
red in consultation with the concerned 
Stale Governmcnts/U. T. Administra
tions and the Registrar General of India 
in the conlaxt of the proposed compreh
ensive revision of the iists of Scheduled
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C:tstes and Scheduled Tribes and in 
accordan:e with th! r.:lev..:nt criteria 
followed in the m:tter for inclusion of 
any comm,111i ty in the lists of Schduled 
Castes anJ Scheduled Tribes, The 
comm�nts from som! of State Govern
tn!nts are still awaited and they are 
being regularly reminded. Further, any 
amendmJnt in .the ex1strng lists of 
Scheduled Castes and Scheduled Tribes 
can be done only through an Act of 
parliam�nt in view of Articl·�s 341 (2) 

and 342 (2) of the Constitution. 

Issue of Industrial Licences and 

Letters of Intent 

2951. SHRI A. NEELALOHlTHA
DASAN NADAR : Will the Minister of 
INDUSTRY be pleased to state: 

(a} how many applications for letters 
intent and industrial licences from Kerala 
are at present pending with Government 
of India; 

(b) the reasons for the delay in 

giving the letters of intent and industrial 
licences in each of these cases details 
thereof; and, 

(c) when Government propose to 

give the letters of intent as iudu5trial 
licences in these cases, details thereof? 

THE MIN[STER OF STATE IN 
THE · MlNISTRY OF INDUSTRY 
(SHRC PATTABHI RAMA RAO) : 
(a) At present, 8 industrial Jinccnce 
applications registered under the 
Industries (Development & Regulation) 
Act, l 951 for the grant of letters of 
intent/industr.ial· licence from Kerala 
are p::nding disposi1L 

(b) and (c) These cases are at vario
us stages of consid(':ration/processing. 
All efforts are being made to dispose of 
the pending applications as early as 
possible. 

The details of pending industrial 
licence applications are not divulged 

till the Government have taken final 
d�-:i'sion thereon. 

Assent to Kerala Casual, temporary 
and Bai Workers (wages) Bill, 1977 

2952. SHRI A. NEELALOHITHA
DASAN NADAR (SHRI P. K. KODI
YAN): 

Will the Minister of HOME 
AFFAIRS be pleased to state the reaso
ns for delay in obtaining the assent of 
the President to the Kerala Casual, 

.Temporary and BadJi Workers (Wages) 
Bill 1977, sent to this Ministry in 
October, l 977 ? 

... 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. VENKATASUBBAIAH) : The Bill 
involves consideration of important poli
cy issues and is engaging the attention of 
Governmont. 

Aircraft Shells with Pak Markings 
Found in New Delhi 

2953. SHRI B. V. DESAI: Will the 
Minister of HOME AFFAIRS be plea. 
scd to state : 

(a) whether three aircraft shells with 
Pakistan Ordinance Factory markings 
were found in a narrow lane near Tol
stoy Marg, New Delhi on 7 J;rnuary, 
1984; 

(b) if so.whether any inquiry has been 
conducted in this regard; 

(c) if so, whether from the enquiry 
it has been gathered that large number 
of Pak arms are dumped in Delhi and 
various other places; 

(d) if so, whether any clue has qeen 
found after finding three shells in New 
Delhi; and 

(e) if so, the action Government 
propose to take to unearth such 
arms? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS(SHRI 
P. VENKATASUBBAIAH) : (a) and 
(b) Four cartridges wrapped in a pink: 

cloth were recovered on 5. 1. 84 from a 
lane near Tolstoy Marg. A case under 
Arms Act has been registered at the 
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Police Station v Connaught placc and is 
under investigation. The cartridges have 
been sent to thc Ceniral Forensic Science 
Laboratory and thcir report is awaited,

(b) and (d) No such information 
has come to notice.

<e) Docs not arise.

S ariu m  Village of Jamnagar Disfl. 
Coming L'P aS Ihe Second Shipbrcaking 

Yard

2954 SHRI CHHITTUBHAI 
GAMIT : Will the Minister of STEEL 
AND MINES be pleased to stale :

(a) whether it is a fact th a fS ac h an a "  
an obscure village on the sea coast of 
Jam Nagar district in Gujarat, is coming 
up fast as thc Second Shipbrcaking 
>ard in thc State; and

(b) if so. ihe reaction of Gove
rnment in thi* regard ?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K P SALVE), (a) 
Yes, Sir.

(b) Taking into account the ship, 
breaking facilities already developed in 
the country’, M s Metal Scrap Trade 
Corporation Limited, the canalising 
ajtency for import of ships for breaking.

advised thc Gujarat State Govcrn- 
m:m not to d e v e lo p  more*than 10 plois 
>i the ship-breaking yard at Sachana.

Central Guideline* 1o States for 
Resource Mobilisation

2955. SHRIMATI JAYANTI 
^TNAIK : Will thc Minister of
BANNING be pleated to Male :

<a) whether Central guidelines have
-n *cnt to thc States for resources
^■lisation through non-tax measures;

(b, if sov thc steps taken by various
4lc Governments ia this regard ; and

k) the dctasls thereof ?

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) : (a) No Cen
tral guidelines as such for resource 
mobilisation through non-tax measures 
have been sent to the States. However 
the Sixth Plan emphasises the need for 
taking inter aiia effective measures for 
improving the financial perfor
mance of the State Electricity Boards, 
Slate Road Transport Corporations and 
irrigation works.

(b) and (c) While the States have 
undertaken substantial additional 
resource mobilisation through revision of 
electricity tariffs and bus fares as also, 
to some extent, through revision of 
irrigation rates, , the State Electricity 
Boards, Road Transport Corporations 
and irrigation works generally continue 
to incur losses.

t h t  % ftrwf *ir

2956 W5J* «5TT : sfJT OTtn
ftt  TT’t f a  :

( *7 ) Sfft SW *TrT
3 T P m 7 >  I  ffT TrTT 5WT5T tfTTTTt 

trtT ef * fir MnfarT *At *»nf<T3 
fc5T % *rnr$r ir

(**) a t  3rTT *TTS

WMT7T, 5TT5T9K,

if ypf if 5*T SITTT % W7V ^ f t l l
faersft | ;

( n )  & fae s t

R*?ft ft Wk »TT flTVTTV e fif
8r f^rPr-f tt

t ;  ^

( ^ )  *rf? eft

wVt ir
w tP m  tt $ ?
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Nickrl Ore R f i t r u i  in O r lu i
2957. SHRI K PRADHANI : Will 

the Minister of STEEL AND MINES 
he pleased lo stale :

(a) whether ihc Indian Bureau of 
Mines <IHM) hai estimated that the 
total reserve* of la (critic nickel ore in 
India was of the order of 160.261 million 
tonnes by January, lvHO,

(b> whether ihc above total reserve* 
of nickel ore are entirely located in 
Orissa Stale of which about 61 percent 
lies in Sukhinda mineral valley; and

(c) if so, whether the long-term plan, 
if any, has been prepared for the proper 
exploitation and refining of this metal 
and its employment potential also 
studied ?

TIIL MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N. K P. SALVE) : <*) 
and (b) As per inventory of mineral*
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prepared by Indian Bureau of Mines in 
collaboration with Geological Survey of 
India the reserves of Nickel ore in India 
as on 1-1-1980 were 160.26( million 
tonnes, which are entirely located in 
Orissa. Out of these 141.791 million 
tonnes of Lateritic Nickel ore amounting 
to 88% are located in Sukhinda area of 
Orissa.

(c) Sanction for the setting up of 
Suk-inda Nickel Project was issued in 
1974. However, the Project could not 
progress as the indigenous technology 
chosen failed when tried on pilot plant 
wale.

The indignous technology having 
failed, foreign consultancy had to be 
chosen judiciously. An expert deputed 
by Canadian International Development 
Agency carried out a preliminary evalua
tion of Ilk. available data and according 
to his report, it would bj necessary to 
undertake additional cxploratoin, la bora 
tory and Pilot Plant Test Work before a 

feasibility report can he prepared. A  

scheme for additional exploration has 

been prepared. Offers were invited from 
foreign consultants for review of explora
tion data and laboiatory and pilot plant 
test work. After selection of a suitable 
consultant, which is at an advanced 
stage, the whole qjcstion of taking up 
additional exploration and test work on 
the ore will be considered.

Iim c  of Lcllcr of Intent lo M/s.
Van O rginlc ('hrnicalb Limited.

2958. SHRI BHEEKHABHAI : 
Mil the Minister of INDUSTRY be 
pleased to state :

(a) whether it is a fact that Vam 
Organic Chemicals Limited has been 
granted letter of intent for the manufac
ture of Ethylene Glycole;

(b) if so, whether the Ministcry of 
Industry has taken the clearance from 
Ministry of Law; and

(c) if so, who is responsible for the 
illegal aod unconstitutional action 7

THE MINISTER OF STATE IN 
THE M lN isru Y  Oh INDUSTRY 
(SHRI PATTAilHL RAMA RAO) : (a) 
to (c) A Letter of intent has been gran
ted on 3.9.1983 to M/s. Vam Organic 
Chemicals Ltd. for the manufacture of 
Ethylene Glycole, Ethylene Oxide etc. 
When the proposal was conquered by 
the Approval Committee, on which the 
Department of Company Affairs is repre
sented, all aspects including ilie MKTP 
angle were taken into account. Subse* 
qucntly, the Department of Company 
Affairs has informed the Department of 
Industrial Development on 24.11.1983 of 
the prima-lacie registerability of the 
Company under the MKTP Act. The 
Company has also been advised by the 
Depti. oi Company Atlaiis on 3.12.1983 
to gel registered under the said Act.

Overstay of Pakistanis

2959. SHRI NAV^\L KISHORII 
S H A R M A  : Will the Minister o f  H O M E  

AKFAIKS be pleased to state :

(a) whether it is a fact that a large 
number ol Pak nationals are ovu-staying 
in India;

(b) il so, their approximate number 

at piesent;

(c) whether Government are aware 
that a group of 15 Indian nationals were 
convicted m karachi in the recent past 
for unauthorised overstay in Pakistan 
and they were either fined or sentenced 
to undergo various terms of imprison* 
mem; and

(d) the action taken or proposed to 
be taken by Government against those 
Pak nationals who are unauthorwedly 
overstaying in India 7

The MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
and (b) According to information avail
able out of the Pakistani nationals who 
arrived in India in 1981 and 1982 about 
3500 Pakistani Nationals did not leave 
India on the expiry of their visas.
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(c) Enquiries made by Consulate 
General of India, Karachi reveals that in 
January, 1984, 126 Indian nationals and 
in February (upto 18 February), 40 
Indian nationals were convicted to fine 
or to varying terms of imprisonment upto 
three months, by Pakistan authorities.

(d) Under our laws, State Govts, 
authorities are fully empowered to proc
eed against foreign nationals who over- 
stay in India unauthorisedly.

Dacoitics Committed in Running 
Trains During 1983-84

2960. SHRI VIRDH1 CHANDER 
JAIN : Will the Minister of HOME 
AFFAIRS be pleased to stale :

(a) the number of dacoities commi
tted in the running trains during the 
year 1983-84, which have come to ihe 
notice of the Raiflvay authorities;

(b) the number of people killed dur
ing these incidents;

(c) help rendered by Central Go\crn- 
ment to the dependents of the victims; 
and

(d) measures taken to prevent recur
rence of such incidents ?

THE MINISTER OF STATL IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI MAT1 RAM DULARI SlNHAj :
(a) to (d) The State Government and 
U. T. Administrations are responsible 
for enforcing law relating to ofTcnccs. No 
data in regard to thc number of dacoit- 
ies committed in the running trains 
during the year 1983-84 and the number 
of people killed during these incidents is 
compiled on all India basis as law and 
order including crime is a State subject. 
However, according to available informa
tion, there were 109 eases of dacoities in 
1983 and 10 cases of dacoitics upto
31.1.1984.

The railways pay claims for compen
sations for loss, damage, destruction, 
deterioration or non-delivery of animals 
or goods booked for carriage by rail as

per the provisions of the Indian Railways 
Act. No compensation is paid for j h e  
unbooked goods stolen or looted during 
rail journey.

Thc railways are taking following 
measures to prevent incident of crimes 
on the Railways :—

(1) The drivers of the trains have 
been directed to sound the dis
tress whistle if the train is brought 
to a sudden unscheduled hall so 
that the escort party is put on 
the alert.

(2) Coach attendants have been 
instructed to remain vigilant and 
prevent entry of unauthorised 
passengers into reserved compart
ments.

(3) Thc Research, Design and Stan
dards Organisation of the Railway 
has been advised to suggest 
improvement in ihe locking arran
gements of sliding doon  of 
com partm ent. improvement in 
the vestibules to prevent unau
thorised entry and provision of 
better lighting facilities in and 
outside thc compartments.

Government Railway Police, who 
are responsible for safety and security 
of passengers travelling in irsin i and 
their belongings, arc making all efforts 
to control crime on the Railays by provi
ding escorts on trains, lu rvu llaoci over 
criminals, arresting and prosecuting them 
in spccitic cases. Railway Pro t action - 
Force is assisting thc Government Rail 
way Police in this regard.

Supply of Nuclear C unposeati 
by France

2961. SHRI B. V. DESAI : Will the 
PRIME MINISTER be pleased to state:

(a) whether it is a fact that France 
is willing to forgo thc safeguards clausa 
in the supply of French nuclcar 
components to India and sharing of its 
fast breeder technology;
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(b) whether the French Government 
has also given its consent to the French 
Companies to participate in tenders 
floated by India for nuclear components;

(c) whether France had earlier 
delayed the supply of enriched uraniu^ 
for the Tarapur reactor after India and 
the United States had agreed that France 
could replace the US as the supplier of

% fuel;

(d) if so, whether any agreement in 
this regard has been rcachcd: and

(e) if so. the details of the same?

THE PRIME MINISTER (SHRI
MATI INDIRA GANDHI) : (a) and
(b) Government have seen press reports 
to this effect, but are not aware of 
confirmation of these press reports by 
the Government of France,

(c) No. Sir.

(d) Pursuant to the agreement 
concluded between India and France in 
November 1982, and the subsequent Co- 
mmM’cial contract of Maroh 1983 France 
in lieu of the USA is supplying enriched 
uranium for the Tarapur Atomic Power 
Station within the frame* otk of (he 
1963 Cooperation Agreement.

fiivm  n  Si f«m re

2962 :

v ra if t  fa ff lv t fa* fi : 

•>«nt «hft a? n w  t'r f  <»r f a :

( « )  m i  w* I  f a  wj e jst 

trftrsn ir f a r m  z x

1982-83 w  % f« w * s
n i t

( m )  vf? |t, 3*r n a«flf

* i  n f t n  w i

( n )  3 % « V pt

f t w r  f t  w r  x f t  ?

*rft ( qw.  :

* ( * )  §f i

(?T) ( n )  f?fa t f f f s  5T

w«r-5<i5r*«n * i
Purkqr |  i <T5̂ r % ^ r c i
$ 1982-83 % eh re  frfa 

*T*T 3 9 5TftT5ra I W'd'T:
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*fa?r fcsfta

3 r< lIS

(1970-11 (frsi%
Tmgfi t t ) afa;T?f

1. <J*i- 7.9 5.3 1.8

% fa ir

2. ffa « >  12.9 3.3 3.9
ip f a q

National and per Capita Income 
During 1983-84

2963. SHRI MADHAVRO SC1NDIA :

Will the Minister of PLANNING be 
pleased to slate :

(a) whether a quick estimate of 
national income recently released by 
Central Statistical Organisation has 
revealed a slight fall in per capita income 
during 1982-83 as compared to the 
earlier year in real terms;

(b) if so, the figures showing the 
national income and per capita income
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in real terms during th^se years 
according to this cstimai^;

(c) whether any rough estimate about 
national Incomc and per capita incomc 
for 1983-84 has also been made; and

(d) if so, the details thereof ?

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) : (a) Yes, Sir.

(b) The figures are as under:

Natio nal incomc in real terms 

Y ear (1970-71 prices)

total per capita

(Rs. crores (Rs.)

1981-82 49639 (P) 715.3 (P)

1982-83 50486 (0) 7 1 2 . 1 ( 0 )

(P : Provisional Estimates

Q  : Quick Estimates;

(c) and (d) The Economic Survey.

1983-84 presented to Parliament on 27ih 

February, 1984 anticipates a growth in 

Gross National Product of  6 to 7 per 

cent in 1983-84. On this baiis, the per 

capita incomc is likely to rise by aboui

4 to 5 per cent.

Programmes to Improve the Condition 

of Scheduled Castes and Scheduled 

Tribes

2964. SH R I M A N O H A R  LAI.  

SAIN 1 : Will the Minister o f  H O M E  

A F F A I R S  be pleased to stale :

(a) whether it is envisaged in the 

Sixth Plan that Government lay special 

emphasis on measures to solve the 

problems of the Scheduled Castes and 

Scheduled Tribes who form one fourth 

of the population, are below the poverty 

line and faced special problems peculiar 

to them and three decades o f  develop

ment have not had the desired impact on 

this socially, economically and educatio

nally handicapped groups;

(b) whether it is also envisaged in 

the plan that comprehensive development

plan would be formulated keeping in 
view the spccial problems and needs o f  
these communities and the program—as 
would be integrated with other prog- 
ammes in the context of overall develop
ment straiegy of the plan; and 
m

(c) if so, details of the special 
measures and comprehensive programmes 
taken to improve the condition of tie  
backward classes?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DLLARI SINHA) :
(a) and (b) Yes, Sir.

(c) By accepting the strategy of 
Special Component Plan for Scheduled 
Castes and Tribal Sub Plan for Scheduled 
Tribes as finalised in ihe Sixth Plan, the 
States have been formulating and 
implementing the Special Component 
Plan and Tribal Sub-Plan every year.

The main objective* of (he Special 
Component Plan arc: —

(i) trying to substantially m a i  

o f  rhe Scheduled C a s te  families  

to ihe Sixth Plan (ItfgOJS) 
through cttrnprrhenafre and  

integrated family o n e  mod prog
rammes of  economic development.

(ii) reducing the lag in the educatio
nal levels of Scheduled C iftes in 
the Sixth Plan (1980-85).

(in) making a significant and tangible 
improvement in the working and 
living conditions of Scheduled 
Castes by reducing the lag in 
various services available lo the 
Scheduled Caste families, hafeila* 
tions and baitis, and

(iv) specially promoting occupational 
mobility of the Scheduled Castes.

The objectives of Tribal Develop
ment are as follows:—  .

(i) taking up family oriented benefici
ary programmes through railing 
productivity levels o f
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beneficiary families in the field or 
agriculture, horticulture, animal 
husbandry small industries etc.;

(U) elimination of exploitation of 
t riba Is in the sphere of alienation 
of land, money lending, debt 
bondage, forest etc.;

(iii) human resources 
through education 
programmes; and

development 
and training

(iv) Infrastructure development.

Persons Living Below ihe Poverty 
Line In Gujarat

2965 SHRI CHHITUBHAI GAMIT : 
Will ihe Minister of PLANNING be 
pleased to stare :

fa) the number of pemon* living 
below the poverty line during 1978 to 
1983. year-wise and the details in this 
SLAKSBH

(b) the number of person* out of 
them. brought above ihe poverty line 
during each of the aforesaid years and 
•be del*Hi in this regard and (he amount 
spent on them;

(c) the number or pcsons out of the 
total population in Gujarat living below 
the poverty line in thc State upto 
December, 1983; and

^ (d) the details of the concrete steps
being taken to improve their condition 
and the amount given by Central 
Government for the purpose and the 
amount, out of it, spent so far? *

THE MINISTER OF PLANNING 
(SHRI S. 11. CHAVAN) : (a) to (c) The 
latest available Statewise estimates of 
thc number of people living below
the poverty line relate to the
year 1977-78. According to these 
estimates thc number of people below 
thc poverty line in Gujarat was 121.32 
lakhs in 1977-78-

(d) The major schemes under 
implementation to improve thc conditon 
of people living below the poverty line 
arc thc Integrated Rural Development . 
Programme, the National Rural 
Employment Programme and the Rural 
Landless Employment Guarantee 
Programme. All th?sc arc Cenially 
Sponsored programmes, and the expendi
ture on these schcmcs is shown in the 
table balow;—

(Rs. Crores)
Scheme Expenditure

1980-85

1980-83 Allocation

State Central

Sector Amount 
Re leased

IHDP
NREP
RLEGP<"

18.23 
10 88

18.26
19.15

Sector T ota l

Amount Amount 
Spent Spent ■

18.23 36.46
17.43 28.31

State Central Total 

Sector Sector alloca

tion.

8.72 8.72 17.44
6.50 6.50 13.00
— 3.20 3.20

& Started with effect from 10th August,

2967. wt :

w t yllm  f w ? : 

m  n f  w nft r<rr
fo  :

1983.
( T ) HT-7TR f^ i f r  qft ?*JTT 

T t 3?ri% % qrrpT ^T

( < * )  « r f ?  ? f ,  <T> S t f f c  

% WT vn*T 51% T t I  ?
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Survey Conducted about Bonded 

labour by an Adviser of Planning  

Commission

2968. SHRI RAM V ILAS PASWAN : 
Will the Minister of PLANNING be 
pleased to state :

(a) whether a survey has recently 
been conducted by a Adviser in 
the Planniny Commision, on the bonded 
labour in the country, “ Hindustan 
Times” dated 12 January, 1984;

(b) whether after survey it has 
been revealed that the paradox of 
agricultural prosperity making the 
bonded labour system even more

oppressive or replacing one group  

o f  bonded labour by another group and  

thus keeping the poor divided; and

(c) if so, action Government propose  

to take in this regard?

T H E  M I N I S T E R  O F  P L A N N I N G  

( SH R I S. B C H A V A N )  : (a) N o .  Sir. 

The subject referred 10 in the Hindustan  

Times dated 12 I 1984 relates to a ease 

study conducted in 1976 by a person 

who was then on official o r i h e  Labour  

Ministry.

(b) and (cj Since it was a case study  

no such general conclusions can be 

drawn, from ii.

Farmer* Asked to Pay land R n c s x  
to Akali Takhat

2969 SU R F  M A N I  R A M  B A G R I  : 

S W A M I  I N D F R V E S H  :

S H R I N E. H O R O  :

Will ihc Minister of HOME
AFF MRS he pleased lo state ;

la) whether attention of Government  

has been drawn to the Press report  

appearing in the Indian Express dated  

27th January, 1984 regarding the C a l l  o f  

the Akali Dal High Co m m an d  to the 

farmers to pay the land revenue lo  the 

Akal Takhat instead of paying lo  

Government; and
(b) if so. the reaction o f  G o v e r n 

ment with regard thereto ?

T H E  M I N I S T E R  O F  S T A T E  IN  

T H E  M I N I S T R Y  O F  H O M E  A F F A I R S  

(SH R I P V F N K A T A S L ' B B A I A H )  : (a) 
and (b) Government have seen the news 

item. N o such C a l l  has been given by 

the Akali Dal.

Liccncc* 1 for Setting l 'p  of ladstlrlef 
in West Bengal

2970 S H R I M A T I  G E E T A

M U K H E R J E E  : Willi  the Minister o f  

I N D U S T R Y  be pleased to slate :

(a) whether Government have gran
ted some licences in the current financial 
year for establishing industries in the 
backward azcas of the country;
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(b) if so, how many such licences 
have been granted for West Bengal this 
year and for which areas and fur what 
industries; and

(c) the help Government of India 
render for the establishment of industries 
in backward areas ?

THE MINISTLR OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
Yes, Sir.

(b) Under the provisions of Industr
ies (Development Sc Regulation) Act. 
1951, 7 Industrial Licence* and 21 Lett
ers of Intent were granted during the 
current financial year. i. c. 14.1983 to 
’'1,1.1984, for setting up of industries in 
backward areas of the State of West 
Bengal, Details of all Industrial Licen 
cct and Letters of Intent, including 
location of the proposed units and items 
of manufacture involved, arc being 
published regularly b> the Indian Invest
ment Centre in their ‘Monthly News 
Letter*. Copies of this publication arc 
available in the parliament l ibrary.

(c) In order to encourage industria
list* to set up industries in the backward 
areas of ihe country, the Government of 
India is operating Central Investment 
Subsids Scheme. Under the modified 
schenru as promugatcd on 1 4 1983, the 
backward areas of the countr> have been 
divided into three categories for the 
purpose of grant of investment subsidy.
1 he Central Investment Subsidy Scheme 
has been introduced for category *C’ 
areas also were hitherto eligible only for 
concessional Ana ncc. In West Bengal, 
the following districts are covered under 
the three categories : —

Category 'A* — Bankura, Cooch
Behar, Jalpaigun 
and Malda. 

Category ‘B* — Purulia, Midnapur
and Nadia.

Category C* —  Birbhum, Burdwan
Hoogly, Murshida- 
bad and West 
Dinajpur.

The Central Investment Subsidy will 
be to the extent of 25% subject to a 
maximum of Rs. 25 lakhs in category 'A* 
areas, 15% subject to a maximum of Rs. 
15 lakhs in category *B* areas and '110% 
subject to a maximum of Rs. 10 lakhs 
in category ‘C ’ areas. All the three 
categories of areas will be eligible for 
concessional finance in addition to Cen
tral Investment Subsidy.

Annual Plans for 1984-85 for States

2971. SHRI AMAR ROYPRADHAN : 
Will the Minister of PLANNING be 
pleased to state :

(a) whether it is a fact that annual 
plans for 1984-85 of all State Govern
ments have been finalised by the central 
Government; and

(b) if so. the details there of and the 
reaction of the State Governments 
thereto ?

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) : (a) The outlays 
for the Annual Plan 1984-85 have been 
finalised for all the States and Union 
Territories except Punjab, Tripura and 
West Bengal.

(b) Details of the plan outlays would 
he indicated in the Annual Plan docu
ment for 1984-85 which will be placed 
before the parliament as soon as possible 
after presentation of the Central and 
State Budgets.

Reservation of Maruti Cars for Non
resident Indians

2972. SHRI AMAR ROYPRADHAN : 
SHRI MOHAN LAL PATFL : 
SHRI ARJUN SETHI :

Will the Minister of INDUSTRY be 
pleased to state :

(a) whether Maruti Udyog has reser
ved some cars for the non-resident Indi
ans; and

(b) if so the details thereof and the 
reasons therefor 7



251 * Written Answres MARCH 14, 1984
■ ■ 9

Written Answres * 252

THE MINISTER OF STATE IN 
THE "MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA R A O ): (al 
Twenty percent of the deluxo cars are 
proposed to be allotted by the cotnpany 
against inward remittance of foreign 
exchange;

(b) The details of the scheme are 
still to be finalised by the company.

Links of Pnnjab Lxtremists with 
Capita* ‘s Underworld

2973. SHRI DAULAT RAM 
SARAN : Will the Minister of HCfME 
AFFAIRS be pleased to state :

(a) whether it is a fact that with the 
recent arrests of some persons involved 
in armed roberies in the Capital, Punjab 
extremists links with the Capital's, under, 
world have comc to light; and

(b) if so, the details thereof and the 
action taken by GovcrnnKi in the 
matter ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENK.ATASUBBAIAH) : <a> 
a id  (b)An accused person arr sted in thc 
incident of an armed robbery and shoot 
out in Delhi on 2.1.1984 revealed during 
interrogation that he hud received training 
in handling of arms and ammunition in 
the Golden Temple Compl.x, Amritsar. 
But he has denied having any connection 
with Dal Khalsa.

All necessary steps have been taken 
in Delhi to chcck thc activities of 

extremists.
Communal Riots

2974. SHRI ATAL BIHAR 
VAJPAYEE :
SHRI SURAJ BHAN ;
SHRI SATYASADHAN 
CHAKRABORTY :
SHRI ASHFAQ HUSAIN ; 
SHRI A. K. ROY :
SHRI VI/AY KT/MAR YADAV

Will the Minister of HOME 
AFFAIRS be pleased to refer the 
reply given to Unstarred Question No. 
275 on 27th November, 1983 regarding 
communal riots and state :

(a) the number of communal
incidents in each State/Union territory 
with details of losses of life and property 
in each incident since 1980. year-wise;

(b) the extent of relief/compensation 
provided to the victims of riots;

(c> whether Government have condu
cted any inquiry into these riots; if so 
the findings thereof and conclusions
drawn from them for future;

(d) whether any foreign involvement 
was also found thereon; if  so of which 
country and in which riots;

(e) number of arrests and presccutions 
in each case and how many or them 
were convicted,

<() names of parlies/organisations
with which the convkted persons were 
found connected; and

lg) how does the above compare 
with figure* of period 1977.7V?

THE MINISTER OF STATE IN 
T»?r MINISTRY OF HOME A ll  AIRS 
(SHRI P XENKATASL'BBAIAtlj : (a) 
A statement %howing the number ol' 
communal incidents k*vs of life, for thc 
>cars 1980. 1981. \**2 a n j  1983 i*
attached. Another statement showing (he 
clim ated lo« of propcrt) for the years. 
1980, I9XI and I9H2 i s  attached Thc 
detail* Qf lost of property for the year 
1983 are being collected

(b) Thc information is being col
lected:

<c) Thc Central Government have 
not conducted an> enquiry since Januar), 
1980.

(d) to (f) Communal disturbance* 
are generally instigated by anti-social 
elements. Thc State Governments have 
been advitcd to keep clo«e watch on 
such element*. During thc yiars 1980. 
1981 and I9K2. a total of 17.244 persons 
were prosecuted and 269 persons were 
convicted. The information regarding 
the year 1983 is being collected.

Information regarding the affiliations 
of persons arrcsted/convicted with the 
par tics/organisations is not available.

(g) A statement showing the number 
of communal incidents and persons 
killed in the years 1977 to 1983 i* 
attached.
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Statement - II

Statement showing estlmited o f Property In Co.nmunil Incidents between 
Hindust (Including Harijans) and Muslims During 1980, 1931 and 1982.

Name of Stato/Union 
Territory

Loss of property in lakhs 
of Rupees

1980 1981 1982

Andhra Pradesh 6.08 1.96 5.14

Asaam 64.02 — —

Bihar 3.50 6.16 3.96
Gujarat 198.42 64.81 70.86
Kerala 0 40 0.26 204.22
Karnataka 6.30 19.49 44.60

Madhya Prade&h 2.52 0.01 0.14

Maharaahtra 5.06 1.85 54.55
Orissa — — 0.05

Rajasthan — 17.40 1.26

Tamil Nadu 0.16 0.22 0.64

Uttar Pradesh 42.54 1.10 8.02

West Bengal 8 03 2 19 6.0 6
Delhi 31.50 — 0.64

The information in respect of the remaining States/Union Territories is 1‘Nil’.

Statement - I l l

Statement showing the Number o f Communal Incidents and Number o f Persons 
Killed for the year 1977 to 1983.

Year No. of incidents No. of persons killed

1977 188 36
1978 230 110
1979 304 261
1980 427 375
1981 319 196
1982 474 238
1983 404 202
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Reco\ery of Khalistan Supporting Poster!
Io South Tripura

2975. SHRI P. M. SAYEED :
SHRI K. PRADHANI :
SHRI B D. SINGH :
SHRI RASHEED MASOOD : 

Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether posters supporting the 
demand for Khalistan were recovered 
from Gandachhara in South Tripura 
adjacent to Chitagong hill tracts in 
Bangladesh recently;

(b) if so, whether these posters con
firm the link of extremists in Punjab 
and the North Eastern States;

(e) if so, thc measures being taken to 
smash the activities of extremists who 
have links in the North Eastern States; 
and

(d) to what extent these elements have 
been curbed in thc North Eastern States ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DU LARI SINHA) :
(a) Yes, Sir. ,

(b) to (d) No links between thc extre
mists in Punjab and north-eastern region 
have been confirmed so far. However, 
vigil is being maintained.

Production of Maruti Cars

2976. SHRI AMARSINH 
RATHAWA :
SHRI MOHANLAL PATEL : 

Will thc Minister of INDUSTRY be 
pleased to state :

(a) the number of Maruti cars manu
factured during the year 1983 and 
distributed amongst the customers;

«
(b) the estimated production of Maruti 

cars during the year 1984;

(c) whether there is any proposal

to establish another Maruti type auto
mobile industry in thc country;

(d) if so, the details thereof; and

(e) thc details regarding the delivery, 
cost etc. and the procedure in respect of 
its distribution ?

THE” MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) 175 cars 
were manufactured and 133 sold during 
the calender year 1983.

<b) Thc production of cars during
1984-85 is estimated at 19,200.

(c) No, Sir

(d) Docs not arise.

(e) Maruti Udyog Ltd. is distributing 
cars through a network of dealers being 
activated in phases and in accordance 
with citv wise priority list*. Thc cx- 
factory price of thc car is Rv 47,500/- 
excluding transportation charges and 
local taxes.
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Murders, Dacolties, etc. In the Country

29', 8. SHRI AJOY BISWAS : Will 
the Minister of HOME AFFAIRS be 
pleased to slate the number of murders, 
daeoities, rapes and thefts occurred dur
ing the years 1982 and 1983 throughout 
the country (Statewisc) 7

MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
State Governments and Union Territory 
Administrations are responsible for in for
cing law relating to offences. No dana 
in regard to the number of murders, 
dacoities, repes and thefts vciwing 
throughout the country is compiled on 
all India basis as law and order including 
crime is a State subject. However, the 
available information regarding murders, 
daeoities, rape and thefts for the years 
1982-83 is given in the enclosed state-

THE MINISTER OF STATE IN THE mcnt.
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Incentives to Paper Industry .
i

29 79. SHRI M. V. CHANDRA- 
SHEKHARA MURTHY : 
SHRI KRISHNA CHANDRA 
PAN D EY :

Will Ihe Minister of INDUSTRY be 
pleased to state :

(a) whether Central Government are 
consider inf a number o f measures for 
the revival of the domestic paper 
industry ;

(b) if so, the incentives that are being 
provided to  the paper industry ;

(c) the main reasons which have led 
to crisis in the paper industry ;

(d) whether the crisis is mainly due to 
ibe sharp increases in the end product 
price following the rise in input costs ; 
and

(a) if so, the steps being taken in this 
regard 7

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : (a) 
and (b) Various ft sea I reliefs, in the 
form of concessions in cxcuc duty for 
small paper mills, for the use of uncon
ventional raw materials, utilization of 
bagasse, and for writing and printing 
papers manufactured by new uniis, have 
been extended to the paper industry. 
Reduction or exemption of customs duty 
for waste paper, wood pulp, and wood 
chips im ported for the manufacture of 
paper is also being provided. The infras
tructural support is also being improved 
to enable the industry to achieve higher 
capacity utilization.

(c) to  (e) Stoppages of production 
in some large paper mills, during part 
or whole of the year due 10 industrial 
disputes and financial problems, and 
infrastructural constraints, contributed 
to low capacity utilisation of th* paper 
industry. Some of the paper mills esta
blished almost a hundred years ago, are

in need of extensive modernisation. 
Escalation in input costs coupled with 
dull market conditions prevalent last 
year, also imposed a financial strain on 
the industry. Apart from the general 
assistance being given to the paper 
industry. Government have also initiated 
a dialogue with the financial institutions 
and State Governments to work out the 
specific measures required to impove the 
pcrfoimancc of the paper industry. *

eifwwrfinff % fa«n
«nn n m  «rm *

2980. *Fth t  : w

«I| •T’ft f*TT vSft f a  :

(V ) WT ^tfim sfrfw % arjSIT «T«T 
jr tw  Sr P iw i aftr srrfwrtfV s m *
** f a r m  fn 4  f a q  ui* f ;

(w )  n r fr  snvr 'rft^rnrli
f a j j  anwr £  f a  m f w f a * ?  % afta*

w t  Sr WYr srrc % 

( * )  f u i  r r  fsmH fcnft* «rt3nTTifl 
frj ^TT-qrr ht*  sttc t 5m

( * )  w t  nTffTT «n **  m i i
% f a v m  % fann-

i t  a i r
vtiht

| ;

(5 ) WT 5*T VTlfaTf

an

( * )  uf* ?f, kjVtt

W  |  ?

ii t t t o  in f t  ( t m  

f t i ^ r ) : ( * )  Ir («r) rfV 5! i
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anfrrral 1980-84
(iRTft, 1984 ^TT* 5,24,104
snfontft <Tf?*T?"f aiTfa* *<T %

* t n$ *Jt i

(*r) *t JTff, «ft*TT* i '

( ? )  aft? ( ^ )  5T5H ^ s m  I

w $an  if yfrW  * h  fit 
firsTfrmt tt vrafcctnr

2981. «*t fimta fw? nfnii : w  
g tf tn  *r*t «r?[ t ’t t  T o t  f a  :

(t ) tot *r %;5tn
H7TT7 STTT S%?T % fan  fajpR
^f?iT w  s i t i  * t  n# fqqnfr^it *r 

*?% *t * t f  snifa f f

( s )  nfe f t ,  ?ft gffi*5-^t <jt»i w > r  

tot |  ;

(n ) flfc ST̂ t, a t  TOl ^(701 ft;

aft?

(* ) 5*T *T**^ * * t 5TT T^t sjitr^T 
TT’faljft TT wI tT TOT ft?

a ff tn  totjto 5  t i w  »Ht (vt t s - 
zrfW?nn ?ra) : ( t ) #(*r) ittttt *t 
*p?an fbr% *r TfaT -7̂ 1 *t« c
ftnKTfrnfr q? Tufaf^t mi?»t *? <st f t 1

W H  TT w a n  far* *t 0 *  faTT«T
t t t  % ir fa* fa ;r  r.x%  % fair‘ «
»t«tt ft i aftgrtfrT %?s faT.m O iir

(^St?) % aft?ftf»rT TT S5IRJT 
817% jn*T jf % fa in  ft | ifsrau? it i j f a  
TT srfVntf $ 7  faJTT «un ft cT«n aft? 

aifgT *ftr h J*i7t ’rfa

T t an 7 f t  ft i tf?T f art? Hifawf TT 

fSnrfa t t% e w  ’thtt t ? arraTftn *w  
an^fa T t nt**n fat? rrffr f a r o r

T 7 * t * < f t i  1 9 8 2 -8 3  % b>t r  f -m  *r 
gnftq! T t n m n  ftg ^ r?  an?m «r* -
an ft far* tt ft i

aftlftfWT wwt ffT j r t  CTR 7T*7 
«ft? p t  (*?* gq-

Tt w i«rn  % fa q  7139 » t» t t t  t i 4 -  

TTft V? 7ft ft I T*T% 1984-83 T  
*x? ir y r^vr  ̂ frr f«m itht ft i

f in  4 w lf l  w im  mwi

2982. «ft ft^>T f«JJ Vftat : WT 
n i t o  R>t Qf tft w i i  m fl t  f a  •

(* )  #ut «r«T b«*t ^ > n  nrm rr  

a m  fa ^ p r  v faw  ^ t  f*nwfr»ft vV 

»75r *  f«% 19V 4-8 S »
«t HT*?*T f?V «rf t ;

( ^ )  w  w*f Vt f«m fT»ft %
« S fT !7  R tJI 5rt»l «r "T. i t

vfrrtfn* % fait v t f  «ftfa

« r < r <  ft w trirfsfT . ^  1984-85 % 
fapr *<i % fwnt «t i *  w r M  ir 
f i «  vt< m u r  «r< ft;

(if) TOT TTW *T?V17 st 

f t  f*TOTf7Wt % «TWT7 <T7 m r«T f a ^

«t "3»ft*r *nn^ * 'tf
Tt ^Jft ft; sftf

( ^ ) «rft *t, fi> n rn*«n ft to^tt 

tot ft ?

^■hrai^rTO  if t t w  « n t ( ^ t  q w ifa  
?WT TTW): ( f )  f*T5Tfnff
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fwsir*T<t
TIW ffTTTT ^ I WTWT
fwfrqwr sitWT?* TSTfc swrwf wfi 
JTT *r *T̂ r«I'TT «  T 0 It I 
»*T v t  f*nwfTW f l # ^  *T% ip f a "  
* * *  H w\f M i l  > w m  fv q  3rr=T 
^  o t t o o t t  ^ i  |  i

( « )  t t t i  n rw rr  % n » a n  *

f«m vffnr th  f t  flnrinPi «tt vtNt< 
w rm * wrx |  i i s f  «rr f> ^  if *W5t«tt 
*f it*  «rtotf»r* fa rrw  vV WTTTT 
VT% JTFTT* |  >TWT f^wfta w i 1 984- 
8 5 k  XIvq WWZ *»T* 9 TOOT
f*q? »r«n 11

( n )  f t ,  h#  i

( * )  S R  *Y JTft 3OTT I

ofir*iT n m w  w*

ftn rw  «i«i »1 fft W ITO

2983 w* «w»» m : i m  w m  **V•A *

a? f t  T'TT vf«t fv :

(T) VQI •TTffT % HfT«ri 'T’TTJR

« f e  « fvirnr *T»TTlf n m rt
« i  f4 « ia  f e r n  fc; a f tr  a f *  f t ,  «>

*sw t g w  frt<nn«» w i  $ ; wtT

•̂t ) w tsft <tt f a r w  =nr*
nrrfT  ̂ fvr» Tran ft* %
r̂ TTT Jjrrfav l v r * t «rrr«rf
*!>T | ,  r»T V t m  * ¥  fT* «P> fjfHT 
*1* €V WTffl̂ sTT |  ffqt **T *TT it Spa 
w ftn  w r  $ ?

fwwn *tVt sjVfftfiTWt, TT*TT̂  SStrf, 
*wfrw, f^T fw w :, fw i RgratlTT

fw m  fitw ff if Tim *fril (4 \ fsnrasr 
*1° «nfcw) : (^ )  aft si-jff i

(w ) STM STfft ^5rTT I

fttei 3tVt wnrrei* Ji w q — rhr- 
«it t  % fm? ffTT nq

2984. T O V f  : jfm ^a > T  **1 

«r? srm% p t t  T in  f r :

( ^ ) gnfW 5r̂ ?V Bf?flr Jf ftrfitnr 
tTtsp nr wrft^iri fr^rirrr % 

f^T , JW R *T̂ V 3TTT 15 anroi, 1983
=rt »rf ^tTorr % ar^qrr qftTT aftr 

ir f ^ %  ^frsrnTT sjrfapflf 

^  «n» $ arU ir ^piT f ^ r  srotsRlr
% fw”  f<t» »rq |  ; 3tVt

(*t  ) ^c*r sn<=T ^r% sufwjfr 

% fV^rsft ^  a m r  * n ^ n r  mx
£  a ft*  TSTC ffTTT fspfl ST^rc ^T

fct» in n  |  ?

3 f i> t q ^ m « i ft r w  4 ir t  ^  tc h I m  
TTRT TT* : ( t )  3fVT (ij) 29 

1984 TT3»T tITTTT % JTFtT %

af^OTT ffTTT ur«ft«T fT*TT 5T^Tt

W«it »T ftlf«?l H ts n n r  sqf^jff ^rt Ttar- 
»TK »«T=T T T ^  % f?r^ 1 5 SPT^T, 1983 

^  T t  «ri >̂<Twri % arcm r *r 880 

< <U«TT? wrfiRTOf aftr »ST5TT^T? if 215 

wrfffTTli T t  v ' f  «nj 5  i ^  ^E°t

^c>n, ?w t  wn^fnfirf: ?̂r*flr

w n s n  % f?r^ *rq 11

ZO-WH’V V T O V I  f%«ITTVH

2985. ut mf»m J .

w t  qtiR i >i?ft ?ert% ^  ^x*(

f t : ;
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( v )  WT TO TT % !T? 'TWT %
fn tr  v t f  m  m n fa w r  #«tr  fa tr  |  

fap TT»jff ^ 20-̂ JTfl- TnnpT TT 
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% f̂ Ttr 3rraT*r, anfta fan xtwrm
qr7 qfTT T̂fHrT +<.ii,
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| —jst wfY '%’—*rc?Tfa* srer % 90 
jrf̂ Î T sm r arf** % %tT,

‘w’— 90 sfasnr *T v*r s qaftv 
TTT^ arf^H >TTXcfhr jft*r?T % 3TTT %

aft? «f«ft '«!’—arftrsr
oflfla SfflWcT % JMrT*Tn ^  f ^  |

f?r Htottct fn fjnrnr *  oft **’ sr^r 
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*re % f?Pt 1 aw % 8TMTT <TT fipin

V /i  Written Answers
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nfnHHi*, TT3iF«rnT, a^w, srr»w

aftr ysrtm rnnit v t  1 982-83
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n  m  w iiln  if t W l i

2986 >nf «nf«m : w t  «jf

»f^t »?|f w=tt^  ^  f v  :
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fT«n Jt fwnj g n f r ^ r  m  
armtn f n > i  if «f«rf*T=r ^  f»nn «nr 
m  i

Per CaplU CoM oaplioa E x p cd itirc  
Dwiog 19HO-H3

2987. SHRI SOMNATIf CHATT- 
ERJEE : Will the Minister o r P L A C 
ING be pleased to state :

(a) the per capita final consumption
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expenditure in real terms estimated in
1980-81, 1981-82 and 1982-83 ; and

(b) the react ioo of Government on 
the decrease in the per capita consum
ption ?

THE MINISTER OF PLANNING : 
(SHRI S B CHAVAN) : (a) The latest 
estimates of per capita private final 
consumption expenditure in real terms, 
that it, at constant (1970-71) prices, as 
released by the Central Statistical 
Organisation on 27th January, 1984, 
are as under :

Year per capita private
final consumption 
expenditure at 1970- 
71 prices.

Rs.

1980-81 590 4

1981-82 592 0

1982-83 581.9

(b) The decrease in the per capita 
final consumption expenditure in 1982- 
83 is attributable to the decline in con
sumption of cereals and cereal substitu
tes due to lower foodgrain production

in 1982-83 due to severe drought. 
There has been a strong economic 
recovery in 1983-84 led by the agricul
ture sector, which is expccted to result 
in an improvement in the level of pri
vate final consumption expenditure.

Growth Rate of National Incomc of 
Developing Countries

2988. SHRI SOMNATH
CHATTERJEE : Will the 

Minister of PLANNING be pleased to 
state the country-wise growth rate of the 
national income in developing countries 
in 1980-81, 1981-82 and 1982-83 inclu
ding our country ?

THE MINISTER OF PLANNING 
(SHRI S B. CHAVAN) : The latest 
United Nations Year Book of National 
Accounts Statistics, 1981, Vol. U, gives 
information on country-wise growth rate 
of national income in terms of gross 
domestic product upto the year 1980. A 
statement is annexed giving information 
for 1980 for those countries for which 
data are available. According to the 
latest estimates for India released by the 
Central Statistical Organisation on 2 7th 
January, 1984. the national income of 
India in term s of gross domestic product 
at factor cost and at 1970-71 prices re
corded an increase of 5.3 per ccnt in
1981-82 and 1.8 per cent in 1982-83.

Statement

Statement showing annua! growth rate (per cent) o f Gross Domestic Product at 
constant prices in 1980 In developing countries.

SI. No. Country Growth rate SI. No. Country Growth rate
percent 1980 present 1980

1 2 3 1 2 3

1. Burundi ( - ) 0.7 5. Mauritius (— ) 7.8

2. Kenya 3.2 6. Morocco 4.5

3. Liberia ( - ) 5.0 7. Nigeria 0.4

4. Malawi 0.6 8. Tunisia 6.6
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1 2 3

9. United Republic 

of Tanzania@

3.6

10. Zambia 3.0

1 1 Zimbabwe 15.1

12. Antigua and 
Barbuda

4.2

13. Argentina 0.7

14. Barbados 4.8

15. Bolivia 0.6

16. Brazil 7.9

17. Chile 6.5

18. Colombia 4.2

19. Costa Rica 1.2

20. El-Salvador (— ) 9.6

21. Ecuador 4.8
22. Guatemala 3.5

23. Haiti 6.1

24. Honduras 2.6

25. Jamaica (— ) 5.4

26. Mex ico 8.3

27. Montserrat 7.6

28. Panama 4.9

29. Paraguay 11.4

30. Peru 3.1

Source :— United Nations Year Book of 
@  Former Tanganyika only.

Target of Newsprint

2989. SHRI NIREN OHOSH : Will
the Minister of INDUSTRY be pleased 
to state :

(a) plan-wise target for the newsprint 
during the 1st, 2nd, 3rd, 4th, 5th and 
6th Plan; and

1 2 3

31. Puerto Ricr (— ) 0.9

32. Uruguay 5.8

33. Venezuela (— ) 1 2

34. Cyprus 4.3

35. Kuwait (— ) 10.2
36. Syrian Arab 

Republic

9.7

37. Turkey ( - ) 0 8

38. United Arab 

Emirates

26.4

39 Bangladesh 7.3

40 Hongkong 9.8

41. India 6 5

42 Indonesia 9.7

43 Korea Republic of (— ) 3.5

44. Malaysia 7.6

45. Pakistan 5 8

46. Philippines 5 8

47. Singapore 10.3

48 . Sri Lanka 5 8

49 Thailand 5 8

50 Tonga 7 1

National Accounts, 1981

(b) the achievements of each plan 
target separately ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : ( a )a n d (b )  
The targets for production of newsprint 
and the actual achievement for the Five 
year Plans arc indicated below :—
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Target Actual 
(in *000 tonnes)

1st PIan (No target 
specified)

4

Ilnd Plan 60 25

IHrd Plan 120 30

IVth Plan 150 49

Vth Plan 80 48

Vlth Plan * 180 200
(estimated)

Charter of i rn ia d v  of Worker* of Hkarat
Brakes and Valve* Lid., Calcutta

2990 SHRI NIREN GHOSH : Will 
the Minister of INDUSTRY be pleased 
to s ta u  :

(a) whether Government arc aware 
that all sections of workers and staff of 
Bharat Brakes and Valves Ltd., Calcutta 
have submitted a chartcr of demands on 
17 December, 1983 to the management 
for amicable settlement and whether the 
management hat opened dialogue with 
workers representative* for negotiated 
settlement; anJ

(b) if not, whether Government will 
take an initiative and persuade the 
management to start negotiation with the 
BHVL Mazdoor Union for immediate 
settlement.

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Govern
ment arc aware that Bharat Brakes & 
Valves Mazdoor Union have addre&seti a 
letter dated 17th December, 1983 to the 
Chairman Sl Managing Director of 
Bharat Brakes A Valves Ltd., Calcutta 
incorporating therein a number of de
mands. Negotiations between the 
management of the Company and BBVL 
Ma/door Union have started on
3.2.1984.

Funds for setting up ef Public Scctor 
Unit in J & K

2991. PROF. SAIF-UD-DIN SOZ : 
Will the Minister of INDUSTRY be 
pleased to state whether he would consi
der to allocate sizable funds for establish
ing industries in the J Sl K State in near 
future in view of the fact that this State 
has not received any significant fund for 
public scctor industries so far 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : Locational 
decisions regarding Central projects are 
taken on tcchno-economic considerations 
by the administrative Ministries concern* 
ed. Financial provisions are made for 
specific approved projects in the Plan 
and not on Suyc-wise basis.

International Conference on Environmental 
Pollution

2992. SHRI MOHAN LAL PATEL : 
Will the PRIME MINISTER be pleased 
to state :

(a) whether an International Confe
rence on environmental pollution was 
held in Bombay recently;

(b) if so, the names of the countries 
which participated; and

(c) the outcome of the discussion in 
regard to solve the problem of pollution 
in the air, water and sea ?

THE DEPUTY MINISTER JN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY S1NH) : (a) Yes, Sir, 
on the 8thf 9th and 10th February,
1984.

(b) Representatives of various organi
sations in India and from other countries 
including Canada, China, Denmark, 
France, Hungary, Poland, Sweden, 
United Kingdom, United Stales of 
America and West Germany participated 
in the Conference.

(b) docs not arise. (q) The discussions related to the
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present status of technical know-how on 
the causes and effects of pollution, 
available process technologies and insiru" 
mentation in India as well as the recent 
advances for pollution monitoring and 
control in different countries.

Annual Requirement of Iron-ore and Man
ganese for Different Steel Plant

2993. SHRI HARIHAR SOREN : 
Will the Minister of STEEL AND 
MINES be pleas* d to state :

(a) the quantum of iron ore and 
manganese required annually by different 
steel plants;

(b) the name of the iron ore mines

from which each steel plant procures 
iron ore and manganese;

(c) whether Government have a pro* 
posal to advise the steel plants to increase 
the procurement of iron ore and 
manganese from non-captive mines; and

(d) the other procurement programme 
proposed to be implemented by steel 
plants to help the individual mine ow* 
ners 7

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N. K P. SALVE) : (a) The 
planned requirement of iron ore and 
manganese ore for the years 1983-84 and 
1984*85 in rrspect of steel plants under 
SAIL is indicated below :

Plant Planned Requirements 
of iron ore

('000 tonnes)

Planned Requirement 
ofMansancse ore

1983-84 1984-8 5 1983-84 1984-85

Bhilai 4,690 4,330 120 150

Durgapur 2,087 1,860 50 45

Rourkcla 2,332 2.275 180 180

Bokaro 4,680 4,100 160 140

n s c o 1,410 1,460 36 40

TOTAL 15,199 14,025 546 555

or say 15,200 or say 14,000

(b) Procurement of iron ore

Each steel plant has captive iron ore 
mines whirh supply major portion of the 
plant's requirement of iron ore. The 
additional quantity required is purchased 
from MMTC/Orissa Mineral Development 
Company/Orissa Mining Corporation. 
MMTC purchase iron ore from a number

of private parties who have small 
mannual mines 'from where the ore is 
supplied to MMTC for despatch to the 
steel plant.

The names of the captive iron ore 
mines of SAIL plants as also the source 
of purchase of additional quantities are 
given below ;
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P la n t

Ilhilai

Durgapur

Routktla

B ok.ro

IISCO

Name of ihe captive 
mines

Dalli-Rajliara mines 

Bolani mines 

Barsua-Kalta mines 

Kiriburu

Gua-Chiria mines

Additional quantity of iron 
ore pur chatted from

Purchased from MMTC/OMDC 

Purchased from MMTC/OMC 

Purchased from MMTC/OMDC 

Purchiscd fr,>m MMTC/OMDC

Prutur racial uf manganese ore

Bhilai Steel Plant procu:cs manganese 
ore from Mang ire«c Ore (In'lia) Limited 
a pubLc Kccior conccrn under the 
Department of Steel, and from private 
mine ouners. The suppliers during 
198 3-B4 were as under :—

1. Manganese Ore (India) Ltd , 
Nagpur.

2 Pacific Mliterals 4P) Lid., 
Calcutta.

1 D P Rai.
R n m d n p ih , Nagpur

4 D K Katal Dhandar a Talkies, 
Diati Bala ghat,

5 (« .C . Shukla,
Nagpur

Other slccl plants nf SAIL get m ai- 
R.iiicic ore supplies fioni MMTC, which 
in turn purchatcs from private mine*

<c)and (d) In rcspcit of iron ore, the 
p licy of SAIL is lo u*e the maximum 
poMible capacity of its captivc mines 
and purchase only the quantity by which 
the production in in  captive miacs falls 
*hort of its rcqutrcmcnts. SAIL is un
able to purchase more than this since 
’his wou’d lead lo low pro^uc- 
tion from its own captivc mines and 
consequent lay of employees that would 
be then rendered surplus

The procurement of manganese ore is 
I'nkcd to the production of stciL As 
compand (0 the previous year, »tcel

production in 11,83-84 will be lower. I t 
will, therefore, be difficult at this stage 
for SAIL to procure more manganese ore 
from the p.ivatc mines.

iw n S

2994. «sft faarnfm r t o  : w t  ij$ 

ng Pr jtt  wTT»t fa  :

(*1 ) 1980 ^  ****>, 1984 a*
^  !lfa ^31 Jr

Trqr^ffTT ffr-qruir tt T m -*T T  soVtt

(*i) w i fi; gcourf
qfTr f o  srfafw £; 3̂

(»F) uf« fi, <T> n  JWT
*  f a t j  HTVUC BiTI VIT T.*«T 

3IT% =TI $ ?

•fij n « i  *»»■> <f>«>
; (* ) « (*i)f^«it^H sr«r, 

ir’JTSTT, i w  HTT.fTf 9lV 3T«*»Tiq fT«»r
fsT^HTT. artr *PK
•fun ?*** *Yt *1*. Hwatq n*rr qff»-
%fV THWT «  * KWTflsff % «*f«RT 

«T*ftI % T̂T5T TI3r4frTV 
^  firat 5 i 3thi Tiwi

«nfw« c f *  m rra n t #  ^ n u  

^  jhA wi |  i
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Working of Vlaakhapatnam Steel Plant project;

2995. SHRI M. RAM GOPAL 
REDDy : Will the Minister of STEEL 
AND MINES be pleased to state :

(a) whether Government have since 
inquired into the working of Visakha-

(d) whether any irregularities have 
been found in the working of this grant 
Project and if so, details thereof; and

(c) the steps which arc be»ng taken 
to improve the working of this Project ?

patnam Steel Plant;

(b) whether the work in the Steel 
Plant has been going on as per schedule;

(c) the amount so far spent on this

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N.K.P. SALVE) : (a) 
Yea, Sir. This is under regular review.

(b) Progress in relation to the sche
dule has been asunder :

SI. No. Item Unit Target for 
1983-84 

(12 months)

Actual In 1983-84 
(from 1-4-83 to 

29-2-84 (11 moot ha)

1. Concreting Cu.M 493,151 494,755

2. Structural
Fabrication

Tonnes 67.296 67,211

3. Structural
Erection

■> 30,151 18,648

4. Equipment
Erection

•* 7.300 2VI28

5. Refractory
Erection

n 8,825 6,364

(c) An expenditure of Rs 922.87 
crores has been incurred on this project 
up to the end of February, 1984.

(d) No irregularity has been found : 
Complaints received arc investigated 
promptly;

(e) Tendering procedure has been 
streamlined to expedite the progress of 
placement of orders for equipment and 
structural. Progress of the project is 
being monitored regularly at different 
levels for taking prompt remedial mea
sures. Review meetings are held with 
infrastructural agcncies for expediting 
the progress, and with equipment supp
liers and consultants for necessary 
coordination for engineering and 
manufacturing progress.

Time Bound Programme for Upliftmcwt 
of Persons Below P o irrt) Line

2996. SHRI M RAM OOPAL 
REDDY : Will the Minister of 
PLANNING be pleased lo  state :

(a) whether any assessment in regard 
Co the State-wise persons living below 
poverty line has since been mad.* by 
Government in the past;

(b) if so, whether Government have 
made any time bound programme for 
their up'iftmcnt and bring them above 
the poverty line; and

(c) funds allocated for the purpose for 
each Slate 7
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THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) • (a) Poverty 
estimates are based on periodic surveys 
of consumer expenditure conduc
ted by the National Sample Survey 
Organisation. The last survey was 
conducted in 1977-78 while the survey 
for 1983 has just been completed. The 
number and percentage of population 
below the poverty line in each state in 
1977*78 are indicated in the 
attached statement.

(b) There is constant endeavour on 
the part of the Government to prog res* 
sively reduce the the number of people 
below the poverty line. As at present 
there is no assessment as to the time far 
frame by which this can be done com
pletely.

(c) The attached statement gives sta te  
wise allocation of fu id i for irnpartant 
poverty alleviation programmes.

Statement
*

Number und percentage o f population below the poverty line by States 
Separately for rural and urban areas in 1977-78.

SI. No. State _______Rural __  Urban Combined
Number
(lakhs)

Percentage Number
(lakhs)

Percentage Number
(lakhs)

Pcrcen*
tage

(0) (1) (2) (3) (4) (5) (6) (7)

1. Andhra Pradesh 170.33 43.89 36.44 35.68 206.79 42.18

2. As%am 88.34 52.65 7.07 37.37w. 95.41 51.10

3. Bihar 338 44 58.91 32.94 46.07 371.38 57.49

4. Gujarat 94.84 43.20 26.48 29.02 121.32 39.04

5 Haryana 22.10 23.25 6.95 31.17 20.05 24.84

6 Himachal Pradesh 10.37 28.12 0 51 16.56 10.88 27.23

7. Jammu & Kashmir 14 57 32.75 4.35 39.33 18.92 34.06

8. Karnataka 1 24.10 49.88 38.62 43.97 162.72 48.34

9 Kerala 93.42 46.00 22.19 51.44 115 61 46.95

10. Madhya Pradesh 244 59 59.82 42.74 48.09 287.33 57.73

n M aharashtra 214 II - 55.85 61.30 31.62 275.41 47.71

12. Manipur 3 42 30.54 0.56 25.48 3.98 29.71

13. Meghalaya 5.51 53.87 0.36 18.16 5.87 48.03

14. Nagaland N.A. N.A. 0.03 4.11 N.A. N.A.

15. Orissa 158.97 68.97 10.33 42.19 169.30 66.40

16. Punjab 13.49 11.87 9.59 24.66 23.08 15.13
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1 2 3 4 5 6 7 8

17. Rajasthan 85.79 33.75 19.12 33.80 104 91 33.76

18. Tamil Nadu 170.47 55.68 66.59 44.79 237.06 52*12

19. Tripura 10.93 64.28 0 61 26 34 11.54 59.73

20. Uttar Pradesh 429.93“ 50.23 72.27 49 24 502.20 50 09

21. West Bengal 227.65 58.94 48 10 34 71 275.75 52.54

22. All Unioa Terri
tories 6.35 34 32 1 1.24 17 96 17 49 21.69

All India 
(weighted) 2527.74 50.82 518 39 38 19 3046.10 48 13

N. A.—Not Available

Note : (1) The above estimates arc derived by using the poverty line of Rs 65 psr 
capita per month in 1977-78 price* corresponding to minimum daily 
caloric requirement of 2400 per person in rural areas and the poverty 
line of Rs. 75.00 corresponding to caloric requirement of 2100 in 
urban areas.

(2) These results arc based on the provisional and quick tabulation of 
the NSS on household consumer cxpjr of 32nd round tJuly 1977 (o 
June 1978).

(3) The difference between the aggregate all India private consumption 
expenditure estimated by Central Statistical Organivatt in in «hrir 
National Accounts Statistic* and that derived from the NSSO data ha* 
been prorata adjusted among the different State* and Union Territories 
in the abiencj of any information to allocate th s difference among the 
States and Union Territories.

(4) The number of people below poverty line relates to the population as on 
1st March, 1978.

(5) For All India the number and pcrccntage of people below the 
poverty line correspond to the population of the States included in the 
Statement.
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(Rs. crorcs)

States _  1980-84 Allocation 1983-84
Integrated Rural National Rural Landless Employ^

Development Rural ment Guarantee
Programme Employment Programme*

Programme

Andhra Pradesh 87.48 148.71 9.90

Assam 36.18 30.43 2.16

Bihar 158.49 175.00 14.25

Gujarat 58.86 43.15 3.20

Haryana 23.49 14.05 0.84

Himachal Pradesh 18 63 10.90 0.60

Jammu St Kashmir 20 25 10.86 0.75

Karnataka 47.25 54.05 4 70

Kerala 38.88 62 10 4.70

Madhya Pradesh 123.66 126 58 7.80

Maharashtra 79.92 106.62 7.90

Manipur 7.02 1.47 0.1 1

Magh ilaya 6.48 1.63 0.15

Nagaland 5.67 1 59 0.10

Orissa 84.78 73.07 4 50

Punjab 31.59 19.37 1.35

Rajasthan 62.64 50.24 2.40

Sikkim 1.08 0.96 0.08

Tamil Nadu 101.79 116.39 8.90

Tripura 4.59 4.82 0.33

Uttar Pradesh 236.52 272.85 17.05

West Bengal 90.45 111.64 7.70

Total— States 1325.70 1446.58 99.47
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Union Territories *

Andaman & Ni cobar
Islands 1.35

Arunachal Pradesh 12.96

Chandigarh 0 27

Dadra & Nagar Haveli 0.27

Delhi 1-35

Goa, Daman & Diu 3.24

Lakshadweep 1-35

Mizoram 5.40

Pondicherry 1.08

Total—Union Territories 27.27 

Grand Total— 13 52.97

*This programme was introduced

Corruption Charge* Against Tihar 
Jail Chief

2997. SHRI M. RAMGOAPL
REDDY : Will the Minister 

of HOME AFFAIRS be pleased to 
state :

(a) whether Government have since 
inquired into corruption charges made 
against the Tihar Jail Chief during 1983;

tb) if so, the details of the inquiry;

(c) whether charges have been found 
correct; and

(d) if so, what action Government 
have talurn in this regard 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
to (d) According to the Delhi Adminis
tration, while they have not received any 
specific complaint alloging corruption

1.21 0.08

1.12 0.08

0.16 0.02

0 32 0 04i

0.22 0 04

0.63 0.09

0.16 0.02

161 0 08

1.15 0.08

6.64 0.53

1453.22 100.00

only in the current year.

against the Tihar Jail Chief during 1983, 
a news item appeared in the Indian Ex
press of 22nd August, 1983, under tho 
caption 'Corruption charges against 
Tihar Chief*. The Delhi Ad m inis I ration, 
thereafter ordered an enquiry into the 
allegations, which was conducted by tho 
Inspector General (Prisons) Delhi and 
the allegations were found to be not well 
founded.

Settin* ap CF an A tom k Power Station 
in Andhra P ra to *

2998. SHRI M. RAM GOPAL
REDDY : Will the 

PRIME MINISTER be pleased lo state :

(a) whether there Is any proposal 
under consideration of Government for 
setting up an Atomic Powar Station in 
Andhra Pradesh;

»
«

(b) if so, the details of the proposal; 
and
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(c) the time by which the plant is 
likely to be set up 7 *

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY. 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ V. 
PATIL) : (a) to (c) The Site Selection 
Commit tec h&i submit tod its report for 
the Southern region of which Andhra 
Pradesh forms a part. Decision on the 
setting up of an Atomic Power Station 
can be taken after the report is consi
dered by the Government.

qw g n h f l ft wtvrVt w W  
a m  w tf  *r p«n

2999 f « » ^ i :
•ft fw t Rim ftqr: *«n 

WVt  ^  f r r  f a  :

( * )  f i t *
t o w  w k r  it*  %
fvnsn m in i  ir f f m  ganff %

*>r faiHT u n i n  arttfrf'TT
h r*m  «f *  *  ar^T fwni

T cW I Jt \ \

( * )  qg jj f c  arrft a v
W I «T«TT* ^  T*I ft ; aftr

(•») * f* a r  if m «n* w ftc
% fNt? v n  T in ?  f a *  «n? |  ?

t n m  «iH w m f l  ir ?r*a
i i i  ( t f t p i o w *  i io  wif%) : ( v )  

(«i) KFrm *TT#ri% *
W fte q i q n  % TW -*1T * t* r i

r% an% $ i fqpc ft
«nu | f% arcsft w O ? frr f**% -

* *  nrfv m  ««ii ff%

f r  TTTUT* H ir ft

rn u R

^  WTt^T |  a m  t n » ? R  f ^ T  ir

fa ra  s»? r r  **rr?£ff  ̂ i

s*i 1 980-8  1 sftaTt SflTcT filT-

b u t  st*r*t fa^m  «  ■*
% 3*rt«ff f u q  n»r % a r r t f f  

w  s p t i t  | :

I 980-8 J 5. 10 T T t ?  vtq

1981-82 6 . 3 5 * T > * ^ n r

1982-8 3 ' 7.55 T.ftf W J

1933-84 6 .99frr te^qq

(f**T*«T; 1983 3 V )

37*  f * r r r o  *» < m i H r

wtvrrt *rmir% ^ *t*R> afaft- 

f«r« f «v m  sf* *  *?> arfav arrtr

f i p *  |  * r > « r t  ? r t r m  a ? r W f

fft a ifw  «  arfac h t*t  ^ tt T^nr ^

m*r tV 559  *fV *r«ra 7^ aitr

w p l f t w  f*T » P T  i f  ^TfTqfTI

f i r f ^ r  «y]nT 3 r« n ^  rrm

^ i « f t  T rfw  ir w i ,  w f t e  a « i i

i f  H5TT^ 5TOT

t t V s t t  ^ T J f f  f ^ r < i  fw r w o f  

? V  ^ T i V  ^  I 5 H  a n * T  ^

< t t  s r w ? a  anaiwen i f

n f s f l  n t  f f j j *  w t  ^  ^  s Tt t

s n f l c f T T  f T » T T r 5 f t  ^Trff I

Persons Below Poverty Line in Madhya 
Pradesh

3 000. SHRI MADHAVRAO
SCIND1A : Will the 

Minister of PLANNING be pleased to 
state :

(a) the estimated number of persons
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below poverty line on the eve of the 
Sixth Five Year Plan in Madhya Pradesh 
and at what level this number stands at 
present and what is the percentage of 
those people who have crossed the 
poverty lino during the perioJ;

(b) the comparative and corresponding 
figures in respect of people below 
poverty line for other States and Union 
Territories; and

(c) the estimated amount spent in 
connection with various schemes under 
the 20-Point Programme and otherwise 
for helping the people cross the poverty 
line in Madhya Pradesh and in other 
States and Union Territories 7

THE MINISTER OF PLANNING

(SHRI S. B CHAVAN) : (a) and (b) 
Statewise estimate! of number of persons 
below the poverty line a t on the eve of 
the Sixth Plan and as at present have 
not been worked out. The latest avail* 
able Statewise figures are for the year 
1977-78 based on the National Sample 
Survey Organisation Survey of Consumer 
expenditure of that yenr.

(c) The Integrated Rural Development 
Programme, the National Rural Employ
ment Programme and the Rural Landless 
Employment Guarantee Programme are 
the major programme designed spccifi* 
cally to help people cross the poverty 
line. Expenditure on the schemes 
during the four years 1980-84 is shown 
in the statement enclosed

S tsteaeat

(Rs. Lakhs>
I. R D. P. N. R E. P. R. L. E. O. P.

States 19 80-83 1983-84 19 80-*3 1983-84 1983-84
'i up to Dec 8 3 (upto Sept. (Alloca-

Dec. 83) lions)

Andhra Prad< sh 7358 87 1528 77 9776 1200 990.00

Assam 082.09 532 05 1 193 225 216 00

Bihar 7568 05 1651 33 9639 1832 1425.00

Gujarat 3645 80 733.51 2831 947 320.00

Haryana 1760 28 420.55 1104 173 84.00

Himachal Pradesh 1064.53 321 96 790 95 60.00

J Sl K 679.08 44 52 659 130 75.00

Karnataka 3822 95 636.92 4334 1034 470.00

Kerala 2261.57 559.45 3605 781 470.00

Madhya Pradesh 7208.43 2192.86 8539 • 1550 780.00

Maharashtra 4718.56 1421.01 6321 317 790.00

Manipur 171.23 79 02 67 N R . 11.00

Meghalaya 143.37 9.62 34 N.R. 15.00
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Nagaland

Oritsa

Punjab

279.57

4457.71

2585.03

79.04

1187.37

713.34

152

4652

1277

15

727

350

10.00

450.00

135.00

Rajasthan 4909.66 1210.30 4902 454 240.00

Sikkim 40.58 10.96 41 24 8.00

Tamil Nadu 7917.87 1804.33 8293 1952 890.00

Tripura 364.66 35.53 344 68 33.00

Uttar Pradesh 14370 31 3470.92 16971 3628 1706.00^

West Bengal 1092.54 465.70 6585 1727 770.00

Total States 77402.74 19109.55 92110 17229 9947.00

Union Territories

Andaman & Nicobar 
I % lands — 0.46 67 10 8.00

Anmactul Pradcvh 401.34 33.94 14 27 8.00

Chandigarh 2.97 N.R. 3 4 2.00

D adri A  Nagar Haveli 2 17 2.23 — 3 4.00

Delhi 103.29 29.86 — 5 4.00

Goa, Dam;tn Sl Diu 225.85 48.66 21 49 9.00

Lakshadweep 6.4 5 11-67 3 12 2.00

Mizoram 89.54 89 20 67 7 8.00

Pondicherry 53.36 13.53 30 22 8.00

Total UTs. 884.97 229.55 205 139 53.00

Grant Total 78287.71 19339.10 92315 17368 10000.00*

•This has been reduced to Rs. 8947 lakhs.

Deaths of Women la Delhi natural deaths including deaths under

3001. SHRI MADHAVRAO
SC INDIA : Will the Minister 

of HOME AFFAIRS be pleased to 
*tate :

(a) the -number of women reported to 
have (i) committed suicide '(U) dicdfun-

mysterious circumstances in Delhi during 
1983 and how these figures compare 
with those during 1982; ?

(b) how many of these suicides or 
deaths are found to  have relation with 
dowry demands; and
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(c) the steps taken or proposed to be 
taken to tackle the social malady of 
dowry demands and deaths connectcd 
therewith 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) :
(a) The requisite figures are indicated 
below :—

'  ' I 98*

(i) Suicide 265 265

(ii) Unnatural death 571 483
including deaths
under mysterious 
circumstanccs

(b) Dowry harassment is alleged, to 
be the cause of death in 40 eases of
1982 and 42 cases of 1983.

(c) Propaganda is launched through 
the media and the T.V. against the evil 
of dowry. Amendment of the Dowry 
Prohibition Act is under way. Special 
Courts to deal with dowry death cases 
have been set up and the Special Magis
trates have been nominated to record the 
dying declaration of dowry victims.

Rhino Poaching in Kaziranga

3003. SHRI TRILOK CHAND : 
SHRI RAJF.SH KUMAR

SINGH :
Will the PRIME MINISTER be pleased 
to state :

(a) whether it is a fact that Rhino 
poaching in Kaziranga has assumed 
alarming proportion and Rhinos have 
been virtually exterminated at Ladkhowa 
sanctuary;

(b) if so, the details thereof sta ing 
the comparative figures of Rhinos killed 
during the last three years (year-wise); 
and

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SINH) : (a) and (b) 
The number of rhinos killed by poacher 
in Assam during the laat three years h  
given below :—

1981 — 39

1982 — 44

1983 — 91

This includes rhinos poached in Kazt- 
ranga Natrona I Park and Ladkhowa 
sanctuary.

(c) The need for providing adequate 
protection to the r hi non in A\aam hA* 
been stressed from time to time to the 
State Government. A team of rxpcrti 
was deputed by the Central Government 
to visit K;.2jrang<i National Park in May, 
1982, specially to study the problem of 
poaching and to recommend specific 
measures to combat it The n  commen
ded measures were than communicated 
to the Government of Assam. which u 
reportedly taking measure* to implement 
the same. Financial assistance of Rs 
8.41 lakhs has also been provided by the 
Central Government to implement some 
of these recommendations.

Threat of blow up Janirnn.^rinaffr 
Highway by K. I.. F.

3004 SHRI TRILOK CHAND :
SHRI JA1PAL SINGH

KASHYAP:
Will the Minister of HOME AFFAIRS 
be pleased to s la t:

(a) whether it is a fact that in thcir 
posters the so called 'Kashmir Liberation 
Front* have threatened to below up the 
Jammu Srinagar National Highway 
and that the Centre has been seized of 
it; and

(b) if so, the reaction of Government 
with regard thereto ?

(c) the measures taken by Govern* 
tnent to check Rhino poaching 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS
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(SHRI P. VENKATASUBBAIAH) : (a) 
and (b) According to Government’s in
formation, some posters purportedly 
issued by the Kashmir* Liberation Front 
were seen on 12tb February, 1984, 
warning passengers not to  use the 
Srinagar Jammu i National Highway 
front 12th February , to 20th February, 
as tim . bombs had been planted on it 
However, no such incident, as mentioned 
in  the posters, is reported to have taken 
place. Government are vigilant.

Operation of Pak Spying Gang lo India

3005. SHRI TRILOK CHAND 
SHRI JA1PAL SINGH

KASHYAP 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether it is a fact that with the 
rccrnt arrest of one Bafan, President. 
Muslim Welfare Education Society, 
Kutch (Gujarat) a strong Pak spy net 
work operating in India has come to 
light; and

(b) if to, the details thereof and the 
action taken by Government in the 
matter ?

TIIE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAH) (a) 
and (b) One Pak national was appreh
ended wiih smuggled heroin by the 
Border Security Forte in Kutch district 
uf Gujarat State on 2nd November, 
198 3. On investigation, the State 
Government have ordered detention of 
13 persons under COFEPOSA, out of 
whjm 10 persons including Ibrahim 
Bachu Bafan arc in detention. The re* 
maining 3 arc at large and efforts are 
being made to tracc them. The State t 
Government have also reported that 
following the recovery of some incrimi
nating material, an oflencc under the 
Official Secrets Act has been registered 
and further investigation is progressing.

3006. <ft :

fW rsrtro  <§*nrfT tn: w i  n |

>15 ^  f  <tt f o r :
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r m  FTT^rrlf n'tT WTpfra- w *

^  k  3R&T r?tT ju t if ftp 

fa*l%?T VI 3^% % JUPT
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8TTPH §CTT % *nq?ff Vt *HpT *PT- 

^TTf^ I *TT«T«ff
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«r??rro jf^n r tr *ft%

fW t ITTT STTHt
«ftr w* «rftwr f t  w n z t i  % sw  a n x  aruft i jnr'apmfrr swur- «rr” etrvr Tftwr % f̂rr 
% PrrsT'T aPT*rfa i t  annt * r f f^  

aftr 5 ftre *> »*n«m  * 1%
H if^  m  «w fV w* inm-ftm a m i  
a r f in r r rc  i i w i  qfwTT % <r« %3ri fsrvr «r*ftr«fli ira * *« Run *n» i

frf̂ TT, 5*¥ Jlf̂ iiTT WfjjWT
1973 f t *  *TlTrfta m*ir arfwf*nnT 
1 97 2 S < m i f w  in * *  (fvtfta wwt- 

V^) arfirfswr, 1983) 198 3 VT«Tf*- 
f o m  ( 4 6 )  ITTT wtfrv* f w  «W| 
|  tTTfV =T TRW  *fWlf %

w ft*  irf^rrwli % srfa ^ r w r  % 

«ntnff *f tft j p n r o r f t  j*i & * T r* r t 
*?r * t »r% i

Tn*r HTVTT 1981 1982 1983

1. »rcm l VF*

2 . 3TTW JrtfT 2 4 2 (^ W lt f  WVJTT

3* fW^TT 9 12 15

4. g^rro 2 I 2

5. t f r n v m 28 42 71 '

6 . f^ m ^ H  sri^T 1 2 2

7. vf*^ %*h\t I V * 1 (3 0-9 -83 <TV)

8 . ^ p r *T*1* 9 s* (30-9-83

9. 7 8 31

1 0 . t o 8 10 32 (30-9-83 m )

1 1 . 19 . 25 21 (30- 9 -83  f f * )

1 2 . <[**

13. Jn t h u W * ^ n r W5U

14. Tnrnfo SF* gnr spa

15. v t m 4 4 3

16. qr̂ rrâ 35 40 40
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1 2 3

17. 6

18.

19. I

2 0 . msjrCS

2 1 . 40

2 2 . 1

Wo Tlo WW

23. ar»«TT* fajTtcrr

24. m m

25

26 fTST W “HR

27. 31

28 •ftfl O H  »  tfl* *

29.

30. f«nrrt«r

31. qtf¥^rft

Delay in Inclusion of Hindi O ffic er* /Sr. 
Officers in Central See relariat Official 

Language Scrvicc

3007 SHRI RAJNATH SONKAR
SIIASTRI : Will tbc

Minister of HOME AFFAIRS be pleased 
to state :

(a) whether rules Tor initial oonslllu* 
tion or Central Secretariate Official 
Language Service have been notified in 
the Ga2eftcc of India;

(b) whether delay in induction in to  
the scrvicc will give undue advantage to

4 5

24 24

4 5 •'

5Jc<J SJrlf

151 54 ( 1 -5-83  fffr)

7 9 (1-7-83 ^  31-12-13

•» •»

t p i  y e

2 2

40 42

a  •»

rv cs

5T'U s r a

certain Hindi Officcrs/Sr. Hindi Officers 
ctc. appointed on Ad-hoc basis after 19 
September, 1981; and

f
(c) if so, the reasons why the seniority 

list/induction into the service o f the 
Hindi Officers/Sr. Hindi Officers etc. to 
be included in the said service is bein 
delayed ?

THE MINISTER OF STATE IN  THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) Yes, Sir.

(b) and (c) Rales for ga letted Hindi
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po*ts included in Group ‘A’ & Group 'B* 
of the Central Secretariat Official Langu
age Scrvico were published in the 
Gazette of India on 24.9.1983. Action 
is in progress for the constitution of the 
Scrvicc in accordance wiih the provisions 
of these rules. For this purpose the 
Service particulars etc. of the depart
mental candidates have bjon sent to the 
Union Public Scrvicc Commission for 
talcing further necessary action. All 
possible efforts are being made to finalise 
the constitution of the Service. The 

Tadrhoc appointments made after 19.9.81 
will be replaced by regular appointments 
af»er the constitution of the Service.

Industrialisation of Tribal Sub-plan Areas

3008. SHRIMATI SUMATI ORAON 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether the Ministry had appoin
ted a committee of administrators, 
academicians and representatives of the 
Ministries of Industrial Developme.it 
and Education, to advise on the future 
lines of development in the Central 
Indian belt particularly in and around 
industrial complexes with a view to 
minimising adverse effects and involve* 
ments of tribals in the proccss of indus
trialisation;

(b) if so, what were the recommenda
tions of this committee and to what 
extent and with what results it has been 
possible to implement such recommen
dations;

(c) will Government initiate appro- 
pria'c measures to ensure that with the 
proccss of continued industrialisation of

> tribal sub-plan areas, the tribal interests 
are protected and promoted; and

(d) if so, dctailb thereof ?

THF, MINISTER OF STATE IN THE 
MINISTO Y OF HOME AFFAIRS 
(SHRIMATI RAM DULARl SINHA) :
(a) Yes, Sir.

(b) The Committee has not submitted 
the final report.

(c) and (d) The Government *s effort is 
to minimise hardships to tribal people 
due to the adverse effect of industrialisa
tion of tribal areas. The matter is 
reviewed from time to time. These 
matters were discussod by the Home 
Minister with the Chief Minister si 
Ministers of Madhya Pradesh, Bihar, 
Orissa, West Bengal m February, >983.

Hardships to All  India Service Officers 
in Scrvicc Matters

3009. SHRIMATI SUMATI ORAON: 
Will th : Minister or HOME AFFAIRS 
be pleased to rcrer to the reply given to 
Unstarred Question No. 8900 on 27 
April, 198 3 regarding hardship* to all 
India Scrvicc Officers in service matters 
and state :

(a) whether any instances of undue 
hardships in wnrtce* matters or All India 
Services officers were brought to the 
notice or his Ministry during the past
one year;

(b) ir s<>, details thereof;

(c) Ihe extent to which such instances 
engaged the attention or the Ministry 
vis-a-vis the extent of relief granted to 
concerned AIS officers;

(d) whether Government arc aware 
or any instance wherein due attentions 
was/is not extended, thereby such matters 
were/are allowed to remain unduly pen
ding far months together, thus unduty 
aggravating the hardships such AIS 
officers were/are subjected to already; 
and

(c) if so, what action Government 
propose to take against the officials 
erring on I his count besides speedy rc- 
dressal of grievances of undue hardships 
of concerned AIS officers ?

THE MINISTER OF STATE IN THE
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MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) ! (a) 
Yes, Sir.

(b) These relate to service matters 
such as fixation of pay, regulation of 
icnioiiiy, mrolcmcnt in group insurance 
schcmc, voluntary retirement and  grunt 
of leave, etc.

*
(c) Government consider such instance* 

on the merit of each cash involving 
undue haid&hip to an extent not contem
p la ted  when the Rules/Regulations w re 
framed and relief is granted accordingly.

(d) No, Sir.

(c) Docs not arise.

liautilined Letters of Intent

3010. SHRI AJIT KUMAR SAHA : 
Will the Minister of INDUSTRY be 
pleased to state :

(a) whether Government have con
templated tt> come down heavily on idle 
industrial ’iccncc-holders;

(b) the numbers of letters of intent 
issued in 1974-1979;

(c) the rurober out of them who have 
managed to remain on the active list;

(d) whether it is a fact that nearly 
half of four thousand letters of intent 
issued in Ihc 1974-79 period got conver
ted into actual industrial licences; and

(e) the reaction of Government on 
the unsatisfartory state of affairs ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
P ATTABHI RAMA RAO) : (a) to (e) 
With a view to ensure expeditious 
implementation of the projects for which 
letters of intcnt/industricl licences have 
been granted and to chcck pre-emption 
of capacity by the holders of such letters 
of intent/industrial licences, the Ministry

of Industry has asked all the Administra
tive Minislriers concerned to review the 
p ro g ress of each ease and weed out such 
of the letters of intent/industrial licences 
as have not been implemented during tho 
validity p erio d s  allowed. State Govern-1 
nients have also been requested to 
cfTeciivcly monitor the progress of 
implc mentation of letters of intent/ 
industrial licences being granted for 
sating up of industries in their States.

A total of 4213 letters of intent were 
granted during the years 1974 to 1979. 
Out of these, while 1978 letters of intent 
have already been converted into indus
trial licences, another 1664 have been 
treated as lapsed/canccllcd. The remain
ing 551 letters of intent arc under 
active review in the Administrative 
Ministries concerncd.

Meeting of Notional Integration Council 
Held in New Delhi

3011 SHRI KAMAL NATH :
SHRI MOOL CHAND DAGA: 
SHRI N E. HORO :

Will the Minister of HOME AFFAIRS be 
pleased lo state :

(a) whether a meeting of the 
National Integration Council was held 
in New Delhi in J.muary, 1984; and

(b) if so, the salient features of the 
out come thereof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P VENKATASUBBAIAH) : (a) 
Yes, Sir.

(b) A Consensus emerged at the meet* 
ing against regionalism and lirguistic 
fanaticism. It recognised the important 
role of political parties in proporting 
National Integration. The Council 
stressed the necessity for curbing com
munal writings. The need for the press 
to exercise restraint in reporting events 
which may have an adverse effect on 
national unity was also emphasised. It 
was felt that the State Governments
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should identify the main irritants to 
communal harmony and devise meth >d 
to eliminate such irritants. Proposal for 
setting up of Minorities Cells in the 
States, in order to formulate and monitor 
programme for welfare of minorities also 
found favour with the Council.

The Council agreed on the nc;d io 
foster secular outlook among the youth 
particularly through the medium of 
education.

The Council deplored violence and 
urged that the problems of (he weaker 
sections require elose attention.

Wftif! VI  jftsn

3012.  irrtsf Turn: wi 

Rift 0?  *jTT  fa :

(m) w t  %  arim a <tt  sfw w

*ptth % ? i**r

gsftiT ff«rfa *i * STT̂

9  *t sotf fain anm $ art7

 ̂ ** ̂  ^

I; ^

(«r) qf?  gt,  *TC*TT TI f |̂T  m  

SSftiff ft *5  it fTiJI mfH % 

if *P»Tfa<T TT k  far'

VT  I;

a«i>n  *( rrni iĵft  qrrrfa 

TT*I TTq) : (*) aft* (*)

% fâ  wmft h  % *r?n

fa*ft  ATf* tiTT % tc ft 

q|̂ 3ri% % *rr*iT vt fftf 

!T̂t %,  far  *13* *r tth an% 

ttsft  % Tufar itttt ir  fasrct

% fait fair sn t| »?}- 

vrf̂TV znol ir RT77-̂jfT ft  *
5̂T if 3«T̂*U?rT *51%

% fafr rwrr *n«mr vtjtt wifa* $ i

3n>«fj if stomf*  &

3013.  jrfter tTWH : vn f̂hr 

*rVY q? wr ft *<n vfn fa :

(*) fafl* «Tt ilf TOT'I

»qi«T5n  jftrmffT’T *rr% % fan; nr̂r̂n 

ffirt ;nif«nTf *r f?a *t r̂r gV̂ifsrf 

ct 5>iYrT * ffi |;

(*) wr gnr n» w* <» facnm

JiTPf  &;  fa »rf. fl. wi ant. %
FT*I  ♦ *1*̂5 OTT WTfrirJ <t

f>M»U *vqtq Tvfavf ̂   fan

qtfHi flfTWifm qsjw •Tjnn̂i srfr § 

T<t Hi 3rtr

(n) nf« jt. wt  T/iwr *fs- 

r̂t»rt  *?% %: f*ri «r>i?nr bttt

m 7«nu faq wr »t *;

■jutn R*mv 81 ms *»» («#> 

qerrf»» ttw riw) : (O  Tff̂

fa»̂i” *> ii '■*" ir »rf*nfa?r vr 

f*nn «Tar  •>? z* fwifi«» 7ur*it V> 

wmr  cis? 3tni> «n̂ *n *t

«T »?*>rfT snnfa*̂!,

2 5 ’Tiw *<ri» T̂if«i!T«; 25

ft 5T » f̂ %et TiWHgrm,

arfâ wirahi *n*fa*  fawta

% fnrnnr fffi, »rf q qz, 

trwilft irqrrff ip fa»r chtrst f̂amt 
nq irfhT * fsrn faTpn «rt>? % aw? 

tt *rcM, wh % arrm  f<*̂i

WJ5T T13r<T|Tqm, S«f 

WTrf>i »Tfnjfrif fa*n v̂tn %s*f  ̂

flTWJR <r 8R* JWIR «t fa«ffT iwn?
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s fu rc n  *  «tt* $1

itjto anTo vt

30 JffiURT faafcT S lfaf*  TT

w m r |g  aryrfa <ft
* f  |  qfTftltZ-1 & f««?5T I  ar\T wtj
W* % f a q  W Tftm  I  I

TOtn fW t St annirqsn
Winlf % TI5JT RMPR

f  w *n«ra *V rrftr  & i) n
*Tirnm v  H tft *T0»ft far»rvV arfa*- 
n q  a im  2 nfa f a m

i f  1 1

(m)

( n )  s w  j i  *$t 33*1 i

Sick I  nilt in Small Scale Sedor

1014 SHRI HARISH RAWAT : Will 
I he Minister of INDUSTRY be pleated
lo ?iatc :

(a) number of tick units in the small 
r a le  scctor during (he year* 1981, 1982 
and 1983;

(b) how do the Ministry propose lo 
taks carc of this alarming litc in the per
centage of tick units in ihe small scale 
scctor;

•

(c) the main causes of sicknc&s in this 
sector; and

<d) the role SIDC it playing in the 
betterment of the health of sick units 7

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : (a) Accord
ing to the data on tick small industrial 
units as collected by the Reserve Bank 
of India, there were 22,360 small teale 
Industrial units at the end of June, 1981

and 26,973 at the end of June, 1982. 
Data with regard to the number of small 
scale sick industrial units is not yet 
available for 1983.

(b) A Margin Money Schcmc is being 
operated by the Central Government 
under which loans arc advanced to the 
State Governments on a matching basis 
for- the purpose of rehabilitating 
sick units in the small scale sector. A 
Standing Committee on Industrial Sick
ness has also been constituted to identify 
the problems of sick units in the small 
scale sector and to suggest remedial 
measures for rehabilitation of the same. 
In addition to this, the financial institu
tions as also the State Governments have 
taken a number of steps to revjve and 
rehabilitate sick uuits in the small scale 
sector.

(c) A number of causes, both internal 
and external operating in combination 
are responsible for industrial sickness. 
Some of the principal causes of industrial 
sickncss are management dcficicncy, 
inefficiency in financial control, diversion 
of resources, inadequate attention to 
R Sl D, obsolescence of technology and 
machinery, poor industrial relations, 
inadequacy.of demand, shortage of raw 
materials, finance and other inputs and 
infrastructural constraints.

(d) SIDCs arc involved in facilitating 
the provision of infrastructure, essential 
inputs including power and fuel, technical 
assistance and marketing support to 
small scale industrial units.

Setting up of Tribunals for Government 
Servants

3013. SHRI HARISH RAWAT : Will 
the Minister of HOME AFFAIRS be 
pleased to state :

(a) how many Tribunals for the cases 
pertaining to Government servants arc 
proposed to be set up and when; and

(b) how many eases pertaining to 
Government servants are pending with
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different courts and or High Courts per
taining to various Ministries in the 
Government of India ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
Government propose to introduce shortly 
a Bill in the Parliament to set up an 
Administrative Tribunal to deal with the 
service matters n-latting to members of 
the Central Services and All India 
Services, with a principal Bench at Delhi 
and such number of additional Benches 
as may be required to cover different 
areas of the country.

(b) Information regarding cases per
taining to government servants, Ministry- 
wise, pending with different Courts and/ 
or High Courts is not available with the 
Department of Personnel and A R.

One industry in each State for S/C and S/T

3016. SHRI A K. BALAN : Will the 
Minister of INDUSTRY be pleased lo 
state :

(a) whether Government have any 
proposal to start an industry in each 
State exclusively for the Scheduled Caste 
and Scheduled Tribe;

(b) if so, when this proposal is likely 
to be implemented; and

(c) how much amount has been pro
posed in the present financial year for 
this ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA R \ 0 )  : (a) A
number of steps have been taken for 
motivating the entrepreneurs to set up 
small scale and cottage industries all over 
the country. Special incentives and 
facilities are provided to Scheduled 
Castes and Scheduled Tribes cntrcprc" 
neurs for setting up small enterprises. 
The location of Central Industrial Projects 
is decided on broad tccho-cconomic con
siderations. The Government have no

proposal to start an industry in each 
S tate exclusively for the Scheduled Caste 
and Scheduled Tribe.

(b) and (c) Do not ariio.

3 0 1 7  rrw  O n r a  m
•f* Tl f lT  ii f a  :

(v) S

7mi*TT sjiYti tot

( n )  *T7TJT fa^TT "3^ tg wf 

<TT *TS| *T »?T M y

sm m fa *  3Tfa*Tfnn *1 
c t  X ; a f t r

(«t) 'ft * ?

•Tit H7IMH 9 TT1U Tm• ■ '  
im r y  f*n?r) : ( * )  *t (n )  *t?iT*T$ 
TT* *R> Ttsft Sff'T tsrt *r* ir
a rf* * *  > T T T ^ a  a r t q i r  <t t  a t w i  

«rrf*M ^  fv n  *r=» *r?TTo

nf?*! TUT* 51J1W TITO TT t*»n»
i  I STOTTnl *» VI ̂  5TT*I
*T »rnr *TTTT< 3T>T *HT 5Tlf«l»T «  *
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nT-*rrvn> «  *  v  «  f a q
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*i r r  m w  «TT-«?vify a r > i r  
»*nfpr % f*r^ s i f t

r i m  f « p f t  & ?t«tt
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anfaqlr <tot «pt*tN 'ct 

aM arrfw f % «nfa?r*f)r ?tw t

I ;

TH>T if Trsu q*1 («ft <u?ifw
n * n  t tw ) :  (7«Vrfa*rr*T rft? f^fsnrnir) 
a r fa r^ m  1 951  % s w t f f  % srHW'T 
f<ra*r <fta * ffl arofT 1981 n  1 9 8 3  % 

nr-»R TtT  h  * 2r s o W  «rr- 
«rrr % f*rn in r*  fa ir  *rq a ftw tfro
*TTTTR-*f1t f5T *T*«TT | 1,761 «f> I

•TT1H<7 fTT% *T*T*J an***

c> TTR('«q?ra/3PT3rTf*T 
« t r  *r sryfr w r t , » * -

*rf?nfli , a r^ f- fs i  arrsnfaifli v t
f a r ?  u t t  K T i ^ < f l t  h  3 H T .S

5T?t 3rR a  I

llcnrfitK of \d« anccRKMl in Scicncc and 
Technology for Kuril Areas

3019 SHRI RAM VILAS P ASWAN: 
SHRI SATISH AGARWAL : 
SHRI N K SHI JWALKAR : 

Will t he PR I ML MINISTLR be pleased 
to state :

(a) whether it has come to the notice 
of Governm nt th it benefits of the ad
vancement in Sjiciijc and Technology do 
not reach the people suffering in rural 
areas particularly Scheduled Castes 
Schedu'ed Tribes populated in backward 
areas of the country;

(b) if so, the reason? thereof, and

<c) whether G ivernmcru propose to 
formulate any p’a;i to provide benefits of 
the advancement in Science and Techno
logy to the common man in the 
country ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND
t e c h n o l o g y , a t o m i c  e n e r o y , 
s p a c e , ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVR AJ V.

PATIL) : (a) Government are continu
ously taking steps to encourage the use 
all forms of science and technology for 
the benefit of the people in rural and 
backward areas including persons belong
ing to Scheduled Castes/Scheduled 
Tribes. Very substantial benefits have 
boon obtained in agriculture, irrigation, 
preventive medicines, health, transport 
and communication, handicrafts, food 
processing and industry including small 
industry based on advances in science and 
technology. Special efforts are made 
to locate new institutions in backward 
areas. Many laboratories arc paying 
special attention to problems of interest 
to rural areas. A Council For The 
Advancement of Rural Technology has 
been set up to pay sp cial attention to 
development and discmination of techno
logies of particular interest to the rural 
areas. Some of the major operational 
schcmes have been given priority under 
the 20 point programme. Programmes 
such as Integrated Rural Development 
Programme and Minimum Needs Pro
gramme are means to take the benefits 
of science and technology to the weaker 
sections of the population. A scheme 
has also been initiated for development 
and demonstration of technology for 
occupations engaging landless labour, 
artisins and persons belonging to Sche
duled Castes and Scheduled Tribes and 
other weaker sections of the society. 
A scheme "Scicncc and Technology for 
women'* aims to roach the benefits of 
science and technology to women.

(b) In view of the answer of part (a) 
the question does not arise.

(c) As stated in answer to part (a) 
plans are already being implemented to 
this end. Efforts in th isbeh ilf are pro
posed to intensified and new initiatives 
are being proposed for the Seventh Five 
Year Plan.

Similipal Tiger Reserve*

3020-SIIRI ARJUN SETHI : Will tho 
PRIME MrNISTER be pleased to state :

(a) whether any initiative has been
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taken by Union Government to ask tho 
Orissa Government to notify the second 
core of the Similipal tiger reserve as a 
national park ;

(b) if so, the details thereof ; and

(c) the reaction of Government of 
Orissa in this regard?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGV1JAY SINH) : (a) and (b) 
Yes, Sir. The Central Government has 
been advising the State Government to 
notify the second core area in the South 
Simlipal forests covering about 200 qs 
kms.

(c) The Government of Orissa ha* 
informed that action to declare the 
second corc has been initiated. However, 
no notification has been issued so far. 
The matter has been taken up again with 
the State Government.

Setting up of an Institute for Micro Elec
tronics and Computer Studies

3021. SHRI A NEELALOHITHA- 
DASAN N A D A R :

SHRI A K. BA LAN :
Will the PRIME MINISTER be pleased 
to state :

(a) whether there is any proposal to 
set up an ‘Institute for Micro-Electronics 
and Computer Studies* during the 
Seventh Plan period ;

(b) if so, the details of the proposal 
and tho action taken thereon ;

(c) whether Government of Kerala 
have taken up the proposal for setting 
up of such an institute in Kerala with

the assistance of Central Government : 
and

(d) if io , details and the action taken 
thereon?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR. M. S. 
SANJEEVI RAO) i (a) and ib) No. 
Sir.

(c) No assistance from the Central 
Government has been sought by (be 
Government or Kerala for setting up 
such an Institute.

(d) D imes not arise

% r o n r a  ft t o u w t
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ft f #  rTfTfTT f a r m

f e n  *nn :
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1978-79 715.1

1979-80 822-7

1980-81 900.1

1981-82 964.2

1882-83 1079.1

{m )  s f tt ( * ) :  w *  s s f r i

« i*  wnrtn * t a m

WYt  » r m *

3023. «ft * ’ s * * :  ^
Of ^  f1* '.

( v )  *rrft wtoVt % fc* *  firf**

** r m t  it % 7 ? < n ^  *  t f *  *  
P ro *  <ft* r r f  % r f tr r i  f m *  ^

f t * *  *  *X <PT* *fW T *W V T  
t m  j t t t  fV4 a w iw  v i wVn

w i  |  ;

( « )  tfr* ***’ *  * *
*nrtw jttt t a r n  * n *  * f * n  fv«n

<WT {

(«r) w r  o f  tfr wv (  fv  wt»V % 

*rnr* Hr e n n s w  r f ir

76.54 78.26

95.03 87.15

106.85 110.31

123.40 120.95

143.40 126.21

$ ; «r>r

(* )  lift ft, «> fTWSSt VIT̂ T WI

I  •

3otn i t w w  !f t w j  »nft (<fl n iJifti 
ttw t r r a ) : (%) wtsV anr w pftata  

wnrtu rrrx  f*fH^r Tr»of v t  srrc> vtjJ- 

f^nr ^  n i  a^nf^T  s r ta  »ra

1980-81, 1981-82 afir
1982-83 *t p r  WTT5* V> 5Wf%smt

f m r *  *nr** 1 1

( m ) :«rrft w < ft vT«rv*m " *  stim
* fTfsr” % « m t  TT 3TT?t $ |

(«!) *  STfll

( * )  stch *r^t ^ s m  i
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Gold Mine Lornted in Bastar, 
Madhya Pradesh

3024. SHRI SUBHASH YADAV : 
Will the Minister of STEEL AND 
MINES be pleated to state :

(a) whether Government have seen
the press reports appeared in the
Hindustan Times dated the J  1 Fubiurary, 
1984 whcrin it b-s bocn stated that a 
gold mine hr\s been located in a village 
in Bastar District of Mudhya Pradesh;

(b) if so, the details therein;

(c) quantity of gold likely to be 
extracted; and

(d) the time by which the proccss 
work will commcnce ?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N K. P SALVE) : (a) 
and (b) Government have seen the press 
reports to the effect that there is a 
possibility of striding a gold mine at 
Sonakhan village in Bastar of M P.

(c) arid (d) The Directorate of Gco- 
lopy and Mining of Madhya Pr.idesh 
Government in collaboration with 
United Nations Development Pro
gramme, has been engaged in explora
tion for gold in parts of Madhya 
Pradesh. As a result of these cxplora- 
tiens, three blocks with gold-bearing 
quartz veins have been 1 oca ted in 
Sonakhan area. Further exploration 
work is needed to  determine the 
com mere ir.l vaibility of exploiting these 
blocks

Financial Rctottrces of West Bengal

3025. SHRI SATYASADHAN 
CHAKRABORTY : Will the Minister of 
HOME AFFAIRS be pleased to stale :

(a) whether Government are aware 
that with a view to augment its financial 
rcsrnrces, the State Assembly of West 
Bangal passed a legislation taking over 
the provident fund of the educational

institution and municipalities in Sep
tember, 1983 but President’s assent to 
it had not been given immediately thus 
putting hinderance to the resource 
mobilisation of the State; and

(b) if so, the reaction of Govern
ment thereto ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATA SUBBA1AH) : (a) 
and (b) The assent of the President to 
this Bill was accordcd on February 1, 
1964 and the Government of West 
Bengal was informed accordingly.

Suggestion of 71st Science Congress
Regarding Delinking Clerical Jobs 

for Degress

3026 SHRI HARIHAR SOREN : 
Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether the 71st Science Con
gress suggested to Government to delink 
clerical jobs from degrees;

(b) if so, argument put forth by the 
7 1st Science Congress in favour of the 
above suppcslion; and

(c) the steps proposed to be taken 
by Government to examino implementa
tion of the above suggestion ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
to (c) It has been ascertained that the 
varicus recommendations of the 71st 
Science Congress, including the question 
of delinking clerical jobs from degrees, 
are under examination by an Intcr- 
Ministcrial Task Force set up the 
Department of Scicnce & Technology. 
The Department of Science & Techno
logy have been also indicated that the 
Task Force is expected to meet some
time in March/April, 1984 end that 
thereafter the recommendations of the 
Trsk Force will be forwaided to the 
appropriate ppencies/Departments for 
ncccssary action.
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Arrt-st of a Terrorist of Punjab by 
Interpol in London

3027. SHRI ARJUN SETHI :
SHRI G. Y. KRISHNAN :

Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) whether it is a fact that Tancm 
Singh, prized leader of a notorious 
terrorist gang of Punjab has been 
arrested by Interpol in London as 
reported in 'Hindustan Times' dated 11 
February, 1984 :

(b) if so, the details in this regard ;
and

(c) whether Indian Government has 
taken any initiative to bring him back 
to India for trial ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATA SUBBAIAH) : (a) 
to (c) A person by the name of larsem 
Singh was held by Interpol in London 
but it appears (hat he is not the wanted 
person.

^  »nftm  

if »|tw t  n ri

3028.
H<t *!?? f ^ T  T f n

f ¥  :

( « r )  w t  w

^ri’Ti 'T fafW ? ¥  fsrn *r 

iR/r^HTiR >nf?M it

RT5TT *11? ifaFfT V a sm  V T
fair Iltr ft ; aftr

( ^ )  Et at h *t«j sftr feat*

« f % srfirT fr«% if foa^t *T-wi « i i i  

fan 3TI% I  aftT 3^% TT*T % i t  

*̂TT fS ?

7? *rat5W 8f t t jh  »r*t (v ta a t 
t w  fsrnrt : ( v )  atV ( g )  *rfa.

b r  % arJ5PT?T gfirw ttsu t t  fa<r«r 
ft I sqwsH *WFTT % aiHfTTT faflTT artTc •

s i n  ^  »T"*fr im ft n rfy jfr*rnr'»'«n tt jt*hi w.x f*T«n ft i am*T, 
i f f r rm i, *rjri-TT̂̂rsr, <r*n, frfjn=Rr* art* 
rTfWirt 9 smnr t t

*tt»t Terrlr f t  w s rm  f t  ft1 fc??ft
it «»f'»ft TT̂ jft ir Rirf’i »rri f«?wt ir
*?T iT T ftjf t  i f  ft I a ^ T

if *r*ft Trfs  *w*nff *r «>. 

anr q*V % wiftrt ffur irti-
TSZt tft T l'ft  ft I rr> r «» *^?;sr 

VWSTfrot % m s f a *  UM 
*TT«jt TT=Tt ft |

jr* *  *h fffjrt«i *  TX'TT̂felr k sjwn *t >Tif *?n»* nr* 
t h t s o  *ft ft arfii»i % yi)
T iT t v  f t r i  ifi% ft i i ? t« i  n n l  * i  

v t f t  q v t t  v w - s n v i  r i w l  ti

3TT«I ft I

FrnciiS on Indo-Rinsii Border

3029 SHRI K. PRADHANI :
SHRI BLSHNU PRASAD : 
SHRI ARJUN SETHI :

Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) whether work on the Indo- 
Bangla border fencing has been taken up;

(b) if to. the capital outlay 
involved ;

(c) the area to be fenced ,

(d) how long will it u k c  to complete 
the project ; and

(e) the name of the agency to  whom 
the work has been awarded?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DU LARI SINHA) :
(a) Survey work is being started on 100
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kms stretch in each of the districts of 
Dhubri in Assam and West Dinajpur in 
West Bengal where work on fencing is 
to be initially started

(b) Approximately Rs. 201 crores.

(c) The fence is to be erected all 
along the Indo-Bangladcsh border.

(d) About 4 to 5 years.

(e) Central Public Works Depart
ment is to co-ordinate and cxccute the 
work.

12.00 hr*.

(fiW T T ) :

'TTTS *t «Tt firs

7T I

(k tw w to) 

th TiRr «rr Fr
*TT?1T r*T(f TT *t
fl-gT T> «T*TT »T SR'TT f r̂iTT «T«Tr,

^  » * t ir

t i t u : *t*tt i

<raiw in rtn  : s i r  $ i

5T?*f I

« c q «  «T*TTU : ‘Tf’T'Tt ^  ?*T-

f a a  t o  P rm  ^ i

nfy : sb  arr«r
»T TT T$V

fsr?«fr <rt w-itt fc, |f»«rr»TT ^ f**2> 
*<ltTT *sqr?r t t  (THffi fa n  |t i

(w nrw rr)

wrafoft ( n t
fafiit) ; ap:>T«

f ®  f 3̂  ^  arfaT tfTSK W IT T  fat? 

3 r H  ^ 7* ^  «r, ^  F^e-fires *t 1 1

**TT |  Pp TSTT
^TT 5 ’5T5TUT *T̂ f «Tr ?

w « m t  ; j h  m ,

fft IT7 I

(«q*«TFT)

w r ^  fw ? r r l  : ??. »it?ft

*r »rr  1

*rsftTm «msr> :
I  |

(w ram ^)

w zh  ftrjrrTt ersA iA  : <rF*Ff«rfff 
F v n s 'f t 3TT Tift ft I

?f7-c9T s t t t j t  ( ;  <nrr* 
T t ft« rfr f a ' f T i ^ v  jft »rt ^ 1 

(ttrar«n*) 

v t  VZ*1 fv^TTt
< T * 17-f f i r ^  I T  > It5ft f : r  311

s r r r i r  fc, m -r k  ^  F r

*TT «ITH ?  art' «Tgt 3TI9^T*T  ̂ f  fa; 
w  rTTg ^

frfft 1

(«9?tTTT)

« m n r F ^ try  c rw r7 i f*r§
^xri> 'rrf%q-r-
frr  ijrwT »ft f a f r f z r

^ aftT ar? <ft iriron.HoiTo 1 1

strftfi ? T iR r f e w

JT*TT3r % ^fr 3tVt %st % »fV I ^ 7 7

*»T 5Tfr^?f VT 5*T5TI t̂=TI f=T?̂ =fr*T
«fV cttk ^  tr? t

T̂cT ft I

We condemn it, all combined.
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fafa?ZT *T ST* ^  I 

’TTfff % fq-3T f̂ 'TZT 7T 3TI^ ^fcPT 

3tJ?pT tT f fa j  =TT fa^T |  f ®

STT'T VfHT ^ i t  rft aTf'T V? fT*?f

t l

«ft HHUre ST*TSt: STTI 3?T% ^  I

MR. SPEAKER : I am admitting a 
calling attention for day after tomorrow.

THE MINISTER OF HOME 
AFFAIRS (SHRI P. C. SETHI) : Sir, I 
am sony to inform the House that a 
very dastardly and cowardly attack was 
made on the ex-Chief Minister of 
Punjab, Shri Darwara Singh, Fortunate
ly, he escaped unhurt because the 
person who was in attendcncc on him 
was carcful enough and he Tired shots 
The assailant has been arrested. Six 
persons including the assailant were in
jured. Let us all condcmn this dastardly 
attack . I am getting full facts. As you 
have kindly mentioned, day after to
morrow, when you admit the Calling 
Attention* I will make a detailed state
ment and, if the Hon. Members want to 
have a discussion I have no objection.

SHRI C. T. DHANDAPANI 
(Pollachi) : Sir, there is a general
bandh observed today in Pondicbcrry 
demanding the t. kc over of Anglo* 
French Textile Mills which have been 
under closure for the last one year-..

MR. SPEAKER : You give me 
something under 377.

SHRI C. T. DHANDAPANI : The 
Home Minister is here. Pondicherry is 

% under the President’s rule. Let him 
make a statement.

MR. SPEAKER : You give me
some notice or something under rule 
377. . 1 will admit it.

PROF. K. K. TEWARY (Buxar) : 
Sir, the Bangalore riots arc still conti
nuing There is curfew. We are persis
tently demanding that you admit a 
Calling Attention or a discussion on 
this. (Interruptions)

MR. SPEAKER : It is under my 
consideration. Papers to be laid. Shri 
Pattabhi Rama Rao. (Interruptions)

wtto r f c s r  ( ^ ? r ) : ar«iw

q»To-4 *  *rt*T «T5-

<TT TTCST ^5* an 7$ g, 144 «PT 
i f  ^ artr an 7$ $ i

PAPERS LAID ON THE TABLE 

12.05 brt.

H n im  on ibe working of Coir Board, 
Frnakolam and iu  Annual Accounts for 
1982-83, Review on fbc working of and 
Annual Report of Tannery and Footwear 
Corporation of India Lid. Kan par for l*tt2- 
R3 and Notiflc.llopi aolcr Industries Deve

lopment and Regulation) Act 1951

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO) : I 
beg to lay on the Tabic—

(1) (i) A copy of the Annual
Accounts (Hindi and Eng
lish version*) of the Coir 
Board, Ernakulam for the 
year 1982-83 together with 
Audit Report thereon, under 
sub-section (4) of section 17 
of the Coir Industry Act, 
1953.

(ii) A copy of tbc Review (Hindi 
and English versions) by the 
Government on the accounts * 
of Coir Board, Ernakulam, 
for the year 198 2-83. [Placed 
in Library. See No. LT- 
7900 84].

(2) A copy each of the following 
papers (Hindi and English ver
sions) under sub-section (1) of 
sections 6I9A  of the Com
panies Act, 1956 :—

(i) Review by thu Government on
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the working of the Tannery 
and Footwear Corporation 
of India Limited Kanpur, for 
the year 1982-83.

(ii) Annual Report of the Tannery 
and Footwear Corporation of 
India Limited, Kanpur, for 
the year 1982-83 along with 
Audited Accounts and the 
comments of tho Comptroller 
and Auditor General thereon. 
[Placed in Library. See No. 
LT-7901/84J.

(3) A copy cach of the following 
Notifications (Hindi and English 
versions) under sub section (2) 
of section 18AA of the Industries 
(Development and Regulation) 
Act 1951 :—

(i) S. O. 41 (E) published in 
Gazettoe of India dated the 
30th January, 1984 regarding 
extension of period of take 
over of management of Messrs 
Swadeshi Cotton Mills Com
pany Limited, Kanpur, 
b e y o n d  five years.

(ii) S. O. 83 (E) published in 
Gazette of India dated the 
10th January, 1984 regarding 
extension of period of take
over of management of Messrs 
Indore Textile Limited, Ujjain 
(Madhya Pradesh), beyond 
five years. [Placed in Library. 
See No. LT-7902/84).

Revirws on the working of and Annual 
Reports of Bharat Gold Mines Ltd., Cor- 
Baoro, Bharat AluBinlum Co. Ltd. New 
Delhi, Hlndastan Sterlnorks Construction 
Ltd., Calcutta. Metallurgical and Engine
ering Consult ants (India) Ltd. Ranchi for 
19R2-83 and three Statements for delay in 

laying the papers

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL AND 
MINES (SHRI N. K. P. SALVE) : I 
beg to lay on the Table-

(1) A copy each of tbe following

papers (Hindi and English ver
sions) under sub-soction (1) of 
section 619A the Companies Act, 
1956

(a) (i) Review by the Government 
on the working of tho Bharat 
Gold Mines Limited, Cor- 
gaum, for the year 1982-83.

(ii) Annual Report of the Bharat 
Gold Mines Limited, Cor- 
gaum, for the year 1982-83 
along with Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon. [Placed in 
Library. See No. LT-7903/ 
84],

(b) (i) Review by the Government 
on the working of the Bharat 
Aluminium Company Limitod, 
New Delhi, for the year 
1982-83.

(ii) Annual Report of the Bharat 
Aluminium Company Limited, 
New Delhi, for the year 
1982-83 along with Audited 
Accounts and the comments 
of the Comptroller and 
Auditor General thereon. 
[Placed in Library. See No. 
LT-7904/84].

(c) (i) Review by the Government 
on the working of the Hindus
tan Steelworks Construction 
Limited, Calcutta, for the 
year 1982-83.

(ii) Annual Report of Hindustan 
Steelworks Construction 
Limited, Calcutta, for the 
year 1982-83 along with 
Audited Accounts and the 
oommonts of the Comptroller 
and Auditor General thereon.
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[Placed in Library. See No. 
LT-7905'84]

(d) (i) Review by the Government 
on the working of the 
Metallurgical and Engineer
ing Consultants (India) Limi
ted, Ranchi for the year 
1982-83.

(ii) Annual Report of the Metal
lurgical and Engineering 
Consultants (India) Limited, 
Ranchi for the year 1982-83 
along with Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon.

(2) Three statements (Hindi and 
English versions) showing 
reasons for delay in laying the 
papers mentioned at ‘b), (c) 
and (d, above [Placcd in 
Library. See No. LT-7906 84].

Notifications onder All India Services 
Act, 1951

THE MINISTER 'O F  HOME 
AFFAIRS CSHRI P. C. SETHI) : I beg 
to lay on the Table a copy each of the 
following Notifications (Hindi and Eng
lish versions) under sub-section (2) of 
section 3 of the All India Services Act, 
1951 :—

(1) The Indian Police Scrvicc (Pay) 
Second Amendment Rule*, 
1984, published in Notification 

No G.S.R. in 198 in Gazattc 
of India dated the 25th Feb
ruary, 1984.

(a) The Indian Police Service (Fixa
tion of Cadre Strength) Second 
Amendment Regulations, 1984, 
published in Notification No.
G.S.R. 199 in Gazette of India 
dated the 25th February, 1984. 
[Placed in Library. See No. 
LT-7907/84].

12.06 bra.

COMMITTEE ON PRIVATE 
MEMBERS* BILLS AND 

RESOLUTIONS

Seventieth Report

SHRI G. LAKSHMANAN (Madras 
North) : I beg to present the Seventieth 
Report (Hindi and English versions) of 
the Committee on Private Members* 
Bills and Resolutions.

COMMITTER ON OOVERNMENT 
ASSURANCES

Eighth Report

SHRI SANTOSH MOHAN DEV 
(Silchar) : I beg to prescn* the Eighth 
Report (Hindi and English versions) of 
the Committee on Government Assuran
ces.

n i
*TTT 3ft Jt |

This cannot be discussed here. It is 
all right. This is law and order situa
tion. Not allowed.

v* < r n  : ( s T » rs r r ) : t o  

( r r  u ro *  1 1

i i  h «tt i

t rc n  fwjrnft : (•»<

r arvuer if

fc *ft*f 5**fa»n7 f a n  «t*t ft i 

w m  Rjrtau : to  v t  firm £ i

I have already called for a factual 
note from the Minintry.

HTH vr*r : *r«TT f B
»T?Tf KtflT I
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m m
I

<ft «TK VT«T (3TS»1WI) : aT**T5TT
2r «ii% *t *tt aftr •titt v r fc  q *

TT far^IST »T*TT I ft rflfcW«N
fsrtr Stfrf im r, rfl rft.tT* >ft % 

ip*  UfTT fc*T I

««TW iq O w  : ft* ’TT ft*TT ^ I

v» r n r  f r o r n q r o v r c :
it% <r^ a r m  fasrT 7 s i f t *  %

ir fan«r 377 *  anfta 5*r*f* 
W * f»Tf» *?l *11 t

q n n i  : * *  an cr 5*1
=TT T*T, ft I

I will take it up.

m  faw ra «m»*H : ft;i **** 

n% Tt *«TT fft«T *» I ft^
W-T fa 'l l  It I ^

T̂TiTT fT TJrft an*  TWI I
=rfi^ an* m i  }. f r  amH T***? 
t  fa n  i u i  P. i ft ' i t f a q i i ie  =» t

j I ,nf*T>TPte *1 *T»^ f**T 5TTrT Tt 
T7TT ft, 7*1% f a ”  5T?I^ *??t

I I

w a rn  srirlTq : * n n ^  9i»T 
£ i ft;» «fc«*r Min S i a w  T't
5*>«I ?f!TI3| !*{flr ^1*TT ^ rf? n  | »T*

'Sft*r Ttfl an% ^ i

( interruptions) 

MR. SPEAKER : Not allowed. 

(interruption*)

a single word.

( Interruptions)

MR. SPEAKER : This is not my 
job. Not allowed. I cannot help it. 
Under the law. I cannot direct the 
Minister of Home Affairs. 1 cannot 
middle, Mr. Harikcsh Ilah;:dur.

12.0K hrs.

MATTERS UNDER RULE 377

(I) Need for perspective planning for 
transport system in Delhi.

SHRI BHEEKHABHAI (Ban&wara): 
It has been off and on recognised that 
the local transport system in the capital 
will have to be organised in perspective. 
It would be unwise to believe that road 
transport alone would be able to cope 
with this problem effectively. It isf 
therefore, sugpestcd that perspective 
planning in this sphere is a must. It is 
with this idea that 1 would suggest 
following interim me.: urcs for giving a 
satisfactory transport system :—

(i) Local tram system in trans- 
Yamuna area and in New Delhi 
should he introduced immedia
tely wherever feasible.

(ii) Delhi Transport Corporation 
should immediately plan to run 
shuttle services on all small con* 
gested routes fide by side with 
all the existing long routes.

(iii) Sheds should be constructed at 
least on one side of each bus 
stop.

(iv) Routes should be organised in a 
way so that there is very little 
overlapping.

(v) Areas like Cannought Place and 
other congested areas should be 
kept free of bus traffic.

MR. SPEAKER : Not allowed Not (vi) Periodic surveys should be con-
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ducted on all routes to provide 
buses according to the require
ments of passengers.

I am sure these and other sugges
tions give from time to time would be 
immediately considered to relieve the 
public of growing local traiftport prob
lem.

(Interruptions)

f*nT  q f r r  :
f to  qo artr an v
^T f̂jfT»r % arifi? i r n  fafa?T3r 

*u *r  ft ft i swtt t a i  

f 3̂  ?,

MR. SPEAKER : I have sot the
reply.

( Interruptions)

MR. SPEAKER : I cannot do it,
Mr Ncclaloithadasan N;idor.

( Interruptions)

MR. SPFAKER : This subject can 
be tnkrn up in the court.

(Interruptions) • *

MR. SPEAKER : I cannot inter
fere. Nothing is going on record.

( Interruptions)*•

SHRI If ARIKESII BAHADUR 
(G orakhpur):  ̂ We are walking out on 
this.

17.10 hn.

(Shri Harikesh Bahadur, Shri A. Neelalo- 
hitadasan Nadar and Shri R. N. Rakesh 

then left the House.)

tttot j*nr ( f o r f r w e ) :
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m *« m , 16 fn fN r v t  aftr

3TPT% *T?t *Tjft I  VT fJjtfTT

ft i * w  fa%*5T % *****
Sf.f i—• ( m t * * r ) —< t t  16 ?TT7ta 

v t  s rti arr%-anrr *  if anrq if aftr 

frm t *ar if ?ft 3**rT * * ? *  ft i

ari«T% Jiff firn v t f  ;nft ft i

i j f  *i**ft* <h h i  :
sifrir i 

TW f t n w  VTW R :
3*  fa r  f a r  v V tr  j t t  ^  i 

wwa iq r tn  : * ?  $ fp fr 17

ft 1 17  s ’nft |  i

m  fr m *  i w i r  : f  ( t  16

^  ft Tif t  1 7 I I 'Tf*  ̂ *rt«T 
TST.«p TT itn J — (U H *R)—•

wwr.T *rtr«T : i f  T r f i r 'i i* ^  
arc*” * Tqf^*TT * t*  ^  I

(II) Rehabilitation of r r f ^ m  from 
Rinclidnli.

SHRI ZAINAL ABEDIN (Jangipor): 
Sir, several displaced families uprooted 
from erstwhile East Pakistan (now 
Bangladesh) are living a miserable life 
bn the pavement near Jaiialmcr House. 
New Delhi, since more than five years. 
There are aged men and women and 
children among them patiently awaiting 
rehabilitation facilities from Govern
ment . They have been pleading, repre
senting and appealing all these year for 
permanent rehabilitation to put an end 
to miserable plight but without 
any avail. While the Rehabilitation De* 
partment is not taking any steps to

MARCH 24, 1984

**Not recorded.
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ichabilitatc these uprooted refugees, the 
NDMC authorities and the police are 
subjecting these suffering people to 
further sufferings by demolishing their 
huts; harassing their children on false 
theft cases. I am really pained to see 
that the authorities, instead of showing 
sympathy and humanitarian attitude 
towards the.se people, arc subjecting 
them to stell moic harassment and 
hardships. Those refugees have got 
every right to seek rehabilitation from 
the Government. Therefore, I urge 
upon the Government not to view this 
problem as a problem of encroachment 
but iis a human problem and do someth" 
mg to rehabilitate these families so that 
they can live peacefully as human beings 
instead of living like cat tic as at present.

(iii) Allocation of more rice to Kerala.

PRO!- P J. KURIF.N (Mavclikara) : 
The State of Kerala is deficient in food 
r.nd it depends almost entirely on the 
ccntral all 'Cation of fordgrains to run 
its public distribution system. The staple 
fot»d of Kerala bung ncc, there have 
been persistent demands for increased 
allocation of rice In 198 3 the Ccntral 
Government had allotted 120,000 tonnes 
of ncc ard 3 5.000 tonnes of wheat p tr 
month for the months of August, 
September and October. As a matter 
of fact Kerala requires 210,000 tonnes 
of rice per month for distribution through 
ration shops. These figures highlight 
the huge gap between actual require* 
meat and supply. The Government of 
India has been insisting that the people
of Kerala should change their food 
habits and they should consume m o r: 
wheat. Although some results have 
been achieved in this respect as is evi
dent from the increased offtake of whc.it, 
food habits developed over many ccntu- 
ric.8 cannot be changed within a short 
Period. Thus it will be found that 
increased allocation of wheat docs not in 
(he present circumstanccs provide a 
solution to the probLm of food shor
tage in Kcrela. Enhanced allocation of 
rice is the only answer.

I would request the Government to

Matters Under  ̂ 350 
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adopt a sympathetic attitude towards 
this problem and allot more rice to 
Kerala so that it could meet the legiti
mate requirements of the people.

(iv) Need to change education policy in 
the country.

*srt f*!Trq »TW*TTTT (faflT) : 3TE3QT 
rsiTWI *T 

T t su rm  ir frprr a rk  

h h t  & i *ei«H5T faerr
faesrutspT nr* ^  =<T*j) £ i a n *

fsrwr ft t  aftr

Treftu ct £ an fc1

3TT3f fsTST^r <T«T W  #  qW

fasr rfatff ftren jtth

£ *T^m, * 4  3nft I

f a r e s f a s r r a u  3 R T » f a  5 0  I f  

atftiT I  f w ^ o r  rr^:

ft wTHt & |  i fa w -
faor'TS TT yif 5T ^  % *ri7«I

tn ftsrf *i fsiCTr't arVr

fspui srr Tfi ^ i
TO ftlWT 5Tff t  I *T*U5|
*T*T bt̂ T ip faTT Vt fnw vf *«i-

arig *jsi ft nr*TTST ft

=T(ft £ I U & Z  r f q  S, >T% f t
ft iff, fa^g  <rr

fa* * * *  :t5* 1 1  B i*f ft ariq fan

S, TT»TcTH
STfff TT%, fafftTH JOT JTT«I<U 31% 

btVt  3Ti(T fa*

S fainfc v r rn  m^rli % *rr«r

♦ t t  jtsttc 11  f t n  ft

|  f a  ?rf? a rtr  s h t̂

snf¥ fWT JT5T, %1[ ft T̂*TTH f«sr«TT
s« rn it



351 Matters Under 
Rule 377

(«ft H fhR TT)

«pptt$ >i$ eft 3fi% *t% q tf t  mq; 

*f̂ Y T^»ft, t h ?  t t  ^ f r *  f n ^ n  i

(v) Demand for releasing more wafer In 
ranals for integrating the dryi«j» 
crops in Kota and Roondi (Kajsthan),

irft W IT  «fhm : * sjj«T *TS>*iT,c °
T te i *  ( r n r w r s i ) T t

q a m ’Hftf *f ’T
^ rs*  sr*r *nft ^  i T ter %
If T »|W * ffff *T TtCT-ffr

fartfr T t qanrf tY < it^  *q i T?rf ***
f r a i  fa n  |  I T t v 7 * t*

5TV % fat* qr^> ^?«n *?lr T ^im  
n m  i ?w *f*r q* a»vt w t  "V  

qTift »jf5T5T % ^  <TT*TT fa**  TT7«T 
<*j*T̂ r arn«T  Bt »nft ? i *r«r a^si
* t  qX^ft ^TT W IT T  T > Jt 3)>T f f t  fa%

Jf sr^Tlf T> TTOt W*nT *T *~'Z f a n  ?ST £  

ftof) fa q n  qfrftqftT Ji * *  ?~t?I q ^  
fsr% % * qsr f^ fsR  w q «t qr^ft % arm * 

ir q am  *£t f .  *r*yi ^ 5 T a-*r *ttjtV 
jn*nf«w5n «tt Ttrr sjtet fa% Tt q^r  ̂
qft f tir  ^  T t H U 'm  T t ti* t I

(vi) Need to amend the Forest Act, 19*0

ipVw (a r -q ts r)  : a w e r  
q f te a ,  sR -srfafajnr 1980 sn f^n H t 
% 515a  fa tffttT  fa*J«T ^qfaqifli %

WTO! 3frTT ST̂ JT ^  <W?ftir ? f  q f ST

fiT T m  t u t  ** t r c r ,  t o * ? r  « f t* ^ r , 

f«ratft*T«T, q?r faqW , v r ^  On»f«r % 

t u t  ?i »p p t  b" t q *  »n» $  i arf^fsr*i»T % 

qifrrr 5^  ^  ir **tT?r m
arfafafjfa t u t  »ft *?t «itr |  1 ir>

«?Rt«T crq fq q h i-

Cent. Budget, 1984-85 352
Genl Dis.

n i  *r 1976-80- % *TWT ?3pff 
fkuhr tt4  %nfta h t t t t  tfV p ft T %  % 

arm ^^r t #  1 1  1 981 - 82  ir f ^ f r ^
iftZT *TT*ff anfa % JTfSTT* af^T VT

w e m  % wr? Tm r r t t t t  a t  ^fr 
? i rr si il sn»T iff*? % arai^r 

»T*TRT 1983 ^ l » T  jftfsfT-
^ araiT qT ^rfw i qrn f«ror 

*nrr & i qr>* *ttn * t t r  % f a q  

^ f q  sTift qr 1 1  5^  «f«rH *r i»« 

« n q r  3m ftq  Pflf ar»r«>q qyt s tfli art
T!TT |  I STtn W*ff T t ^TCTT T STffl ^ t*T  

?> T? ft I **T *T? TT 5^  r» jjqTTI q-T 
sftfa q? q r  T p  li 1 %

*T*xnn % fq=»i c q m  q
«nr*rq }f 1

k r r  jrrff? ft f c  qjfarur t>
*TWtf  ̂ TT f-WT Tin |
T «TTq ir f i  OrqW Ti-rf i  f«rTT 
q T r r - t t  w yftssr *nq*a*  f>»t ^ ifirq  1 

srfs^ iq  ir m nft it 7* t  hO t^  
rroT % f a r  c T fiq  #■> a i^n fa

MTTTITT af t  Jfpfy TlfftT I r a t a  ITTTIT 
Tt arsrqf=T JTCTJf w rit T  * tsv  q  iTf^VT 
t>  arfq * tr^  m m r  & 1

f^nnr z*t w t i t  ^  ij>%
qif?n fr  *mr* srfvn ir «V̂  «r 
arftrr t t  q q n  q n v i  f»*r *_f«r ir 
q ?  n gl, n rs r  *r « ;s> it w t t t t  

tT  «T5nrf?r %qr snq?«TT * if rt 1

12.20 hrs.

GENERAL BUDGET, 1984-85 — 
GENERAL DISCUSSION— Contd.

MR. SPEAKER : Now, we resume 
further discussion on (he Budget 
(General). Shri Vairalc,

MARCH 14, 1984
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SHRI MADHUSUDAN VAIRALE 
( Akola) : Mr. Speaker, Sir, yesterday, 
when I started my speach, the house was 
adjourned and so, I hope, I will be given 
full time to-day.

Firstly, 1 must thank our Minister 
for Financc.

MR. SPEAKL ii. *• Your lime is for 
yesterday and to-day also.

SHHI MADHUSUDAN VAIRALE : 
Yesterday, I took half a minute only.

MR. SPEAKER : And then you were 
asked to o-tniinuc to-day.

SHRI MADHUSUDAN VAIRALE : 
Anyway, Sir. I must congratulate the 
hon. I inance Minister for presenting a 
really balanced and progressive budget

We have b.xn discussing this budget 
in this House and quite a few friends 
participated in the debate. Wc have 
also gone through various reactions after 
the budget was prescnlod in this House. 
These reactums can be catcgorised under 
three heads— ( l )  the crnici'an from the 
C >p posit i\n Benches, (2 ) the criticism and 
reactions of the ndustiy in this country 
and (3) the criticism and reactions of the 
people who are conccrnod about the tax* 
management in this country.

As far as the first criticism from the 
Opposition is conccrncd, I think the 
Munster of l-inancc will not mind if I 
describe him that he was very unkind to 
ihc friends sitting in the Opposition 
Smcc long they were wailing for an oppor
tunity for some additional weapon with 
which it would hive been possible for 
them to beat the ruling party Everytimc 
and, of cnursc, almost all days, their 
fc'httlctime activity is this. I do not 
blame them for that. But, he was un
kind not to give them enough handle to 
criticise the ruling party. While critici- 
*‘ng, the Opposition has many inherent 
advantages. On one hand they can 
criticise the budgrt by going to the 
extreme right and or, the other hand they

can criticise that by going to the extreme 
left. There are also some friends who 
do not know whether they are in the 
Right or in the Left or in the Middle. 
Even then, some of them do not even 
know where they are really standing. 
The only thing that they know is that 
they are sitting in the Opposition now. 
Their main criticism of the budget has 
been that this is an election budget. Well 
Sir, I think our friends should not 
grudge if this is an election budget. I 
would conccdc that even if it is an elec
tion budget, — we are not sorry for it. 
We know that this is an election budget 
in a sense that this has only tried to ful
fil the assurances which we had given in 
our Election Manifesto. That is the 
exact purpose and that is the only purpose 
for which we are sitting here. If we do 
not fulfil our election promises, then, I 
do not think that wc have any business 
to  sit here on the Treasury Benches. 
And, if we try to implement the promises 
given in our Election Manifesto, surely, 
this is an election budget and, I have no 
doubt that whatever our Opposition 
friends may say, the people in general in 
this country arc very happy about the 
way the budget has been presented.

12.24 hr*.

(MR. DEPUTY-SPEAKER in the 
ChairJ

Again there was some criticism that it 
was a miserly budget. I do not know, 
because as we are situated in reference 
to our political situation the combina
tions in political parties are very diffe
rent. In the same party you find extreme 
rightists and socialists. So, they do not 
sec eye to cys on many matters, namely, 
industry, financc, centralisation and dece- 
tranlisation of industry. But politically 
they have to sit together. Therefore, it is 
bound to happen and, as such, many a 
time their criticism cannot be under
stood properly.

Another criticism that was made 
about the budget was that there was no 
attempt at resource mobilisation. 1 do 
not understand what do mean by this.
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They probably had expected the govern
ment to come out with very heavy 
taxation so that it could be used as a 
weapon against the government whereas 
for government it is but necessary to try 
to keep the balance while presenting the 
budget.

Then there is criticism from the 
industry. In this regard I must say that 
our industry on the one hand arc trying 
to project themselves as most modern 
people saying that they want modern 
technology and everything modern except 
their economic practices. In outlook, 1 
am afraid, they are still in medieval age.
I will give one example. I am glad that 
many concessions have been givjn to 
textile industry. Today's general picture 
about the texrile industry is that it has 
more or less becomc much sick. Sir, 
there was criticism in the Hoxse when 
we took over mills in Bombay. If we had 
not taken them over again there would 
have been criticism that we were not 
attending to the people who were going 
to be unemployed because of the closure 
of the mills. There is a history of tho 
textile industry in this country and it is 
a peculiar history. It is an old history. 
Textile industry in this country earned 
huge profits but they never tried to 
pump it back into the industry to make 
it more modern and profitable and all 
the profits they diverted to something 
else and the net result today is that the 
industry is in trouble.

Sir, again there is criticism since last 
year about not going compensation for 
expenditure advertising and other expen
diture. I have tried to study the prob
lem and my information is that as far as 
this expenditure on advertising and other 
things is concerned for every rup.e that 
was spent on advertising government 
used to pay 80 naya paisc and the 
advertisers used to pay only 20 naya 
paise and because there was concession, 
so at the cjst of tax exemption they 
wanted to publicise. Well, their argu
ment is »f we want to prow, there must 
be sufficient publicity. I agree. But they

must prove their credentials. When we 
see a whole page of advertisement about 
tractors and such things in English Proas 
and glossy magazings we do not under- 
stand its rclcvancy. I do mu know 
what percentage of peasantry io 
this country reads these English news
papers with advertisements of tractors 
and oil engines and things like that. In 
the tarns way, there are many cases. 
Today advertising has become an industry 
in our country.

I think there is a turnover of more 
than Rs. 400 crorea as far as this indus- 
try is concerned But they should not 
make so much out of the fact that 
Government is not allowing them these 
sorts of wasteful expenditures. If they 
arc more careful, I thtnk. in future it is 
not impossible that Government may 
reconsider iu  stand. In regard to these 
advertisements there is a recent trend. 
Substantial contribution for the advertise
ment* is camming from the foreign 
companies and th : multinationals.

MR. SPEAKER : Mr Madhusudan
Vairale, I just want to know what is the 
reason why these people give advertise
ments to these papers which are nnt 
available to , or rather, n’»t being read b< 
the general farmers ?

SHRI MADHUSUDAN VAIRALE : 
Well, Sir, I am myself trying to evalu
ate the reasons One possibility could 
be that they happen to be common 
people common and mutual interest of 
his business houses and there are so 
many common firms. 1 could be a Dire
ctor in an engineering company and at 
the same time I could be a Director i n 
a Publishing company O r, I may be a 
Director in a Tractor company or my 
daug*;ter-in-taw may b ; a director in 
some Chemical company or Steel com
pany. It is a situation which wc find 
generally in this conutry. Hardly they 
have put their own funds in the industry. 
They might have put fuids which may 
amount to 10 p :r cent of total invest
ment in the company and all the remain
ing investment comcs from financial 
institutions, from small shareholders,
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from Government and commercial banks 
etc. So they have also to be thankful 
to society in general and Government in 
particular that in order tu have proper 
growth of industry in this couitry quite 
a few c jnc ssions arc being given. Then 
again, some industrialists complained 
about inflation. 1 would like to draw 
their attention to one fact. May be there 
are so many factors causing inflation. 
But, Sir, there is one important fact 
which can cause inflation. That impor
tant fact is that if every industrialist does 
not invest more and more in creating 
new factories ; more commodities are 
not produced ; and if more commodities 
are not produced that also can be a 
cause of inflation. They coivcnicntly 
forget the recent economic trend which 
is noticed in the United Slates of 
America. There are some industrialists 
in this country to whom the United 
Slates of A m triC i happens to be friend, 
philosopher and guide. There are after 
that model and they think this is the 
most modern thing in the world. But 
they perhaps forget that even in
America people giving slogan of forum 
of free enterprise have come to adopt 
more and more, in a progressive manner, 
to restrictive trade practices. Last year 
only President Reagan has come out
with .in order that not more than 20"i  
imported cars will be allowed inside
America. So this it the situation.
This is the pattern of forum of free 
enterprise. In this country the people 
who appreciate that philosophy try to
criticise our budget, our financial
approaches, from that point of view. 
So, it is lime they are reminded of this 
fact that even in that so-called capitalist 
society these restrictive practices are 
being adopted in a more and more pro
gressive way.

Now, as far as international
cconomy is concerned, well we may 
be thiuk'ng, we are thinking and 
we are much more concerned about 
the possibilities of nuclear war. But at 
the same time, wc have to give some
attention to this economic aspcct also. 
Though America; Japan, West Germany 
and South Korea appear to be very

close friends, 1 would point out that 
they are also having cold war amongst 
themselves as far as financial and econo
mic matters are concerned. Many of 
them are trying to dump their products 
in our country by lowering the prices 
of their products and particularly, this 
is true in the field of shipping, it is true 
in field of textile machinery, it is true 
in the field of steel and we shall have 
to find out the reason for trying this 
kind of dumping, of their products in 
our country. They are prepared to suffer 
losses for five or ten years because they 
want to create a potential market for 
their products for the coming, 20 years. 
They are prepared to suffer losses tem
porarily for five or ten years so that 
they can double their profits during the 
next 20 years. Therefore, 1 would reite
rate that while planning the taxation 
measures, pirticularly on the customs 
side, the hom, Financc Minister has 
given due consideration to this fact and 
and 1 am gl.id he has came out with 
proper measures in the budget.

Now, my second point is this. Tho 
genera! tone of the discussion, particu
larly by our friends on the opposition 
benches, is that as if wc have not pro
gressed at all and the tendency is gene
rally not to believe the figures which are 
u>ua11y given by the Government. In 
this regard, I would like to point out 
something which is indicative of the 
prosperity. Whether prosperity is com
ing. This is the question posed by my 
friends silting on the opposite side. May 
be it is coming with a much lower 
speed, but, no doubt, there are signs 
that prosperity is coming and they do not 
believe this, apart from the fact whether 
prosperity is coming or not, because th-sy 
always feel that Government's figures 
cannot be correct. 1 will quote from tho 
survey undertaken by a non-Govern- 
mental agency which was published in 
the papers which are not always so 
favourable to the Government. As far as 
the metropolitan cities are concerned, 
there is a hue and cry. Now, particularly 
about the metropolitan cities in this 
country, 1 may point out that a majo
rity of Member of Parliament do not
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belong to the ruling party. They belong 
to the opposition parties. What is the 
trend in these metrop>litan cities? I 
will just quote some fact* here.

"A study of the four majjr 
metropolises ia 1982 showed that 
45% felt they were better off than 
five years earlier, and another 42 
per ccnt felt their income level was 
the same. Optimism regirdmg the 
future infects the mijority : 54 per 
Cent felt their spending power 
would improve over the next five 
years, and very thought they would 
actually bo worse off than before1*.

These are the indications given in Ihe 
report by a pnv.itc agency and not the 
Government agency.

“The-c is other evidence too to 
support the claim that people now 
have more money in their pockets. 
Till five years ago, the annual in
vestment in new company shares 
and debentures totalled barely Rs 
100 crorcs a year. That figure has 
now jumped virtually overnight to 
Rs. 1000 crorc and numerous 
companies who earlier countcd 
their share holders in thousands 
now do so in lakhs.**

I would now draw the attention of 
our friends to this fact. Shares are 
purchased mainly by middle class and 
lower middle class people. The people 
in the higher brackets float thcir own 
companies and become their Directors 
ctc. In this context, I would like to 
point out, subject to correction, that 
there are only 70,000 people who show 
their income more than Rs. ten lakhs 
per year. There would, of course, be 
others who would be having properties 
worth crorcs and lakhs of rupees, but 
they may or may not be in this bracket.

There is no doubt that our country 
has gone towards prosperity during the 
last few years and it would be clear from

this indication, and I quote from 
India Today of 15th February, 1984 :

"There is no disputting the fact 
that the m>ddle class—defined by 
both income levels and life styles
aspirations------ now constitutes a
much broader band in any statisti
cal ordering of the total papula
tion.”

Again, I will give one more example. 
Because of our large investment in 
various sectors and because of our unti
ring efforts, a new class of consumers has 
emerged in the country, and I will again 
quote :

"There was a time not long ago 
when the prospective customer was 
the salaried middle cU u ; company 
executives, senior Civil servants, the 
armed forces. But these have given 
way to a more spendthrift society 
made up of vucb unpretentious 
tradesmen as pan wall as, small 
businessmen, the growng armies 
of the tetf-cmpinycd. exporters, 
even taxi operators, and the more 
status-conscious professionals like 
doctors arid lawyers Small scalc 

entrepreneurs a kmc have quadrup
led in the last d.ca<Jc----- from 1.4
lakhs to 6 lakh------giving a power
ful n e w  impetus to consumer 
damanJ.”

Then, investments in other field* have 
given a tremendous impetus in the direc
tion of prosperity. In this context, again 
I would like to quote :

“ Even basic investments by the 
Government, in such things as 
electricity and roads, have begun to 
have a pay-off for consumer goods 
manufacturers In the early 1960s, 
only 22,000 of the country's
575.000 villages were clcctrificd. 
Now the number totals 3 lakhs 
creating a vast market for clcctric 
fans, TV sets and kitchcn applian
ces. The road network has similarly 
expanded over the years and trebled
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in total length to 1.6 million kilo- 
metors. With even remote villages 
now linked by road, the twowheclcr 
market has become truly national, 
and led to the most spectacular 
growth in demand among all con
sumer goods items Even the lowly 
bicycle has-made rapid strides for
wards, and the country's annual 
production of around 5 million 
bicyclcs is next only to China's. 
Such development is likely to con
tinue in the next 20 years,"

Arc all these not signs of emerging a 
prosperous India?

Now, I would quote iomc figures in 
the field of production. There were 
some hon Members in this House who 
cnticisrd the introduction of colour 
television in India. At that time they 
forgot that they were opposing the emer
gence of modern technology in the 
country. 1 will give figures for three 
fields. At one time, refrigerator was 
considered to be a luxuury ; it is not so 
now. The production of refrigerators in 
1961 in this country was 1 1,000.

In 1981, Television production was
219,000 in the country in 197 5 , it was 
only 97,000 ; in 1982, it uas 570,000. 
The projection of the Ministry is that 
the production in this fn Id would be 
much more.

Take the ease of two-whcelcr. This 
vihiclc is not required by wealthy people; 
this is not concerned with blackmarkc- 
tccrs ; this is not concerned with the 
people who arc not in the habit of pay
ing tax ; this is concerned with the 
middle class, with the workers and also 
villagers. In 1965, wc were producing 
only 4 5,000 two-whcclcrt ; in 1980, wc 
produced 310,000 ; in 198 5, the pro
duction will be 1000,000 two-wheelers 
will be produced. What is the signifi
cance of this 7

Then take the case of man-made fab
rics. The pc* capita production in 1961 
was 1.2 metres and in 1981 it was 5.0 
metres— five times increase ; and this is

required not for rich people.

Th'vy have provided Rs. 1 1,8 58 crores 
for the schemes concerned with tho 
rural area and Rs. 758 crores for the 
schemes concerned with the agricultural 
area. During Question Hour a point was 
raised. The real question will be that of 
implementation. There are many people 
in this country who aie not interested 
in implementing schemes deliberately or 
may not be deliberately, but the result 
will be the same.

Today there is a discussion about 
Ccntrc‘Statc relations. If more auto
nomy for non-implementing these pro
grammes is considered to be a virtue, I 
think it should be discouraged ; and 
government will have to sec that the 
schemes are implemented by the States. 
Through all this exercise, the government 
is trying to create a short of balance in 
our economy. In other words, they are 
trying to remove the imbalances in the 
economy. These imbalances are in many 
forms One of ilw forms is the regional 
imbalances. I come from Maharashtra. 
People think that this is industrially the 
most progressive State. Except on the 
west coast and a few cities in the west 
coasi region, the remaining M aharashtra 
is not industrialised. Take the region of 
Vidarbha which I represent. Fortunately, 
the Government of Maharashtra have 
appointed a committee to asssess the 
regional imbalances in the State of 
Maharashtra. Today, the budget will bo 
presented in the Maharashtia Assembly. 
1 do not know what is going to cotnu 
out from that budget. 1 would request 
the Central Government to give advica 
to the State Government that while 
calculating imbalances in the fields of 
region, they will calculate the imbalances 
in the public scctor and tho private 
scctor. I have written a letter to the 
Finance Minister of Maharashtra 
requesting him that the imbalance should 
be calculated in the public scctor because 
it is 100 per ccnt government investment 
both by the Centre and by 
the State The imbalances should 
be calculatcd in the private scctor invest
ment in the same way as they are cal-
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culated in the public sector.

The private sector people get 90 per 
cent from other agencies, they invest 
only 10 per cent from their own pocket. 
So, that also has to be calculitcd. Then, 
again they must not forget to calculatc 
the imbalances in the investment in the 
cooperative sector txcau^c in the coop
erative sector again 90 per cent is fiom 
the Government and 10 per cent by shar
eholders-------1 will not give you the
details------- but through you I would like
the Ccntral Govornmcnt also to look 
into this matter. But let it not become 
u political issue and it should be e n s u re d  
that these imbalances in Vidarbha are 
removed. While establ thing public 
undertakings they should also see that 
public undertakings are distrubutcd 
to hackword area of Vidarbha and that 
th irc  is some sort of regional balance 
while establishing new public under
takings.

I again congratulate the Finance 
Minister and I thank you for the time 
given to me.

MR DEPUTY-SPEAKER You 
have taken thirty minutes. Shrimati 
Vidyawati Chaturvrdi.

AN HON MEMBER : What about 
me?

MR. DEPUTY-SPEAKER : I will 
call you. All the Members present 
here will be called. The luling party 
time is still there : Therefore, everyone 
of you shall be callcd.

SHRI A. NEE LA LO H ITf IA DAS AN
NADAR (Trivendrum) : What about 
me?

MR. DEPUTY-SPEAKER : Your
time is always there and you will be 
cajled. You only wanted that you 
should be callcd today. You must give 
that discretion to me to call you any

time. I will call you. You will get a 
chance.

SHRI A NEELALOHITHADASAN 
NADAR Yesterday when 1 was to 
speak you called Mr Poojary

MR DEPUTY-SPEAKER r It it all 
right I will call you A'! of you will be 
given a chanc*. I will give you a 
second chance.

(Interruptions)*

MR DEPUTY-SPEAKER : Please do 
not record anything Yes, Shrimati 
Vidyawati C hu'urvtdi now.

f n m f l  w w ifr  :

f*  ft wwz r t  *T«rnn t o  sftr 

irril f f f r  s ' ,

f*n?
TT fT*T it rrf^MT JIM? fcoi

ho t ft f t  *»frasftn  r ^ : -
^  i .  ft « w i  «f 3*rr>
frrjft p « V  w f t  jr
f«  isrt ? ^ T » r  fa *  aft? f̂ »r
W  AW. =T7Tt T* faitrwV

^ T  S f l ^ T  f s > 7  I

a f f  m z  T T  p i r  q

*T’-A «rj epfl f f*

ml a s r e  t * t  s f t f a q l t  « P  « s j .

11  «I«TT**1̂  «»nnr *«pit

V M I  3  * V  3 * T *  f a q  f t

f f  5«r finrr **.r
gt*fi iu i ho «m«r *«mt

ir sfr fcir tt

ft, i i i f f  ’f i  $  
aV  3^% jttWt f^frm ir jft 
a n fv *  g e *  * *  n c t f t  i

'•'Not rewrded.
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20 T l i ? H  % fa*t aft
* f t  53ft 5571!  »tf |  a ?  w  *ru?!ft«i 
|  I 20  W’ft <FT«f%«T, ft s r w r i j j *  fl*ft 
fft«ft & *T£Tt jj, m  fast «rfa<T 

flT O I UT f a t f t  T ts f  fTT jfn ft*T H jt %

TT^*hr srtynr $ art* s*rv f a ^  ^*r 

*r* f t  v  n *
w*w«r«r f t  hi s*  5m> #5% *r% ?i 
f**T5i*wt *r f* ? m -q «  % o t w m * tb t *  
»t*«»ii«t t« r a «  m «H  *r <rwTa?fi
it *$ f*w qfa? t, * w fa * w  % ? t 

v i|l’ v t  T jaH tfn*  aiV * n m f* ^

| ,  fl» * t  ¥flZt $ f a  20  «jpft TTTOHf 
T» HT.’I  VHt? I ?*ro ssr * t
in isn n  ft i **>5! % f a g  (f*r

*T*»T ,»»«n I SW* ^51% 

a|T\«1r f t  h u w r i l  *
fa a  nfn , %-*T«ut *  fair *n*rr, fT«rr • 9
f*T«Tf»fWf % f a i  «?fTT fa ^  *T%«fl I ^
*«i a n fn r* ft P ro*
>rn % f t .  * p m » m  f f ,  f t  a x i f t  

m f t  f a f f^  fc i 5*»irt f w *  |  f a  2 0 -  
g ift *ia*«T «i n *  v r *r(vt*r pfrn 

i

■THt snTH **t +t $*T w i  I  I 

b ih W  f * * m  % <** tfm > t
w -th r u  fit srtirrq ŵ i»n |  fsr»r% 
ar*r«m fr*T *rr f 7 w*r wrx q%«f i
m«i>«r HfTfw^ *w q j=f; %stttK * t  ;FTR 

3 ^m fR -fa 4 c  **T ?T%^ I w -r t * -  
’fR^fTTgq ’ftVTrif ff| 3fq% q r!  TT 
«? t  » t  if i im »fe r«* e t utspn $ i 

ft Pm  ir’ft ir f a ^ r  f**rt fa  *h 
*** *r 3*$ aft trgnrsr WVr wcttt fq ^ r 

s ?  <ftr i»r Ir f a ir  i *nft ?«lr ^
^STq^T n  3?^  r tY  7 5 p ft

7??ft I  I jftaptfsff, nTtarf, fw p ff
^  % ar r̂iiTcf f  v t  ^  ? ? r a a i

fq^% Jr fag-'nTf q^trfairi ^ sthV

<T5tft I  <TT an=T 5t«TI I

fatj f t i  m  ?TTf %

fa«iq **H% ^  ?ft«ft jft

n ^ i T  Ti^rT | ^5  arm nl
f» f a s r  € %  a f tT  U f  V u h fJ T  TT'TĴ T ?T%

arnT :̂r*r farr.^m |f, arr^t %
an 5^1 5>T ^ I f T i r a T  I  T T ^  ? f t

fm r S v r ‘ *r *5^r ?t t  aimft«i ?> 

fTT?n 11

^*TTT> *TT *1T % f T  « ^  i r ,

rfa  ft, tfa TtJjsfi fa ^rf m <cfon5- 
a rT  ? t .  c ? >  x x i f t  ¥ t  fr«rr

*r r i t i t  ^ i fatr ^g?i

<nit >ft ^n ift PttI »r?ft % | i

£t n f  T fr  *r»?n |  f a  5*rrTt 
sr-4-»q^f4t » i  g ? f  f:T% % farr a ;  

«i«b i «n«T ^ i H5 (j«T fa^r-B T

?f f a  *r *z* t »f?r f t  s fs t^ JT  % fa^  

»̂T<TI TT#r<RIfq;f75TI?3r5PT 5?T ^waftT 

It, ^lr 5»r guTTH! «ii«n  i ar* ?i? ^sft 
5 ^ t  5T«rr% *r t |  f  ?ft n*r ^?r t  

irjf ^ f a  7«iTr srt{  5^m1»r ^  g) i ?»r 
qT 5«t «ftT »t aftT tfsftent % sni^ 

?tnr i

ft 3IT'it JHTRT-n *rfgT JTTffr ^  fa 

fqr^ % ffa  ^fqr^jf ^|rr i z r m  $ i 
4g ar  ̂ 1 - 2  firfaii^ th  5> «nrr | aft 

^wr f?nt sft *r?r I  i ?fl?r ftre 

I  fa ? «T w r m i i  f t  3UT art t |  

I  artr ?*r& q? vt w z  ^  T?T | fa 

?m?t h t t i t  *ft ^>f<r ar’sgy, 

aftr nrruT | i frf^ ^

aw anmn =r> 5 ^ 1  ^

V
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f o m e n t  )

5«rtfV fTTTtT ft ? f q  % ;??TT?q 
* I tf t  % ffH* 3T?i 8T»tft sftfa 3TT?ni ?, 
q g t ft fq w rtf  qrt lit 

fsR%  a tfa ^  q fr« iq  ft f t^ rT  3*S-

sp u  ft 3T|3T gTT 3?TT<H f f t j f a  TT

qjpT e? I

ftrV *TTfq?TT ft f a  u fc %«T fa*TT5tf *> 
arVr s fc m fq  ?  3*w t T t f?w =fi ^  
JT  ^  q*T ?T*TT̂  tV
^  ft H?T«TTT f«l?Tft T* ? t aT q q t 
* faft ^  f̂ TTT T ift grift *■* ¥ f  jd «n 
fffq f t  -^R fr % fftrr 3rV mtM ariTft

ft. f T  TTHT *fTT ft I

13.00 hrs.

«  faqT^ff ^ T!nr> sWt artr ffq  

qiT 3PTT55T 5 im , Ht 3T<j.«q*nrr
o t  §t»rt i

ft ^Tt ^Tf?ft f? f a  S»K f *
3rqft fo n ta  sjq ft q frq jfq  t t  % m z  

3Tfa%5H T t ft ^ isr  fTT n q j

9WZ 3 «T *t 1 5 ***** ft I 4 ***** 
t»*, a t  * ? t »|fa*T gWr i s*t q q u  * t .  

faqi*t ^  frnfa,

3*tV  ffq f*  % ft 3 f t  * H T if t

fq«? ^ r  ft ?rqf* qrqft *r wrnify i 9
*T«TWI> j? fa 5*T> qT=T*t* *T*«T *ft 5qft

*n?q* imf i

ar^i q T ^ ir  s t ^ t  % frphi>*r ^•tt 

t t  **r *?t ?mt3RKt *rqr* % tstt 

*ftr f t * ift % f^rn 3nft ^r^cft ft, 

*?t sr^t nft

fjR T ^ fT I 7?TT-

% firii HiTrftir Rrrer Pm»T ft v tc jt-  
^IT  filTTTUT  ̂ aricfy T f̂fV ^  I 5?J%
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itm ft % **ft ft 
j=rt*ft ft * f *  1 1  ft fs»*=T
qif tifli IJWTR *»T ft *f?r q *

eft* t  ?ft veftY j# Ttqfff *> rtfrft % 
*>{ 5t»T 3«(ft qi* I 3PTT ?R

V>»rWli if T.T *tv, fft ft *rq

35̂  ft*T TWft Tt q«n*T ^
^ if f tr  I

3 flt H I • n 'f t  MTf«q  ̂ frwfa 
* ^ 'f t «  f«TP iftfff ««R1 r p

K »>t srrr jq  Fnwi<, ^ifm »nf« ifr 
i» t  e f^  ft f*qa« qft aftr mitwt 
»p* a? Tijft pr 5* |  f^
ip n t  « r  ft w ’ftq  wiYaĵ  |  i

f u f t  «Tvr1t % f« « m

*r?w fan  it aftx 20-^Vr »ui%q ft 
3*wt uqq fwT 11 fft^rf *

qTqft ft q»q a  fr»r w f  a»;q aiffrt ft 

q "^  It w>» T*rft ’rft 9  f ^ q  «  q  ft 

an t̂ jr % ?* mw wt ttfxm It q |
ftwrf % qmft ft *T'q K t *?t tt î[f
«n rft 3pq f«T̂ f ¥1 qi»-1 qjft  ̂ I 
qiq^ftq q q iq  ■rfV ft v i  q u  q r n n  

q> ft f a  ifft f q ^ i f  q ^ q t  n f t i f t q  
qfTit^qiafl Tt qnrfqr’n wrfR̂  i
9 n? frtft ift qfiqlyn q»-
ctr rr miq j  i fqrr
q?t q|^' s.fra fftqTC q>3Hi
ft, arnTifff m ^T  6 ftt** nqrt
ijfft, q^T fT fif^ ft 5 «rm ^fq 
afV 3tTT q i« i % qf»i f t f r j q ?  ft 4 

*PJ I7TT ^fft T> fft^lf i r t t  l
ar îqi ̂ qft 6 0 , 7 0  qniqi? 

v t  q?r r t  * t  q faV  i f a » m  q q  if t  ^  
ft 11  ftrr fqqqq \  f* Jrtft qft- 
ifhTTTirt Tt WrfTTT -jq *f qfi-
q'tamir ft aî l



3«9 Genl. budget, PHALOUNA 24, 1905 (S4KA) Genl. Gudget, 370
1984-85-GeiU. Dis. 1984-85-Genl. Dis.

a$T ^-iTTVfVVHT fcat ^Tf^CT I

ft a^ aarar >ft araar q»i aawat g 
f a  s a a  fT^ arrff Si |  ef'TWi ft i** tft 
awra ar a^a scrra aTaart ar srsa?  
font >ft w’T n ftrrfaa asti f*ar aar $ i
a ^ t  % J T T C f rTT«n m *T a r a a i  ^  > T ^  %

f*rr ana a? m? art faF̂ ft jnft 
* a $  * t ? t  I ,  31 if f  a  a f a a  *T3T^<t 

ft i a ? t  a t  3 fra rr  arVr fa^rtfa tj 
am w i aar aatafaat arra ft, $ ai?t 

fta  m*r% anâ  ft i

f*T«ft SarK aft afiam 
gn ft arH«m »ft a r a t

f, Taavt aaf afraar a$i art aa>a> i 
^qf t̂r $ an?at j  aarar aftr eta; 

aa* it T tm  m*r *ra i %foa 3«rra 
aa aar a?t »a* aa a* fa agt 
anarnaa % a n a  a t̂ $  i aa  ft 
faat ^maafa ft aia artat f| s«fta 

«rt»ra % f a n  a> u $  m i  a$  ira ft i 
at ** ft f a  15 % airt jrraraaa «r 
araa *>a ’TfigfT 1 ariaraaa % *naa *  
fu n  araar ft faat a faat a) at 

ijpa a^at •?**ft 1 ^tpT Tt
afa Tfi* «TTft aft ft at 1 afjjr 
fa *15 aga atf ft, ? r art at
ft aft i f?ar fV *n  aaar ft arar^r f*a 
at 3*fftft ata^r a>T at ft %faa y*i*t 

at a^a m 3  ft srf** 1* 3
t) ÎTT €tT«T«t? gaT^T, "IWTT̂  

^ a * t  a n u n  a ^ t *> ft i a $ t w  5H I* 

«t s# a t *fi »i»T*Jn ft, an^rnqa T ffia* 

^C* ft I f?ra ^H=T * t
3^ %  ^ t^« n  t . t  fat? a> ft
»r a^i* ?ei> g‘ 1 s^ffia «r? ^

^ g a  * T g e * ^  ft 1 ? ? r t%

i^rat t V fftrfzn % ftrtT -»fY
^a*>  5ir«irqTai l a i  arra?qT ft aft* 
f<T®?T 55riT! ft, 3ra5*r«i5 ft ft:
r<T»? f5Ti^ T t ^ s r a i  ft
e f  7  T t f t s r a r  ^ r^ a  ft a l  wa
aT<K 5ima tt st^t srrai 
fv art am sara arrfcj
f r a r  ft ?

?a> a r ^  sVfr«r*r? fai% ft t** aftTBr 
f*r^rf <TfT̂ 3rar ara ft 1 ^  
vfr^ 'rfr'ftsr^r ft 1 ? a a  fasr^fr g a -  
wr nt 5?r fT«ft afh ififta
•d fa^if r̂at 1 a  ̂ a?r t V gsa 
a 'a fa r^ ' ft 1 ft a ^  fa^T a ^ T ar ^ ifn ft 
fv ?a aafaisfr ai> af^lrai Ir  ̂ 1

n.T aft? aafai Jrr >,.t  ̂ a art aa«r 

a » r f  ft 1 a^f f a  ara't a  f a  
a tt -a t i arsrtaf a araaY js it  

aaT *rra *r i g-aa a? faar»r ar 

eih  ar»a sit ar?rr«u if q?t 5'rat ft 
sa  a?r »t% afu aafwat a araat 

fT r̂ 7>  ̂ «r 1 jrPfST ara a§ aa’fa 
faaa % ^ a a a  aT aaTaaf %
ar^raa a q  ft 1 a^racfr ^  arnrysft 
arr% % a ? ^  are®! ar?a ft far a f
^aafr « faar aar 1 Hfara ?a^t aahar 
a  ̂ft fa: at-a? aft § * t
a faar arrar ft 1 ^a% gTtasr ft a^sff 
aft *ftai?s* at a't'ft a t̂ ata qtcft i ??r 

fw»r ana a* ?> ? |  ft 1 firit 
Wia <fta t t  aiti ^raa a?f t?  aar ft 1 

ga aa ^>ra t?r 1 1 ?a aftaf % 
3?«na * t ara ft, ate a t i  ?rtaf 
vt aravt a?t ara arra ft at ga aasflr 
tT a^a; at ?a araar Kara %ar arfyr 1

arra  ̂ aaa faaT, ana qft ft aft 
an^Tft g' aft* fan aat aft *ft a<t 

arwTt g' fa^f% afa  Ir ar<1r % gf^a
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"(«ft*nft f*«iT*<ft  <T)

 ̂ r«t* *«t %  t fw? ’if?! 

tt?#t  ft %f** fa  tt I ** 

at* srff *feT amlor it f?? 

3»i*twiaff <tt s(t «jt% 11 ft *i*cft £ 

aftr *mfw TTrftj?' fr mfaT aft ?*iTt 

«T*Tt % tt* ffn ^

*Tff $f »T, Tft 5T »?t % i

%fv* *? «' hW Tt <?’*> ir it I?Tn‘ 

<JT Tt 31 »I? 5* ** ft̂r art< 

vttwt* w? tt  11  i*>

firft gf ?t«t I afV T̂ JT5TO *<T it 

3*n 5«t  snai 11 *«r< *n 3* 

«T*afV Tt <TT? «T *>T 3»TTr 35T 
ST at «iTt*f t> s*t tt?=t 5>n> i ?̂t 

qn?K % m* ft  tt 3« ft «*-

** TTat 3 *rtr an«i t> «>t f*?r **t 

*t h ?i? ̂fft jr i

MR. DEPUTY-SPEAKER  :  Now
Shri Neelalohithadasan Nadar.

THE MINISTER OF PARLIAMEN
TARY  AFFAIRS,  SPORTS  AND 
WORKS  AND  HOUSING  (SHRI 
BUTA SINGH) : Sir, before you call 
Shri Neclalobithadasan. I have to make 
a request to you that Shri S M. Krishna 
who proposed to intervene has now said 
that he is not going to intervene. There
fore, we have sufficient time to accom- 
modatc the Members.  Hon. Finance 
Minister may be callcd at 4 O'clock.

MR.  DEPUTY SPEAKER :  Yes.
Now Mr. Neclalohithadasan.  Your 
party has been allotted fifteen minutes.

wt  *Ni wtffR  Jnrrr/̂ sjn): 

3*mw *r$te*, an*T* 5*rft anf*T

tfl** it **3, *T̂ *f T(3* *T*rtT TT

*n %»Khr *ttttt tt nr ftc*qt** «ftr 

faT*iT aJffJOR ** *htt I TflfT fmrt

(Genl. Budget, 1984-8*- Hi 
Genl. Dis.

anf*T-sr*f*T tt f**wpr *jTT«̂t«T 

TwHnrf aih n *tt% tt̂  If i ** ?rrf

% *n? anrn % *T«rf*T *t*-r « 

***** *̂¥ TfTff I *t| TT5* flTTTff 

ITTT 5T»n«n IRTT fWt TT ft ITT t*i\q 
STTTT ffTTT W*n*T TUT ft

r̂tf *> T?>tft «n *?hTT> tV ann> ft i 

3HTT *ttff % yaft It Tlf ***** *̂t 

TjFTT I TfH *̂rft  *TT»TT  f% 

Hr »̂rft ̂  iT 3*T wt* VT 

5T*T V* |t *T̂I ̂ IT**! ft

*̂ rxt  it t*t *>* tt sm *» onnr 

I %fT̂ sn*TH pr *«wt ̂ Tt  tv»ft 

hY* tt  *t?tt |> «n **ht

?t ?̂n?-5=T ?t a ft, **s 51 * |'r
*t*I T CTR «T% ft S1& f I  t«» ,«»

** *t*ft *T*T faj f*rt TT«5 % f̂n 

**t «T Tf f *7 it »TTyr %

3*̂n-̂*T it  Vt «n fwqiF

f*Tt* it  %*T ft *̂t H*t *t I

**T«1i * *T« *f*Ti| RT»R

imr it mf f*n% »tt*h % ■jrru-y'f; ft

TZ>-i> Tt %fT-̂ *TT»* % fT̂f ft C[T ̂«T 

*t T«ft  jf *r?T J* »̂T T̂ | 

W»TT*TT »TT*ST % TTR ft *T  | I 

am: f*  I f<F MWZ VI *W % 
*T«lf»T aft̂ h  qt*̂ n̂[ »f̂T 

**n % «Tf*T 3fW* it **Z ^9 TT 

«*m I

ft'T *T*t ir an<r *T it »>  ¥t

ft  *TT ft W«T* T=T % %

f10 ̂?T ̂ ir̂ r̂ ft fam **V aft ft 
ywm *if=TT j Tt f«nt ̂it ft fTnft 

wt*ttt ̂rm ft? t*̂ 3 sf»*r?T ?ttn f>

VT*TTT ̂t ft | T«fnq lfl<TTTT ft *t

T-t̂ft vt «rf ft ̂*Tft *5?T ** «lS*t T>

?<RI faff ff%*TT I

MARCA 14, 1914
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8r f*TT R-ft % KTT̂or if 
*5?t TfT »rqT |  i q rn n «  T

Jr 3*$% T f i  | :

"Agriculture production as a 
whole is likely to increase by inns 
per cent over ihc year. Hon. 
Member* will agree that this is a 
convincing testimony to the sound* 
m-sa of our agriculture strategy and 
to the hardwork of our farmers.”

5*nT tt«? «f *1«F* tt s m s *  sttFjt 
sftx  <«SJ57 f t  7?T

It I *f f*H* F«H» Tisjta R53T Vt
ft Hifor *  36  srr% %«IS «Yr qt**T*TT tft ̂SiTlfT 33 «<?

tft f«* »* $«JI aft*
»i« «T7 pTJiH'*! *i?t T7 »lip ft I sftr 

*1% $ t * *  T » t* t r r n

Y -  f*1* 7 *At
»rrir«PT srrfa % f«rtr areT roc; 

iy vH t t*  ft. *rf<r̂  w ,  mjsn aflr 
cfTrr? im rt *nfs TTawql % 
ip i*  «rm q*n ft i f«u*  *?m qt^rer 
^ftl! i af< jn i«ft jfr^^isft *1 a r to rn  
w r  * r* a  ft « t  « r * * t »  <rt * t  F -w *«t

t t  »tt% It i %*tt *rtm vt ?t5r»irT *fr 
« a t *  ft n * tv *  gr*»t«i T i q w
rftT T i«fta -0*«n7 T tq v ?  %

it *?ftea * ar?* hi<j«j H
fj* =F« TfT ft i ** «t*f Tiqvff % 
*i» ir a rnT  «rsjna v  « h r  it H v f* r
'JTMT j  Ft if »t fT>«r*«T7t«ft *t

n =ft% W'TH sftq* T»?t I,
r t f  W !RI STtflf 1 j* J  ft I 3ft 7T»T 

rr Tiq*«I % fan vsft 3TIt> ft, TT*T 
f**it h Hrtft sr*n w'zj^tt % 
f® 5Tt«fli <n« «if> t  1

fro (t *f an?r *f**ri

( a n f ) ^  HfrcrfVf*, *sft TrifVf *iWt, ^  

5T^TS Ft  T m nw

3TffqwT T^r ^ 1̂  95 tfT7T15fbr 'TfTrf^- 

f ^ l r  t i  <V<T q;^V ^t,

ffift ? I T O  q^fTrT 

OTmW fw ro 5> qr TIGftiT
irn iH  T t^ r i r  1 f a ^ f t  15
8T«TF?T T» sr̂ m ait -sfY gITI 
?TT*ft«I iTfiT̂ VH T>3I«IK «IITf€t «Pt*T «Tr 
ftrfwff ^7t3r»ii?t fasft T l^m T 

TT ÛT̂ IT ft, nft^t ^ T =ft% 
f̂ =Ti% P̂=f1r r̂$ 'wq̂ T *5t 1 1 

J 3  T f3T ^riT dl't»  ^T!5 3rrf<RBT ^  
u>31*13fli ^ T H1H 35T |  I

^ T i« i«  v f^ r^ rT  fpn^  jrm sr

*r tu f a 's  a»TfJI! f t  f lf t VffT 3nf«TT 

«rqT |  i anf«?T l w * r  v  

TTR *T*irrT T t TTsft | ,  

W6JT^T7 T  3>f7^ f  0  WSJ TT5ntf<TT 

?fi»r1f «tV tr*? m t 'm r f  apt ' t t t ?  

*r T--i> s n ^  % 1 ^ « r r *  ? t t t i 7  •stcst- 
^ )7  f t  fX  T7 ft, ^ itfsp 3*T

*TTTTT T t  * t f«  f t  WCST^r7 T7 3Tr^f7fT 

ft I »T% T t 57 T,7^ ^  3 ^  »t *ft

f ^ r  * ii\  % irc% >rni"T i? g??r?T f w  ^  i 
%f<f* 5TPTT Sit7 3PT*t TTef
Tt ^  srt7 T 7 ^ ^ »

T7% ?ft*rt <TT ?P5J T«T% | ,  tTt % 

T*r r r  T t 57 <*7 8 ? 5  arr«TTt
3t̂ «tN  n  fTT 3T7t<i 5T«riHr f  i

5Tf*TT ^  f»TI^ farT »l'-71^q TI J^Tiftn 

3R *t <n€f % fn q  art7 ^Tra'i % 
f«rn if« r  i w a r  T7% % f?rJt ^ r r  T rm

I  1

ai*-^7Njta n t \ T t*  T  3)T̂  if F^tT *T̂ ft 

wt 3TT  ̂ ?3TJ vr^«r T  771^ 1̂  *f 

T fff I  —
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(eft CTo tott)

“ We have not cut wages, we 
have not compromised on Planning. 
We have not been trapped in a debt 
crisis.”

*ri ^

*  «tr c f  qitfaur v f iff
?>=Tr £ i «j*r t> t

I t  ?5T ^ tT  »t * t  HTT^T

s r i f t  «ff, an* *f 7 *t V T ? m

Ir % fa *  *r<t% a F T tf s fn  *pr 

* f h t  % « r r * t  r * * t  n  t i  «8 ffw r 

f a in  i

WrT'Wl s tff 'i ^
351 *r 3ft fa-rr*r f  3tr £ *rf< 5*t "3* *1
H?*5T'Ir T 7  a t  3TTT » t  ^T'J'T ?t»H f a  

5 * r t f  f*TT*T TT «T3 *T m  W *fJT

8t»t«r^=rT T ft I ?RT»T %T*t 7*T 
a n tm ^ 'T T  «R! f t tT T T  T S I t  I 3 f t* f tr* IT

f T O I  % CT> *f %^rtlT ffTTTT * %TH 

* t f^ rs iT  a r * i m * r  * t  $  i «F: f t* r  

*j aft %t*t «t $*!.

1 978 -79  it 3*r*t «T *ft

198 1-82 it tfV *t <TT* StfrTCH ?t T jt 
3tU 3f€ fft 3*Tft T 'f ?rt«ft I 5!=T $t

*  % ^ t u  s t f f n  « f * t  a f t ?  a i m i T  « r* t

%T5» % tt an* *  i
«tr if 3rt«Ttf«iT fr*r*t % f a g  arj^ 

apr*=r qftf?«tf?r S I atterff»rv ef *  if<a »
<re * t srifar |  s*t

StTTK'TT «ft, %fa»T 7*T % ip*^ *f

«r>  it s% * irz  «»% % fait 
^ 5 f  jt v t f  r̂?*? sr|f ^ s n n  i an* %▼* It 
4 ? ?  arre 3ft? 3fWrtfiT Frcsflwf

% f a t  3f% T % ^ s t« t  *T T T tT

%5>*?i*t‘ *i T ft | f  S % fa* fcnfht 

flTTIT Z*T artT * t$  TS«t ?5 f T$t 

|  I a t t a t f a s f a f r a  %  f a r  5 tr  R t f a T

rraf |  ***i win faartft aftr mnw
w ffi ^  ifhflt ft w ^t atf^T «n*r 

if f t c m i  ^ i y a f a t ,  ^ tiw tw  *T5f?n 
*f a m  ^  ^ f r i  %fct»r It »n»5tf 
v r?n  jt fv  %t?t if Vfit«r « *  it atfavT- 
f e v  ^fft«r wt?r i

«t?f v  f a a
i'Z tJT  T T W  % frf t« t »t\? W3T
if * t{  mW ic w?tt ^  cf i q%aff 
wVt t f a j r r i  <m*Y % fw t b  % fa q

tJt ffTf^T f 9  r iR  STjjt TSlfft |  
aftr ?  rt% art T T r rm ^  ?«rtir Tt»rrT, 

attr rfhff % t  y n r in  
T fa n  »J c u r^  «t »ir «ta ft, 7!t farr 

**■>«! *TTTTT WrWc Jtfra^tl Hjt
H f  * i

?it arq% »Ji*fvR <tr «f?r n i  g
«TfV5T pf«t T W ^  if TT JT^ifWR f tn i 
%. »? «ntfoT i f f  t  I T f i i r ^ r f  fw rr 
♦ t« t it snfrv-r f f t  d  vtmfrvT ir 9&i 
$ * V  n  « fin fa n t » t  qc*>t *  farr 

arwt ^ r a m  ic « p j* fiR  N irn r % * r t  
en f =nft f w r  & i

* w n i  jnftfl *  «re r q
*t »tf*nf«^ *Tf«tT w w t  fit% a m iq r  
vt i f»»ffg ift w m fTirm  ^
fw t  % tn*m arh  ^wr %* % f h *  stum  
^ f i t  irtrif If f«  »tniftt<T
atrNf; it *nr^ if f i l u i f t  f n w
Tt t i w  fT^tt k i *vr % » r f r  a ttr at*TT 

*1 s iq f r f? q t f«t« TT 
? <n* aiiF«ffr f*Tt»i T ffT* t i^  fair 
^ i 5»t qfTft^rsr v t  % fa "

*tTT*T am fvr* it f  9  gt% *Tstl 11 

%ft % f a n  a t  irwT n n x t  i t u t  irm fl5 t

i ?«farr Jtcr * |- t r  J tj I



377 Genl. Budget.  PHALGUNA 24, 1905 (.SAKA)  Genl. Budget,  378
1984-85*G*/iJ. Dis. 1984-85-Gen/. £>/i.

fr aftr anfw qfr̂njn

*ifrt I a>qf% Tf«r f*t arifa* «sf* 

& fŵsft «faf>  «t?T5n îPfir ai>T 

fuKt aufa* 

fViiWfa tt, anwrfrr favr'tf q? WVr 

crfwift tt srmifm 

amrsft Trfsq i an̂ f*r us 5«t t| £ 

fa nft % *t u ifhitr»r̂ TOil S.

wnqTTTn̂ f,, ssrrt qsft **<ft ft 
ar<ft 13HTT Am? ̂ret anfa** aro*nt
O wm»i ̂ifw $ <rt anfav w* *r 

pnn tirt tth "it of irtJU *tff»» fa 

7fi *#  **1% ?, gj? ?T̂JT*?n

fam sni» ft ani *  * «r*t pgtw

»r aftr >TTf;iT it  nfn »thi £ fr wi 
*t1*ftf«IT v> t*f> O <pt f t 

TT'TT Vtf̂TT |

«ntn «f ar>TR % *n«t if arYr Mt*t

f B *lft  *I|*T I ft  W l i?t Vf̂ I

T̂jFTT p fa Iff I* * fT0% ̂ TT

VT 5Tt«l!T f«r=$«T  «>V fHTtqt

m  $ si>T pt iitnt wn a? fanmi 

$ artr «■*? an<* wqc»H $ fq®?r 

*ht ini H 3m j» wr ff.ni i arrr * 
*4* *H"t faqT *r?*r * *IVn  ̂ti*t

*R ̂ T̂lt *rt *Tff«TTr <1 ft I ?*? t dfXIZI 

q»To HTTo ?t<»  ntj *>

TT T ailT 4f 3 n'mqfaq't, ŝrtqfan'j

aftr «-?i tflmfq* tthK *t «>t 

q̂q% *n apr̂T fan & i

mfo (tjt, q0  wff aft* sremt 

’TTTffTuIr T> fâq iftmriafi % arf?$ 

r*qf5TJ»f i> »rf*nw ̂nrr% % 
f*n? am% ar̂ r jjsh fain $ i wft 

P̂T̂iffiilf  arm ̂  **z ♦  it 

f«qî vt *>ftm ¥t $ i ft w ̂sr? tt

F̂rt̂ TTm i i

MR.  DEPUTY-SPEAKER :  The

Financc Minister is going to reply only 
at 4 p.m. You have got 2 and a half- 
hours. Many hon. Members from iuling 
Party and those who have not spoken 
from the other side will also be calkd.

(Interruptions)

MR. DEPUTYtSPEAKER :  People
must wail.  They must Piactisc the way 
of sitting in thj House continuously.

SilRl  F. H. MOHSIN (Dharwad 
South) ■ Mr. Deputy Speaker, Sir, the 
Budget proposals  presented  by the 
Financc Minister are generally welcomed 
by all sections of ihe people of this 
country. I am congratulating the Finance 
Minister for having brought this budget. 
Not only there is no further tax but 
there arc many tax reliefs which have 
been announced  As such, the people 
who are expected to pay tax are natu
rally happy.

So, this has been the convention in the 
years past that when we go to the polls, 
of course, there is less taxation. Some 
people were saying : Why don’t have 
elections every year so that v\c may not 
have tax at all every year.  But I don't 
think that it is a feasible proposal to 
have tax-free Budget every year. Every 
day can not be a holiday. There m ay be 
tax holidiy for a year.  But it may not 
be repeated for years together. So, thr.t 
was one of the criticisms by Mr InJerjit 
Gupta saying that harder days arc ahead 
after 9 months, and the next  Budget 
might be very heavy tax-Budgit.  I don't 
think that it would be so heavy as he 
thinks. But it may be necessary to have 
some taxation as least in a developing 
country like ours.  It is inevitable.

Sir, the Finance Minister in his speech 
has said that the relief has been made 
available for the fixed income groups. Of 
course, there is a relief to sonic extent. 
5% relief has been given to many income 
slab groups. But in the higher groups—
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Rs. 60,001 lo 70,000 and Rs. 8 5 /0 1  to 
1 ,00,000, Ihc reduction is higher, say 
7.5% . The reduction for higher income 
group is much more than that of the 
lower income grcup who get only 5°a 
relief. In tho higher groups, the fixed 
income group people or the sa’aried 
group persons will not come at nil. 1 
think, it is \ e r y  unlikely that the salaried 
group will comc undrr Rs. 60,001 lo 
Rs. 70,000 or Rs. 8 5,001 to 1,00,000.
So more relief has been given to I he 
business people. 7.5°l> relief has been 
given to business people and the lower 
income group has been given only 5"*

So, in effcct, ih« is not a rcluf given 
to low salaried people. Hcncc in i way 
the intention is to give relief to rich 
people and ir.cideutally some relief Iuls 

b t'ti extended to Ihc lowoi level also.

The income-tax exemption limit has 
n o t  been ia is d  A person getting an 
i:icumc above 15,000 is lax^bl.
W h a t is the value of an inconi'-' of Rs. 
j 5,000 per annum now-a-days ? Ten 
y e a rs  back, it meant only R*. 1590. T ic 
v a lu e  of th e  rupee has gone dow i and it 
has been reduced t0 1 I P Ev.n a puv 
w alla  will earn at icas( R* 50 - a d »y. 
Arc you going t j  tax a piiw alla ? A 
petty howkcr in the street w.ll alto earn 
at least Rs 50/- ;l j jy  t( will come to 
Rs. 1500 p.:r moith. Bat th j c^wt of 
living is so high t h . i t  -ven R». 150f) p;r 
mo ith is not suTiciout mak. b>th cadi 
meet for any man. The most h \rJ-hit 
arc the fixed s-ilaricd people who ha/c 
no other incomo. S >, no relief as such 
has b-'en given to these poop’e. The 
exemption lim it for inc?mc*tax was 
raised from 12,000 to Rs. 15,000 a 
couple of years back. I expected that 
the exemption limit would be raised But 
1 am disappointed. The exemption 
limit should be raised from Rs I 5,000 
to Rs. 25,000. Otherwise, everybody 
will be harassed by the income-tax 
authorities. Nobody can cscip: A
person earning Rs. 50 a day is liable to 
pay income-tax. Is it the intention of 
the Financc Minister to tax even petty

howkers, paclare and small shop-keepers 
apart from the low salaried people ? 
Even a clerk or a typist gets that much 
amount now-a-days, even more than
that. If a person has got many
children or many dependents, is
there any relief given to  him 7 No. 
Actually, no relief as such has been given 
to fixed salaried people and to lower 
income groups. But nn attempt has been 
made to give relief to higher income 
groups, that is, persons earning Rs.
60,0( 0 and above annually.

Thj Financc Commission's Report had 
recommended th it at no stage the rate 
of taxation shou'd be more than 50 per 
cent. But that has not been taken into 
consideration at all. It should be seen 
by the Finance Minister (hat at no stage 
the tax rate &hmi1d be more than 50 per 
cc:it. If the ra!c of taxation is higher, 
then th-rc will be lax evasion; they will 
nunipulaie account* and see that they 
comc within a lower slab of tax  They 
have no* reduced it to 61.75 per cent 
as . gasnU the present 67.5 per cent. 
That is the relief given Bui th :y  should 
have brought it d iwn to 50 per ccnt a t 
least Thry have rv>t d-nic it.

As regard* the wealth tax. it is true 
that ih y have r mcd (he limit from Rs.
I lakh t » Rt 2 lakh*, regarding the 
hv itc  own<*d by the i  seiiec. A house 
upto the viluc ?f Rs. 2 Ukhi is cxemp* 
ted from the wealth tax. But ev« n that 
limit ii very low. A small house, a 
2 —roomed house, will cost more than 
Rs. 2 lakhs now-a-days. The c >fl of 
land and the pries of a h i  use has gone 
up very high You cannot get a 2— 
roomed small house in Delhi or in 
Bombay or id Bangalore for less than 
Rs. 2 lakhs.

That means everybody has to pay the 
Wealth Tax also TTicn again, net wealth 
of asscssee to the extent of Rs. 1,50,000/- 
was exempt* d. I hat has n »t been raised 
at all. If an asscssec has a wealth of 
more than Rs. 1,50,000/% he will be 
assessed. Rs. 1.50,000/- nowadays in 
big cities, including immovable p roper 
ties, is not such a large amount. What
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is the total revenue you get ? I very 
much agree with Mr. Satish Agirwal 
when he said that Wealth Tax collected 
is id  little hut you have to employ so 
many officers for assessing it. The usses- 
stcs arc put to trouble. There is more 
harassment It is worth giving it up. 
The Wealth Tax, the Gift Tax and the 
Estate Juty better to give them up. You 
can get that much revenue by means of 
raising ihe Excise and Customs. But the 
Wealth Tax which you get is so little 
amount but it causes harassment to so 
many.

About the sharing of revenues with 
the States, taxes on income are levied 
and collected by the Government of 
India and distributed to the States also. 
Tix on inc3mc docs not include Corpo
ration Tax. Corporation Tax is not 
shared by the State Governments at all. 
\ s  a result uf the changes made in the 
Finance Act, 1959, only income-tax paid 
by limited comp.:iJcs must now be trea
ted as Corpoiaiion Tax. Fvtn the fax 
paid by l.mitcd companies is also trea
ted as Corporation Tax In effect, Sta!e 
will not share this Corporation Tax 
;.nd the taxes given by the limMcd 
c >mp.inics. Then tho resources of the 
Slates Mill go dovtn naturally and it will 
urnic rcscntmrnt rmonp many States. 
There is a hue and cry r»mong ..II States 
bee..us* there arc no resources. The 
resources have been exhausted M.my 
States h.ivc exhausted all I he resources 
;md they look lo th : Centre always for 
h Ip IT this is als » n M done, not shand 
properly, there is ulw..ys c.*usc for 
icscnirmnt.

The Seventh Finance Commission re
commended 40°o of the Excise L.x 
coll.ctcd to be shared. Now it is being 
shared also. But later on, the prices of 
petroleum, aluminium, steel, were all 
raised. But the Excise duly was not 
laiscd The result uas if the Excise 
duty is not rai'»cd and if 6nly the priocs 
arc raised, the States cannot get their 
share. The Govt, have got Rs. 6,500 
crores by increasing the pr ces of petro
leum products, clumii ium, steel, coal 
ctc. Bqi |ft|g excise duty was not raised.

As a result, Rs. 2,500 crores which 
would have been available to the States, 
were not given lo them. Hence the 
quarrel with West Bengal Chief Minister 
and other Chief Ministers also. Even 
the Congress Governments are also in 
diiTiOulty. They are not making their 
grievances public. But they arc also 
coming to the Centre and asking for 
funds. The result is the States arc short 
of revenues and they cannot take up 
development projects. For every little 
thing, they have to look to the Centre.

As far as Karnataka is co:iccrned, 
once upon a time it wai a very prospe- 
tous State. We had lot of electricity 
and good irrigation facilities. But now, 
compared to (he other Stales, it is lagging 
behind. There are no irrigation facilities 
and there is no electricity. Industries 
are not coming up. Agriculture is also 
hampered. The progress of any State, 
any part of the country, depends upon 
the power it generates.

In an agricultural economy, irrigation 
facilities have to be provided Karnataka 
lags behind. What have you done for 
such States ? If there is regional 
imbalance, the resentment will continue. 
It is not sufficient that only a part of the 
country is well developed and the others 
are allowed to be neglected. Every 
limb of a man has to bo taken care of; 
otherwise, ihe man will have to suflcis. 
Even if one limb suffers, the whole body 
suffers. Similarly, the whole country 
will suffer if any Stale is under grip of 
financial scarcity. It should be sicn that 
sufficient funds arc made available to 
them. In the backward States some 
irrigation projects have to be taken up, 
some electricity-generating schemes will 
have to be put up. More fund will have 
to b given to the States for planning all 
these piojects. Then only the country 
will be developed in a Proper manner...

MR. DEPUTY-SPEAKER : Please 
try to conclude.

SHRI F. H. MOHS1N : I do not 
want to take more time, know how
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difficult it is to accommodate all.

I would like to give one suggestion to 
the hon. Financc Minister. You arc 
levying income-tax. What is the result ? 
What do the big company Directors or 
industrialist; do ? They go on travelling 
because they want to avoid paying much 
incomc-tax. These Directors and indus
trialists go on travelling and live in big 
hotels. They do not mind spending be
cause, instead of the morcy going to 
Government by way of income-lax, they 
think 'Why not enjoy lire ?’ Many they 
times travel by plane, live in 5-star hotel*, 
spend^avishly and debit that ixpcndi'ure 
in the records so that the income shown 
is less. This will cause inflation because 
spending is more Instead of ke ping 
the money in deposit in the Savings 
Bank or as investments, they will spend 
because, if tiny  keep the money in the 
bank, the incnnic-tax authorities will 
com*'. Therefore, instead of levying 
tax on income, why not try ixpendiiurc 
tax ? I am giving this supg stion for 
his consideration Inflation is growing 
more and more because of ixp.-nditure 
There are people who have a lot of 
black money and th iy  sp ied  it Hu? *<’ 
have no tax on expenditure at all If 
you control the expenditure, can
control inflation also. I would, ther» fore 
suggest abolition of incomi-fax and 
introduction of expenditure tax That is 
the only solution to arrest inflation ami 
inflationary trends

F to t  r m  ( ^ X t n )  t i 'm w  

Tr w i  f«*»r 

fa " arNTf f '  i

*ift TT n't ar?r T7JIT

ft i ir* q jp n

*t?r farr ft * V  ^  *r?ft ft fa ?«r 

snre H T t f  e w  ^ r r  ft, ^  

f  ® fo rm a  *rf ft. jA t aprsn 

^ W T 7 t* R  VTm *T gtsiT

•r̂ r ft i ynfaTt f^rj it W  *tft£*i t t

arnnft f fT flSfu Tt amfa *T art 

Tsr gsn  ft, ?*T*r Ttf n n r
ft, aftT WT* * it% T t STlft ft I

3«TT®T«T tft, »t T f  M Tt *t

friTTU^ <t «lt ft I 5 'TH  lf*T T  ?T 

it f 3  * ft* friTlJT^ 15* ft, M e*

5THR ^  *!*•«* «t imtft R ft, 40 

*T 50 f * r r  t t  *t •r*n *4* *sn«n ft tw  

t t  T t t  frum ^r f a *  *t^t tTfYsu ^  *flt 

t f f t  I

?*T»T 3TTT 50«r»TT r| 7 5 ir^lT *1

arV 3: t t  *t% *4 * it frmoff ft, flfrn 
4o *t 50  r * i r  * 1% *4*  ir r t f  fTiTTipi 

ft i m( inn* *t *i=€t *tt 
ft ^ f r *  ft i*r f r * a  T t * t t ;  w jt«t * 

™  5^ f f a  *  «  *  *  af?  a  jft f «  
T»r=Tr « t t ^ t  ft i

f  ri  T *  it % T im z*T  jp .i q tq  <jt 

f»HTl|;f  «t n f  ft, ^TfT-T i r q t  f*t 

^l=T«nrt ? fT 1 9 8 3 -8 4  il T f l  IfT tS *  if 

r ft. 3 * t t  f<rir 

*T^1l? % ^MI|TT ft i

w f a r  *Tifhn ij «n? T=it Ti ft 

fT ff«I >F »TT «T -*> 7*^fr 5 t  ft, 7<Tt- 
W  IT n't »i>*T»'T J t  ft, 'J? 3«f w  «  
9% h  f?t »ifstf5f=T^ }, g*j«r « m i it ft h t  

»1fT ai i  TT5TI ilTir-V j  fT rf»» T t
s rm ^ tn  ir fT«rrt t ? t-
ITT vt gI ft, f*rit 5TT irfr^ t «Tf 

*ft^HTfT r f 7  d *  ir » r T finrf («t * m rq ' 
ft f t  *r{, m n  ?*ft j t t?

W?aT Tt*IT 3T>T fa?!1T T>< »tff ^  

ft, ft ?*tit JTiff j ‘ i

* *  *T q>ai^i(T' %«I flT'SK 5 * 1.
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sur* 755ft, £*t<t urT qq-

qqfq qtasnij' a rf afo ? r  h w  % s?qr- 

qq % atffrtf mqq |  1 ?Pq % 
q « H  i f  a r n r  v t  q r q q t  q ? ? t r  &  F «  * r f « r  

q> aft* qqtqR t̂t sqtqt-

nr arttm qqf aft* itV r % «r«gr 
qr & 1 n?  -•I'rf aftr qtqq | at

tjf'Tr?* ar̂ ®r ft sirqr £, %ff;q jqfc 
q f q q j q  ? ) %  < t t  q q t q t T  i f  s ' r - f t  

r f t  £ 1 t  q t a r c r  %  *fani)  i t  q q t  

*T»rflT 1

1950-51 vtqqqqlq utiqt if ftfq 
% 3?qt?q * F*ra Tqtsr it »«n«i q * 
^?tqt qqi *V yfq 3 n tw  vi q?t^ 
is f=qq n 't stfqq sfmt «t4, rtfa Tt vt 
^Tt sil*q R ff.qt qqti J 9 50-5 1 fft 
tftqqt atqfq it 49 srfqsm »t qt
arfttc Tfqtqq if qfa f{ i iptfc qrc 
1961 *» 197 I ** ??T!5* *f 
31.7 JrfqtTn $f X>T 1970-71 if 
1 980-8 I 52 4 yflWH «rt WVt

1983-84 »t *R 13 qtqe I frmffT- 
f;i7 ir anf ft »t qqt fqat $ i rfq 
■JWtqq it 1 3 St ftm* vfz j t  attx 5«t 
sVi* «!t it ati*!«t 24 qrqj % qrrtq 
q t̂ $ 1 at«i7 fin t itqnr vt qctqtr q;r 
s^f qe t  q; « »  q? at^qiq «f«intt siiq 

at att* ift atiqtsf it q jta ft 3Jtt?l aftT 
st t̂T T*ttqq it f.qt fr 1 Sfffaq qr- 
*flCT *1 *q i;q  •TITT 7q?l«q |  q?
«*t \  I

*f ^tf'Tt f" f q i  iTTfltT vt art; 
*r fro*) qt qftfmr vt *t< i?>, ffT 
tft qrqt»T, f
f ^ ¥ t  aTqs ^TfitT fft WI1H 5̂Tt ^ tf ? ^

5 T r f f T  f T f a  %  i f  3f t  f T T f T t

^ r f fq ,  r r f ^  3  fac R t

^5  5* ? t srtqr a rtr Jtt^tr a ra r^  %
5ft it WPfi-ttlitfaGS 3n«t I

3tTT ?»?»f f*F I 978-79 it at̂ tsr Tt
q^rqir 111 fitFsfai ?=t ff  i ^  aw 
qqf 3ttt r>'iit % p7grsr it *f<r ar^gr 
«ti I stpp* 1981-82 if ^5 q^RtT f*iT 
fTT 104 9 F«tffT<T* 5* sttT 1982-83 
it 98.3 f*tf?t<T* I* TjJ »tf I ^5t 

*rt>T*T qrt at^T^r aftt 5tfit̂ 5T̂ t % 
at̂ RTt ar^tit ^tqcrqiT *?eft itt ^sat 
It i *«rt § ffr Et « frtr>t aff* ^ti- 
sr*f»t S, Fira^t *3t*5 % 5»t frf«r ^t 
q?i*K it sqi^t a^t q>t ?t  ̂|  ? 
»t ?q it ?r at* f»tmaff î> *n>
f.ir aft* fq?r q’ft T-t wtR 

g' I

qSRt qrs^t fft *r?. *trq;q q -̂ft fq: 
fin n^T^q t'Tif-in qnfl̂ r* afVc 
fqptts *T anq»t i t f t m i t^  *^f | 

fwnTt qa? it yfq f̂ t q?rqtT qr> ??t^
f t  at3i*iaft it WJqz q?fft  ̂55t ^  3t«t-

«T3»qtqft 5f*f?^rl 3*1  ̂ftqt Ff*tTcn 
=11* if atiq^qq:  ̂f^ %?ft fit ftw!> 

if: ^*q:i?ff^T(arntiT’TcT?w)
y»i ?q it aqir attr 3?t% f̂ rir w - 
TTftt ^?ti 3nn i ?f qtq?ir f ’fqr m?r 
^ Sr rfq % fntr ye 7qi?r ttFw 
it qf I, ?rfaq ^tq^t »t qft «n*
if TW?t f »T q$ fcTHt ^qtqt q^f |  ffi 
arqtsr fit q r̂qtT qr ?qtft«ft ^t qqftt 
qt q? Fq$fq qqrq xH i Sf anwt 
q.Tett g Ff: fqrT »iqt ?Fq % ^qt?i 

if q̂T?i q*TTF5i fir stjqqn f^q i
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*mft *rrR% |  f% fc^t 3ft? *t
jptPt 3ft? ar$-arR«Tr fw rn  %fai» 
faan-rt TrsrrrsR 3ft t jffr Rc?nf «nfa*ft 
11 %f»>R q>f# *?»ir & % qr? an* R« 
fasrsft % *r ^ rw  srw ^vt
<TTT R̂ t fan aft? firsts qfr *r*?lf 3TF- 

Tff H TR  Tift, W W  frfa

fsTrpft & 4 t  ^ t f ^ ,  R S> I

fTTTTT % ^  q'tsiRiafi % fat*
<j?t *R?tftr R$t st aft? h r t t  « r r  q? 
q?*t VTk % fa*  Rf!f *Rlt I
R ff t^  ng |3fT fq; fj? c^TR R fa3 R t % 

3?qT?R Jf q>*ft T ft I 7?% c?fTR *  fq^JRt 
% 7?TT?5f H 1 5.4 TTR7 r f  T*ft 7$ ,  

f « ? t  *ftaRT »f 3 5 .7  q?R ?, R>«?t 

RT5TRT R 35 .4  T ?q ?  3ft? V>«ft qtstsTT

it 5o t t r z  qit qnft T5> i vi ^tir «i

Tift 5*ft RTf T*ft 7?t I

^i Jr fTTft3f5T-FTr^ f?*^  

TT qtCTR 5nft?T I  3R% 3?<TiSR % P r7, 

qfr ^ nfsr ir *t m/t 3r*f?«n=T 

qft ft RTcft ft I %f*5T TRqft I 6, 1 7 

18 q?# J ?r qqRtmrc f?«n «rm It i
fjp n ^  st̂ sft aft? irix* f>3R  if *ft ?*t 
qrx R$t four 3rr *rrr 11

fffir q>T 3?RT?R *f% * JTT̂ t RTRT 

ff?R5TR «RfRfa?t* %t v«ft f t 1 ar*̂  ̂

?ft Rrqrr? ? ro t % f?R? ft*rqz»T 

* S? Hirifft | i

14.00 hri.

I**, art ?qfoR ?!«»ii %% ft 

CJtsfoRJ aft? ?nTfftif? if RgR *?t
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mrfft ft fa*r qft *nr% % s r  ?ft*qj«r qn 

*> fir 3P<T̂ T ?T*rr% ft 60-70  
ifftj $nt, q? efta aft? ^it 5̂ 1 
q j*  q>? FTt*« qri q?i 5^1 
f t  ^ m i  ft 1

f̂V*ri% aft? <t»t? » ir airq t;«t*r 

qft ?t?H n w f f f w  % qint k  vi 
?jrr ft 1970

% TT̂ t «JT»T Sffr q>T qTfT^R qTJft
an t?tt ft 1 arr? pr qr̂ t q̂  stq: 

3T|? » <b*?̂ t q:?̂ r jfrnTOT siV ^ r?  

v) qr t̂ R<t % »t% 1 jq ft =r»q> anq 

fv^f?ir'«r  ̂*rt f  t\t % Tfra «q̂ qr? %
r*»o o m *vr xri r«n% ii *^iqt 

•nr? 3 * m  vt qnnn 7 ^  v t ^pft f«>q

TfT ft I *ft f l i t  *)ITT̂ T « !

?r*in% % fq:*iT!f ?5f »fr ft f  ■jlfc 3 ^ qit 
q r̂?t qrjft sr̂ r Hrr t̂ 1 r»rqr arffr- 

frvi *t qT̂ ft «r qtifnaiq ft s w t  sortq
ii W  % fMr *ft [̂TT jn^T5| *ff ffnjr 
m  TfT ft f a q  »? ir-'-f #: f a n  ^ ti qT^t

Rift f*pq qr«n ft 1

cr»«r <nr ft fv  11  j t r i ^  % 
5 ftw W ' qft sftf̂ T ft fXRh * t f ’f'TTRt it 

arsWtn ft 1

14.0’ brt.

rSflRI N K SMEJWALKAR Inthe Chair} 

«Tf:i?  ct aft? * *p«r

% srnn? tnq »r q:«r nfr ft jtr 68 n t
«r| t t  fa f̂f??r «j=q *T3riT 1̂4 % s^t 

«ri aft? RTfrTT *rht »*»>*% 9 «fs- 

r# R̂ r an{ 1 M tr  jtts art qftR?r 

qr?T »r€ Turr? % «rr̂  t̂ *nr r t̂ 

ff«IR % 3TTR*t ^?T 38r*i VT V13

MARCH 14, 1984
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ft, f r o  W T ^  3T<T*V fa**  t^fTT

1 s n  a * a  a i a r r f t  q f a r a  s m f f i  s t i f f  tafk HT'TTT T* q̂rfr V7=i>ft*ara % Fraia'f i)r am<ita ft i fro* *rm 
1 5 I «Tj? VT Wa HTVTT^ 5TTT ffrq-T 

% ait* *n vim a*r*.r 152
f a m  It i * a  H T * n T i )  t h  a t  ? a v t  ? t ?  

f c a t  f T  q c  m a t  1qar ̂  faH'mm spttji vt vtaa awft 
K*  f a  aftr gqiftoaT :/ t *  $  *f f « T ,  

f r * * r ,  u t  v a r  a « ^ s  a r t  f a * T ia  v t  wttzit Trft ft savt aa *i 5*r ait 
Sir^ST T*fW  »*TTST i f  *  T W V T  *TTVT* a [ j

* t  * t R *  tTf: 7 T  a l l o t  I U 5  f f T -

wrr % ar*»r <R»m a^t faaT i an at srs 
eat Tift" a'iffa n*  w at aiiar ansar 
f a n  t o w  asft ?rt ff.ma t  7m 
ai>{ a«t «u i %faa s*r a '^ if ar- 
t t t  * iff <im r faar sn a  famaf »f 
a u n n f t  a f t*  a ^ a ' w  f t i  ? a < f i a %  7 T  

*taro iftr t.t^ vt arrawvai ft i

f f a  w  *  i f  « J » a a r  * T a -T  t?V  a f |T  

a r  f**T  a ^ f r  % 3TT% i f  

vtf itvtit a^f *rm 5* *t* if $  fare 
e ra ?  ^TIPTT f  #)*. 3 |  a ?  f a  f f a  f f a  

v a a e»i ?1 W  ? i aa 50-
5 1  i f  » t%  f a m u l i  f t  a r c r s  ? a  u f a a a  

af aih *r̂  61 if 5 qvr av % fama 
f t  a i* H T  fc a * r  1 6  s r f a s r a  «ft s r a  f a  

1 9 7 1 i f  3 * * t  a r e i a  7 3  t t w j  »rf I W?T Stf <TT#Z 3fh f$t fft'Tg TT#J 
v ? t  * n *  7 3  t t h z  ?  a f k  f a  i f  i f  

■ 1 3 -4 4  q r 5 s  f v m a  I  f 3 R  ^  

f r i ^ r T  m  w n  ^ f « i  |  m

ITT ftitfV % «rm tr̂ r ITfrf 11

*ft ̂ « r a r  fv *15 aft

Genl. Budget. 390
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«B«fir?hR arrq; fa n  |

q^nnr if vtitV q̂ aV arfa t̂  ̂
ft tf% awr nifa srra^ |  ft: ^ t t^ it

3ftr It 5ft a^m^T far’ualf <V af
ft * f?f®  a t  f ̂ ?naf a «  tf tf a a  t§V i 
50 >Kfa«V Pr.ara 5ft^f3fa% «rm 5 

q ^ rf  n  ^ a t  i ft m  2 ft ^ a * t  

?f?: %ir?T ;rr 5tth aff qj^r  ̂ 1 ?a 
ara ?r arî r vtf vf ^ i t  a?f *x 
5 a famalr a 3rrrj^fa ft aftr ^ s i a  

v t  ft fsrav f arrq mr3r*<7 q in fa  ^  

ft s ?  ?rta ft oft jrff^ t ^srr *r
aV% ft I flf * 1 7 %  STTT f f T T . I T 9  3 f ^

^ a f  g f=F ariT srata »t zxz ^ 
a?t a^r«u «tti 5ft a s ' f®P«Ta'f ^  
anF: stTi qsrr̂ fT it 5̂1 nTt̂ V
j t  r t a  ai:#f a ^ t ft i: a ^  ?ftn ?»r a ra  

* t m aa  ft f f  ? t  i»t q ^ o f a  a>3pn if 
?5i if qct^iT aft ft, arnr^at a?V ft <«k 
aft qa. q"t. h\ asr ft, srftra ai<i 
ant fa«n qi^ff ^x?a sftaf f t  ar«r? 
wt a f a t  a f  ft 1 ^  ar«R ar»ftT sa re r 

ara'tT aaft ft a»>T ja f f  arq; a fla  3TVt 
*ot?t nfta gtff *t<t ft 1 âf̂ nT ^ ar4 
^ T a t ^ r^ a r  i  f a  5ft « t  aT<u

m s aVr n wjia ^ai 1

WVT7fa aiftw, Sf 3117% gTTT 5ft- 
a  a ?  -nf f?%?a v ^ a i  ^ r^ a r  g f a  h t -  

t t t  a aft famaf aftT aiaq*75n*rs q-«r 
vt gfaaro aftt rr«r«Ta vi 51̂ 1 fain 
g3 n  ft v r  ptih  f fiift a v  a ^ t  

ft 1 u ? t 7T t^ lr  % ir w q jt
\ * t  ft I 5T^qt»I SPT  ̂% fn q  

Tfta v i a  VTcft ft a t f  a v  

VT ftjf%?5fw, #V T̂ ffffffafk
SfTFffsr % arroTia aftr 3nK̂ ?r̂  
>TTa %% 7^  ft 1 a fh  a ?  e i w  qsta %
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if r t  *nf/t |  %ff̂ T wtt rtstr

«T fjTSfT flt-ftT* *T 3*lfT«I T̂T 

g', t t  Tit* *t *T*ft 
% 9T73T? R3T* 5̂M<T % +»r̂ f-
friift % 45 5TpT5IfT (,1*T13T) * **■ 
5JT *T fa17, T/ifa % gft«I 5IT7? 3**t
a* ??#  srff t t  i t*  jtt 7 ? |  q*rr Hff *

I HTH! R Hff 3TTTr f a  jf< 2TW 

qitff *  atTJft fa *  i *
Tiff Sffrt r  T ? ft gnii* ^tt

T̂f-TT g fa ?»T T̂Tf *T 3T1T TT r *  $ 

sfflr Tfj^r *t 5<TT?;?«ft >ft fMt 

T̂ffl» I

fT* n?*pt?ih htt; ?tifs** «n 

*r^f<r I ,  jft irtftK *  a r t  #  z r t  frl 
RH  ̂ 7*W nr i|S7 -TITII >ft  ̂

t  3ttT  ̂fffJ^VTSH fyr I 71  TT- 
f a r r f t  n  ? r^  * t  19 5 6 R s *t «n
THT! f  TRI* ??T*T TST fa  3T«fVH % a te

site nq 11% vr nfr ft,;i
srlrsrc f^Tjir rr^ rt rr
Tft sriat * Rf^rr <?r arV ^r> srfrt 

5* rtf  Ir armrir 7 5 ^ ^*r"i> £ f a  u s  Rf*- 
frurr % fasrrq; k cjt>

i sr7 $rs<rr (w) str irr- 
a<i (z) *i ?<f i^-nr an?Rt ip r t*  t t  

7l*t 1 2 3T<If ??rfr |t, | 2 XRj?
r  t j   ̂ f><r« fa sr% g)e 

5+ f ft ^  11 *5 ^  ^  t Tr 
7r r  »r»ft ip w 5?*rrq> fain t?t 

ft i ft f*re itt gtfr tft faRM ? rr  

*̂c*r •tt^t g i 3nq sregsf ( j)  
^-Tf^r Praifft ft, far 

fq>< 5i*% ft ^t qt T'ti brtr ft, 
etl JTR 5ftf3rq 5 nrt f. rT^T,^
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^=n »nrr, q ?  in< ^  fftrrr m i

fsr^r | aftr ^Y«n n if  5 T T  «rm jft ^  

trt#  r t  farr»TfT 3r%% w f  r t  f t  f«r%«ft, 

H natsrt Tft f*THfft ^ aftT ^ ft w i  

fa^ift "ft T f  TTft T>T f5*TI<5 | ? wt Wn 

*pft3» ft artr r̂> %<r $ * f  anq^ =rt<it aftr 

B^t ^«*r*t »r t%  g if t  «n^4tT ftfT 

RJ’ft s i t «  fa* * *  r s - in  f a  % 5 » f M  <u 

vt «ftT ttt f a  ffij; »TT*r«n i f i z  >t tF t- 

ttt5» c t  a n i n r - n  ^ m 1 % 
f*r ^pt t t  «ftr r f  fa p ra  

srmt % ft WT?n q j  ^ ? artq
<»r n[f*r<rj v ir it  f w i r t  

TTTTW I

*t, inq  o f  ^ t t  ^ tm  ft«r 
f r  q l » j i  WifT-Hii ♦  3 ?* «r ^  T ^ jj 1

ft fi?«TPT <51 f  1 fq-ji5!! * n
mHt7fT fa=» «t n ,t  fq*T j» ^f*r ^[fn 

srz * ;ir*r f r  ?r 1 fa ^  t t  a»r»t *rf *>t 
R q f  WRT ?1«TT TT f?«n fa  f  TTTf 

n t  7*T«» ffWTl Sf I *

j|J % *TT « tT  WfTt VT TTT
fWT I ZR 'ITIJ «T Rf *T7 «V t m< *f* 

T t  JfTT*f R V T T  *ntI*W ft T f l J |

fair t  fa%-r^ ttt^t wnf=Tr p f a  «r?

TfR-T-I fiTTtei*l VT I

s if t I T  ffTar^rr %1 * t*pt fc, RgiTf^r 

^ t  KfTitmt r i  f j» I  fa*IR f«»4t it ^CT 
f  m H I fo*?ft T’*» J  R *T̂ t T5ft^ I ,  
f a » tr t  r * f  ir *TTTI TTTt T ft T T « a  f  *T 

Jt 1 3tttj ^ f t  irtT % n t»  ir « r f  W

^TZ it StT ^T?l 8 I *«tt « t C3Tf «  f*n<t

fcf la f  »V q;*r# m f t  * tW) ?  5»r fa tr

ft arr%  ITTT 3C  ̂ TTTRI ^Tf^T j  fa f a «
R^ft aft arrq a m i  s h t t  f»?nn»T » t%  

f f * w r  i  f a  t j t r  r t  ^ t  ir arw t
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�., �<iGT if; Vi� I �'<{T'lfrr '>ff, 

anqefit 'l:"f•ll'cf!G �a gt:!: 1l 3Pl<IT Gflo 
�qJCcf cfi<'.:cl'T t I 

SHRI CHlTT A BASU (Barasat) : Mr. 
Chairman, Sir, much of the ground has · 
already been coverrd by many spcake1s 
preceded me. Naturally, as the time 
at my disposal is very short, I propose 
to be very brief in my speech and point 
out something which is, I think, very 
much related to the Budget. At the 
(,utsct. l may submit that an impression 
has been sought to be created that the 
budget proposals arc pro-people and 
considerable relief has been provided 
by this Budget ·Proposal for the people. 
An impression has been sought to be 
created in this way that there are com
ments in this. House as also there· have 
been comments outside the House. But 
it is not the fact of the matter. To he 
very· brief, I would only like to say with 
all humility at my command that the 

and -the fact remains, that the actual 
deficit as in December, 1983 was 
estimated to be Rs. 3000 crorcs, but it  
has been shown much less. How has it  
been done ? One reason among ma)ly
manipulations, permutations and cc>mbi
nations might be that th-:re has been a 
cut both in the Plan and non-Plan ex-
pcnditure, ·,and because of that there 
has a · definite slashown in the 
deficit which was more than what is 
actually shown. Was that cut conductive 
to the people ? It was said that it was 
necessary as an anti-inflationary measure. 
My point is : will that cut produce the 
result, that is curbing the inflation ? No, 
Sir. It would not curb the inflation ? 
Therefore, even the deficit which has 
been underestimated with the hope that 
there will b e  further manipulations in 
the days to come contains the seeds of 
inflation. Therefore, the future days arc 
not very happy for us, a1:d even in the 
pre-poll. days, the great event which we 
are expecting, and there after, the people 
will have to suffer. Th,r.c will be other 
rigorou� measur·c s also. 

hon. Finance Minister has made an cxer- Another point has been made to 
cise to create a sm0ke-scrccn to cover show that it i,� really a pro-people bud-
the realttterof'-��_j):z. saying that there has been a 

· people of our country as also the reduction in excise duty to the cxtcnrof- -
anguish of the people of our country. Rs. 188 crores approximately. There 
Of course, he has shown excellence and is a reduction; no d->ubt about it. ·we 
wizardincss by his intelligent manipula- cannot ignor.-: the reality; it is good. 
tion of figures which he has shown and But will this reduction have some effect 
which appears to be an education from on the pdce structure ? My answer is 
the past practices of the Government. in the negative. As a rnattcr of fact, 

If you allow me to say, I would only 
make this comment and he understands 
in a particular way. It is n9thing but a 
pre-poll soda-water bottle. He under
stands it and I think it is enough. 

Now, coming to the point as to how 
he has been intelligent and what kind of 

intelligent exercise, he has made, much 
of the ground has already been covered 
by Mr. Satish Agarwal when he spoke 
yesterd�y. The net dificit fur 1984-85 . 
is 1762 crores. This shall increase; 
there is no doubt about it. And the 
actual deficit would be much more than 
this as in the past years. You may recall 

this reduct ion has be en made only in 
ddercncc to the wishes of the big in
<lustrial houses and other interests. 
B,:cause, as you know, the sugar mill 
owners have been demanding for the 
reduction of excise duty, and the reduc
tion of excise on the khandsari sugar. I 
think shall not have the effect of bring
ing down the prices. 

Again, another point is involved; the 
budget is biased against the States. This 
reduction of excise, duty will result in 
the reduction of the States' share. States 
share will be recluc,d by about 40.38 
crores in this case. Incidentally, I 
want to mention that lhcrc was a stud_y 
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team set up by the Government some 
time ago, who went into the matter of 
the working of the excise duty and 
came to the conciusion that about Rs. 
'7000 crores a year are not being 
recovered and realised because of certain 
defects in the collection ·machinery it 
self. And they came out with a recom
mendation thJt if certain strict measures 
are taken, about Rs. 5000 crorcs will be 

· collected witho�t imposing any additio· 
nal exci;e. · However, the- budget 
proposals do not indicate anyfhing- for 
that. 

that this is pro people, I think it is not 
so . Again, reduction of the income tax 
ultimately affects the economy of the 
States. Even the export subsidy has been 
·fixed to the tune of more than Rs. 500 
crores. All this goes to prove that this 
is not as pro people· as against big indus
.trialists as has been sought to be maC,e 
out in this House and outside. 

He has taken into account the reality 
of the economic situation. I am sorry to 
say his assessement of the reality has 
become or has been to me unreal ; this 
is not the real assessment of the reality. 
He agrees and i think the entire House 
should agree that plan is an effective I agree that there been no imposition instrument in bringing about socio-cco-of new' taxation r.s in the past years, and nomic change'!!. What is the present that might create an impression that it position of the plan? Although' the is not adding to the burden of the people. public sector outlay during the 6th plan Look at the question of the customs has been raised to R�. 1,10,000 crores duty. There has been mcrease in the against the original target of Rs. 97,500 customs duty, and this increase in the crores, the most unpleasant reality is customs duty adds to· the price of those that, which he has sought to cover, the manHfacturcd arliclcs which use impor- actual investment would amount to only ted items for thtir manufacture., and Rs. 72,000 crores at 1979 -80 price, level that adds to the pric�. It has got the in view of erosio11 caused by the infla• cost-push effect on the ccono�ny. !here- tion. This is the, reality. Did he take fore, this would also hav� rnflatronnry into account this reality that actually' trend. Merely _by reduc.lton of excise _tber-.H1rtS-been-nt>-it1ere�in the plan _duty OT. by- havmg-rm-r+gt)fous-blltd-.m-- investment? If there is in actual terms of new taxation as in the previous years, 

people are led to believe that this i� 
not as rigor,)u� as it was i11 the previous 
years. 

Therefore, it is not a fact. Peo1.3le 
will have to sufTer as they had suffered 
in the worst days. Again the costs on 
duty are not in the divisil?lc pool and 
the States would be denied or the 
States· shall not get a. due share. The 
whole thing has been biased against the 
States. 

Again, there has been some reduction 
in the income tax. The fixed income 
group of our cou!1tr:( com titutes hardly 
.50 per cent. What about the vast 
masses? Today, in the morning, it had 
been admitted that 228 . million peqple 
are below the poverty line. What 
particular relief this kind of people wili 
e,et? Now, if somebody may go on saying 

no increase in the plan investment, how 
can we expect that there can be a 
change towards better in the soeio-ccono
'mic conditions of the people of our 
country. Mid-term appraisal and other 
do.cuments available suggest that thc:re 
will be a shortfall of 2 5  per cent in terms 
of financial i11vcstment and even interms 
of real fiscal achievements. This is the 
reality wliich he h;:is sought to cover. 

The wholesale price index has risen t� 
227. 7 which was averaged in January 
19 �O; this has been raised to 3 22 as on 
February 1 8, 19 8 4, which is something 
like 4 2 per cent. The all India consumer 
price index has increased from 371 to 561 
more than 51 per cent during the roug
hly same period. Now, according to my 
opinions, this inflation is on the one 
hand created inflation and on the .gthcr 
hand it is an imported inflation. This 
new iqflation has got its $Ocial impact: 
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Inflation has got its own impact on 
Ihe society, and this inflation has created 
conditions for making the rich fatter, 
making them richer and the poor the 
poorer.

I would only like to give one instance, 
Mr. Chairman, that (ho Tatas. income 
has increased during the course of one or 
two years. Figures arc available with 
me. My point is that inflation or inflati* 
onary situation g^es to the advantage of 
the big industrial houses and (his indus
trial situation depresses or causes fur
ther impoverishment of the people and 
that is the reality of the situation which 
the hon Minister has not taken into 
account.

Now, industrial sickness is growing, it 
has crexited such an alarming situation 
that cvcr>body feels that th.: Govern
ment should take the proper attitude, 
or a proper policy-frame in the m iller 
of improving the situation arising out of
I he industrial sickness The flgurcss wiih 
me show (hat the number of sick units 
in the large, medium pnd the small scc
tor is 25,42* M»»re than (wo thousand 
ciores of rupees uorth  of credit from the 
biiik* and other public sec*or financial 
msiiiuti >ns is locked up in the sick 
indushial units in December, 1980. 
Now, th-re ha* b- cn sin increase in lock
out * and cli.vurcv In 1982 and 1983 
during the period January to May more 
than 50 per ca n  <>f the total marrd.iys 
levies have been due to lock-outs and 
closure.. The under utilisation of the 
capacities is another reality. The annual 
loss of production hrs gone to the 
extent cf Rs. 10, 000 crorc*. My point 
is that ihis is the economic reality in
* lie country uhich the hon. Financc 
Minister had choscn to gnorc and he
sa>'i-----he claims------- that hi* Budget
propo.als have been prepared on the 
basis of the economic reality that prcv- 
vails today. And then, I only want to 
make one point. In the hope of moderni
sation these big houses arc going to get 
certain benefits. Now, this is one very 
important fact which we have to take 
note of. The industrial hour.es are not 
making any new investment. I C: n give

one example. According to the ICICI 
data on the proposed capital expenditure 
of 275 companies— it is not the ques
tion of forgetting it is the question of 
finding out the real things— in 198 3- 
84 there were only 41 new projects. 
That moans, the big industrial houses, 
the corporate srctor, are not willing to 
set up new industries. And in 1984-85 
there were only 31 new projects. The 
275 companies had a capital expenditure 
of Rs. 1,304 crorcs in 1983-84 and Rs. 
1,184 crores in 1984-85. Only a small 
fraction not more than 16 per cent in 
one year and not more than I 2 per cent 
is the investment for th'j new projects.

Lastly, there arc outstanding public 
d.bts and the Financc Minister shows a 
sense of complacency. The Constitution 
provides for a suitable enactment for 
imposing a limit on the borrowing. Dur
ing these years that legislation has not
been made. Even a private member------
myself------ introduced a Bill. It is good
that (he Finance Minister is h.tppy that 
we have not crocssed the permissible 
or manageable limit.

What is the guararrtje that a new 
Government of r.nothcr Government will 
not cxcctd that manageable limit as is 
happening in other developing countries? 
Why docs the Government fight shy of 
having a le gislation of that nature by 
providing limit on the public borrowing?

There has been much talk about tax 
rationalisation. The Finance Miniver 
also speaks about it. What is the ratio
nalisation programme? I would only give 
one figure. While the index of industrial 
production between 1975-76 and 1982- 
83 increased by nearly 50 per cent and 
the wholesale price by nearly 100 per 
cent, income-lax collection increased by 
25 per ccnt. Even in these four years 
i.e. 1980-81 to 1984-85 the share of in
come-tax in the total revenues of the 
Cenctral Government has declined from
2 per ccnt to 1 per ccnt. During this 
period, the Corporation tax has declined 
from 7 per cent to 6 per c-.nt. On the 
other hnnd, Customs and Excise Duties 
contribute nearly 33 per cent of the
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total Central revenues while 60 per cent 
is derived from loans, deposits and deficit 
financing. In my humble opinion, if the 
question of re-structuring the tax struc
ture is taken into account, it is necessary 
to turn the table upside down. 1 know, 
it will be an exaggerated claim But 
unless the struciurc is re-structured in 
this way, people are not going to get the 
nccessary relief.

In the end, I would support certain 
suggestions made by Shri Satish 
Aggarwal particularly in relation to hav
ing two PACS—one dealing with expen
diture and another dealing with incomc, 
suggestion regarding committee system 
of examining the budget proposals. 
These are the two suggestions which I 
feel should be considered in order to 
have a better scrutiny by Parliament of 
the Government’s economic policies and 
expenditure.

With these words, I thank you and I 
say that the Government should take 
note of the alarming economic situation 
in the country.

SHRIMATI JAYANTI PATNAIK 
(Cuttack) : Mr. Chairman, Sir, I
congratulate the Finance Minister for 
presenting the most balanced BuJget 
which has been welcomed by ihe econo
mists, Ihe leaders of all sections of the 
people. The Budget provides much relief 
to all sections of the people and the 
additional efforts at tax mobilisation are 
so structured that they do not affect i 
many. The Budget proposals should 
be viewed in totality. Considering our 
vasr country and its poverty and also the 
proposed increase in the outlay in the 
Budget and the stimulus provided in 
various forms for the growth of the 
economy, this is the best Budget over 
presented. Many have callcd it an 
economist's Budget for its underlying 
ingenuity. And those who have criticised 
the Budg t have callcd it an election 
Bucgct as if to provide relief to the 
commmon man is not sound in principle. 
However, the Budge* for 1984-85 is

the most satisfying and popular are 
during the last many years. On the eve 
of 1984-85, i. c. the last year of the 
Plan, our national economy is poised for 
recovery and growth. Notwithstanding 
the hard experience of two years of 
severe drought and a year of indifferent 
monsoon between 1979 to and 1983, 
the foodgrains production during the 
current year has more than covered the 
lost ground. So much so , the foodgrains 
production during 1983-84 is likely to 
exceed the target of 142 million tonnct. 
So, the agricultural production is expec
ted to reach the record level with a 
growth of nine per ccnt over the prc* 
vious year Indutrial production has also 
been revived. The growth of national 
incomc of six to seven per ccnt is better 
than past years. The rate of inflation 
has been contained within manageable 
limits and the exports have increased by 
10 per ccnt Due »o gi>od economic 
management, wc have been able to do 
away with the requirements of drawing 
the balance of $ I I billion from the 
International Monctaty Fund Despite 
the resource constraints, this could have 
been done The l<*cl of borrowings 
has not been raised significantly One 
remembers a year ago the prophets of 
doom cried hoarse that the IMF loan 
will cripple the economy and put India 
into perpetual b mdagc of U S. So, sir 
all these indicators speak creditably of 
the soundness of the policies and pro
grammes follow d by the Government

It is indeed praisew orthy that the 
Fmanc.' Minister has been able to pro
vide wide scale relief to consumers while 
holding the deficit at the modest level 
of ab >ut Rs. 1,762 chores. Co.'vutlering 
th- size of this vast country and the 
magnitude of maintaining its develop' 
mcnt activities, the efforts made to keep 
the size of the deficit at a relatively low 
level, is really praise-worthy.

The most welcome feature of the 
Budget has been the reduction in the 
rate of direct and indirect taxes. The 
Finance Minister has shown his ingenuity 

in cutting down both kinds of tax rates 
selectively. Reduction of rate in income-
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tax up lo Rs. ono lakh level would pro- 
v ij; relief to numerous people cspeci” 
ally the salaried class. Raising of weath- 
tax exempt limit would similarly help 
many. It has long been a conteution that 
the direct taxes arc so high that these 
result in widespread evasion and that 
hight indirect taxes leading to high 
p;iccs have sometimes rtduced tho 
demand and hence the revenue. Sof the 
Finance Minister lus done well by cutt
ing d )wn both t.:xcs selectively Me has 
taken steps lo plug the lo ipholes exploi
ted by iru>ts. The provision of deposit 
of the additional 2 5 per cent of the tax 
surchafg: with financial institutions
would improve the position of retained 
funds uf companies. The reduction of 
interest rate on modernisation schemes 
of industries especially sick industries, 
would h Jp  industrial revival and growth.

The Financc Minister has cut down 
indirect taxes on textiles, paper, trucks, 
khandaviri fans, coolers, etc. hoping 
that the rise in sales following the lower 
prices would ofT-sct the loss to a great 
extent Some M.mbers have criticised 
the budget p roposals for sacrificing the 
interests of the State due to tax exemp
tions.

The Financc Minister has provided 
extra assistance by way of Central 
assistance and repealed conversion of 
overdrafts to medium term loans. It 
is a pity that many States countinue to 
be reckless in their financial manange- 
ment, in spite of repeated constructive 
help from the Central Government. In 
this background, the proposed scheme 
of incentive to States is a very welcome 
feature.

The budget reflects the confidence of 
the economy to contain the inflationary 
pressure, while meeting the investment 
needs of a growing economy. In order 
lo achieve economic stability, while 
providing growth-oriented inc ntives to 
industry, the Finance Minister has given 
the most-favoured treatment to the 20- 
Point Programme, for which the outlay 
has been increased by 47 per cent a-id 

forms almost 4o per cent of thte annual

plan outlay of the coming year.*.

The budget proposals indicate that the 
total allocation proposed for 1984-85 
for anti-poverty programme is almost 
double or the previous year. The allo
cation for rural landless employment 
guarantee programme has be n increased 
four-fold. Programmes for the poor like 
IRDP, N REl\ accelerated rural water 
supply, integrated child development 
schcmc etc. have received considerably 
high r allocation. The Government of 
India's concern with sjcio-cconomic 
priorities is reflected in tli\j increased 
outlay under, ilv  20-Point Programme, 
which is now nearly 50 per ccnt.

I have some suggestions to give in this 
regard. TIv-t c  should be proper linkage 
between social welfare and productivity. 
Village activities under the IRDP and 
NREP should be linked to the various 
local works, 11k' digging wells, constru
ction of field chcnncls etc.

The implementation of the anti-pover
ty schcmcs like IRDP and the Prime 
M inisters programme for marginal and 
small firmers from the core of our rural 
development for which we need infras
tructure like banking. Though the 
banking infrastructure has expanded over 
these years, it has not kept pace with 
the implementation of the anti-poverty 
programme A lot of strengthening has 
to be made of ‘he banks in the rural 
areas Since m jsl of these programmes 
have a loan component, the stronger the 
banks and better equipped the branches, 
the better is the implementation of the 
anti-pjverty programme.

Secondly, so far as the structure of the 
programme is conccrncd. most of the 
programmes like IRDP, the Prime 
Minister’s programme for marginal far
mers and similar schemes under the 
trible sub-Plan and the special compo
nent plans for Scheduled Castes have 
provision for subsidy and many a time 
this subsidy leads to large-scale mis-utili- 
sation of funds with the convenience of 
the staff of the banks and government
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cmpleyees a t lower levels. So, I would 
suggest that such subsidy should be done 
away with. The entire cost of the 
scheme can be given as loan, free of 
interest. The amount of subsidy can 
partly meet the waiver of interest and 
the remaining part can be utilized to 
w rite -o ff a portion of the loan for 
prompt and timely repayment of instal
ments of loans. This system would curb 
the misuse of subsidy and provide incen
tives for prompt and timely repayment 
and help the recycling of bank fundi.

In the infrastructure the areas which 
have been given more emphasis in this 
Budget arc specially c >al, power, p^rt, 
railway etc. Much emphasi* has been 
given on the p o r t  development expand 
its capacity still further. While taying 
this, I would also I ke to stress that 
specially attention should b: given to ih: 
Paradccp Port, which with excellent 
infrastructure, has not been doing well 
because of the crisis in the export mar
ket for iron ore. The MMTC h^s not 
been able to find adequate market for 
the vast iron’ores of Orissa. As a result 
thousands of workers working in the 
mines in Orissa and Bihar are facing 
bleak prospects. I am, of course, grate
ful to the Commerce Minister, who has 
sympathetically prevailed upon the 
MMTC to continue to m lintain (he 
procurement and to explore all po.sibi1i- 
ties of expanding the export potential 
from Paradccp Port. While we are stru
ggling to fi id a market for the iron-orcs 
from oar mines in the tribal areas, wc 
find that the public sector Steel Plants of 
SAIL are increasing the production of 
iron ore from the captive mines. I under
stand they intend to step up investment 
in captive mines in the Seventh Plan to 
be totally self-reliant for the supply of 
iron-ore. What I want to say here is 
that while one sector of the economy 
languishes and investment in that scctor 
remains unutilised, there must not be 
more and more similar investment in 
another scctor. I would urge that a high- 
level working group led by the Cabinet 
Secretary be set up with representatives

of the Ministries of Steel and Mines, 
Commerce, Shipping and Transport to 
look into the urgent and g.uve matter 
and find an integrated solution.

Sir, about the coal aL > there ii much 
relevance to i>ur State and we have been 
proposing for a n :w thermal power 
station in the lb  Valley under tlrc Wes
tern Coal-lisld*. S nction  of coal linkage 
and plaining f jr  augmentation of raising 
capacity by the C'jal Ministry arc of 
urgent rclcv.mec in this background 
Similarly, the proposed expansion progr
amme of the f a th e r  C oil fields under 
the Central Coal-fields Limited is vitally 
linked wall the requirements of the 
Talcher Super Thermal Project, Captivc 
Power Plant of National A'umtnium 
Company, the increased need of the 
Fertiliser Corporation of Lidia and th : 
ex iting  Thermal P o w e r  Plant of the 
State Government nearby The expansion 
programme at Talchcr should receive 
adcquito funding so th tt thcs** industries 
do not suffer and afloct the nilional 
economy

Sir, 1 want to refer here about the 
electronics industry. The Electronics 
industry, of coursc, is being encouraged 
and the u.c of electronics goods is also 
being cncouraged There is liberalisation 
of import for electronic components. 
At the same time wc arc encouraging the 
indigenous industry for producing the 
components for the electronics g>ods 
But the point is that the production cost 
of indigenous components is higher than 
the price of the compjnents which arc 
being importcJ A id si ice (He imported 
raw mctcrials arc being used for the 
production of these products, with 
higher import du;y, the c »»i of the clctr- 
omc products alsi g>cs up In this 
regard attention of the Elec ronics 
Ministry and the Finance Ministry has 
been drawn. I would aga;n urge that 
something should be done in order to 
encourage the-electronics industry, be
cause in this industry a large number 
of women arc employed.

Sir, the rise in' th? con .uiner price 
index is a vital thing today. Of late oar
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experience has been that a fall in the 
wholesale price index docs not reflect 
completely on the consumers price 
index. This is a strange phenomenon. I 
would suggest that a panne I of compe
tent economists should go into this 
question so that corrective action can 
be taken on the basis of their recommen
dation.

Sir, other factors are there, of course, 
relating to my State. But lastly I must 
say lh.it a decision was taken during the 
last Janata Government to reduce the 
number of Central scheme? fun Jed 100 
per ccnt by the Central Government 
drastically. As a result, p jorcr States 
like Orissa arc put to a great disadvant
age. Many schemes which arc speci
ally designed to rcm>vc backwardness of 
the State in different sectors could have 
been fu tdcd entirely by the Central 
Government since the Slate with its low 
rcsouicc base cannot have the SO per- 
ccnt matching contribution for Centrally 
sponsored schemes I would urge th it 
the matter should be reconsidered and a 
ipecial kilty should set apart by the 
Central Government for funding 100 per 
ccnt Central schcmcs in the desired 
sectors in States like Orissa.

I would once again like to thank the 
Union Finance Minister for this imagi
native and innovaivc Budget proposal.

With these words, I conclude my spc- 
cch.

MR. CHAIRMAN : I just want to 
the notice of the hon Members and the 
House that the time at our disposal is 
not such and everybody would like to 
s>pc.ik. But it is possible only iT the 
Members accomodate others and take 
lesser time because according to the sche
dule, the hon. Finance Minister is to 
reply at 4 p.m. So, let us see how many 
hon. Members will get the thancc.

AN HON. MEMBER : Let him reply 
at 5 o’Clock.

MR CHAIRMAN : Now, Mr.

Chiraogi Lai Sharma may speak.

SliRI CHIRANJI LAL SHARMA 
(Karnal) : Mr. Chairmrn, Sir, we have 
been discussing the budget proposals for 
the last 3-4 days I mint say, and I 
strongly foci that thit is the best budget 
ever I’icscntcd so far.

SHRI SATYASADHAN CHAKRA- 
BORTY : The bs;t should be butter.

SHRI CHIRANJI LAL SHARMA :
It is a cjmmon man's budget. It has 
been said, and rightly so, th it it is a 
pragmatic budget, a balanced budget. 
The Members of the Opposition ironi
cally said that this is an election, 
budget, the pre-election budget, la this 
connection, Mr. Chairman, what if the 
Railing Party tries to fulfil the promises 
and lb? assurances given in their election 
manifesto ? “ Everything is fair i:i love 
and war" is rightly said. What is elec
tion ? Electio i is a war of parchies, is 
a war of votes. But facts arc facts and 
they must be squarely faced. This is a 
budget which exhibits the dynamism and 
the confidence of the Finance Minister 
and about this, Mr. Chairman, I quote 
from para 10 of his Budget speech when 
he says with confidence :

"W e have not cut subsidies. We 
have not cut wages. Wc have not 
compromised on Planning. We 
have not been trapped in a debt 
crisis. We have not faltered in our 
comm tmcnt to anti-poverty pro
grammes or the welfare of our 
people."

This exhibits Ins coufidcnce and I would 
not be wrong if L say that the Finance 
Minister has a big head on young 
shoulders.

r

The other day, I was listening with 
rapt attention to the speech of hon. 
Member from opposition Shri Inderjit 
Gupta. He called it 'Mid-wife of preg
nancy of nine months* and that* some 
tranguiliser 1ms been given. A dose 
of opium has been given. Actually,



407 Cenl. Budget, 1984-85-
, Genl. Dis. 

MARCH 14, 1984 Geni. Budg�t, 1984-85- 408 
Genl. Dis. 

[Shri Chiranji Lal Sharma] 

the opposition wa, in a fix on hearing 
the Budg�t sp��ch of ho:1. Finance 
Minister. Honestly speaking, their 
mouth was g;tgged bJcaus·J there was 
nothhg to be saiJ against the BudgJt. 
This is a Budget which is liked by all 
and sundry. It gives relief to all sections 
of society all over the country. They say 
that a dose of tranquiliser is being given 
-I put it to him when is the tranguili
ser given ? . It is given only when one is 
perturbed. Were they perturbed? Did 

they require traoguiliser ? If so, what 
sin did the Finance Minister commit 7 
If it w,ts a tra•1gu'li•,er, it was for the 
opposition. 

I haw to refer to ba.1k�. Th;; hon'. 
Deputy Fimnce Minister, while interve· 
ning in the debate yesterday told the 
House that as many as 42738 branches 
of banks have c.)mc up all over the 
country. Out of these 23 2 16 bmk 
branches ·are in the rural ,areas. You 
will find bank� in the farth,;st corner of 
the country, but since when ? It is after 
1969. Who used to be th: benificiarics 
before that ? It wa, the urbanites, the 
traders, the businessmen, the industria1ist 
the shop keepers and the affluent 
section of society The poor man, the 
harijan, the peasant, the farmer could 
not have the courage to knock at the 
door of the bank. Had they cared to pass 
by the window of the bank, the Dank 
Manager would suspect their bon 1.-fides 
and hand them over to the p.>licc susp·�c
ting them to be pick-pJckets. But what is 
happening to-day ? The bankers are han
kering after them. They say, come along. 
We invite you. Loans are being advanc,)d 
to the fannr:rs, to the peasants, for pur
chase of tractors, for installing tube· 

wells for purchase of rikshaw to 
the rikshaw puller, to make him 
owner of the rikshaw. Could he do 
so -pri,Jr to the introduction of the 
scheme ? Could he set up poultry farm, 
piggery farm. fishery farm, dairy farm, 
etc. ? Money has been thrown to the 
public and the poorest in the street "is 
able to earn his livelihood to keep his 
body and soul together becaus e of 

the facilities provided by  the banking 
system. 

,I would be failing in my duty if I do 
not drow the attention of the Finance 
Minister to certain drawbacks and loop
holes becaus; various complaints from 
the p�ople have come to us. During the 
mass contact programme we went from 
villag: to village and instances were 
brought to our notice. I wrote to th,:: 
D�puty Finance Minis ter also· giv ing 
some instances that the loariees are 
forced to pMt with a sizeable amou'lt of 
loan. It i� thert and then alone that the 
loan ·reaches the pocket of the loanee, 
particularly the poor. I know of cases, 
not one, but many, when people W!'lnt to 
take loans for installation of tube-wells, 
loan was sa1ctioned by the bank, but 
when the loan was advanced, the bank 
forced the loanee to purchase a particu· 
Jar type of electric motor, and equipments/ 
implements that they needed, from a 
particular dealer or particular shop. 

15.00 hrs. 

For that, they have to pay a much 
higher price than the price at which it is 
available in the op�n market. This is 
how they try to make capital out of th!s. 
The banks .are to advance loans. Why do 

they force them to purchase things from 
a p articular dealer ? This practice must 
be stopped. The disbursing machinery 
at all levets needs a strong dos<J; a vigil 
should be kept and drastic action should 
be taken to put an end to such mal
practices. 

Also, the banks should be told to read 
the writing on the wall. They sh,.>uld 
not unnecessarily harass t)le people. 
They invite applications. The applicants 
for loans run from pillar to post, from 
morn till evening; they spend a huge 
amount and then in the end the reply is 
in the negative on one pretext or the 
other. I would, therefore, request the 
Finance Minister tq go into such cases. 
For instance the Deputy Finance Minister 
specifically told the House yesterday 
tha·t in respect of loans to the tune of 
Rs. 5000 no surety or SC curity"is needed. 
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I can give instances, not one but many, 
in which tho people arc being deprived 
of loans simply because they fail to 
furnish surety or security. I would urge 
upon ehe Finance Minister to look into 
such instances that arc brought to his 
notice.

Again, the Deputy Finance Minister 
yesterday talked about the political inter
ference. What is political interference. 
Why do they smell a grain of 
salt in the bona tides of politicians ? If 
a Member of Parliament or a Member of 
the Legislative Assembly who represents 
lakhs of people brings a case, it is said 
that we are trying to poke our nose in. 
What are we here for 7 We are here to 
ventilate the grievance of the people we 
represent and to bring the complaints of 
the people to the notice of high-ups. 
Genuine complaints arc brought ro our 
notice The other day, I was presiding 
over a mass contact function in Karnal. 
The Deputy Commissioner was there. A 
ease was brought to our notice. I told 
the Deputy Commissioner to t.ikc the 
managers of the local nationalised banks 
into confidence and remove the grie
vances of the people. Me regretted 
saying that they would not care for him 
because they were not und<*r the State 
Government and th it they were under 
the Central Government. As such, they 
had no administrative control on them. 
He found himself helpless I brought it 
to the notice of the Chief Minister. 1 
ripcat it here on the floor o f  the Mouse 
that the manage's of the nationalised 
banks should be d.reeled to attend the 
meetings of the Giicvanccs Committees 
*hich arc usually presided over hy the 
Cabinet Ministers at the district head
quarters in the States. I can at least 
talk of my Slate. They feel that it is 
below their dignity to  attend these 
meetings.

s h r i C.t . DtlANDAPANI (Pollachi): 
The banka will not function then.

SHRI CHIRANJI LAL SHARMA :
0 ^ ' i o n  o f banks not functioning.

SHRI C. T. DtlANDAPANI : They

will go after the Ministers.

SHRI CHIRANJI LAL SHARMA : It 
is not a question of going after the 
Ministers. They come once a month to 
attend the meetings of the Grievances 
Committee. The grievances arc brought 
to the notice of the authorities; these 
are duly discusscd and they try to re
move the grievances. I would, therefore, 
suggest th it directions should be issued 
by the Ministry of Finance to tho 
managers of the nationalised banks to 
attend the meetings of the Grievances 
Committee at the district level. When 
there are instructions issued from tho 
Finance Ministry (hat loans have to be 
given by the banks, I do not kno’v why 
they should be reluctant to give their 
cooperation.

About the 20-point p.ogrammc, it has 
brought a great revolution. Since tho 
time 20-poini programme was introduc d 
it has changed ilie fate and face of the 
people, particular >y the poor and the

15 05 hrs.

ISIIR1 F H. MOHSIN in the ChairJ. 
downtrodden, the weaker sections of 
society, the Harijans, the Scheduled 
Tribes, the backward classes people 
have no place to live in the villages. The 
land under their hous- s used to vest in 
Shamlal Deli, the village proprietary 
body and after amendments in law and 
after the 20-point Programme, the house 
sites measuring 100 yards each have 
given to landless persons in each village.

In this connection, 1 have to suggest 
that the poorer sections of society, parti
cularly the Harijans, the Scheduled 
Tribes living in the urban areas, in the 
cities should be given housc-sitcs. If 
the Government feel that they cannot 
allot house sites to them in the manner 
in which it has been done in the villages, 
lands adjacent to cities should be acquir
ed and should be given to such poor, 
people, at least 50 sq yards per family, 
at the cost price, and no development 
charges etc. ho realised from them.
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This is one way of cadicating poverty 
and helping the poor. Special arrange
ments for the actual implementation of 
this programme should be made.

In this connection, I would suggest 
that Ihese Mil As and MPs should be 
associated with the Committees which 
are formed for the implementation e>f 
this 20-point Programme.

•
Rs. 1 1,8 58 crores will be spent during 

the year for the implement;.I ion of 20- 
Point Piogriinime and Rs 400 crure** 
has been ulUcatid for the Rural Lundies 
Employment Guarantee Programme.

MR. CHAIRMAN : You are from the 
State of Haryana. Haryana M L \s will 
take circ of it.

SHRI CHIRANJI LAI SIIARMA 
No. Haryana Ml As will take care of 
Haryana in the H iryana Asscrnh'y. Hut 
when w'c feel that the rights of Haryana 
people are being ruthlessly trampled un
der the iron feet of others, we are here 
to safegaurd the interest i f the people of
H.iry tna i i ihu II.m*

Wc are proud of th- IV. t that our 
Slate h.is made tremendous progress 
Agricultural production has iricri-aM:d 
and is making the maximum c mtnhutiou 
to the Central Pool, nf course, next to 
Punjab

We need wafer and power. For 
water, it has already been discussed in 
this House. A reference was made by 
Shri Rizak R.tm, M P. regarding SYL 
Project. Haryana has already spent R* 
100 crores on the SYL Channel. A 
Channel is to be constructed in Punjab. 
For this, Haryana had already advanced 
Rs. 20 1/2 crores to Punjab Government 
of India too has advanced Rs 5 crores 
and in today's press it has come 
out that the Government to the 
Punjab Government on behalf of 
Haryana for payment of land compensa

tion to those whose land has been 
acquired. This has simply sent a shudder 
into the heart of our coy. May I have 
the temerity to ask them as to where the 
Rs. 20 112 crores gone 7 The Founda
tion stone of the Canal was laid by the 
Prime Minister on the 18th February, 
1982. Not an inch of land has been 
dug so far and Rs 25 crores li.is gone 
out of our p.>cket.

I would request the Central G overn
ment to keep a w atch on this and I 
would suggest that the Central Water 
and Power Commission should be direc
ted to mesnitor closely, the actual, 
physical und financial progress of tbc 
Project. Enough money should be given 
to Haryana for the augmentation of the 
power projects

I represent fCarnal Constituency. A 
refinery has to be set up It has been 
dccidcd by the Government of India. 
Planning Commission has also been 
notified. Under Secti >n 4, land is being 
acquired.

The v>oncr the work i*n the refinery 
is started, the better Work on the 
double railway line between Delhi arid 
Amhila is in progress but is n it being 
completed as p«.r whcdulc...

MR CHAIRMAN ; That will not 
come i i  this fi.jJgct; that will come 
under the Railway Budget.

SHRI CHIRANJI LAL SIIARMX : 
Four-1 mhg work on tha Shcr Shah Suri 
Marg (G. T. Road) has been done only 
upto Murtal, to a distance o f 4 5-50 
km* and beyond that, the work is held 
up. I reque st the Government of India 
not to put a stop to this work.

In this conncction I would also suggest 
that a by-pass should be provided for 
Panipat. Panipat is a big city with a 
population of one lakh and fifty thousand 
and is situated on both sides 
of the G. T . Road. There is a lot of 
traffic and accidents take placc every 
now and then. The length of tbe road
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in the town itself, within the municipal 
. limits, is six kms. There is no other 

alternative but to provide a by-pass for 
Panipat. Ther(r-was 'l provision during 
this Blan, but I do not know why and 
how this has been scrapped. 

Panipat is famous for manufacturing 
textiles. There are about 20,000 hand
looms, but some powerlooms are 
also there. The manufacturers of 

powerlooms happened to tell me some
thing which I was myself surprised to 
hear. What is that ? There are hardly 
150 small scale . units manufacturing 
cotton fabrics. The small manufactu(ers 
of cotton fabrics known as furnishini( 
fabrics, jacquard curtain cloth on power
looms (without spinning and processing 
plant) say that the annual revenue from 
excise from all such units at Panipat is 
to the tune of Rs. 3· 1 /2 lakhs, whereas 
the total revenue from all such units 
from the whole country does not exceed 
Rs. 10 lakhs. In their case, on a curtain 
cloth which is 4 8" in width excise duty 
is levied, but if that very cloth comes in  
the shape of  a bed cover (chhaddar), 90" 
X 108" or 60" X 90", it is exempt from 
levy of excise duty. It is like putting 
the cnt before the horse. Curtain cloth 
for which you have to pay Rs. 5.50 per 
metre alone is exempt from duty. You 
will r:_gree that in today's setup no curtain 
�ioth worth the name will be available 
at Rs. 5.50 per metre. Under this budget, 
industries such as synthetic, rubber pro
ducts, electric motors, refrigerating and 
air-cc»nditioning machines, steel furniture 
paints and varnishes, etc. , which were 
giving more revenue to the Government 
have been exempted on the first sale of 
Rs. 5 )akhs whereas the &mall mar1ufac
turcrs have been deprived of this 
eon cc ssic. n. I would, therefore, request 
the Finance Minister to reconsider this 
proposal and give exemption from excise 
duty to the foilowing, that is, coating', 
suiting, tussors, butta fabrics, tapestry, 
ftirnishiniog fabrics including Jacquard 
curtain cloth, etc. The grievances are 
genuine and if this is not done, it will 
give a grent setback to this ir.dustry. 

With these words, I support the 
budget, 

1984-85-Genl. Dis. 

SHRI CHANDRAJIT YADAV 

(Azamgarh) : Mr. Chairman, Sir, many 
on that side have hailed this budget as 
the best Budget of this decade ... 

Mr. CHAIRMAN: From this side 
also, some have ... 

SHRI CHANDRAJIT YADA V : I do 
.not think any Me.mber from the Opposi
tion has said -that this is the best 
Budget of the decade. 

I do not find anything very radical or 
new in this Budget. It is a ritual budget 
that Government place every year within 
the present framework of socio-economic 
policies, becaus(' the budget reflects 
nothing but the policies and programmes 
of the government in power and the party 
'f'n power. I have gone thro,ugh it very 
carefully. Concesssons have been given 
to the most vocal sections of the society; 
keeping the elections in view and that 

,has made this budget, really speaking, a 
populist budget ar.d the consequences 
of this Budget will be serious when next 
year the Finance Minister-whoseover 
will be the Finance Ministe1-comes be
fore this House. One thing is very clear 
that through this kind of a Budget which 
is an instrument for a socio-ec.onomic 
change, the Government cannot do 
much. They must remember that this 
is the Budget. of a country where 50% 
populaliL1n lives below the poverty line. 
This is the budget of a country which to• 
day in the worid is at the, bottom so far 
as per capita income is concerned. This 
is the Budget of a country where 65% 
population still remains uneducated and 
illiterate. This is the budget of a coun, 
try where 70% people live in the rural 
areas and they do not have even the 
most basic needs of life. 

Now I w;nt to know what miracle has 
been done by presenting this budget. 
�re they in a position to give this kind 
of an assurance to this Hou, e and through 
this House to the people of · tliis country 
that, say, within the next ten years, they 
will be able to remove poverty in this 
country 7 Or can they give this 
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guarantee to the people of this country, 
particularly, the younger generation that 
they are going to provide them jobs and 
they will not remain idle in this country? 
1 am not going, because o f  uant of time, 
into the differ* nt aspects. But I want 
to  talk  only on two aspects and 1 want 
to  speak on two sections i>f tho society.

The rural poor— what has bcrn done 
for the rural poor 7 They are claiming 
‘No, it will bring miracle It will change 
the face of ihc Indian rural pu pie.' 1 
want to know. Is it not a fact that to
day in our country 25 crores of people- 
live without <i house worth living or liv~ 
ing or live in this country who can 
not have two meals —why two meals, 
even one meal they crnnot have ? I* it 
not the situation to-day ? Is it not a 
fact that even the Members of the ruling 
Party have reported lo their Party 
leadership that the benefits of the 20 
point programme are not really reaching 
those for whi m they arc meant ? Is it 
not a fact that most of the money is 
being eaten away by the middle nun, by 
the agent?, by the unscrupulous dcm« nts 
and by the wdcspread corruphcn in the 
sociely to-day ? It is not enough that 
you provide momy and say. ‘I have in
creased this allocation or that u I location 
is being increased in this country.' It is 
not on’y a question of allocating morey, 
but to-day the main questien is : have 
you succeeded in establishment of a 
machinery or organisation which can 
really and faithfully carry the be nefits to 
the poor people. The only ar.<>wcr is No. 
To-day the weaker sections of the s< cicty 
become the victims of the bureaucracy 
which has no love for them, which has 
no feelings for them and really speaking 
most of them coming from that section 
of the society and I have no hesitat on 
in saying, the upper castes of the society 
have no feelings for the poorer sections 
of the society and they always try to find 
loopholes and try to find methods to see 
that those schemes, though they are good 
schemes meant for the poor people, but 
the benefits do not reach the common 
people. Therefore, the most important

question is that you must change your 
organisational set up. You must change 
your instrument; it should be the service 
to the poor people. Arc you really 
providing anything at (he grassroot levels 
to let the landless people, the poor 
people and the people living below the 
poverty line, have their own Committees 
so that the benefits that go through
these committees reach them 7 Are you 
in a positiot} to identify your own pri
orities so that the priorities could be 
changed according to their needs so that 
the benefits can reach them 7

Therefore, Sir, I demand that the 
Government should also give a serious 
thought to redically change the bureau* 
cratic sot up in this country, the 
organisational set up in this country, so 
that the landless people, the pe*or people 
can have their say in those Committees 
at the grassroot level and they can 
manage their affairs.

Sir, one fact is very clear. That is, 
India still remains basically in ihc same 
position. Our economy is basically an 
agriculture— orientid economy I do not 
want to marshal the fact*. f acts have 
already been given in thi* House. 
Whenever there is a bad crop or when* 
ever there is drought or whenever there 
is no good monsoon season, our entire 
economy collapses whether it be on the 
industrial production or the purchasing 
capacity of the people. 1982-8 3 was 
the year of bad harvest. Because of that 
the industry had a very serious depres
sion. Bccausc of these two factor*, the 
purchasing capacity of the people went 
down And Government had lost Rs. 
773 crores of revenue— 110 crores in 
income'tax, Rs. 190 crores in corporate 
tax and Rs. 473 crores in cxcise duty— 
in one year because of the bed harvest as 
also bccausc of industrial depression. 
Now you are saying that been use of good 
harvest this year, you hope that there 
will be better revenue collections also.

Therefore, Sir, certaio concessions 
had been given very conciously to ccram  
industries so that they can increase their 
production and the ccr.LLp.cn can also
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get the benefit. I want to cite one 
example. They have said that they have 
given concessions so far as the blended 
fabric is concerned. The concession 
given in the budget is Rs. 3.50 per 
meter as a relief to  the consumers. May 
I know what is the guarantee— is the 
Finance Minister in a position to give 
tha t— that this Rs. 3.50 per meter 
concession by lowering of the price will 
reach the consumers ? Is there any 
mechanism for the price control to-day ? 
You go to any shop to-day. You will 
find that the prices differ from shop to 
shop in the market. There is no pricetag. 
There was an effort made a few years 
before that there should be pricetag. 
Now nobody is bothering about that. 
There is a total loot in the market 
Therefore 1 say that Government must 
give this guarantee and assure us that 
the industries arc given the concession 
for a certain purpose, namely, that 
should benefit the consumers, it must 
reach them and that benefit should not 
be taken by the industrialists. They 
should not go away with this.

I should like to have this guarante « 
Another thing is this. Is there a11* 
difficulty to go again for the food for 
work schcmc ? This is the best year to 
go m for the food for work schcmc. 
Their own independent assessment is 
that the country is going to have more 
than 142 million tonnes of food. The 
food for work scheme was one scheme 
which really helped the poor people 
such as in building roads, in digging 
wells and in building bridges. (Interrup
tions)i It has been abandoned and there 
is no food for work scheme. Therefore, 
Sir, I demand th it Government must 
start the food for work schcmc in the 
whole of the country so that the roads 
etc. will be built for the linkage of 
villages.

PROF. N. G. RANGA (Guntur) : 
That should be only in those States 
which are prepared to cooperate.

SHRI CHANDRAJIT YADAV : I
agree with you that it should be started 
ln lhose States which are prepared to 
cooperate.

But, I do not agree with the Minister 
of Finance, all the time, announcing that 
West Bengal Government is not doing 
this or that. They are one of the best 
States which have really made full use of 
the food for work scheme. Their finding 
fault with them is no good. ( interruptions)

MR. CHAIRMAN : That is a matter 
of opinion.

SHRI CHANDRAJIT YADAV : Sir, 
another thing is unemployment. This 
country, unfortunately, h;id about thirty 
million educated unemployed youth. 
Your system of enlisting regis
tration of unemployed youth is defective. 
Almost 40 per cent of the youth in the 
villages do not register themselves and if 
they register then it is found that peo
ple who have been registered for more 
than ten years have not bjen offered any 
job. Now, what are we going to do 7 
Sir, in a country of the size of India 
provision which has been made for self- 
employment for educated unemployed 
is only Rs. 25 crores while the Prime 
Minister announced from the ramparts 
of Red Fort on 1 5th August that 2.5 
jobs will be given every year under this 
schciue. What is the position 7 I have 
been told that by mid February under 
this scheme only 2,780 people have got 
the job whereas the year is coming to a 
close. Is this the seriousness of provi" 
ding jobs to the educated unemployed in 
this country 7 Government is not at all 
serious. This will create and explosive 
situation in tbc country if the youths arc 
not provided jobs.

4
Sir, I would like to know from the 

Hon. Minister is it not a fact that today 
even the capitalist countries are coming 
out with concrete schemes to meet the 
unemployment question. In England 
they provide almost 100 per month as 
unemployment benefit to the unemploy
ed youth. In the USA they have a 
provision. Even the present President’s 
son when for some, time he was unem
ployed, was standing in queue to get his 
unemployment benefit cheque. Italy, 
France, Austria, Sweden almost every 
country is providing some kind of relief 
or benefit or unemployment allowance to
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thcir youth: We have been demanding
in this country that at least the Govern
ment of India should agree to a minimum 
sum of Rs. 1 50 per month as unemploy
ment allowance in this country but they 
have not so far agreed. I wrote a letter 
two years ago to the Prime Mini-ter and 
she asked the Planning Minister to reply 
to it. I got back the reply that if your 
suggestion for Rs. 150 per month is 
acccpted we will have to spend more 
than rupees thousand crores and, there
fore, we are not in a position to do jt- 
If you are not in a position that means 
you want to play with the lives and 
future of the youngmca. Government 
must take it seriously and at least pro
vide Rs. 1 50 per month as employment 
allowance. This is my demand. If Bengal 
Government, Kerala Government and 
Maharashtra Government can d j  it and 
provide Rs. 50 per month as unemp oy- 
ment allowance then there is no reason 
why the Central Government will not be 
able to do it.

Sir, NREP programme was announced 
with a lot of fanfare. What is the po
sition It is reported that the Prime 
Minister has been informed that in U. P. 
and Bihar part of the money provided 
for this purpose to provide jobs to the 
unemployed people in .the rural areas 50 
per cent money has not been spent.

Is there any explanation for this ? 
The Government must give serious 
thought to totally change its socio-eco- 
nomic strategy for the development of 
rural India, for progress of the weaker 
sections of our society. It should re fix 
its priorities so that in future the Budget 
should be able to provide maximum 
money allocation to those sections of 
society which unfortunately still remain 
below the poverty line. This should 
receive topmost priority. For that 
proper organisational and structural 
change must be brought in our admims- J 
trativc machinery.

My last point is this. The States have 
to do the maximum so far as social wel
fare schemes are* concerned. It is 
basically thcir problem. 1 am sorry to 
say this Budget has not helped them. 
At a time when States are making a

complaint that their financial position is 
very bad, they do not get proper alloca
tion in the Central Budget; instead of 
increasing the States' allocation, the 
Government's present taxation scheme 
has badly hit these people and they have 
raised thcir voices now. Government 
muit give serious thought to this, so 
that the Stales may get higher allocation 
so that th ey  can spend th a t  money on 
various Social Welfare Schemes. With 
these words I conclude.

SHRI EDUARDO FALEIRO 
(Mormugac) : Mr. Chairman, Sir, I rise 
to support the Budget proposals presen
ted to this House by the Finarcv 
Minister some days ago. Already many 
of the sections of our society have uel* 
corned (he budget. A* you have pointed 
out a few minutes ago, even several 
members of the opposition have welcom
ed tin; budget. Even a person like 
Mr. Chandraj>( Yadav could no: say
much more in substance against the 
Budget. It was a populist budget, and 
not surprisingly for Mr. Y'adav, it lacked 
red i call am. The budget is a financial 
and fivcal instrument that covers a very 
wide sweep of economic activity. I 
don't want to go into all th ' details and 
take up the time of th? House. I want 
to concentrate «*nly on one or (wo 
subject* that appear to be of great 
interest.

First of all, I wish to point out that 
Government should concentrate and 
exercise all the political will at thcir 
command to bring greater efficiency, 
performance and greater profitability in 
the public sector undertakings. It goes 
to the eternal crcdit of Pandit Jawaharlal 
Nehru that at the very dawn of indc* 
pcndcncc he thought that the com m ond- 
ing height* of the economy should be 
controlled by the State. It was bccausc 
of his vision (for which this couitry will 
be eternally grateful to him) that India 
today ranks right on the top of all the 
developing oil importing c o u o tries. As 
far as stability, resilience and strength of 
the economy is concerned it is right on 
top and (his has been admitted even by 
an organisation not very sympathetic to 
our philosophy like the World Bank- 
This is from the latest repoit of Worl
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Bank, the World Development Report— 
‘The two largest low income countries 

China and India have come through the 
currcnt recession wilh encouraging resi- 
liancc. They were not so hoavily 
dependent on foreign trade, had little 
commercial trade and so were not much 
affected by high interest rales.

‘'They luve also made impressive 
progress in agriculture; 1'idu's low 
GDP growth in 198 2 was largely 
due to ttic failure of the monsoon.” 

This is the position of this couitry 
and we do not rr J  the WorlJ Bank to 
say this. We s.*e this all over the world. 
Now countries like Argentina and Brazil 
whose economy was much stranger and 
which were having a fantastic ra<e of 
growth in econo-ny, they hav». all collap
sed. The countries like Nigeria which 
were cxp>riing oil arc in doldrums in so 
far as their c " in o m y  is concerned. But 
wh- n the CwMnomy of ou. country is 
growing and g >ing ahead steadily and 
progressively, they have said this and 
they h;»vc said this igam. Now, whatever 
criticism we may make on tho floor of 
this. II ’U>c regarding the public sector, 
it should not be construed as the real 
picture and none should be permitted, in 
fact, 10 take .:dv.mtage of the situation 
of the public sector to denigrate the 
public sccu>r bee,.use the strength of 
the public sector is the strength of the 
achievement of the socio-economic 
achievmi-nts that we ourselves have im
posed cm us for the benefit and progress 
of socio-economic situation of this 
Country. They have said this much. I 
would like to point out that greater 
efficiency should be brought in the pub
lic sector. Greater efficiency cannot 
come unless there is greater per
formance and unless there is greater 
efficiency and greater performance, 
the very objectives for which the public 
sector was constituted will not be fully 
achieved. Now, what is the reality ? 
The reality in this country is that apart 
from a In If a dozen public sector under- 
taking like BHEL which is one of the 
best undertakings anywhere in the 
world-apart from a few such undertakings 

the public sector has much to be 
desired as far as performance is

concerned.
Now, I will just give some instances 

where the* public sector is operating 
where it is necessary to focus on the need 
for greater performance.

It is not as if everything is all right 
with the public sector. It is not so. Our 
steel sector is passing through a very 
Critical phase. The recession in steel 
industry that has hit giants abroad is 
taking its toll in India also. I would 
urge Government to take necessary re- 
mcdical measures so that the public 
sector steel industry which forms the 
back hone of our economic advancement 
is placed on a healthy footing. Wo are 
also seeing from limj to time reports 
that one of our main drawbacks is the
shortfall in power generation. The
failure of two monsoons has certainly hit
hydel generation, but this should nor
mally have been met by stepping up 
thermal generation. While in an 
expanding industrial economy like ours 
one can understand the gap between 
demand and supply in the area of power, 
what is causing concern is that this gap 
is increasing beyond the one normally 
planned for a set period. I would
request the Government to decotc atten
tion to this area so that we will be in a 
position to provide adequate power to 
our industries both in the public and 
private sector, besides meeting the grow
ing demand of the agricultural sector.

While on the subject of power, the 
need for better performance of our coal 
sector cannot be gainsaid. Though we 
understand from reports that of late 
there has been some improvement in the 
performance of this scctor, it is stressed 
that both in terms of production as well 
as transportation of coal much better 
performance than at present is called for 
if we are to meet the energy require* 
ments in far-flung areas of our country. 
In other words, a much better co-ordi* 
nation is to be established between coal, 
power and transportation sectors.

Another area whose performance is at 
present causing concern and where the 
Government should devote greater 
attention is relating to sick enterprises 
which have been taken over by the 
Government mainly on socio-economic
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grounds like the taxtile industry (includ
ing jute), the engineering industry in the 
eastern sector, etc. la spite of injection 
of capital, managerial export iso, an 
amount of technology innovation ctc. we 
find this sector acts as a drag on the 
public sector. Perhaps, one of the rea
sons might be the level of employment 
being higher than warranted by current 
circumstances. It is und^rstojd that such 
a problem exists in other areas, parti
cularly in construction sector like 
Hindustan Steel Construction Corporation 
N. H. P. C., ctc. If the public sector 
should contribute mo;c to the e.onomy 
than it takes from it, it is essential that 
there must be some rationalisation in the 
present employment levels in such units. 
Perhaps the Government should devote 
more attention to this vital area.

Even though capacity utilisation h is 
increased during the last year, wc 
would urge the Government to take 
additional stepi to improve this further. 
Perhaps, some of the bottleneck* regard
ing increased capacity utilisation like 
power shortage, equipment failures, 
managerial ineffectiveness, raw material 
shortage ctc. should be rem wed by 
taking adequate steps to ensure that in- 

«puts of all types are made available in 
adequate quantities.

I am making a plea that management 
should be looked into specially. It is 
not enough to have go »d policies. 
Policies to strengthen the public sector 
may be extremely good, but to make 
them effective, they must be backed by 
adequate institutions, particularly 
management institutions What d > wc 
have in the public sector today ? The 
public sector undcrtak ngs arc being 
manage I mostly by the djput itionists, 
people who come from the Government • 
departments. If the public scctor has 
to function more effectively, it is essen
tial that this Government department 
culture should go and it should b ; sub
stituted as far as possible by rxu'iag crial 
skills, by an industrial culture, by a 
financial culture and by a commercial 
eulture, so that profitability and accoun
tability become realiy the main criteria.

I would also like to bring out a very 
inportant aspect which has not been

brought out earlier adequately. The 
rural employment and integrated rural 
development programme is one of the 
best programmes in this country to 
tackle the problem of unemployment. 
As my ho.i. collegue has mentioned a 
little while ago, this programme has, to 
a large extent, changed the face of the 
rural areas and it has had in many parts 
of the country a definite impact to 
alleviate to minimise the poverty; it is, 
of cju rsc , very difficult to remove the 
poverty. The point that I would like to 
again emphasise is that if our policies 
arc to bring their results, these must be 
backed by inttitutiois If the Planning 
Commission has a very good scheme and 
if a programme has to be implemented 
in the rural areas, it is not enough that 
the Pla.ning Commission should say that 
it is the responsibility of the Slates; they 
should have a machinery to monitor the 
performance of that programme.

The reasons for discrepancy that we 
witness today arc that today the targets 
of performance are being fixed by tho 
State Governments themselves. How 
docs the Planning Commission fix the 
target ? The Planning Commission asks 
the State Governments, what their target 
would be, anJ having taking that as 
gospel truth; the Planning Commission 
fixes that as the target. Th? Planning 
Commission also relics on the figures of 
the State Governments as far as the 
performance is concerned. Let me con" 
elude on this note, that the officers and 
the officials of the Planning Commission 
including the Advisor % incharge of diffe
rent development programmes and 20' 
Point p ro g ra m s , and concerned with 
the integrated rural development 
programme should themselves go to the 
villages and see things for themselves. 
How m iny of these officers have gone to 
the villages ? It is very necessary that all 
these officers themselves should go to 
the villages. Now, at the most they go to 
the State capital, sit in the aircondition- 
cd rooms with the Chief Secretary and 
other Secretaries and take their figures 
a id  come back to Delhi. By this they 
conclude that they have visited the States.

As I said, it is neccssary that the entire 
machinery should be motivated in this 
direction. It is not sufficient that the
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Planning Commission should work vigo
rously; it is not sufficient that the 
Planning Commission should be moti
vated for getting this programme
implemented, it is equally necessary thut 
all the office's and others including the 
officers in the State Government at all 
levels should be committed and they 
should realise the importance of this 
programme to drastically change the face 
of this country and put this country 
economically on the very top.

*SH R1MATI KESIIARBAI KSHIR- 
SAGAR (Retd) : Mr Chairman. Sir, 1 
rise to lend my htariy support to the 
General Budget for 1984-85 presented by 
hon. Finance Minister, Shri Pranab 
Kumar Mukhcrjcc who*has formulated it 
very skillfully. In my opinion, it is a 
pragmatic budget which offers great 
relief (o all the sections of society.

K autilya's ' Art hash r t r a \  a well 
kn o w n  treatise on economics and state 
craft is respects with wit>dom. It won’t 
be an exaggeration if I compare the 
present budget with Kautilya's 
Arthshastrn as it is of very  high 
standai d.

We require huge f*inds for implemcnt- 
mj* the various developmental schemes. 
It is essential that the citizens of this 
nation should pay income tax and other 
taxes in time and help the Government 
to implement the various schemes effec
tively. It is only with the active 
cooperation of citizcns that we will be 
able to progress in all fields.

As the present budget primarly aims 
at providing relief to the weaker sections, 
•ts main objective is to reduce the 

j prices of essential commodities. The 
following arc the rm.in highlights of this 
budget.

1- Assistance to the weaker sections;

2- Concessions in the rate of in-

comc-tax;

3. Reduction in the pi ices of books, 
note books, stainless steel uten- 
cils, clcctric equipment and cotton 
cloth;

4. Abolition of excise dutv on 
khandsari;

5. Double allocation for implemen
tation of 20-point programme 
incomparison with last year's 
budget;

6. Concessions to tea cultivators;

7. Addition at provision for em
ployment guarantee scheme;

8. Additional allocation for promo
tion of rural industries and 
family welfare schcmcs;

As the cxcisc duty on stoves and pre
ssure cookers is aboished, middle class 
house wives cun buy them at reduced 
prices and serve tasty food to the mem
bers of thcir families. The prices of 
fans and refrigerators have also been 
reduced. 7'hcsc incentives have given 
great relief to the middle class families.

Agriculture is the main occupation of 
70% of our population which lives in 
rural areas. An amount of Rs. 758 
crores has been allocated for agriculture 
in the present budget. There is an in
crease of Rs. 202 crores in the allocation 
of agriculture in comparison to the last 
years’ budget. The cxcisc duty on ferti
lizers and iron pipes is abolished. 
Under 20-point programme, irrigation 
will receive top priority. All these 
measures have given great relief to small 
and marginal farmers. All theso stops 
will help in stepping up agricultural 
farmers.

We were required to import food 
grains like wheat from countries like

The original speech was delivered in Maiathi.
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America only a few years back. But it 
is gratifying to note that now we are 
sclf·sufficient in the matter o( food· 
grains. I feel that the credit for the 
success goes to the dynamic ltcdership 
of our hon. Prime Minister Smt. Indira 
G:indhi :md the active cocpcration of 
hon. Mini st er for Agricultu1 e. 

Indust1 ies play a crccial role in the 
cevelopment of a nation. Jnfact, agri

cu·lture and indust1y are c0mplimentary 
to each other. Therefore, small :ind 
medium industries should be promoted 
on a large scale. 

The reduction in bank rates is sure to 
encourage the industrialists. It will 
generate more employment potential in 
rural areas and check the influx of 
labourers to the cities. The educated 
employed youth have been greatly reliev
ed by the int roduction of a scheme of 
giving loan of Rs. 25000 to them for 
starting small indust1 ics. I congratulate 
hon. Prime Minister for ur.dertaking the 
scheme. I would like to suggest that 
an advisery Committee consisting of 
MPs MLAs and rrpresentativcs of banks 
and 'industries should be set up · for 
monetary the implementation cf the 
scheme. It should also be assigned the 
task of sanctioning the loan to the eligi
ble young c·ducated unemploye? persons. 
At least 5000 eligible persons should be 
given !�ans in each district. I also 
sugges t that instead of district taluka 
should be the unit for the this purpose. 

For the promotion of heavy industries 
Rs. 23402 crores have been earmarked in 
th;s budget. There is an encrease of 
about 4000 crores in the allocation in 
comparison to the last year's budget. 
For small scale sector the allocation is 
increased by 51.09 crores. The financial 
assistance to the State Governments is 
also stepped up by Rs. 392 crores. The 
present allocation is Rs. 4854 crores while 
last years allocation was Rs. 4462 crores. 

The t9tal r�vcnµe receipts would be 

of the order Rs. 40501 crores and deficit 
to the tune of Rs. 2035 crorcs. The 
total e xpcnditt,re would be Rs. 42536 
crores. 

The allocation for energy sector and 
20·point progrr.mme is increased by 44% 
and 47% r cspc ctively. An �mount of 
Rs. 209 c1 ores is earmarked for the we!· 
fare schc mes of weaker sect ions. The 
al'ocation lias been increased by Rs. -33 
crorcs. Similuly, allocation for 
employment guarantee scheme is Rs. 400 
crores which is 4 times more than t�e 
previous year. Th:s scheme is effec
tively implemented in M2h:\1ashtra. 

For cffc ctive implementation of 20-
point programme, it is necessary· to give 
a ·1ot of publicity to it. I suggest that 
wall-posters should re displayed in all 
village panchayats and Tehsildar offices 
w that common people know about the 
various pwgrammes under the scheme. 
Presently, most of them are unaware of 
such schemes. I request the hon. 
Minister to kindly consider my sugges· 
tion and give wide pub'icity to this 
pr0grr·mmc by asking I & B Ministry to 
p, oduce documentary films on this 
programme. I am sure that this pro• 
g1 :imme will meet the bu sic n-.ec;s of 
food cloth:ng and shelter. 

Maharashtra has to face <l1 c,ught 
every year. Many parts of this State 
face acute scarcity of drinking water 
and the Government has to spend lot of 
money on supply of water. More funds 

.should be allocated to the State Govt. 
for chalking out a ·permanent scheme of 

· supply of drinking water. Farmers of 
this State depend upon rainfall for their 
agriculture. Like many other States, 
rain fall is ve1 y erratic in this State too. 
Therefore, the construction of maj9r 
dams should be undertaken immediately. 
My constituency is most backward and 
drought effected. Magor irrigation 
schemes of Jaikwadi project should be 
completed. This will supply water to 
Beed and Patoda talukas of my consti· 
tucncy. The construction of Vanjara 
dam should also be takc::n up. Lift 
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irrigation schemes should be taken up in 
all talukas of my constituency so that 
we will have ncccssary water supply for 
irrigation and drinking purposes. I 
would also like to suggest that there 
shotild be survey of our district for ex
ploring the possibility of setting up new 
industries. Paper fertilizer and steel 
factories should be started in this district 
for the development this area. New 
railway line should be constructed in 
this district. As there are no means of 
transportation and communication, 
construction of a new railway line would 
go a long way in attaining over all 
development of this area.

A T.V. centre should set up in Becd 
district. People arc demanding it for 
a quite a long time. 1 also suggest that 
Primary Health centre should be set up 
all towns. Technical education should be 
promoted in this area.

Many opposition parties criticised this 
budget. As Lok Manya Tilak used to 
&ay that attaining freedom was his right. 
Similarly, opposition members feci that 
criticising the Government is their right.
1 fed that there is nothing wrong in 
critising. But critism should not be for 
thus sake of criticism. It should be 
construtivc. Futile critisim is not going 
to prevent us from marching ahead on 
the path of progress We have immansc 
capacity of overcoming the obstacles. I 
appeal the members sitting opposite to 
give active cooperation in achicvcing 
this stupcrdous task.

With these words, I heartily support 
the budget and thank you for giving 
an opportunity to speak.

SHRI K. P. UNNIKRISHNAN 
(Badagara): Mr. Chairman, Sir, my 
good friend, the Finance Ministcr# has 
taken credit for what he calls “ strong 
recovery in national income and agricul- 
lure” and **equally impressive improve
ment in our balance of payments**. Now, 

is so typical a claim of this
vcrnmciit thut promises to work, I

do not want to make any special 
comment on it. But I suppose the 
claims must be related to facts. That is 
the only litmus test by which this can be 
dccidcd.

He has made claims of industrial per
formance and low rate of inflation and 
indeed improving the balance of payments 
and the trade gap. What have you ? If 
my good friend, the Finance Minister, is 
a wizard, as he has been made out dur* 
ing the last few days here by the 
Treasury Benches, then he would permit 
me to say that it is a kind of wizardy of 
gimmicks that he has displayed in this 
Budget. I regret to say that it is only 
this kind of polished gimmickery that I 
find in this Budget. There is an astoni" 
shing poverty of ideas. I know as a 
good friend and old friend how intelligent 
he is and is absorptive capacity for ideas. 
But I am sorry to say that at least in this 
exercise I do not find any traces of it. 
May be I am wrong, because he belongs 
to a party which has long given up all 
pretences of ideologies, programmes and 
commitments, cxccpt in the great and 
sacrcd cause of a holy mother and a 
holier son. That is the only cause and 
programme that you have now.

I do concede that in the given situation 
any Finance Minister has grave limita
tions—not only limitations imposed by 
certain forces operating in our economy 
but also the way the budgets have been 
formulated over the last few years. 
About 40 per cent is taken away by the 
needs of security and defence. Another 
35 per cent or more is taken away by 
ever increasing demand of administrative 
services and various other items, not to 
speak of Asiad, CHOGAM and NAM. 
These do impinge on the style of any 
Finance Minister. My point is that the 
manoeuvrability of any Finance Minister 
is very limited.

In a country which has a narrow tax 
revenue base, the tax revenue base is 18 
per cent or so, which is abnormally at a 
high level considering that per capita 
income of the country is only around
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% 250. My roint is, as long as you do
• not have the political will to explore and 

attack the ri venue base that is laying 
there in the lural areas, your options 
are limited. Therefore, a new trend has 
set in of hiking up of administered prices 
in the monopoly nationalised scctor, in 
most cases in public undertakings as in 
coal, steel, Railwa>s. P A T ,  petroleum 
and so on. Therefore, what 1 uant to 
point out is, «it should be in this back
ground that his assessment and perfor
mance should be viewed.

It was only a coupic of months ago, 
just a day after the opposstion parties' 
ponclave in Calcutta that the Prime 
Minister appeared before the television 
network of the country to announce a 5 
per cent cut in plan outlay and 3 per 
cent cut in non-plan expenditure.

16.00 hrs.

Here was the hostess of NAM and 
CHOGAM talking of unproductive ex
penditure and what a crucl joke with the 
people of this country; Rs. .VjO crorcs 
were spent on ASIAD— will our figuns 
are more, this is the official f»guri — wah 
which you could have built kuuha house 
for at least 4 mill-on of the H million 
landless labourers who would require 
such houses by March, I*>85 ard you 
could have run a programme for mid
day meals for 30 mill on children during 
the entire 1980-85 period, not to speak 
of the budget and how it was utilised, I 
am not going into that. And you know 
how you have developed sports talent in 
the country. My friend Bufa Singh is 
not here. You have the white elephants 
in Delhi and still most of the sports 
federations do not have any money. 
Sportsmen may not get their allowances 
but you must have ASIAD. So they do 
provide circus but not bread. But they 
have reached a stage where they will no 
longer be able to provide even the circus, 
in spite of my good friend and magician 
Mr. Mukhcrjee's self-proclaimed mira
cles, the point is that the hostess of

NAM bad to call for a cut in the plan 
outlay which resulted in pushing up the 
administered prices of coal and issue . 
price of rice. Have we forgotten that ? 
There is an all round increase in spon
sored pricrs and yet a claim is being 
made that it has no inflationary impact.
At least it has been admitted that during 
the first four years of the Plan, inflation 
has eroded public sector outlays by 30 
per Cent to 32 per cent. Has there been 
a corresponding increase in the plan out
lay ? The answer is an emphatic no. 
The Finance Minister has claimed about 
almost a hcalty position in foreign ex
change reserves. After lambasting some 
of us here as 'Catsandras* and charging 
Doubting Thomases for questioning the 
wisdom of his Government and its 
leader in inviting the IMF, he says :

“ The Government has voluntarily 
decided not to ava'l the balancc of 
1 1 billion SDR under the Extended 
Fund Facility under IMP*.

Very good. Hut is that to ? A few weeks 
ago Mr Pranab Mukherjee welcom
ing an ADD delegation, this time to 
negotiate with ADD for n two-billion 
dollar facility and I understand— I do 
pot know he can corrcct me— that he 
has f  rg rltcn , possibly a mailer of style 
to tell ihis in hi* Budget Spccch P ro  
bcbly he is get ling the money but he 
wants io keep it away from Parliament 
so that ihc Ims by rejection of I I 
billion dollars can be built up and his 
leader could at least lake crodit for it- 
But in a riccnt seminar in Calcutta, a 
*poke<>man of the Reserve Rank, one 
Mr. Ghosh who is a Deputy Governor, 
says :

“ The full amount of IMF loan 
was not availed of not because the 
balancc of payments situation was 
satisfactory, but because India 
would find it extremely difficult to 
meet repayment obligations.*'

The foreign exchange reserves have 
dropped by about Rs. 600 crorcs over a 
year and the trade deficit—whatevre
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may be the claims being made here by 
the Hon. Finance Minister and the 
Minister for Foreign Trade— is going up. 
Not only that, there is an added dimen* 
sion in the whole problem in terms of 
aid. For example, China has become a 
new claimant to IDA funds and the 
amount of concessional lending has been 
reduced. So, it is in (his contcxt alone 
that you cun judge the performance of 
the Finance Minister in dealing with the 
balance of payments position and finding 
the solutions that he has to offer.

Now there is another tendency— I do 
nut know; he can deny it— I understand 
that even public sector undertakings are 
picking access to international finance 
markets even for financing on-going pro
jects. It is rumoured among others, 
Hindustan Zinc, Shipping Corporation 
and various other public undertakings, 
not to mention names, are in the queue, 
and the amount may well b e  ever one 
billion dollars. I do not know whether 
there has b e e n  a shift of policy and, if 
so, what arc the details of the policy. 
Parliament would like to know what your 
attitude to looking to international 
financial market is and how you are 
going to b o r r o w ,  on what terms, parti
cularly the public scctor undertakings

The Finance Minister takes us lo task 
for suggesting that there could be a debt 
trap. By debt trap, Mr. Finance Minis
ter, wc mean the situation which Mexic- 
had to undergo, which Brazil had to 

‘undergo, or to give earlier examples, 
what Tanzania and various other coun
tries who went to the IMF earlier had 
to undergo. Our fate cannot be very 
different. The fact that wc have not 
reached that point is being used in his 
budget speech to pay compliments to 
themselves.

Sir, 1 do not want to take much of 
your time. But once again I want to 
ask : what is the philosophy of this bud
get 7 Leave alone the kind of conces
sions that you have given, how docs it 
solve our essential problems of poverty, 
filth and squalor 7

That is one way of looking at the 
budget, or any kind of exercise that we 
undertake in this House. How do wc 
solve the problem of unemloyment in 
this country 7 what is the hope you arc 
holding out to the millions of unemploy
ed youth in this country 7 That is one 
way in which I would like to approach 
this budget. The number of distitutes 
in this country are on the encrease, not 
nioording to my figure but according to 
the figures of the National Sample Sur
vey. How do you deal with this 
problem 7 What is it that your budget 
or your policies have to offer for the 
young, or for the old for that matter, or 
the impoverished sections o f our popula
tion 7 What is it that you have to offer 
to industry and agriculture, which is the 
sacred responsibility with which you are 
charged 7 Unfortunately, he is unable to 
make a breakw ith the past; he is unable 
to make a break from the interest groups 
and classes, the dcminant interests in this 
cconomy, and that is the reflection that 
1 find in his budget.
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SHRI SONTOSH MOHAN DEV 
(Silchar) : Sir, this remark about Gen. 
Sinha should be expunged.

MR CHAIRMAN : I will look into 
the r 1 cords.

{/nferr uptions)
SHRI ABDUL RASHID K ABULI: 

This i* Maj Gen. Sinha saying.
(Interruptions)

SHRI SATYASADHAN CHAKRA" 
BORTY (Calcutta South) : Sir, why arc 
the Members obstructing 7 Is he speak
ing something unpai liamentary 7 (Inter
ruptions) Kashmir and West Bengal are 
in their hit list, Sir.

PROF. K. K. TEWARY (Buxar) : We 
arc not hitting with lathis.

MR. CHAIRMAN *■ Now, Mr. A. K. 
Roy may speak.

SHRI A. K. ROY : Sir, £ never take 
more than 15 minutes.

MR. CHAIRMAN : One Member
from your side has already spoken. I 
can't give more than 5 minutes.
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SHRI SONTOSH MOHAN DEV 
(SILCHAR) ; Sir, this remark about 
Geo Sinha should be expunged.

MR, CHAIRMAN : I will look into 
the records. (Interruptions)

SHRI ABDUL RASHID KABULI : 
This is Maj Gen Sinha Saying. 
(,Interruptions)

SHRI SATYASADHAN CHAKRA- 
BORTY : (Calcutta South) Sir, why
are the Members obstructing ? Is he 
speaking something unparliamentary 7 
(interruptions) Kashmir and West Bengal 
are io their hit list, Sir.

* PRO FK . K. TEWARY (Buxar) We
are oot hitting with lathis.

MR. CHAIRMAN : Now. Mr. A.K. 
Roy may speak.

4

MR. A.K. ROY : Sir, I never take 
more than 15 minutes.

MR. CHAIRMAN : One Member 
from your side has already spoken. I 
can’t give more than 5 minutes.

SHRI A.K. ROY (Dhanbad) : Sir, 
this is a budget of deception. It looks 
like an election budget. Not only it is 
a budget for election, but the whole 
budget looks like, or sounds like an 
election manifesto. {Interruptions), Sir, 
you know ih ii the halo and significance 
of election manifesto lasts only up to 
the election. So this budget, before the 
event, will last only up to the event. 
Sir. this budget uses som* lines of 
Sanskrit quoting from Artha Shastra. 
Tncic arc the concluJmg li-ie* of Chapter 
VI of Kauiilya'* Artha Ska%tra which 
u y s  that any efficient Collector 
will manage his finances in such a way 
that income becomes m.ire and expen
diture lest. Poor Kautilya could never 
imagine that these lines will be misused 
like that by the Finance Minister of □ 
Party calkrd Congress (I). And, Sir. 
you will surprised that if this bee onus 
their election manifesto, *1 am very 
much worried about the fate of (hr 
Party. What will happen to the Finance 
Minister and his Party ? Sir, they have 
claimcd that they are giving a lot of 
concessions to the people and I was 
surprised to see their conception of the 

people whom they consider the Indian 
people to whom they are giving conce
ssions i.e. thcvse who are in the bracket 
of giving income-tax Who are the 
people ? You also will be surprised to 
know that their total number is 46 lakh s. 

Those people who give income-tax up to 
Rs. 25.000 are 22 lakhs: below that their 
number is 11 lakhs.

People within the income group of 
Rs. 50.000 to Rs. 1 lakh their number is 1 
9,74.000; above Rs. 1 lakh to Rs. 5 lakh 
61,000; above Rs. 5 lakhs—5,250. The 
people to whom the Finance M inister 
has given concession are those who are 
within the range of more than Rs. 25,000*
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Rs. 50,000 Rs. 1 lakh and Rs. 5 lakhs. 
Many of the hon. Members from this 
side have supported it and said that it is 
a very Progressive Budget. This is the 
conception of the House ! It shows the 
House has a class character because it is 
an election manifesto. So, it can go 
upto the field, to the entire people of 
India. To-day in the Question Hour we 
discussed about the people below the 
Poverty line and our hon. Minister for 
Planning explained that those who are 
spending Rs. 65/.- per month. /
should be callcd below poverty line. 
That means a family of five who spend 
Rs. 300/- per month or Rs. 3,600/. 
per annum  should be called people below 
poverty line. This is the per capita  
income of 50% in our country. That is 
also below average while 70°, of the po
pulation has below Rs. 5,000/-. But the 
Finance Minister is giving relief to the 
people earning more than Rs, 13,000 
and saying that it is a very progressive 
Buvlgct 1 1 am very much worried what 
uill happen to these people in election 
if (he people of India know that the 
definition of the people in the Budget of 
tne Finance Minister is like that and 
those who earn moie than Rs. 15,000/- 
annum should get relief. (In terrup tions).

The Finance Minister has ' presented 
us a small booklet of Budget showing 
the figure of a rupee i.e. how much 
paisa is coming for Budget and how* 
much is being spent — one paisa from 
Income Tax, four paisa from the Cor
porate Tax and four paisa dcficit financ
ing this and that. We are all worried 
ihai ihe Budget is gradually becoming a 
non-event and less and less relevant. 
There is an article in the Statesman of 
March 9, 1984, I think he has also 
read that. People have raised the 
question of IMF. I am not pointing 
out that. It is not the leftist party, not 
thf communist, not the marxist party 
but the. IMF has made an analysis 
about the black money in the country. 
They have come to the conclusion that 

of our national income is in black 
money. In U.S.A, it is 20%. in U.K.
'l is 15%. Previously, there was an 
analysis by the Indian economists— 50% 
of the G.N.P That means at current 
Prices it is 50% of Rs. 1,30,000 crores. 
That means more than Rs. 70,000 crores 
ls the black money as is the analysis of

IMF. The Finance Minister must 
clarify that.

'Only a few days back we discussed 
the total foreign loan to this country 
which was injected inside the country. 
It is round about Rs. 34,000 crores. 
That means that rupee disc which -they 
have shown in our Budget paper, 
another disc they should show, what is 
what. That out of one rupee of the 
Indian money, 50 paisa is black money, 
25 paisa is the foreign loan and total 
accountable money on which the hon. 
Finance Minister is presiding is only 
25 paisa. We are the sovereign House. 
The sovereign House can only question 
the account 25 paise our of one rupees.

My only conclusion is that the real 
Finance Minister of this country is 
“ Mr. Monsoon” . The Janata Party 
during their raj knew it. That is why 
they made Mr. Badal—Parkash Singh 
Badal— the first Agriculture Minister 
because, if Badal becomes Agriculture 
Minister, then there is no question of 
bad crop. They got good crop for two 
years. Afterwards, this Government 
made Rao Birendra Singh as the Agri
culture Minister and he brought only the 
thunder of A.P.C. and nothing else. He 
said, 44 Wc have increased irrigation 
potential upto 62 million hectares** and 
all that. But their own Economic 
Suruey says—in its forecast— what will 
happen. I am quoting from the 
Economic Survey. It says that the 
agricultural growth is likely to come 
down to a normal levely next year. 
What does it mean 7 You are accepting 
that this is an abnormal year. You 
are boasting of 142 million tonnes 
production. Your entire edifice of 6 to 
7 per cent growth of national income 
and 9 per cent growth of agricultural 
income is on the level of 142 million 
tonnes production. You are yourself ad 
mitting that the agricultural growth is 
likely to come down to a normal level 
next year. Therefore, this is not a nor
mal level. There are certain unforeseen 
things. This is the state of economy 
of the country.

They talk of industries. They have 
said that the industrial growth is on the 
rise. , What is the situation of core 
scctor 7 What about coal production 
target 7 About the coal production
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target, it has come down from 165 
million tonnes to 152 million tonnes;

* then to  142 million tonnes and, this 
time it is 137 million tonnes,

* What about the railway freight 1 
They are unable to cross 228 million 
tonnes mark. What about steel pro
duction 7 It is stagnant at 6 million 
tonnes. What about power ? You will 
not give roe time. Otherwise, I can 
analyse and show you, siep by step, how 
the targets have come down.

This Budget is an election mani
festo. That is why I am very much 
worried about them. What will happen 
to them ?

As regards the NREP. the Congress 
members have said that this Government 
has done so much for the rural people. 
What is the NREP ? You know that 
the unemployment problem is very much 
explosive. This Government will have 
the responsibility of giving employment 
to 46 million people apart from clear
ing the backleg. They have come out 
with their 20 point programme. I do 
not know whether you k n o w  it or not. 
The 20-poiut programme has only one 
very good thing; it has got 21 words.

Coming to the target of NREP, I 
quote from the Yojna which is their 
official paper :

"The target of NREP is to lift 
3000 of the poorest families in every 
development block above the poverty 
line by the end of the Sixth Plan 
period. It is expected that the 
programme will generate 850 to 900 
million mandays of additional 
employment in one year. But a 
review of NREP gives a dismal 
picture as its progress has been slow. 
In 1982-83., the NREP is reported to 
have generated only 110 million 
mandays for employment till the end 
of December, 1982.”

This is your performance. This is 
the basis ;on which the Government 
comes out with a popular Budget.

I told you last year Budget was m 
Budget of the physically handicapped.

This Budget is K Budget o f politi
cally, morally and economically handi
capped Government.

•
I oppose this Budget lock, stock and 

barrel.

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE) ; Mr. 
Chairman, First of all, let me express 
my gratitude to all the Hon. Members 
whose number runs probably to 43, who 
have participated in this discussion and 
who have made their observations on 
various aspect* of the Budget for the 
year 1954-85 which I presented on 29th 
February.

I can understand the feelings of our 
friends sitting opposite. They thought 
from their own analysis of the economic 
situation that they would gel a crutch 
from this Budget on which ihey can 
lean, in fortunately, over the period of 
years, our friends salting opposite al«A>N 
required K crutch to stand on. They 
carfhot stand on their own ! They 
thought there would be huge defwit. 
there would be heavy doses of taxation 
or, in other words, there would be a 
populist give-away Budget which can 
provide K good talking point to them 
but, when they have found that the 
crutch they have required so essentially 
is missing. I can appreciate their dis- 
appointment, if  not frustration !

One Hon Member wanted to know 
the philosophy of the Budget. Is there 
any direction. Is there any philosophy 
Yes. We have one. And not only in 
the Budget of 1984-85 but. if you look 
at the Budget proposaIs which I h ad  the 
privilege of presenting thrice or the 
floor of this House and twice by my 
colleague and distinguished predecessor 
Shri R. Venkataraman, you will find 
that there is a philosophy b eh ind  the 
fiscal proposals, and the philosophy is 
to encourage savings, to encourage 
investment, to provide tupport to the 
planning, to maintain the developments 
tempo and to create a aituation u>r
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economic growth. If you just try to look 
at and take one particular item, I am 
afraid, the conclusions which you will 
arrive at would be almost like . the 
attempt of a blind man catching a part 
of the elephant to get the conception of 
the whole of the elephant ! 

What'have we done ? Take the case 
of planning. It has been commi!nted 
upon and a large number· of Members 
have made observations, and tried to 
find out what is the investment, whether 
R£. 510 crores came in real terms or in 
terms of 1978-79, only I would ask you 
to forget about that. Even if you look 
at the physical target, what was the oil 
production during the current Plan ? 
About 10 million tonnes. And what are 
you aiming to achieve now ? About 
29 million tonnes at the· end of this 
year. We have already achieved 26 
million tonnes. What was the total 
power generation capacity of this 
country at the time of beginning of this 
current Plan ? 28,000 MW. At the end 
of the current Plan period,. you are 
going to have minimum 42000 to 43000 
MW. over a period of years, you could 
establish a capacity of 28,000 MW, 

almost over three decades and, in a 
span of five years, when we are adding 
14,000 MW, almost 50% of the total 
installed capacity built up over three 
decades, you are saying that the Plan is 
a failure ! Even my good old friend 
Mr. K.P. Unnikrishnan has commented 
on 5% cut. 

Five per cent cut from where ? Not 
from the original plan. targets. He 
could have taken the trouble of turning 
the pages of the plan budget. The B.E. 
was Rs. 13,870 crores and the revised 
estimate is Rs. 14,059 crores. The cut 
was from two subsequent supplementary 
grants, but not in real terms, not in 
overall financial outlay. It has been 
maintained. Take the sector-wise case. 
I do not say that we have been able to 
achieve the target which .we fixed. That 
is a different thing. But to say that 
there has been a failure,' that nothing 
has been done, is absolutely untenable. 
Even you yourselves are not convinced. 
Therefore, to come to the conclusion 
that this Budget has no philosophy is 

not correct. Can you show me a single 
plan period where continuously in each 
year 25 per cent step-up has been provi
ded despite tremendous difficulties ? You 

yourselves have analysed that this year 
he situation was not very bright. There 
was the impact of the two droughts. 
After all. the impact of ·the drought of 
1979-80 was felt during the current plan 
period. The impact of the drought of 
1982-83 was felt during the current plan 
per.iod. There was the tremendous, 
hostile, and difficult international sit
uation. This you yourselves have 
admitted. Even if you look at simply 
the change in the pattern of assistance 
·which we received from the World Bank 
and IDA, in the first year of the ·current 
plan period the ratio was 80 per cent 
concessio.nal assistance and 20 per cent 
from the normal, commercial window. 
Just within two years, the ratio has 
changed. Today it is 40 : 60. The 
concessional assistance has come down 
from 80 per cent to 40 per cent and the 
assistance from the commercial window, 
the normal.window, with normal terms, 
has increased from 20 to 60. Despite 
that, we have been able to provide a 

substantial step-up in the plan. Is it 
indication of sacrificing the plan ? Is 
it indication that we are not trying to 
maintain the developmental tempo ? For 
God >'s sake, analyse. Tell me one plan 
period where you have achieved the 
targeted growth rate which you had 
fixed. From 1950-51 to 1978-79 the 
annual average growth was 3.5 per cent, 
and in this plan period, in the first four 
years, already we have reached more 
than 5.2 per cent-actually it is 5.4 per 
cent. And the change in the base, 
that one year base goes down and 
another year base goes up, it always 
happens: it is no a new phenomenon 
during this current plan period. Still 
we have been able to achieve that 
growth. There would hav� been your 
conclusion that we have not done any
thing to maintain the developmental 
tempo. Growth .is being maintained in 
critical. vital sectors. We have been 
ab!� to achieve the target in physical 
terms. Substantially we have stepped 
up the outlay in fina-ncial terms in 
major, key sectors. Therefore, if you 
say that there·is no philosophy, it is just 

• 

• 
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ad hoc, ] am afraid it would not be 
correct.

Sir, in this connection, before 1 go 
to the points made by the individual 
Members, 1 would like to commrnt on 
one point which my good old friend. 
Mr. Indrajit Gupta, made. I always
like to listen to him. It is not that i 
always agree with him. But he has a 
peculiar knack of describing the Budget 
in his own way. If I remember correctly, 
my first Budget was described by him as 
a 'Grasshopper’s Budget*. Mind you, 
‘grasshopper’, that particular type of 
insect which moves. He described the 
second Budget as a 'tax-collector's 
scrap-book1.

And this year—I think he has pro
moted me a little bit—h: has said that 
it is a midwife's budget. It is a mid
wife's budget and he expects ih_* birth 
of a new baby after nine months or so.
I do not know why he is so much 
worried about the birth of a new babv. 
Surely he is not worried about losing his 
berth or his comrades' berths on the 
floor of the House. Y'ou want the birth 
of a new baby and a healthy one. But 
that does not mean that we should give 
up economic considerations I have not 
given up. This is not a populist budget. 
This is not a give-away budget. Which- 
ever sector of the economy demanded 
attention we have given. The tax pro. 
posals are not at all casual. Look at 
them from 1980. We h.ive thought it 
necessary to give relief to fixed income 
groups and those who are at the lower 
income groups and those who are at the 
lower incomc levels. Mr. Roy may have 
a different philosophy and I am not 
going into that aspect. But it is a fact 
that in this country 46 lakhs of people 
pay incomc tax- Therefore, any rciicf 
that is to be given will be confined to 
these 46 lakhs. To those who do not 
pay income tax at all—I cannot by any 
imagination extend ano relief to them.
I can do something else; that is a diff
erent point. But (he relief is not there. 
They get total relief. They get total 
exemption and that is why they do not 
pay income tax. The first relief is that 
from Rs. 10,000 the exemptions limit 
was raised to Rs. 15,000. Then we

4 5 1  G e n !  B u d g e t  1 9 8 4 S 5
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increased the standard deduction from 
Rs. 5,000 to Rs. 6,000. We have re
duced tax at the minimum level from 
30 to 20 percent. Neither it is nit
picking nor is it casual nor is it ad hoc.

In this connection Mr. Gupta ex
pressed his unhappiness and he did not 
agree with me when I said that reduction 
of tax rates does not necessarily lead to 
the conclusion that there would b* a 
better compliance. I do not know 
whether there is any economic logic or 
not. . . .

SHRI INDERAJIT GUPTA 
(Basirhat) : I agree with you. 1 said 
so — hut for whom ?

SHRI PRANAB MUKHERJEE . 
You agree ? Good. But my experiences 
have shown—n may be a coincidence 
but it happened that * he never we re
duced the lax rales drastically—some
how I was associated with the Ministry 
of Finance firtt as a Junior Minister in 
I974, again in 1976 and then in 1982 
and from our experiences in the last two 
occasions 1 found that the net realis
ation «%as not less or rather it was a 
little more. That is the reason uh> I 
said that reduction of rates and streng
thening of the machinery would lead to 
better realisation, a better compliance 
and the net kitty would not be reduced.

SHRI SAIVASADHANCHAKRA- 
BOR I Y . You arc depriving the .States.

16-44 hrs.

MR SPEAKER in the chair ]

SHRI PRANAB MUKHERJEE : I
am coming to that. Don't worry.

There is a positive philosophy; and 
what is the philosophy ? I wanted to 
provide incentive for savings. Analyse 
all the tax proposals. You will find 
that on the one hand I have p ro v id ed  
incentives for savings and on the othei 
h a n d , I have provided disinccntievs for 
expenditure. I have done away wi*h all 
the weighted deductions because I d° 
believe that in  our system no incen tive 
will be linked with the expenditure.
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Even in the export sector I did away 
with rec 35B last year and this year I 
removed all weighted deductions. I have 
removed concessions from a large nu
mber of areas in order to rationalise 
and provide for this philosophy that in 
our system there should not be any 
incentives Tor spending, there should be 
incentive for saving and there should be 
incentive for investments. Whatever 
benefit I have given 10 the corporate 
sector is not (o earn profit but to save 
and invest. I have suggested to them — 
if you deposit your surcharge with 
IDBI, I will provide you loan ai the 
concessional rale of interest provided 
sou agree 10 have modernisation.

One o f  the m.ijor reasons o f  our 

high capital output ratio and unaluility  

to get the due return from the* invcst-  

meni which wc have n u d e  already is 

also the lack o f  Science and Te ch n olo gy  

and lack of  modernisation. If you do  

no I go in for mode rni sal ion, you w o n ’ t 

gel it. And I have not reduced the 

corporate tax.

At the higher income brackets, I 
have given some concessions on the 
Wealth Tax but not to enjoy the wealth.
If soil invest in specific financial assets, 

>ou * i l l  get tax concessions in your 

wealth tax from Ks, 2 lakhs to Rs. 3 

lakhs. It is not to enjoy the property  

hut to give an incentive, encouragement,  

for savings. What has been tile effact 

Hon. Members have seen it. It has 

provided, it has given, the necessary 

support to us, to our planning, to our 

investment programme and to our 

dw wlopmefitaj  objectives. Therefore,  

Sir, it is no! correct to say that this is 

a budget aiming at the socalled fo rth 

coming event. And even if  we do so—

1 said (Interruptions) in the Seventh 
l ive Year Plan — wh.il is wrong in it ? 
You could have accused me if 1 have 
provided or if I have come out with a 
Populist budget. I have not comc out 

y ^ith a populist budget though I got 
some crcdit from my good old friend. 
Shri Magaabhai Barot who has just left 
Us an<l Bone to the other side — 1 must 
say l^at he has improved his eloquence 
no doubt by going to the other side— 

at 1 ^avc given the concessions to the

newspaper in order to get the support 
of the newspaper for the elections. He 
has not studied it. I have not yet with
drawn the import duty on newsprint, It 
continues. What I have done is this. 
There is a five per cent additional duty 
which, 1 have imposed— I have not 
brought newsprint within the purview 
of that— which was levied by my pre
decessor, Mr. Venkataraman and it still 
continues. That is why the newspaper 
people are angry with me. I wish if 
they would have read the budget pro
posals as you have read, then, they 
would not have been critical of me.

My friend from Gujarat— J also 
comc from Gujarat— said that I have 
given another concession to the textile 
industry. He has taken a very strong 
exception to this as to why I have pro
vided this concession to the textile 
industry. We have provided the con
cession to the textile industry just to 
satisfy the owners, he said. He has 
gone to the extent of suggesting— I say 
so because nobody also has done it— 
that this a budget for election, collection 
and corruption. I do not know what 
he means. We have provided concessions 
to the textile industry because the tex
tile industry requires it. And 1 made 
it quite clear in my own budget speech 
that I would expect them to transfer 
these concessions to the consumers and 
create more demands and I am repeating 
it that you do not kill the goose which 
gives you the golden egg. You jnst pass 
on the concessions to the consumers, 
increase more demand and get the 
benefit out of the increased demand. If 
they do not do so, what would you do 7 
I have done something which is not a 
theoretical proposition. I extended the 
concessions to the tyre industry in 
October and when the industry refused 
to pass on the benefit to the consumers, 
in this budget, 1 have withdrawn it.

Therefore, I think that the message 
should reach that if the textile mills 
survive, the jobs are protected for which 
he is so much worried. He was worried 
that a number of textile mills closed. 
But, new jobs are created. I can appre
ciate his anxiety for the forthcoming

y
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everit because, after all, if - the sagging 
fortune of himself and his newfound 
colleagues would not be encouraging, it 
would sag further. 

Sir, the concession given to the 
paper industry also relates to that. It 

is not that just I wanted to gi_ve benefit 
to certain paper mill owners. Many a 
time members of this House on the 
Floor of the House and various commi
ttees have suggested that duty structure 
should be adjusted in order to ensure 
that it helps the industry to create 
demand and if there is a demand con
straint duty adjustment is necessary. Sir, 
it has paid rich dividends. In certain 
industries where we provided concessions 
in October the demand has picked up. 
Therefore, this is a fiscal instrument 
which you have to apply looking at the 
situation and that is why· I talked of 
that lhis is the reality. 

Now, I come to balance of payment. 
I do not know exactly what my friends 
wanted to find out or convey. The 
fact is that trade gap is getting reduced. 
It may not be upto your satisfaction. 
From 5,800 crores it has come down to 
5500 crores and this year it would be 
less than Rs, 5000 crores, This is the 
hard core fact is that foreign exchange 
reserves have increas�d. Th� fact is
what I said earlier and I still maintain
that when I entered into IMF arrange
ment we entered with our eyes open and 
we have come out with our heads high. 

Shri Indrajit Gupta is enamoured 'of 
IMF study and Mr, Roy has also refer
red to it. For your information this is 
not IMF study at all. One article on 
olack money appeared in one of the 
IMF journals. Study is made by some 
individual. Some other person collected 
the information in respect of a certain 
country. One such study was made by 
somebody in India also and the same 
was not accepted to by the experts of 
this country because of modalities which 
had been adopted. So, it has been just 
lifted to illustrate his own study. That 
is not the study of the author who con
tributed that article in the IMF journal 
not to speak of the study having been 

made by the IMF itself. I am not going 
into tj:lis aspect. That is ,besides the 
point. 

PROF. MADHO DANDAVATE 
(Rajapur) : What is your cor ection ? 

SHRI PRANAB MUKHERJEE : 1 
have not ventured. That is why I have 
entrusted the study with the Institute of' 
Public Finance. Wanchoo Committee 
at some point of time ventured !to make 
same study. Professor Kalder long back ·, 
attempted at such study. Recently l 
have entrusted t'1e study to the Institute 
of Public,Finance. I am waiting for 
that. What I wanted to point out was 
that the message which you tried to 
convey that IMF has made some study 
and after that they have come to the 
conclusion is not factually correct. That 
is be�ides the point. The point is whe
ther there has been improvement in the 
balance of payment position or not. As. 
a result we have surrendered I.I billion 
SDRS out of the IMF loans. Mr. Maitra 
also tri :d to find out whether there is 
something hidden. What happened when 
the delegation come: Sir, I don't blame 
him because he struck his head to the 
carpet. He himself said that it appeared 
like a smooth persian carpet and he 
stuck his head to the carpet to find dirt 
and filth. Naturally he was totally dark 
as to what is happening. and the.re was. 
no light available to him. So, I don't 
blame him. There was nothing to discuss. 
with that IMF delegation and if you 
look at the year, we entered into the 
arrangement in November, 1981. 

It will continue for three years. 
That means, in November, 1984, it 
would conclude. There is a difference 
between our financial year and their 
financial·year. Therefore, in this parti
cular year which you referred to, we 
withdrew the entire amount. There
fore there is no contradiction and there 
is no confusion. And I hope now you 
will understand that the carpet is cleaner 
then you think. But what we did act
ually ? We said that we do not require 
the entire loan l:1ecause there has been 
an improvement in our balance of pay
ments. The improvement is not by any 
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magic wand. The improvement has not 
come out or heaven. The improvement 
i* because of certain policies which we 
pursued and which were approved by 
Parliament, It is this Parliament which 
said, yes, you should have a break
through in oil find. That is why we 
have improved our oil production from
10 to 26 million tonnes. That is why 

we have reduced our import requirements 
from about 73%in 1980-81 to about37% 
in 1983-84. That is the reason why 
balance of payments situation has im. 
proved because of the policies we are 
pursuing.

We encouraged non-resident Indians 
to invest. Mr. InJrajit Gupta is correc 
when he says that non.resident invest
ment with the Indian Banks have increa
sed substantially. It has not increased 
substantially out of heaven. It has 
increased substantially bccausc of a 
policy—the policy which wc announced 
in my first Budget that I will provide 
you incentives. That is why large sum 
of money has come; and that has im
proved our balance of p.iynvnts; and 
that is why we have b?en able to come 
mi! of IMF It is not any gimmick 
It is a hard reality. And 
the> have appreciated it. The other day 
while replying to a question I mentioned 
thit even in thr Economist an important 
journal published from London, which 

not very friendly to us, they, have 
a';o commented upon this. A very 
beautiful caption they gnve : “ Food
pUn oil minus IMF is equal to India."
A id they themselves have said that when 
many of the developing countries are 
suffering or standing in queue, India is 
ih? onlv one country which has come 
out of IMF which has been able to make 
a break-through in agricultural pro
duction,

Sir, in this connection 1 would like 
to clarify one point which both my good 
f,,cnds Mr. Satish Agarwal and Mr. 
Unni.krishanan have made. They have 
a*st> a little confusion. Assistance from* 

and assistance from IMF are not 
1 e same thing. At least this point is 
IM*6 C*car lo Agarwal. Because

F arrangement is a medium-term 
/^ngemcnt. It it ju tt to over-come 

ur pr°bleni of liquidity, to meet your*

Immediate problemv medium term pro
blem. The. other one is project tied 
assistance, long term developmental 
assistance. Therefore there is no con
tradiction. • If you say there is a con
tradiction because on the one hand you 
are coming out of IMF and on the other 
hand you are going to ADBt there is no 
contradiction at al?v because, one is 
developmental assistance tied with parti
cular project and the other is medium 
term arrangement to over-come your 
temporary liquidity problem.

Now I come to certain individual 
points which my colleagues have obser
ved. One point was made about secret 
negotiations. There have been some 
suggestions that there are some secret 
negotiations. 1 can assure you that 
there is no secret negotiation. Every
thing wc did was done in the open. We 
took the Parliament into confidence. All 
the correspondence which transpired 
between me and my colleagues with the 
IMF authorities has been laid on the 
Table of the House. There is nothing 
secret.

But, Sir, one point I must say. For 
the last couple of years I find that my 
friends, and particularly my friends who 
are red in colour and some of them who 
are not so red, were obsessed with IMF* 
For the last 2 years they were obsessed 
with the presence of IMF. But this 
year I am finding to my utter surprise 
ihat they are obsessed with the absence 
of IMF, I leave them to their 
obsessions.
17.00 hrs.

Sir, coming to certain individual 
points which my colleagues have made, 
one such point is about agricultural per
formance and Mr. Maitra has not been 
able to find any effective strategy. As 
I told you, you can’t find because your 
eyes are struk to the carpet. You can’t 
look around. The figure of 1.2% which 
you were talking, is incremental. Even 
if I assume that figure every year and if 
you take into account the absolute 
figures, what has been the outcome ? 
In this year's E c o n o m ic  Survey, I have 
added one more statistical informal!, n.
It is at the last page and th*s year, we 
had a little hurriendly prepared and that 
is why I could not supply all the im
portant figures.
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Now, what was the state of affair at 
the beginning of the Plan ? Kindly 

' look at the last page of the Economic 
Survey that is, the last Table and thert 
you will find that the foodgrain pro
duction was 55 million tonnes at the 
beginning of the Plan and today it is 
more than 142 million tonnes.

Mr. M aitra, please tell me which of 
the countries—even assuming the way 
you wanted but which we have not been 
able to do, i.e. introduce the land re
forms, even assuming the charges—we 
have not been able to introduce the land 
reforms in the desired way— have been 
able to introduce effective land reforms 
and this type of production has increased 
in those countries. You sh o w  me one 
country. We have produced 142 million 
tonnes. Now, 1 am giving you the
figures.

*
At the beginning of the First Plan, 

it was 55 million tonne* and even in 
1965-66, it was just 72 million tonnes 
and from there it has reached M2 
million tonnes and you say noting has 
been done, there is no strategy If there 
was no stragegy, take the two recent 
examples. In 1970-80, after the drought, 
the fall in the foodgrains production 
was 17%. Now, from where did you 
have these figures which you were 
quoting 7 I am quoting from (lie same 
source. In 1982-83 the decline was 4% . 
Even I assume that the impact of the 
drought is the same, which is not the 
case—drought of 1982-83 was much 
more severe than it was in 1979-80— the 
fall was 17% in 1979-80 but in 1982-83, 
it was 4 per cent. This is the difference 
between good management and bad 
management, which unfortunately you 
refuse to understand.

PROF. MADHU DANDAVATE :
In 1978-79, it was 130 million tonnes.

SHRI PRANAB MUKHERJEE : I
have given the credit to you. I do not 
say that you have not done anything. I 
have never said that. My contention 
is that I am not deliberately speaking of 
the performance of the State from 
where the hon. Members are coming.

Genl- D u.

Otherwise, immediately all of them will 
jum p at me.

,  { I n te r r u p t io n s )

SHRI SATYASADHAN CHAKRA- 
BORTY : Sir, this year, in West Bengal 
there will be a record production,

SHRI PRANAB MUKHERJEE : I 
wish.

SHRI SATYASADHAN CHAKRA- 
BORTY ; Not wish, it will be,

SHRI PRANAB MUKHERJEE : I
wish my colleague will take note of it 
so that there will be a reduced pressure 
on him.

MR SPEAKER : Mr. Finance
Minister, did you use the words’ re
fused to understand* or "failed to under, 
stand* 7

(interruption s)

SHRI PRANAB MUKHF.RJEE : Sir. 
coming to the industrial growth rate, 
suddenly you accuscd me why I have 
changed the annual year to fiscal year? 
One of Mr. M aitra’* allegations is : 
why have I changed it ?

If you look at the Economic Survey 
of J982-83, and the budget speech of
1982-83— on the firti page, we give the 
selective economic indicators every 
year— you wifi And that wt arc using the 
fiscal year. It is not a sudden change. 
After all one year you may get advant
age, but when you take twelve months 
into account, whether it is January to 
December, or whether it is April to 

J March, for one year there may be some 
'  little variations, but if you take two, 

three or fours years consecutively, it 
will be absorbed, and that too I have 
not done suddenly. I have it for quite 
some years and that is why, I re fe rred  
to it.

It is not my claim that we have 
done excellent, or what we have done is 
maximum, what is possible to do. 1 
have admitted that. In my own budget 
speech, 1 have admitted that we have 
not been able to utilise fully ibe exist- 

■ ■ - ■
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ing potential in the industrial sector; 
there should be 7-8 per cent growth, 
and if you want to maintain this level 
of development, industrial sector must 
grow by 7-8 per cent.*

In this connection, I would like to 
make some observations on the points 
made by hon. friends opposite that my 
attempt has been to deprive the States 
or rather to do charity at the cost of 
others. It is not so. Firstly, the hon. 
Members would appreciate that our fiscal 
policies, or tax adjustments are made 
not according to whether the Centre 
would get more, or the Slates would 
gel loss, but according to the needs of 
the economy. This is the basic funda
mental principle wc have accepted. And 
in (he process, if it is found that the 
Stales are getting less, definitely we try 
to make ii up. What has been the 
cfTcct ? On the Central Excise side our 
lot* of resource is Rs. 190 crores; States 
loss is a little more than Rs. 40 crores. 
On me income tax side, income tax and 
corporate sector taken together, our 
lass would be Rs, 36.3 crores. States 
Kiss would be Rs. 38 crores. But you 
would have noticed that to partly com- 
p:ns4ie it. I myself have transferred a 
pari of the basic excise duty to additi
onal ckcisc duty—about forty crores in 
cigarettes. Why have we done it ? That 
is in order to compensate them so that 
the Stales do not complain that they 
arc deprived of this. I have increased 
additional excise duty. In the textiles, 
you will find that all along the line I 
have given concessions. Only in one 
area, I have increased duties and that is 
additional excise duty for which I get 
the blame that I am imposing duties. 
And they get the benefit, because the 
entire amount, whatever, we realise from 
the additional excise duty, is passed on 
*o the States.

If you take into account the to ta lly  
from the beginning of the current year, 
what has been the States* deficit ? It is 
not because of us. If you analyse every 
Kar, you will find that the net transfer 
in absolute terms has increased every 
year from the centre to the Slates. But 
*n the States* own internal resources, 
'here is a shortfall of 5,300 crores and 
oul of that 4,800 crores have been made

* up by the Government of India.

SHRI SUNIL MAITRA (Calcutta 
North East) ; All the elastic re-sources 
are with you.

SHRI PRANAB MUKHERJEE : I 
am sorry, as Chairman of the PAC, you 
should have known that forty percent 
of the GNP comes from the agriculture 
and the agriculture sector is left to the 
States.

Who prevents you 7 This year I am 
making an experiment. I used to 
collect Rs. 150 crores,

The exact figure I do not recollect; 
it may be Rs 120 crores or Rs. 150 
crores. Otherwise, Prof. Dandavate 
will bring a privilege motion against me 
for misleading the House. In the form 
of excise duly on electricity we realised 
and wc passed it on to the States. This 
year, I have proposed to abolish it. I 
am giving the time to the States. I 
would like to see about it after two or 
three years. I may be here or I may 
not be here. But I would like to see 
how much the States realised. What 
I am realising I am passing it on to 
ihem. Now I would like to see about 
it.

You are saying that there is no area 
of taxation. Our area of taxation is 
extremely limited. I have given you an 
area.

SHRI SUNIL MAITRA i This year, , 
my State is raising Rs. 75 crores not 
withstanding so-called forth-coming 
event that is going to come.

SHRI PRANAB MUKHERJEE : 
Because you are not going to have that 
forthcoming event this year. (interru- 
ptions) I am not going into that. But 
what I am trying to point out is that 1 
myself have undertaken the responsi
bility and in my budget speech, I have 
analysed it. I knew that these points 
are going to b e 'f raised by the hon. 
members when. You are discussing it in 
the so-called conclave. You want more 
power. But have you taken the reality 
intb account. ^Have you taken into
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account what has been the net transfer 
Your own deficiency in your own inter
nal resource generation to the extent of 
Rs. 3,300 crores is being made up by the 
Government of India, the Central 
Government— to th? extent of Rs. 4,800 
crores; and for Rs 500 crores I know 
pretty well there too 1 shall have to do 
something. But despite that, if you 
have failed in implementing your plan 
or in reaching the targets in the plan 
even in nominal terms. I am afraid, you 
cannot pass on the buck to me; you 
cannot pais on the buck to the Govern
ment of India. What else the Govern
ment of India could do ? The Govern
ment of India allowed you to start with 
a clean slat by saying that whatever 
advance plan assistance has been given 
a t  the beginning of the plan, th ; States 
did not hsve to pay it. The Govern
ment of India has agreed to increase (he 
central assistance, according (o (he 
Gadgil Formula, by almost Rs 2000 
crores; the Government of India agrc.-J 
to convert overdraft outstanding on Jlst 
March. 1982 to the extent of Rs. 1743 
crores into mid-(erm ioans so (hat this 
year you can protect your plan. But 
despite that, if certain States fail, i am 
afraid, it is of no use p m n g  on the 
buck to us. I can tell you that the net 
transfer would not only increase but 
would increase subitantially when you 
will g;t the figures far th ; next year

My friend, Shri S ihsh Agarwaf. 
normally his speech is very constructive, 
and in the language of Shri Indrajit 
Gupta, it is statesmanlike; there is no 
doubt about it; I do appreciate it. B jt,
I think, on one point he m iJs a little 
confusion, rather he deliberately wanted 
to confuse the House. (Interruptions) |f  
lie wants not to mislead but inject some 
sort of a confusion when he analysed 
the deficit; if he just strictly takes the 
attitude of an accountant, then there is 
some point in his view when he says 
that revenue receipts are going down 
and I am trying to make up the deficit 
by capital receipts. My point is after 
all a receipt is a receipt; and wh?n 
I am to present a totality of the budget, 
if  the appreciation of the capital receipt 
is takeil into account, economically, it 
is not going to have that much damage

Irenl. Budget 1*64-85 •'
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„which you try to p>ojec..

PROF. MADHU* DANDAVATE : 
The performance of the economy will 
always be judged by the performance of 
the revenue receipts and not the capital 
receipts.

SHRI PR4NAB MUKHERJEE : I
am afraid, you are living just 30 to 40 
years ago, not today; you are living 
yesterday.

SHRI SATISH AGARWAL (Jaipur): 
He is 30 years older than you also.

SHRI PRANAB MUKHERJEE : It 
is obviojv I do not know. 30 years, 
but definitely he is older thsn I.

You just take-in to  account your 
traditional concept of this &o-callcd 
revenue receipt If you analyte th? 
States' budget of Late 30a or even late 
43* yo j wilt find that land revenue used 
to contribute a substantial amount.

Today, is there any place for land 
revenue in the State Budgets ? When 
sales tax was introduced if I remember 
corrcctly by Rajaji in I937 in Madras, 
did anybody imagine that after 40 year* 
or 50 year* sales tax was going to con
stitute a major item in your resouice 
mobilisation ? Therefore, that traditional 
concept, to my mmd has no place in a 
growing economy.

Coming to the point about inflation.
I have never said that we arc quite all 
right on the price front. I myself have 
admitted and expressed my anxiety a 
numbrr of times. We have taken ccrtam 
measures but would any one here suggest 
to me that I should have the traditional 
Western method of fighting inflation, 
sacrificing development ? Is it poss-blc ? 
Can you have a system without sacrific
ing your developmental efforts and when 
there will be no inflation ? But definitely, 
we shall have to keep them under 
control and we have been able to do so,
1 tried to keep it within single digit—I 
am told that it has already crossed 10 
per cent of the wholesale price index.
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annual average on a point to point 
basis. It maybe a little more, but the 
fact is that if you look at it from this 
point of view, you will find that it is 
stable. The curve is not going up and 
some unpleasant decisious we have to 
take, keeping in view fully what would 
be the impact of it on the core sector.

Shri Indrajit Gupta is not here.

AN HON. MEMBER : He has gone 
to attend a meeting.

SHRI PRANAB MUKHERJEE ; He 
lamented why there should he an incre
ase in rlie coal price. I would like to 
have an alternative from him. Coal is 
not in the private sector. Either I will 
luv* to provide budge ary subsidy or 
they will have to provide budgetary 
subsidy or they will have to pass it on 
to the consumer — forget about the 
rupee* l ‘>0 and odd crorcs— which I 
have to give to the coal workers, MO 
to 700 crores of rupees we have to con
cede as a result of the wage negotiation.
I do not mind increasing the wages. 
H i: definiteK 1 would expect that these 
increased wages woud be reflected in 
increased productivity. Otherwise where 
would gel it reflected ? nobody talks of 
it.

S H R I M A T I  Gi  ETA M U K H E R J E E  
(I’anskuraj  . Rs Wtf) crorcs and not ks .  
3(H) crores ?

SHRI PRANAB MUKHERJEE : In 
' »nous sectors. Two or three people 
are wailing in the queue. Mr. Maitra 
is uatmg for Insurance, some of you arc 
waiting for the banking sector and quite 
a few are for what it would lead to. In 
tciiam States there have been auto
matic Pay Commission at an interval of 
five years and you have spoken about 
tlic real wages. We have protected the 
real wages of public sector employees. I 
have the figures with me. You will 
find that so far as the public scctor is 
concerned, the wages of public sector 
employees have increased in ihc last 
decade by 4.15 times and the prices 
increased by 3.9 times. Is it not pro
tection of real wages ?

SHRIMATI GEETA MUKHERJEE : 
Which price 7 Wholesale price 7

SHRI PRANAB MUKHERJEE : 
Consumer Pric# Index. CPI. Not the 
Communist Party of India.( Interruptions)

So far as the minimum paid Govern
ment employees are concerned, they 
used to get Rs, 196 per month on 1-1- 
1973. Today thfc minimum is Rs. 531.
1 am just taking the figures up to 10 
years. Wage increase is 171.4 per ccnt; 
CPI increase is 157.6 per cent.

It is not that real wages have gone 
dow n ...

SHRI SATISH AGARWAL : What
is the CPM increase ?

SHRI PRANAB MUKHERJEE : 
That I will leave to you.

What we used to say ten years ago, 
for Gods sake, do not repeat those 
slogans. Take reality into account. If 
you take reality into account, you you- 
self will comc forward and say that a 
time has comc when if the country 
invests Rs. 3000;) crorcs in public sector, 
at least 10 per ccnt return should be 
tlirre from it.

MR. SPEAKER : You have to make 
them accountable.

SHRI PRANAB MUKHERJEE . A 
tune has come when you shall have to 
say that when a unit becomes sick, the 
only panacea does not lie in taking it 
over, n a t io n a l i s i n g  it and ensuring its 
efficiency.

I have not yet found out what is top 
management— because this I hear parti
cu la r ly  from my friends, who are either 
Red or Pink that there is top manage
ment—there is one sector for which 
very much criticism is being heard on 
the floor of this House and very many 
Members cutting across the paity line 
arc critical of, which is the highly un-
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, ionised sector. Even in the officers', 
cadre at the Assistant General Manager's 
level, wh?n they start their career, they 
belong to the unions. But what about 
the service from that sector ? I am not 
mentioning the name.1 Everbody under
stands it. .Ask any Member of Parlia
ment, go through the debates, go through 
the questions on Friday on the floor of 
this Hous.ql what the representatives of 
the people speak about ihc service of 
that sector, one can understand. There
fore, what is top ? Everyone of us has 
some .port of accountability. Unfort
unately, wc have created a situation 
that whatever is done in the name of 
labour movement or in the name of so- 
cafled labour interest, everything is 
permissible.

SHRI RAMAVATAR SHASTRI 
(Patna) : We are not saying this.

SHRI PRANAB MUKHERJEE : 
You are not saying it but you arc uKo 
not protesting against it. After all, the 
resources are not unlimited. If wc want 
to have the utilisation of these resour
ces, we must do it in a better manner. 
And on the investment which we are 
making we must have a due return. A 
time has come when wc shall have to 
think seriously whsthcr it is the per
formance of the public sector, the Gover
nment sector, the State scctor or the 
private sector whatever you ma> call 
it,

A  t

One point was made —and that is 
also usual annual rhetoric and much 
rehashed — that assets of the big houses 
are increasing. I most respcccifully re
mind you : what was public sector share 
at the time of the planning in the total 
capital market ? If I remember correctly, 
it was 7 per cent in 1951-52 and the 
private sector's share was 93 percent. 
Today the public sector's share is 72 per 
cent and private sector's share has come 
down to 28 per cent.

SHRI RAMAVTAR SHASTRI : But 
their assets are increasing.

SHRI PRANAB MUKHERJEE : If 
is obvious. If the whole country'

produced loss than one million tonne in 
J950-51, naturally. Tata*s steel pro
duction was also about one, two or three 
lakh tonnes. Today if it is increased 
to 14 to 15 lakh tonnes, the assets would 
increase. The assets of the big houses 
would increase. We have permitted the 
private sector to expand. But the 
question is, whether we are having the 
commanding heights or not, whether we 
arc reaching the commending heights or 
not. The public sector is reaching the 
commanding heights. In many com. 
parable areas. We hav? found that the 
public sector’s performance is also quite 
encouraging.

One more point I would like to deal 
with and that is about tax evasion and 
black m.mey. I am not going into ihc 
statistical information of the enforce
ment machinery w*hich we arc streng
thening and thv* variou* enforcement 
measures which wc arc ak ng, these arc 
known io all of us, bui I am afraid, 
unless we have some sort of social 
awarencv* to curb this menace, it would 
not be possible to tackle ihc problem 
totally. You know in 1*75-76 we 
parted some laws lo confiscate the pro
perties of the smugglers and foreign 
eschartgc racketeers but up till now wc 
have not been able to deal with orw 
case because each and every case is 
stayed and I do not known when these 
will be vacated. No date is being ft*cd. 
not a single case has been tackle J. 
Recently you have read in the newspaper 
about one of the well-known smugglers—
I would not like to mention the name 
but all of you will agree with me and 
there will be no I wo opinions an it — 
the entire property which the Depart
ment attached, has been released. They 
have the capability of utilising ihc bc\i 
talents, they can get the scrvic.s of the 
b.»st expertise available in the legal or 
other fields. Once I had a discussion 
with certain professional bodies and 
they said : "So What 7 This is our pro
fessional obligation**. We do under
stand this is their professional obligation 
but is there no obligation to the society 
and can we not create that 7

SHRI K. P. UNNIKR1SHNAN 
(Badagara) : This q u e s t i o n  »houM be
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addressed also to one of your eminent 
colleagues. 

SHRI PRANAB MUKHERJEE : It 
should be addressed to each one of us 
Here I am not talking of any party. 
Each one of us should be addressed. I 
am not taking any individual name here. 
This is a m1tter on which we should 
address ourselves. If you simply think 
that tax administration or the Income
tax Officers or the Customs Officers can 
tackle the problem you may have this 
feeling but unfortunately it is not 
correct. After all the bank people or 
income-tax people or customers people 
are not coming from heaven, they are 
the -produ;;ts of the same society, they 
share the same values, they are the out
come of the same mi lieu. Therefore, 
we have to create that type of atmos
phere-and unfortunately it is not here 
-or that type of hatred or .social dis
approval for economic offenders which 
we have for other types of social offen
ders. If somebody manages to get some 
money, he will get a place in the society 
and if the society does not reject it and 
if the society does not stand behind it, 
merely because we have many laws we 
cannot tackle them. Here I would like 
to say that as social leaders, as politi
cal leaders, we have a responsibility and 
unfortunately we have failed to dis
charge that responsibility . ... (lnterr. 
uptions). Don't bring that thing. There 
are many things that can be brought. [ 
.can also say that we could understand 
when you came to power you could 
release political prisoners but by one 
stroke you released all the smugglers. 
So, do not bring these things. I am not 
talking at all on a party lines. One can 
understand if a mebody has said he has 
reservations about preventive detention 
against political parties or against other 
type of activities but would you like to 
extend the same logic to the smugglers ? 
In this judicial, system can you try a 
real smuggler who is the real kingpin, in 
the ordinary course of law, in the or
dinary process of judicial system ? Sim
ply it is not pos�ible and that is why 
we introduced preventive system, we 
introduced COFEPOSA, we introduced 
SAFEMFOPA but these are instruments 
which can help. Unless.we create some 

sort of atmosphere. I a m  afraid, it 
would not be possible to tackle the pro
blem totally. But one should not come 
to the conclusion that I am just leaving 
the responsibility to social awareness. I 
do feel that the Department should 
come heavily on the tax-dedgers, tax 
evaders and we are continuing to do so 
and we shall continue to do so ...... 
( Interruptions). 

SHRI K. P. UNNIKRISHNAN: 
You should also bring about certain 
amendments and tighten the law. 

PROF. MADHU DANDAVATE 
And also prevent certain amendments. 

SHRI PRANAB MUKHERJEE 
You are trying to politicaliseJ it ... 
(Interruptions) I am not sitting in your 
Chair. Tightening the law is not the only 
thing .. ( Interruptions). 

SHRI SATYASADHAN CHAKRA
BORTY : I am totally convinced. But, 
will you please take a step that all the 
Ministers and MPs would declare their 
assests and sources of income? Let us 
try. Let us be honest and try ... 
( Interruptions). 

SHRI PRANAB MUKHERJEE : 
Here I would like to say from my own 
experience .•• 

SHR[ BHOGENDRA JHA 
(Madhurbarri) : I cannot understand 
the helplessness of the Minister in saying 
what he has said. Does he mean to say 
that our contitution is impotent, that 

· our Parliament is impotent against 
smugglers and others ? Has Parliam�nt 
over denied him any powers for deahng 
them ? I want the Minister to clarify it. 

SHRI PRANAB MUKHERJEE 

I am afraid, I have not· said anybody is 

impotent. or anybody else is more potent. 
What I tried to point out was tha.t �e 
do feel, apart from t�e normal adm1111�
trative machinery, enforcement machi

nery, fiscal rules, side by side �e shollld 

do something from the other side also. 

Politicians of all shades, they are much 

more honest, compared to many others 



in the society, because they themselves 
have a system or self-criticism. Do not 
abuse politicians and just do not have 
one brush to point veach and everyone 
of them with. We become the victims 
this compaign. I would not like to take 
the names, but you know what you 
used, to talk of two noted Bengali 
politcians in the early ‘fifties* and 
*sixtiest and none of you new share the 
views you held in those days, because 
you have yourself seen that, after having 
held a v*ry prolonged ministerial carcer, 
after two decadcs, these two men had to 
men had to depend on the chiruy of 
friends to purchase one litre of milk.
Would you come to the concuUion (hat 
these politicians are dishonest ? But if 
you go through the Bengali papers of 
the ‘sixties fifties of Calcutta, you will 
find that almost all the p ip;rs said that 
they were the most corrupt men. T.icre- 
fore, do not try to make such tuoeral 
criticisms.

We have a system under which every 
Minister in the Centre has to furni*h a 
statement of his asset* and liabilities to 
the Prime Minister. Every State Minister 
—if you do not kno* it. p'ease ascertain 
it from your Chief Minister—every 
State Minister is obliged to give an 
annual statement to the Chief Minister, 
and the Chief Minister has to furnish a 
statement to the Prime Minister. Fmd 
it from Prof. Madhu Dandavatc, Shri 
Satish Agarwal or Shri R.ivindra Varma 

PROF. MADHU DANlMVATE : 
Even afterwards I am submitting them.

SHRI PRANAB MUKHERJEE :
To whom ?

PROF. MADHU DANDAVATE :
To the Prime Minister and to the 
President of India.

SHRI K. P. UNNIKRISHN AN :
As well as to Mrs DanJavate !

SHRI PRANAB MUKHERJEE :
I have seen it, because I am here for 
quite some time, when the members 
expire, in what state of affairs they 
leave. Th?reforc, it is not correct to say 
that MPs or Miniters are corrupt and, 
therefore, there should be some

SHRI SATYASADHAN CHAKRA- 
BORTY : I said that we should make a 
start with it, which can be followed by 
Others finterruptions).

PROF. N G. RANG A So many 
of us have made this suggestion.
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SHRI SATYASADHAN CHAKRA- 
BORTY : Why are you angry ? It is 
not a new suggestion. Pandit Nehru 
suggested it. I do not know why they 
are angsy. It is a simple thing. Pandit 
Nehru wanted it.

S H R I  P R A N A B  M U K H E R J E E  : 

I am  not disagreeing with the sugges

tion. But we shall have to admit that,  

in our system there is an in built 

arrangement whereby we criticise each  

other. If  I commit  something wrong,  

s ittin g there you are not going to spare 

me. If you commit something wrong,  

sitting here I am not going to spaic  

you. Y o u  tell me. excepting thc*e 

persona, who else is more exposed in 

this c o u n t y ?  Still, tJe* are being 

branded Whatever we do here is before 

tthc eyes o f  thousands o f  people Th ere

fore, Let us not denigrate ourselves to 

that extent.

I think 1 have covered some o f  th? 

pom i* which the hon. Members re

ferred to. If  I have not been able to 

cover .ill the points, you w’lll excuse me.  

because it is not postible to cover in 

one hour or * 5  minute* th* p u n t s  made 

over 14 hours. Once ag.nn I express 

mv gratitude to all the memSrr*. parti,  

eularly to my a senior colleague, Shri 

BrahmananJa R rdJy and m sn y others,  

who m ad : out very substantial point*  

and effectively replied to some of*the  

points m.ide by friends sitting oppm iie,  

from whom many const rue live sugge*- 

tiion  have c o m ;. I e*pre*« my gratitude 

to them for taking part in the discussion 

and making very valuable suggestions. 

17.35 hr*.

D P M A N D S  F O R  G R A N T S  O N  

A C C O U N T  ( G E N E R A L )  F O R  1984-K5

MR. SPEAKER : T h e  que*tion is :
'•That the respective sums not ex- 

cccding the amounts on Revenue 

Account and Capital Account shown 
in the third column of the Ord.r  

Paper be granted to the President 

out of the Consolidated Fund of 
India, on accountf for or towards 

defraying the charges during the year 

ending on the 31st Day of March. 

1985, in respect of the heads o f  de

mands en'ered in the second column 

thereof against Demands Nos. I 
109.**

The motion was adopted.

14, 1984 D.G. on account (Genl.) 472
for 1984-85
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D.G. Account  474
(Genl.) 1984-85

No. of 
Demand

Name of Demand Amount of Demand for Grant 
on account voted by 

the House

MINISTRY OF AGRICULTURE 

1.

2.

3.

4

5.

6. 

7.

Department of Agriculture and Coope
ration

Agriculture

Fisheries

Animal Husbandry and Dairy Develop* 
ment

Forest

Cooperation  •

Department of Agricultural Research 
and Education

8.  Payments to Indian Council of Agricul
tural Research

MINISTRY OF CHEMICALS AND 
FERTILIZERS

9.  Ministry of Chemicals and Fertilize!s 

! MINISTRY OF COMMERCE

10.  Ministry of Commerce

11.  Foreign Trade and Export Production

12.  Textiles, Hand loom and Handicrafts 

MINISTRY OF COMMUNICATIONS

13.  Ministry of Communications

14.  Overseas Communications Service

13.  Potts  and  Telegraphs—Working

Expenses

16.  Posts and  Telegraphs—Dividend  to 
General Revenues. Appropriations to ̂ 
Reserve Funds and Other Expenditure*

Revenue
Rs.

72.07.000 

IK,57,29,000

3.75.90.000

25.34.05.000

8.55.29.000

1.32.17.000

12.91.000

22.40.07.000

44.45.000

110.45.05.000 

58,52,02,000

94.43.000 

6,09,14,000

263,54,84,000

53.07.90.000

Capital
Rs.

301,47,97,000

1.66.98.000

7.37.52.000 

1 3,2f ,000

52,56,04,000

165,13,38,000  101,52,84,000

86.77.50.000

31.84.22.000

7.49.17.000

2.30.50.000
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1 2 3

Revenue
Ks.

Capital
R n.

17. Capital Outlay on Posts and Telegraphs 137,71,88,000
MINISTRY OF DEFENCE

18. Ministry of Defence 69,14,31.000 26,18,50,000
19. Defence Services—Array 648,68,25,000

20 Defence Services— Navy 8 3,94,82.000

21. Defence Services—Air Force 237,80,84 000

22 Defence Services— Pensions 9 3,9 7 ;3 3,000

23. Capital Outlay on Defence Services 1 19,92,8 3,000

MINISTRY OF EDUCATION’ AND CULTURE

24. Department of Education 67,50,000

25. Education 69,57.82,000 ?,40,UUO

26. Department of C ulture 3,36.57.000

27. Archaeology 1,90,83,000

MINISTRY OF ENERGY

28. Department of Petroleum 43,97 0U0 63,71.53,000

29. Department of Power 34,59.90,000 2 15,1 8,04 XX*)

30. Department of Coal 24.05,26.000 200,92.36.000

31. Department of Non-Conveni»onal

Energy Sources 13.97.18.000 1.000

MINISTRY OF EXTERNAL AFFAIRS

32. Ministry of Finance 33,98,39,000 10,38,1 7,000

MINISTRY OF FINANCE

33. Ministry of Finance 1,74,5,000 1.000

34. Customs 10,67,93,000 3.67,34,000
35. Union Exc'sc Duty 14,36,44,000
36. Taxes on Income, Estate Duty. W ealth 

Tax and Gift Tax 1 5,93,82,000
37. Stamps 6,54,91,000 34,33.000

38. Audit 17.96,21,000
39. Currency, Coinage and Mint 1 3.1 7,27,000 6.74,05,000
40. Pensions 21,21,32.000
41. Opium and Alkaloid Factories 24,61,84.000 19,40,000
42. Tra nsfers to State Governments 594,53,47,000
43. Other Expenditure of the Ministry of 

Finance 153.16#I5,000 295,92,16,000
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44. Loans to Government Servents, etc. 

MINISTRY OF FOOD AND CIVIL SUPPLIES

45. Department of Food
46. Department of Civil Supplies
MINISTRY OF HEALTH AND FAMILY 
WELFARE
47. Ministry of Health and Family Welfare
48. Medical and Public Health
49. Family Wclfaro

MINISTRY OF AFFAIRS
?0. Ministry of Home Affairs
51. Cabinet
52. Department of Personnel and Adminis

trative Reforms
5 3. Police
54. Other A Jminist rat ivc and General

Services
55. Other I.xpcnditure of the Ministry of

Home Affairs
56.  D e l h i

57. Chandigarh
58. Andaman and Nicobar Island
59. Dadra and Nagar Havcli
60. Lakshadweep 

MINISTRY OF INDUSTRY

61. Ministry of Industry
6*. Industries
6? Village and Small Industries
MINISTRY OF INFORMATION AND 
BROADCASTING

6 4 
*5.
r>fi.
67.

Ministry of Information and Broadcasting 
Information and Publicity 
Broadcasting 
Miaittry of Irrigation

MINISTRY OF LABOUR AND REHABI
LITATION
6*.
69.
70.

Department of Labour 
Labour and Employment 
Department of Rehabilitation

Revenue
Rs.

173,51,32.000
95,60,000

29.31.000
42.44.95.000
71.19.51.000

93.99.000
1.19.53.000

2.19.28.000
76.88.71.000

29.30.48.000

63.96.43.000
56.70.76.000

9.65.99.000
8.96.96.000

96.06.000
2.35.50.000

93,14,000 
34,87.8 3,000 
24.57,53,000

23,:2;000
5,89,54,000

23.20.07.000
23.74.18.000

26,67,000
16,23,72,000

3,46,02,000

Capital
Rs.

17.16,41,000

1.40.59.000
1.40.59.000

14,48,91,000 
8,33,000

4.28.16.000

5.89.07.000

31.92.89.000
42.02.82.000

4.15.18.000 
5,24,09 000

98.19.000
54.93.000

74,00,01,000
27.83,87.000

21,83,000
19,88,70.000
5,60,36,000
I

5,24,000
1.10,32,000
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Revcouo
Rs.

MINISTRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS

71. Ministry of Law, Justice and Company
'Affairs

17.  Administration of justice

MINISTRY OF PLANNING

73. Ministry of Planning

74. Statistics

75. Planning Commission 

MINISTRY OF RURAL DEVELOPMENT

76. Ministry of Rural Development 

MINISTRY OF SHIPPING AND TRANSPORT

77. Ministry of Shipping and Transport

78. Roads

79. Port*. Lighthouses and Shipping

80. Road and Inland Water Transport

MINISTRY OF SOCIAL WELFARE

8 1. Ministry of Social Welfare

MINISTRY OF STEEL AMD MINES

82. Department of Steel

83. Department of Mines

MINISTRY OF TOURISM AND CIVIL AVIATION

84. Ministry of Tourism and Civil Aviation

85. Mcterology
86.' Aviation
87. Tourism

MINISTRY OF WORKS AND HOUSING

88. Ministry of Works and Housing

89. Public Works

90. Water Supply and Sewerage

91 Housing and Urban Development

92. Stationery and Printing

12.47,33,000 

20,91.000

1.09,000
4.09.31.000

1.19.33.000

156.39.76.000

89.52.000

34.28.44.000 

I 5.7 I . I 2.000

2.66.76.000

16.49.68.000

65.34.000

18.64.27.000

21.28.000

4.37,61 jOOO
7.68.35.000
1.97.46.000

32,60,000 

19,05,50M 0 

41,16,00,000

5.19.50.000

10.29.91.000

Capital
Rs.

17.000

2,96,00ft

38.86.99.000

29.67.30.000

25.82.97.000

22.18.000

I '9.12.67,000

91.28.33.000

1,07,00,000
14.37,67.000

1,93,51.000

10.54.02.000

21.09.35.000
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DEPARTMENT OF ATOMIC ENEUGY

93. Department of Atomic Energy

94 Atomic Energy Rc«;carc?if Development
and Industrial Projects

95. Nuclear Power Schemes 

DEPARTMENT OF ELECTRONICS

96. Department of Electronic*

DEPARTMENT OF ENVIRONMENT

97. Department of Environment 

DFPARTMENT OF OCEAN DEVELOPMENT

98. Department of Ocean Development

DFPARTMENT OF SCIENCE AND 
TECHNOLOGY

99 Department of Scienc*- and Technology

100. Sutvcy of Indie

10’. Grant* t i C u i i 'i l  of Sji?niific .ind
Industrial Rcse fch

DEPARTMPNT OF SPACE

102. Drpartment of Spac.

DFPARTMENT OF SPORTS

103 Department of SPort*

DFPARTMENT OF SUPPLY

104. Department of Supply

105 Supplies and Disposal*

Revenue
Rs.

18,59,000

26.96.02.000

31.12.48.000

5,37,00,000

4.33.45.000

3.72.66.000

8.53.41.000

5.41.65.000

I 8,8 3,3 3,000

21.94.36.000 

4,5 ,00,000

,40.000

2.29.67.000

Capital
Rs.

PARLIAMENT DEPARTMENT OF PARLIAMENTARY 
AFFAIRS. SRCRETERIATES OF THE PRESIDENT 
AND VICE-PRESIDENT AND UNION PUBLIC 
SERVICE COMMISSION

Lok Sabba

107- Rajya Sabha

108* Department of Parliamentary Affairs

109' Secretariat of the Vice-President

1,74,78,000

62,75,000

6.42.000

1.62.000

60.54.91.000

22.33.33.000

3,86,37,000 

1,33,000 

55,0u,000

46,1 7,000 

1,67,000

15,08,59.000

1,32,000
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17.36 hrs

APPROPRIATION (VOTE ON 
ACCOUNT) BILL*

MR. SPEAKER : The House will 
now take up Appropriation (Vote on 
Account) Bill.

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE) ; 

Sir, I beg to move for leave to introdu
ce a Bill to provide Tor the withdrawal 
of ccrtain sums from and out of the 
Cosolidated Fund of India for the 
services, of a part of the financial >ear 
1984-85.

MR. SPEAKER : The question is : 
‘•That leave be granted to introduce 
a Bill to provide for the vMthJrjwjf 
of certain sums from atd out of the 
Cosolidaetcd Fund of India for the 
services of u part of the iinanei- 
*1 >ear J984-85.**

The met ton *tis adopt'd

MR SPEAKER The Minister may 
now intioduce the Bill.

SHRI PRANAB MUKIIF.RJLF I 
intioduce *lhc Bill.

I beg to move :**

“ That the Bill to provide f*r the 
^rthclrwal of ccrtain sums from and 
out of the Consolidated Fund of India 
for the services of a part of the finan
cial year 1984-85, be taLen mu> consi
deration."

MR SPEAKER : Motion moved :

“ That the Bill to provide for the 
withdrawal of certains sums from and out 
of the Cansolidatcd Fund of India for 
the scrvces of a part of the Financial 
year 1984-85. be taken into Considera
tion .”

- * v.Appro. (Vmtt on A/C) Mill 494 
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SHRI PRANAB MUKHERJEE : Mr
Ramavatar Shastri has raised four points 
and prof. Ajil Kumar Mohta has raised' 
a number of points, As you koow Sir 
the practice with regard to the points 
which are not directly related to my 
Ministry is that normally  wepass on 
the suggestions and points  lo  the 
respective Ministries,

SHRI RAMAVATAR  SHASTRI : 
Most of my points related lo your 
Ministry,

SHRI PRANAB  MUKHERJEE : 
About raising the Pension of the freedom 
fighters, the hon.  Member himself is 
aware that it is und̂r the active consid
eration of the Ministry of Home Affairs.

SHRI RAMAVATAR  SHASTRI : 
For how long? Last Year also  You had 
said the same thing.  Ĥw long will it 
take ?

SHRI PRANAB MUKHERJEE : If
I had sonuthing in my pocket, I would 
hive done much earlier.  We are taking 
note of it.  Similarly, this problem has 
also come to o*.ir notice, jhat is, facilities 
to cx-Members.  \s You know, we hnve 
recently done something for the present 
Members. So I will take sone more time
10 absorb the shock of what we have 
done for the present  Members  and 
thereafter I will do something for the
e.x-Membcrs.

AN HON  MEMBER  By then we 
will have become ct-Members.

SHRI  PRANAB  MUKHERJEE : 
You will agree that wc have given a 
substantial increase so far as the present 
Members are concerned.

AN HON. MEMBER : Many of us 
will become ex-Members.

MR. DEPUTY-SPEAKER : You will 
be elected again 2nd you will come back.

SHRI PRANAB  MUKHERJEE : 
Regarding ex-servicemen, one# problem 
we have about pensioners.  The other 
day my colleague, the Defence Minister 
has suggested this.  The problem partcu-
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larly, so far as pension is concerned, is 
about computation, we have offered to

* them the ready-reckoner. If they want 
to have the ready-reckoner, thsir claims 
will be settled immediately and about 
those who will not accept it. point-to- 
point fixation in respect of those cases 
will be done. One can understand the 
problem when eleven lakhs of people are 
involved and covering services over a 
period of years, 15 to 25 years ..

MR. DEPUT Y-SPEAKLR . Mr. 
Finance Minister, there is not much of 
difference also. As a pensioner, I have 
studied and I have also taken the arreae 
The ready-reckoner is all right. Thers 
is a difference of only one or two rupees.

SHRI PRANAB MUKHERJFL . 
That is why 7 have suggested In fact, 
the Defence Minister the other day 
discussed in detail on the floor of the 
other House.

About bank loani you fcuvc discussed 
in detail with my colleague, Mr J*nardh« 
ana Poojary.

. Regarding DA instalments I have 
got some provisions in tho Budget but I 
will not be able to make any commit 
ment right now...

SHRI RAMAVA1AR SHASTRI : 
What is the use of keeping it ?

SHRI PRANAB M UKHERJIF ; 
Sir, these are the common points they 
have made. Jj}ut only a coupl: of
observations I can make. These are 
the exercises we are making. These are 
the general points. Whether Operation 
Flood has bccome successful or not and 
whether the Gicen Revolution ha* 
become successful or not-you will get 
ample opportunity to bring them to cite 
attention of the Ministers when the 
respective demands come up. Only one 
point I would like to clarify when he 
referred to the Planning Cixnrnission and 
ascertaining the viewt of Chief 
Ministers.

So far as the National Development 
Council is concerned. Chief Ministers

come by their right-it is not an advisory 
... {Interruptionsj The Planning Commi
ssion formulates the Plans but the ulti
mate approval of the Plan rests with 
NDC. And NDC consists of all the 
Chief Ministers .. ( Interruptions) No, 
no. I totally disagree with you. beca
use 1 myself conducted a number of con
ferences of Chief Ministers They express 
their views. The recent meeting I had 
was on Sales Tax. Another meeting I 
am going to have on the 24th They do 
not want to bulldoze the majority view 
and we do not want to suppress the 
views of the othei. Wc try to workout 
a consr i*us and to my mind this system 
has proved to be successful. W'e should 
rather strengthen this system instead of 
just institutionalising anJ formalising 
it.

All other points and >u£gc>tions of 
the hon Members I will pass on to the 
respective Ministers.

MR DEPUTY-SPEAKER . 1 *>lull 
now put the motion for consideration to 
the vote of the Houve

The question is :

“ That the Bill to provide for the 
withdrawal of certain sums from and 
out of the Consolidated Fund of India 
for the services of a part of the financ 
tai year I9H4-35 b.- taken into
consideration/*

The mat ion noi adopted.

MR DEPUTY-SPF AKER : Now the 
question is .

•*Tlut clauses 2 t* 4 and the Sched
ule stand part of the Rill."

The motion h <i .i adopted

2 to '4 and the Schedule 
added to the Bi/I*

Clause /, the Enacting Formula and
the Title were added to the Bill

SHRI PRANAB MUKHERJEE : 
Sir, I f..g to move :

“ That the Bill be passed.**
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MR DEPUTY-SPEAKER : The 
question is :

‘‘Thai the Bill be passed."

The motion was adopted.

SHRI SATYASADHAN CHAKRA- 
BORTY : what is the Bill, sir ?. .. 
Misappropriation Bill ?

MR DEPUTY SPEAKER : Hon
Members, before I call the Minister of 
Energy to make his statement, the 
Parliamentary Affairs Minister made a 
request to the Chair that since they are 
going to declare holiday on Friday, we 
may take up the Supplementary Dema
nds also I have consulted Mr. Satyasa- 
dhan Chakraborty and Mr Ram Vilas 
Pa swan who are the valiant Opposition 
Leaders that wc will pass it to-day and 
the} have also agreed . {In terrup tions)  
We have to take the \icws of the 
Opposition ( Interruptions') Therefore,
after this statement wc are going t<i take 
up the Supplementary Demands aho.

SHRI RAMAVATAR SHASTRI 
[Patna) : Our speaker is not'here. How' 
can you take it up ? Wc protest.

MR DEPUTY-SPf:AKER : Is it the 
sense of the House that wc take up the 
Supplementary Demands also ?

SEVERAL HON MEMBERS : Yes,
yes

THE MINISTR OF ENERGY SHRI 
P SHIV SHANKAR) Why don.t you 
tell him that he is also a valiant opposi
tion leader so that he will sit down ?

PROF AJIT KUMAR Mehta 
(Samastipur) : No advance noticc or 
information was given.

MR DEPUTY-SPEAKER : Please 
listen...

PROF AJIT KUMAR MEHTA : 
ca" go to any extent to help you and 

«o-o per ate with you.

New Oil and Gas. Strike 491 
etc. (Statt.)

MR DEPUTY-SPEAKER : Please 
listen to me. We have asked for a 
holiday on Friday because of Holi. 
That is what I am telling. The sense 
of the House is that wc pass the supple
mentary Demands also.

SHRI RAMAVATAR SHASTRI : 
I am walking out in protest.

18-10 hr*

Shri Ramavatar Shastri then left 
the House

MR DEPUTY SPEAKER : I am
sorry. We cannot satisfy everybody.

Now, the Hon. Minister of Energy 
may make his statement.

Shri P. Shiv Shankar.

18.11 hrs
STATEMENT ON “ NEW GAS STRIKE 
IN GODAVARI ONSHORE AND OIL & 

GAS STRIKE AT GANDHAR IN 
CAMBAY BASIN’*

THE MINISTER OF ENERGY 
(SHRI P SHIV SHANKAR) : Sir, I am 
glad to announce two important discove
ries which have been made in the last 
four days in Krishna-Godavari basin and 
in the Cambay basin.

On March 10, 1984, gas with cooden 
sate was struck at Well Bhimonopalli-1 
located about 60 kms. South-East of 
Rajamundhari in East Godavari district. 
The first object tested in intervals of 
2810.5 metres to 2813.5 metres gave a 
gas flow at a rate ranging from 27000 to 
40000 cubic metres per day with the 
chokc size varying from J "  to J ” . 
Seven more objects in this well are yet 
to be tested.

This is the fourth well drilled in the 
onland Godavari basin, the earlier wells 
being one at Razole and two at Narsa- 
pur. Wells both at Razole and Narsapur 
had earlier given indications of the 
presence of gas. An adjacent well 
at Amlapuram which is under drilling 
will also be tested shortly.

Drilling operotions are planned at 
r ire  ircte  ’u r t i c r s  cn c . f u iM t

PHALGUNA 24, 1905 (SAKA)
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structures in Krishna, west Godavari and 
^ East Godavari dUtriet#.---------— "

Oil and gas has also been struck in 
commercial quantity at Gandbar about 
75 kms South-Wesi of Barcda on March 
12,1984. Production has been tested 
from six metres zone in the interval 
30J8 to 3024 metres. The production 
of gas'oil condensate is 150 cubic metre* 
per day through choke along with 
88000 cubic metres per day of gas on the 
basis of a short test at a surface flow
ing pressure of 3000 p. s. i. The detai
led production testing is in progie**. 
This find is of great significance 
because it opens up a large new area for 
exploration in the North-West of Broach. 
Additional seismic survey and delinea
tion of the structure are to be carried 
•u t for knowing the limits of (he oil 
pool and the reserves of oil and gas. 
In this well three more prospective zones 
above the producing zone aie yet to be 
tested,

18.13 hr*.

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL). 1983-84; AND 
DEMANDS FOR EXCESS GRAVIS 

(GENERAL), 1981-82

MR DEPUTY-SPEAKER Now, 
we take up item Nos. II and 12 together, 
namely discussion and voting on the 
Supplementary Demands for Grants 
(Genearl) for 1983-84 and Discussion 
and Voting on the Demands for Excess 
Grants in respect of the Budget (Gene, 
ral) for 1981-82,

Motions moved ;

. .iO. O S  G (Genf.JlMS-tfmuf $00

* D E C  (Genl.) 1981-42

(i) ''T hat the respective supplementary 
/ ”* sums not exceeding the amounts on 

Revenue Account and Capital Acco
unt shown in the third ^column of 
the Order Paper be granted to iht 
President out of the Consolidated 
Fund of India Co defray the chargei 
will comc in coursc of payment dur
ing the year ending 3l»t day of 
March, 1984 in respcct of ike follo
wing demands entered in tkc *ecoad 
column thereof.

Demand Nov 3, 6( 11, 12,

L \ 17, 1*. 19, 20, 21. 2*.
25, 26. 32, 3-\ 34, 35, 36. 38.
39. 40. 41, 42. 43. 45.
41 49, 50, 52, 53. 55. 56. 57.
58, 59, 60, 61, 62, M, M, 66,

67, 68. 69. 71. -7, 78, 79. *0,

82. 83. 88. 91. 94. 95. *6. 103.

IfU, 105. 107. and 1U8,”

hi) the rcspectiNf exccv* sums net

exceeding the amounts shown in the 

third column of the order paper b# 

gra i;rJ r»» the President out of the 

consolidated Fund of India to make 

good the excess on the respective 

grants during the year ended 31st 

day of March, J982. in respect of 

the following demands entered in the 

second column thereof :—

Demand Nos 12, 15 . 18, 20, 21, 24, 

32, 53. 55, 56, 91.

and 103” .
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Supplementary Demands for Grants (General) I9fli-tl4 submitted to the Vote o f Lok sabho

No. of 
Demand

Name or Demand Amount of Demand for Grant

submitted to the Vote of th«\
House

MINISTRY OF AGRICULTURE *

3 — Fisheries

fc— Cooperation

MINISTRY OF COMMERCE.

10—Ministry of Commerce

11 — Foreign Trade and Export Production

12—Textiles, Handloom and Handicrafts

MINISTRY OF COMMUNIC ATIONS 

15- Posts and Telcgraphs-Working Expense* 

17—Capital Outlay on Posts and Telegraph* 

MINISTRY OF DEFENCE

IN—Ministry of Defence 

—Defence Services— Army 

20—Defence Services— Navy 

21 — Defcncc Services— Air Foret 

-2— Defcnce Services— Pensions

Revenue

Rs

12,*7,000 

2,000 

17,84,39,000

13,00,00,000

76,75,17,000

275.25.30.000

47.40.40.000

35.58.01.000
16.77.45.000

MINISTRY OF EDUCATION AND CULTURE

24—Department of Education 
25 - Education 

^  Department of Culture 

MINISTRY OF EXTERNAL AFFAIRS 

3- Ministry of External Affairs 

MINISTRY OF FINANCE

33 Ministry of Finance 

^C u sto m s

^■Union Excist Duties

60,15,000 

8,**,77,000

1.93.66.000

18,27,10,000

9.65.22.000 

15,60,000

7.31.18.000

Capital

Rs.

1,01,59,000

25,00,00,000

198,65,88,000

20.19,73,000

50,00,00,000

5,00,000

2.67.32,000

14,96.000
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36— Taxes on Income, Estate Duty. Wealth 11,31,40,000 
Tax and Gift Tex 

38— Audit 12,53,80,000

38— Currency Coinage and Mint 1,55,41,000 4,70,04,004

40— Pensions ~ 14,52,84,000

41— Opium and Alkaloid Factories 1,21,70,000

42—Transfer to Stale Governments 11,69,40,000

43—Other Expenditure of the Ministry ... 187,11,48,000
of F'inance

44— Loani to Government Servants, etc. ... 10,00,00,000

MINISTRY OF FOOD and CIVIL SUPPLIES

45 — Department of Food 1,000

MINISTRY OF HEALTH AND FAMILY WELFARE

47— Ministry of Health and Family Welfare 4.87.000 . . .

48— Medical and Public Health 7,71.57.000 5.38,05,000

49— Family Welfare 19,77,99.000 

MINISTRY OF HOML AFFAIRS

50—Ministry of Home Affairs 16,66,000

 ̂ 52 — Department of Personnel and
Administrative Reforms 1.46,83,000

53—Police 44.90, #1.000 2,08,29,000

55— Other Expenditure of the
Ministry of Home Affairs 57,04,38.000 3.31,44,000

56— Delhi 19,67,01.000 1,000

57— Chandigarh 3,65,90,000

58— Andaman and Nicobar Islands 4,95.64,000

59— Dadra and Nagar Havcli 38,24,000 11,65,000

60— Lakshadweep ... 53.89,000

MINISTRY OF INDUSTRY

61— Ministry of Industry 31,58,000

62— Industries r . ..  7,42,76,000

MINISTRY OF INFORMATION AND BROADCASTING 

64—Ministry of Information and
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*5— Information and Publicly 51,77,000

66— Broadcasting 8,29,39,004) 1 >*,05,000

MINISTRY OE IRRIGATION

67— Ministry of Irrigation 7,88,20,000

MINISTRY OF LABOUR AND REHABILITATION

68—Department of Labour 19,68,000

69—Labour and Employment 3,44,52,000

MINISTRY OF LAW, JUSTICE AND COMPANY AFFAIRS

71 —  Ministry o f  Law, Justice and

Company Affairs 11,00,000

MINISTRY OF SHIPPING AND TRANSPORT

77 — Mmistr> o f  Shipping and Transport  34,72.000

78— Roads 9,49,43,000 14,43,82,000

79— Ports, Lighthnu<4‘S and Shipping 3,38,55,000 2,000

80— Road and Inland Water Transport 2,000 10,10,01,000

MINISTRY OF STEEL AND MINES

82 — Department of Steel 4,13,000

83— Department of Mines - 3,29,38,000
MINISTRY OF WORKS AND HOUSING 

88— Ministry of W’orLs and Housing 8,90,000

91— Housing and Urban Development ... 1,000

DEPARTMENT OF ATOMIC ENERGY

94—Atomic Energy Research, Development
and Industrial Projects ... 22,34,00,000

95— Nuclear Power Scheme* 7,34,00,000

DEPARTMENT OF ELECTRONICS

96— Department of Electronics 70.00,000 70,00,000

103— Department of Sports 62.30,000 87,08,000

DEPARTMENT OF SUPPLY

104— Department of Supply 4,27,000

105—Supplies and Disposal 85,HfQOO ...

^>5 D S C  (Genl.), 1983-44 and PHALGUNA 24, (SAIA)  B S G  (Genl.) 1983-14 atui iOi
D E G  (Genl.) 1981 -82 D E G  (Genl.). 1981-82
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PARLIAMENT, DEPARTMENT OF PARLIAMENTARY AFFAIRS. SECRETA

RIATS OF THE PRESIDENT AND VICE-PRESIDENT AND UNION PUBLIC 

SERVICE COMMISSION

107— Rajya Sabha 32,79,000

108— Depart men l of Parliamentary A flairs 1,73,000

Demands for Excess Grants (Genera!) /9 SI-82 % E m itted  to the V ote o f I ok Sabhm

No. of Name of Demand Amount of Demand
Demand submitted 10 the Vote

of the House
.  2 j

Rs

1. EXPENDITURI MET FROM REVENUE

15. Overseas Communication* Service 1.87,23,223

20. Defence Services— Army 11,79.78,556

21. Defence Services— Navy 3,47.51.761

32. Ministry of Finance ( 9.74,609

53. Delhi 5,98.54.527

55. Andaman and Nicobar Island* 2.85.68.419

56. Dadra and Nagur liaveli 16,97.547

91 Public Works 10,12.46,039

103. '  Department of Spacc 52.353

11. EXPENDITURE MET f ROM CAPITAL

12. Foreign Trade and Export Production 168,93,45.998

18. Capital Outlay on Posts and Telegraphs 51,63,71,130

24. Capital Outlay on Defence Service* 21,31.33.010

' 53. Dclki 16,69.75,744

373,96,72,938
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MR. DEPUTY-SPEAKER : Mr
^Ajoy Bisws:

SHRI AJOY BISWAS (Tripura 
West) : Mr. Deputy-Speaker, Sir, I rise 
to Speak on the Supplementary Demands 
for Grants (General). I shall conGne 
myself only to the situation in the 
North eastern region.

Sir, in the last thirtyfive years, the 
Centra! Government actually did noth
ing to the North eastern region. It i* 
fW this reason that the whole of the 
North-eastern region is neglected and no 
proper planning was there.

I shall give you an instance. Take 
power for instance. The Per capita 
consumption of power in that region 
Mind* at 25 L w. h compared to tha 
national average of 120 k w h  You 
must agree with me that the P r r  capita 
consumption of power is the indicator 
of the development of that region. If 
«• develop industry, then we should use 
th« power

If we want to develop agriculture 
then we require power Here per capita 
c«n*»umption of power is only 25 KWH 
•s compared to 120 KWH at ihe national 
level. So. You can imegtne how the 
north eastern region h<is been neglecteJ 
for the last 35 Years. The region is 
estimated to have 12000 MW of hydel 
jvi»er and if we exploit the resources 
then we can have more power in the 
n n h  eastern regione and even wc can 
'fupply excess power to the other States.
B m wfcat*is the policy of the Govern
ment about the exploitation of power ?

Now. take transport and communica
tion. After partition the region had a 
narrow link with ihe rest of the country 
through North Bengal. A* a .result the 
region suffered seriously economically. 
Three-fourth of the goods are comingt 
from outside through railways and what 
is the condition of the railways. Upto 
New Ho'igalngaon there is broad gauge 

1 *ne After that there is no broad gauge 
Government has decided to ext- 

p1(* broad gauge liae upto Gauhati.
unds have been allocated and it was
Cc'ded that wotk would be .completed

and D EG (Gentf, 1981-82

by 19J0. N ow . it is 1984 a ad the work 
has not completed.

Sir, there are seven slates in tht 
north eastern region. Most o f  the 

states have no link with the railways, 

la  Tripura there is only 12 km o f  railway  

line. In N agaland  it is 9 km. In 

M aghala ya. Arunachal and Manipur  

there is no railway line link. So, Y o u  

can easily imagine how the Central  

Government is dealing with the north 

eastern region.

N o w , I come to surface roads. T h t  

region has 4.1 km o f  surface roads per 

hundred square kms as against the 

national average o f  15 km. It is very 

low. 1 w ant to know what the G o v e r n 

ment is going lo do about it. 1 would  

like to quote from the report o f  lh« 

North Eastern R gion C oun cil  :

“ Wc have b.vn  given a provision o f  

Rs. 5) crores for roads programme  

in Sixth Plan. It would load to the 

conclusion that no new roads be 

taken up after allocating Rs. 35 

crores to the o n -go in g works.'*

In the Sixth Five Y ea r Plan, only  

Rs 50 crores have been a llo: ted for the 

surface roads. Out o f  that, Rs. 34 

crores wj 11 go for the on-going projects  

on roads. Then they have been telling 

us Ihjt  th?v are trying the issue o f  the 

North Eastern region, w„* have set up a 

sub-committee o f  the Central Cabinet.  

Probably the ot Prime Minister is C h a ir 

man o f  that C ommittee. But I want to  

ask them: If this is the report o f  the 

North Eastern Region, then what is it 

that you are really doing ? Practically  

you are doing nothing. For the North

eastern region you are allocating some 

money for the States. Yes But you  

must take into account their total b a c k 

wardness. You must take into account  

the total situation o f  the N orth  Eastern  

region far the last 35 years and over. 

You may ijivc a reply saying that in the v 

6th Plan ihe pci capita allotment has * 

increased. But that is not at  all suffici

ent. W c want to see actually what you  

are doing in practice.
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\  '  Sir. due to this communication gap, 
Hoc lo want of railway link, what is 
happening ? You allocate some cement, 
food and other things. But they are 
■ot reaching there; they are not going 
to these State. I can give an example * 
about cement. The total allotment of 
ccment in 198J was 6 lakhs tonnes It 
does not include defence requirement. 
But only 3.5 lakh tonne has reached 
there. So You can easily understand 
that without development of railway link 
and surface road it is not possible to 
develop the entire north eastern region.
So You are neglecting this particular 
item.

Then, regarding Minerals, only 22s.
• f  the area in the region has b;en cove* 
red by systemantic, geological and mine, 
ral surveys, which is against the natirw 
nal average of 44°*. Can you deny that ?
I am quoting from the report of the 
North Eastern Regional Council \ t  
the rate at which the surveys are procee
ding. it will take another 20 years at. 
least to do the surveys for the entire 
region. So, the North Eastern Council 
itself admits that the survey is a very 
slow process.

What arc (he natural resources in 
the North Eastern region? We have gor 
ail and gas. There are 70 million 
tonnes of oil and 40 million tonnes of 
cubic metres of gas. They arc in reserve 
there. You must exploit it. Regarding 
coal, you have 1,000 million tonnes. 
Limestones are to the extent of 3.000 
million tonnes. So wc are rich in 
natural resources- If you exploit these, 
many industries can come up there and 
the entire North Eastern region can 
develop

Now. what is the condition of the 
North Eastern region? Thr whole region 
is predominantly rural. I ’ means what? 
It means, the region is backward. I 
can quote this figure : Arunichal pra-
desh rural population 96%; Assam 91 % 
Manipur 87%:Meghalaya 85%; Mizorim 
89%; Nagal and ,J0%; Tripura 
91%; whole of North Eastern region 
90%; The All India average is 80%. So, 
1 wish to submit that the entire North 
Eastern region stands where India stood

m  1911. That is to say, we are mfvm 
only in the year, so far as North Eastern 
Region is Concerned.

So, when you are providing 
money, you must see where the 
North Eastern Region stands. 
Providing some excess money will not 
serve the purpose. Now, what is the 
pe* capita income ? The per capita in- 
-corae in the Northern Eastern Region is 
’the lowest, if ypu compare it with the 
other States. Now, whaT is the 

j.ner capita investment in Sixth Plan in tha 
region? This is the main point for which 
you have to do something. The per 
capita investment in Assam is 448, 
Tripura-974, Manipur-1318 Meghalaya- 
1545, Nagaland-12,693, Arunachal 
Pradesh-2133.Mizoram-2436 North East
ern-711, etc- But you would say that 
y®.i have provided more money for that 
ey ion  But my argument is; what have 

jo u  provided and what is the situation 
in the North Eastern Region ? It that 
provision sul&fient ** If you go to the 
North Ea<icrn Region, you will find that 
the people in the North Eastern are not 
satisfied with the allocation of funds for 
the developmental schemes in that 
region If you *ant to develop the 
North Eastern Region very quickly then 
you have to provide more money, you 
to build up infrastructure

it is a peculiar thing that ib the 
Nmib Eastern Region, even thr people 
of Tripura arc neglected most. The 
r.er***piUi investment is 974 As com* 
par»J to other States, it is the lowest 
•a t*hat region. Sir. I would liked to 
give some examples so that the House 
will khovw how the Centre is neglecuting 
ihc people <n that Region.

Now. You have given 4 letters of 
.in tent for setting up Paper Mills in the 
Region You gave the Letters of In ten t 
for setting up the Paper Mills in Tripura 
in 1973 and now we are in 1984. Even 
after II Years, You have not provided 
money for setting up the Plants for 
those Mills The Chief Minister and 
other o ffic ia ls  have been coming to Delhi 
and they have been requesting You to 
provirf’ the necessary funds for setting 
up these Mills, But you are moi P»yin* 
any heed to them.
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Now, Sir, there are 85,000 youth 
who are unemployed in Tripura. Is it 
not a serious mat tee ? The project 
reports prepared for rpening these Paper 
Mills are already available. If you see 
the Report, you will know that .by 
starting a Paper Mill there it can 
produce 200 to 300 tonnes per day. But 
what action have you taken in that 
regard? Recently (here was a proposal to 
set up a Paper Plpant capble of producing 
just 30 tonnes per day. From 200 tonnes, 
it has come down to 30 tonnes per day. 
But even then you arc not clearing that. 
You arc not giving any hope for that.

Coming to another point. Sir, 1 
would like to point out that Tripura has 
started a Jute Mill. Rut nobody will 
come from outside to the North Eastern 
Region to set up the mill, because you 
are not giving them any incentives.

We have set up jute mill and have 
borrowed money from the banks and other 
finanecial institutions. What is the total 
monthly interst: It is seven lakhs. Can 
a mill he viable by paying Rs. seven 
lakh* to the hanks and others per month 
as interest? What hjvc you done? you 
arc to give loans to the industrialists and 
the State Governments at concessional 
rates, but wc are paying rent at the rate
of n - u v

Then, ihe Stale Government have 
approached for withdrawal of the excise 
dut\ You arc withdrawing the cxcise 
duty from the television & other articles 
anJ for the development of the North
western region, you are not agreeing to 
Withdraw the cxcisc duty even for this 
basic industry. M> appeal to the 
Central Government is to look into this, 
If you want that this mill should be 
viable, you must do all these things. It 
>s a peculiar situation; the monthly 
expenditure for workers* salary 
c*c. is six lakhs and the monthly interest 
is Rs. seven lakhs, How can the mill be 
viable?

Secondly, the pine apple of Tripura
• is very sweet; it is very Palatable. There 
,s a market abroad. There is a proposaJ
10 set up a Plant for juice etc. Total 
moncy involved would be Rs. two 
Cr°res» it is funny that the Food

Department is not clearing that projret 
It is Pending with them.

1 have already dealt with the question 
of expansion of railways. My Colleagues 
have also spoken about this durig the 
discussion on railway budget.* There is 
a new proposal, according to which the 
total length of the line will get reduced 
to one-third and the cost will also get 
reduced. However, the Defence Ministry 
is objecting to that. 1 do not know why 
On three sides of Tripura, Bangladesh is 
there.

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S. M. KRISHNA) ; That is the reason 
they are objecting.

SHRI SATYASADHAN CHAKRA. 
BORTY : That is all the more reason 
that you should do it.

SHRI AJOY BISWAS : How can you 
cut of Tripura from the country?

MR DEPUTY-SPEAKER : We 
would never cut off any portion from 
our country.

SHRI AJOY BISWAS : As I said, 
three sides of Tripura are surrounded by 
Bangladesh, and only there is a 20.km. 
link with the main country. This is a 
border State. ' You must, accept that 
proposal and if you do that one third of 
the length will get reduced and the cost 
will also reduce. The Bangladesh railway 
is only oncfourth kilometre from our 
border. In that case, this railway will 
definitely be away by two or three 
kilometers from the border. Why don’t 
you accept that proposal.

MR* DEPUTY-SPEAKER : This is 
quite reasonable.

SHRI AJOY BISWAS : Agartala 
town is a border town only 1/2 km. 
away from the central place. So, this 
is not the argument. I have also told 
you that due to not having road and 
rail links porperly, the material and 
goods are not coming to the north 
eastern States. It is not only happening
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in Tripura but in all the northeastern 
States. 

For the last three months, we have a 
levy sugar. But the mill is refusing to 
supply it even after receiving · advance 
payment, Only one-third of the cement 
quo_ta we get. If you allot 50,000 
tonnes, ultimately we would_get 25-30 
tonnes. When we approached you told 
us tha·t due to railway constraints and 
other difficulties, it was not possible to 
send ceme.Jilt; it was not possible to 
send sugar, foodgrains, etc, You can 
allot one lakh tonnes. That is not the 
matter, because that will not reach us. 
We request you to try to remove this 
bottleneck. 

Due to backwardness, the north
eastern region is facing some trouble 
from the extremists because you have 

r,OOt developed that region. Assam you 
have seen. Nagaland you have seen, 
Mizoram you have seen. 

MR DEPUTY-SPEAKER: You can 
ask for ·a sep;uate discussion on this. 

SHRI AJOY BISWAS : We are not 
getting a chance. I have given a notice 
for a resolution. That will not come 
up for a discussion on the next day 
because already there are notices for a 
resolution. The extremists are going to 
Bangladesh. They are getting arms from 
there and again they are coming back 
to Tripura. Our suggestton is that you 
must deploy more BSF personnel. You 
must set up BSF camps on the. border 
line. Now, there is a camp but it is 20 
km away. So, it is not possible to check 
extremiits. So, our suggestion is that 
you must set up a base camp after 5 

km, Then it will be possible to check 
these extremists. If we are able to 
check extremists coming from Bangla
desh, then it is very easy to tackle· this 
problem. Otherwise, they will always 
create some trouble or the other. 

Last year, there was the worst flood 
in. Tripura. We have not seen such a 
type of flood, 'Ihe Tripura Government 
demand Rs. 19.50 crores whereas you 
gave only Rs, 4.50 crores of which 20 

per aent was to be borne by the State 
Government. What a joke? From where 
wiil they collect the money?- Eighty per 
cent of the peolc are living below the 
.the poverty Jin;, From wh�re will they 
collect the mone y? 

The discussion on Plan is another 
matter. The discussion for the 
Annual Plan 1984-85 remains in-
conclusive. The Central Committee or 
the Working Group recommended Rs. 83 
cores for 1984-85 Plan. But the Planning 
Commission has not approved it. And 
I have already concluded, that in 
comparison with the other States in the 
North-Eastern region, allocation of 
money in the Sixth Plan is the least in 
the case of Tripura. So, when the Group 
have recommended Rs. 83 crores why are 
you holding up that proposal? The 
Chief Minister attended that meeting. 

But the Planning Commission is not 
clearing that proposal. That discussion 
is still pending. You just complete that 
thing and you please allot Rs. 83 crores as 
recommend by the Study Group. 

Another point is DA for the emplo
yees. The Central Government is 
giving DA for the Central employees, 
0. K. It is natural. But the State 
Government employees" are not getting 
bonus. Today, the non-Government 
employees, the workers, Government 
employess and the employees of 
undertakings all categories of employees 
are getting bonus. 

MR. DEPUTY-SPEAKER The 
State Government can give it. 

SHRI AJOY BrSWAS : From where 
will they gd money? It is the responsi
bility of the Central Government to 
provide funds. to the S,tates. Small 
States like Tripura, Nagaland, Mizoram 
cannot give that money. It is the 
responsibility of the central Government 
They will have to provide the funds. 
If the State Government has to give the 
requirement is about Rs. 20 to 25 crores. 

MR. DEPUTY-SPEAKER: In West 
Bengal. I, understand that the State 
Government is giving _ bonus from its 
own exchequer. 
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S H R I  A J O Y  B I S W A S  : T h a t  is

ex qratia

M R .  D E P U T Y - S P E A K E R  ; T h ey are 

giving from their own money, noi from  

ihe C en tral  grants.

S H R I  A J O Y  B I S W A S  : Special

assistance not only for Tripura; but 1 

request the Central Government to assist 

all the States o f  the N orth -E aste rn  

legion.

M R  D E P U T Y - S P E A K E R  : That  is 
nglu;  not  only to Tr ip u r a  but to all the 
small  Stales.

S H RI  AJOY BISWAS : The toial  
Nor th-Eastern is backward and actual ly
ii is noi  possible for the States to 
collect the i i ionc).  So.  the Stale 
Government  a ppr oach  ihe Cent ra l  
t iovcrnment  for nu>ne> for giving bonus  
and 1)A at  the Cent ra l  rales.  >ou have 
given bonus  to o thers  i ;n s  is a genuine 
request When >ou sanct ion bonus  lo 
(crural  Lmplovecs vou should give money 
<.imultaneously lor the States,  
sn. the Sta te  Gove rnmen t  have demanded 
the munc) to m t r o j . i c c  cent ral  rates  of 
I>A in ease of  Tr ipura  Government  
cmplosecs also.  You may say that a 
. "mmit lcc has been set up for the 
dcwloprnvn! o f N o i t h  Eastern Region 
• i n t h e  Prime Mi ni s i i r  is the Cha ir ma n 
t>l the Commt tee ' .  Thai  will not  serve 
the purpose.  Just  n» something genuine.
You just  do  something which will 
involve the people will. People see that  
l-ou are doing something.  So,  1 am 
concluding wi th these words.

at. ttf f ff lg n tT  :
U f K  q g i 

i i .  m«i
I ,  s t  >m<T 5m  i *t

^  & ^ f a j f  55

1 1 *sTlH3T «T 1*3 t« n

T,iI11, fam JTTvfav
^ t  !T |t I  | f a ^  qcTI

^*<5 $ f a  t o  v i  ?n*r *51 *
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fa^ifercTr v t  srraT

*1

M r . D E P U T Y - S P E A K E R  : A n y

natural wealth in any part o f  the coun 

try belongs to the whole nation.

P R O F .  AJL T K U M A R  M E H T A ;  

People  o f  that Stale  should also be 

benciiicd. it should not happen that 

other pari o f  the country only  is benefi

ted from the resources o f  that part.

v m jr  * m  h r *?; * jt?  |  f a

W *  ^ sq fa q t Vt Tf3T?f!tPT

it -T|r ? H t I  I T W t «r
|  i Uflifr ifarfa'i

TnJTt v t  * ta r  |  i h r

-■frtSTfT '^ I T

3SVT $ W * t2T VSIVtU,
jji f<?5ir n  5 »t v r ijt

v i  *?r
m  a t  «lJTI'T *1 ^'TT 3TTrTI $ *TT 

i Jtr^t |  i

Mr. D E P U T V - S l ’ E A K E I t  : Why arc 

they la kin g ?

P R O F .  A J I T  K U M A R  M E H T A  : 

Because infrastructure and o.lier facili-  

lies not existing there. Because o f  that 

they have located iheir headquarters  

there. Th ey are simply operating from  

there. A nd  they arc explo iting the 

resources o f  our area.

^!T<r * ra  n f  |  f a  

r̂ T t̂T ÎT ?5r*I5l 'T it t  I RrtT-

ufer ^ ta i  I ,  a t  r i ?t v  1 1

p r v i  :ra 'r^ i n ?  | t a i  |  f a

f .i  si t v tth  f» T ^ r  ^ t f ^ ,  ^5 

iq?reir 1 1



fajTT *t § f «q  ft
«PT% « f>  % *1^ ?T fS ( ^T$rTT

j  i ^ ? R t f»?rT ffrwV »ft ft
fiw ftra  STjft $ I ft WrTTT> TT̂ r
fcrc jr i xjrTrt f«?ir % fsr  ̂ St
?> W>T «TTf%ST f  I ITT'TTt

5*Tmt  cTT^jq gW T  f a  q f e  f a f f t  f i t

fM ?ft «TTfq£T Tfqf $t «Yt qg  ^TITa

I jfa  % 3H5TT | ,  ?U 3 ^ 1  q,q

% 350-400 f l u t t e r  q?t j t Y ?rq
vTJft q?<it $ i q fs  q$  ftqt?r v t  

& S 'i t t  $, a t  g«qft ioo  

fa ^ 'ro rs*  m\ ; t>  a n  f r r^ r  q r f t  1 1  

f*n*  3WT f»?rT ? t a ?  ? R 5  
q r  <rmrT*f=r j N t  q j t  1 1 3 « * t  
^55t% sp% f t 'f t  i ft a iq i t  um  a ?  

n't t j - t t  | , q f?  trrq *r)fr «  *  

m\ fitvnr % ft «nr?fft5T «f * *t *m<tt 
jr. q ? t <tt srf?t»qf<HT ftn rm  r*t *q=r 

%q?r 6 P fhV ^tj |  i 7 f t  i t  * t

fTT5T r r f t  * *  5>, 7*1 n i T  fTT f%Trq 
fv*T JPFK 5> $ I S*T TT U tqTt

f q ^ K  TTHT I

* q  ft <TTf^r VtT ml W*f

TT TfT «ft, ^ 5% * t  I t* * ^  q* «TT
fir q f f  % fq v r*  % farr ajj *n*rrr*(5 

*t*T t ,  «Tf*t Cf fJTRtlTr sw tF t,

f tn r^ t snqfaT-Tr s q  r r t * t  * t  f*m qt 

*ifip?, *5 f*T*r |  i wt<t er*- 

*T*qr, wI t q^srq t w ife *q
« «  VrlWl »t Ute WJq *T€Irf «

*t a r $ ,  ?l> ?fltff <*T <15^% % ^ t r
l^ f tfp S T  >ft ^ r^ trrw ^ f;
^  3aT n i »-^t t ? , *31

q^: %^?r t i  wffTi t?  arrerr |  i
V*5T *TT̂ 't V! «?TTf T$ 3tT<Tt ^ I ^ t t

it h r  aft 4 q m  * t  Him  qT | ,  

5 *n^ f?nt wga | ,  T « f  T t
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s fc  % vt v)x *?t ¥t 3rsTrTV ^r^ii 
•fV s fe  % vt 1 im  r̂tfTTT «
I  f«  *r ^rf »f *V sg ^ « rr
vt «rt̂  lit «!it  ̂ an^i i

W?t »t ft * m  WTt »t BtT €HR 
fssnjn ^i??ri (I 1 «ttr «“'n qnw tjr 
n'lt in fa=TTT «*rr g«i |  aur n»n % 

% im *  «rt^ n r r  «  qe q 

nq | ,  f^q « 5*rc'i wffa irq^^n ?t 
nq  » t i? 'i  ^qqi v t  *vz g i

I I *t̂ r f ^ s tq  q q r  w  «  » i t  q  r?r*qr

qi, ■j’t *r t  Or |q  % it 3tt n*r
ir̂ n m, q^ nsq »TTf:rt q:i 

% f?qt «ftl q? »tiq q^crT qit
fW^T^lVt I  I fq;:T ft VJiTT ^Tfrll f -  
far Tj3q ip q^^if qr q^ fR
| t  q»ini Jt, 3 * WTjfi *^Tqr a r  

qf:^ I  ? Tfjq *TTCTT «p qm f5Tfi% 
m q q  $ 35T q  T̂ T » I d l^T  £l [̂Tf
^jft $, x*t fair «TTT w^TN 5
f* ?q it %̂ r ml ?fir«q »T^r 
a«»i Tq *qM t *'t s ^ r q  % fair f c m  
qni^ri T t 3 1 * ^  |  3«t f 'r  fs iiq ? r’'t 

fljfr ^T*fq 1

?q  !T*^t m m q  ft u r?  v t  q ;q ^ i?  

* * * t 5 1

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S. M. KRISHNA) : Mr. Deputy Speaker. 
Sir. th* point* that have been raised b> 
Shri Ajoy Bn was arc ccrtainlya a true 
reflection of the state affairs in 
the North- Eastern region. For 
historical reasons, the whole North- 
Eastern region *a1 ncglected 
and I . might confess that *he 
negligencc continued even after wc 
became free. The whole impact of that 
neglect is beginning to be felt now after 
three decades. Perhaps what is true o 
Certain Parts the North-Eastern reg>°
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is also true of Certain Other parts of the 
country just as prof. Ajit Mehta was 
saying that' the per capita income in 
certain parts of Bihar would be compar
able to the per capita income of certain 
parts in Tri pure. B,1t that does 11ot take 
away the sting or the thrust of Mr. Ajoy 
Bis was 's points. Yes, there ar;;: so 
many deficiencies.transport bottle-neck 
which is one of the major constraints 
for the deveiopment of the NortJ1-East · 
region. Railways have got to make 
special effart in order to improv-, the 
co';nmunication network there, the trans
port network there. The Central 
Government attaches considerable 
importance to the development of this 
region and that is why the States and 
the Union Territories in th:1t region are 
treated as s.eparate category States and 
Union Territories and Central assistance 
for their plans is not based on the 
formula which is applicable to other 
States- The basis of c,;ntra! assistance 
to the North-Eastern region is a need
based one. It is based on the needs 
of the development of that region. 

we are trying to bring about a trans
formation of the north eastern region. 

It is true that -for power generation 
efforts have to be made. In India hydro
power geperation is one of the cheapest. 
The north-east region can provide bydro 
p·ower to the rest of the country. The 

concept of bydro power only for a 
partiular · cregion is no longer_ valid 
today, when we are thinking in terms of· 
national grid. So if hydro power can 
be generated in any part of the country, 
as it is ihe cheapest power generation in 
terms of capital investment, the Govern
ment of India would certairily consider 
the potential either Tripura, Mizoram 
or any other State affords in this direc
tion. 

So far as industries are concerned, 
there is only limited effort which. can be 
the Government of India. It can create 
the right kind of atmosphere and climate 
for industrial development and it can 
moti vate persons, the entrepreneurs, to 
set up mdustries. But to expect the 

Government of India to set up industries In the plan outlay approv.::d for ihem, in Tripura is rather far-fetched. I almost 90 per cent of (he assistance . is wish Shri Ajoy Biswas devotes a little provided as' grants 38 p�r c�nl in the more time, effort and energy to motivate, cas.:: of other States. This on'.! point people, young men and women in · that, aion� shoLlid convitH;; ev�ryone that the region, to develop that region. There efforts made by the C.mtral Government are 85,000 young men and women who are genuine and that ,we are really are unemployed in that region and _ _we concerned about the development of the have so many schemes__Jor th�t region, north-eastern region. Furthermore, the _---c-- , -Plan outlay for 19�0--tR-.SV_� -------� DEPUTY-SPEAKER : Why . 
.:-.-.-- _:_Glltego.r.y--S-Gffes!S 20 per ·c.::nt higher can't you have the newspaper industry than rn the _current ye:1r. As one who in the public sector in those areas ? has dealt with Industries earlier; I do 

know that the entire north-eastern 
region has been declared as industrially 
_very backward, which would entitle 
them to get a subsidy os 25 p"r cent and 
an infrastructure subsidy from the 
Government of India. We furth;;:r 
provide transport subsidy to· the north-
eastern region. 

MR. DEPUTY-SPEAKER: Because 
of the heavy interest rates, tax-free loans 
may also be given. 

� SHRI S.M. KRISHNA : . These are 
the-various instruments through which 

SHRI ·s. M. KRISHNA : More than 
two.thirds of the investments of . the 

Hindustan Paper Corporation,· which is 
a Government of India undertaking, is 
in the north.eastern region. Two hui:e 
paper mills are coming up in Cachar 
and Navagong which is in the north- . 
east. One more has been commissioned 
in Nagaland. There has been some delay 

in commissioning some of these project� 
because of certian transport bottlene
cks, because of the disturbed conditions 
and various other reasons. B�t tne fact 
remains that the Government of India 
have made investments in tllat particu-
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lar region and arc willing to make more 
investments in that region, depending 
on what kind of response we get to the 
various schemes of the Government of 
India.

19.00 hrs.

With the public scctor investment, 
particularly in the Hindustan Paper 
Corporation, which is already in the red 
we cannot afford to take chances. 
Perhaps the strategy of the Hindustan 
Paper corporation would be 10 consoli
date what they have invested so that, as 
the Finance Minister just an Hour age 
was stressing, we should expect a reaso
nable vreturn on the investment that 
has already been made, whether it is in 
the NorthEast, West, North or East. 
So, on the question ol' making further 
investments, it will be too premature to 
make any comment.

About Shri M ehta's point that Bihar 
is rich in minerals, rich in manpower 
and rich in political talent, 1 would say 
that the value of investment by the Ccntrol 
Government public undertakings in Bihar 
was in the order of Rs. 4,092 crores at 
the end of March 1983, which, I am 
told is the highest among all the States. 
So, I think Professor Mehta should not 
have any complaint on this score.

%
But anyway, whatever suggestions he' 

has made about the royalty, and I think 
he has a point that the royally given 
could be considered depending upon 
various other factors involved in it.

PROF. AJIT KUMAR MEHTA : 
What about locating the headquartes 
of those public sector undertakings in 
that State ?

SHRI SONTOSH MOHAN DEV : 
Location west of Calcutta is belter.

PROF. AJIT KUMAR MEHTA : 
That is why all the advantages associa
ted with the headqartcrs do not go to 
Bihar.

MR. DEPUTY-SPEAKER : This is 
a policy issue, how can he say on that ?

PROF. AJIT KUMAR MEHTA : 
That is all right, but because of this 
policy we arc not benefited as much as 
we should,

SHRI S. M. KRISHNA : Sir, we
arc constantly under attack. The other 
day we were attacked that we interfere 
in the day to day administration of 
some of the public sector undertakings. 
The Opposition Members want total 
autonomy lot the public *ector to func
tion without an> intei fercnce from 
ourselves. So. tftcse are the matters 
which should be decided by the respec
tive public scctor undertakings. If 
there arc advantages in liavmg the 
headquarters in Patna, they should shift 
it to Patna. But these decisions should 
be taken by the particular undertakings 
themselves.

SHRI SATYASADHAN CHAKAR- 
BOK I V : Shri Ajo> Biswas was telling 
you that a jute null in Tripura which 
ihe Government had started has to pay 
several lakh* of inteicu can’t the Cent
ral Government give credit ?

SHKI SON I OS1I MOHAN DEV . 
It connot be committed here. Sir.

MK. DLPU IY-SPEAKER : This
can be considered sympathetically.

SHRI S. M. KRISHNA ; Sir, it is 
a matter which should be taken up Jby 
the concerned industries Minister or ihe 
Chief Minister of Iripu ra with their 
counterparts here.

PROF AJIT KLMAR MEHTA ; 
Sir, I have mentioned about the lack of 
communication in the non hern part of 
the State of Bihar 1 have given one 
example that the two p l a c e s -Tharbetiu 
and Nirmali arc situated at a distance 
of only five kilometres. But for going 
from Nirmali to Tharbetia one has to 
travel more than 300 kilometres if one 
has to travel through this side of the 
border of the country. But if one 
crosses the border and goes to Nepal, 
then also he has to travel more than one 
hundred kilometres. So, in order to 
improve the communication facilities 
in those parts, what efforts will th*
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Government take in the form’ of cons
truction of roads etc.?

MR. DEPUTY-SPEAKER : You
may communicate this to the communi
cations Minister.

1 shall now put the Supplementary 
Demands for Grants (General) for
1983-84 to the Vote of the House.

MR. DEPUTY-SPEAKER The 
question is :

“ That the respective supplementary 
sums not exceeding the amounts on 
Revenue Account and Capital 
Account shown in the third columm 
of ihe Order Paper be granted to the 
President out of the consolidated 
Fund of India to defray the charges 
that will comc in course of payment
during the >ear ending 31st da> of 
March, 1984 in respcci of the follow
ing demands entered in the second 
column thereof.

good the excess on the respective 
grants during the year ended 31st day 
of March 1982, in respect of the 
following demands entered in the 
second column there of :—

Demand 12, 15, 18. 20, 21, 24, 32,
Nos. 53, 55, 56, 91, and 103.”

The motion was adopted

19.06 hrs-

APPROPR1ATION BILL* 1984

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI
S.M. KRISHNA) Sir 1 beg to more leave 
to introduce a Bill to authorise payment 
and appropriation of certain further 
sums from and out of the Consolidated 
Fund of India for the services of the 
financial year 1983-84.

Demand Nos 3. 6. 10. 11, 12. MR. DEPUTY-SPEAKER : The
15. 17, 18. 19. 20. 21. 22, 24. question is :
25, 26. 32. 33. 34. 35. 36. 38,
39. 40, 41. 42. 43, 44. 45. 47. “ That leave be granted to introduce

48. 49, 50. 52. 53, *55. 56, 57, a Bill to authorise payment and

58. 59. 60. 61. *2, M. 65. 66, appropriation of certain further sums

67, 68, 69, 71. 77. 78. 79, 80. from and out of the Cosolidaten Fund

82. **, 88, 91. 94. 95, 96, 103, of India for the services of the financ

104. 105. 107, and ios,- ial year 1983-84.**

The motion uwi adopted.

MR. DEPUTY-SPEAKER : 
now pul Demands for Excess 
(General) for 1981-82 to vote.

I shall 
Grants

The question is :

‘T hat the respective excess sums 
not exceeding the amounts shown in 
the third column of the Order Paper 
be grated to the President out of the 
Consolidated Fund of India to make
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The motion was' adopted
SHRI S. M. KRISHNA : Sir, I

introduce the BiJl.**

I beg to move** :

“ That the Bill to authorise payment 
and appropriation of ccrtain further 
sums from and out of the Consolida
ted Fund of India for the services of 
the financial year 1983-84 be taken 
into consideration.*'
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MR. DEPUTY-SPEAKER : The

question is :

‘ •That the BiJI to authorise payment  

and appropriation o f  certain further 

sums from and out o f  the C o n s o lid a 

ted Fund o f  India for the services o f  

the financial year 1983-84 be taken 

consideration.”

The motion was adopted

M R . D E P U T Y - S P E A K E R  : Wc shall 

n ow  take up cla use-by-clause considera

tion o f  the Bill.

The question is :

" T h a t  clauses 2 and 3 and the 

Schedule stand part o f  the Bil l.* ’

The motion was adopted.
Clauses 2 and 3 and the Srhedulr were 

added to the Bill.

M R ,  D E P U T Y - S P E A K E R  : The  
question is :

" T h a t  clause I, the Enacting  

Formula and the Title stand part 
o f  the Bill ”

The moticn *as adopted.
Clause /, the Enacting Formula u n j  the 

Title were added to the Bill

S H R I  S .M .  K R I S H N A  : Sir. I be* 
to move :

" f h a t  the Bill be passed.**

M R .  D E P U T Y - S P E A K E R  ; The  
question is :

“ That the Bill be passed.'*

The motion was adopted

19.09 bra.

A P P R O P R I A T O N  ( N O  2) B I L L * .  1984 

T H E  M I N I S T E R  O F  S T A T E  JN  

T H E  M I N I S T R Y  O F  F I N A N C E  

S H R I  S . M .  K R I S H N A  : Sir. I beg

to move for leave to introduce a Bill to  

provide for the authorisation o f  ap p r o p 

riation o f  moneys our o f  the C o n so lid a

ted Fund o f  India to meet the am ounts  

spent on certain services during the 

financial year ended on the 31st day o f  

M arch, 1982, in cxccss o f  the amounts  

granted for those services and for that 

year.

M R .  D E P U T Y -  S P E A K E R  : The  

question is ;

‘ ‘ That leave be granted to intro

duce n Bill 10 provide for the 

auihof lsaiion or appropriation o f  

moneys out of the Consolidated  

Fund u f  India to meet the amounts  

spent on certain fccrvices during 

the financial year ended on the 

31st day o f  March. 1982. in exce&s 

o f  the amounts granted for those 

services and for that y e a r ."

The motion was adopted.
S H R I  S M K R I S H N A  : Sir, I intro- 

d uce**  the Bill.

Sir, I h .g  to move ** :

• Th;tE the Bill to provide for the 

authorivalion o f  appropriation of  

moneys out of the Consolidated  

Fund o f  , India to meet the 

amounts spent on certain services 

chi ring i he financial year ended on 

the 31 st d j y  of  March. 1982. in 

c\ccs*  of  the amounts granted for 

tho>c services and for that year, 

b? taken into consideration.

M R  O E P U T Y - S P E \ K E R  . The  

question is : (

“ T h u  the Hill to provide for the 

authorisation o f  appropriation of  

moneys out o f  the Consolidated  

Fund o f  India to meet the amounts 

spent on certain services during 

the financial year ended on the 

31st day o f  M arch, 1982, in excess 

o f  the amounts granted for those 

services \ n n d  ‘"‘ for that year, be 

taken into consideration.*'

The m otion was adopted .

Part II Section 2 dated 14.3.1984 

o f  the President.
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MR. DEPUTY-SPEAKER. : ] 
shall now take up claus?-by-clause consi
deration of ths Bill.

The question is :

••That clauses 2 to 3 and the
Schsduls stand pan of the Bill.**

The m uion wasadopted.
Cla i t f t  2 f j  J and the S~he dule 

were a Ued to ths B ill.

MR. DEPUTY-SPEAKER : The 
qurstion is :

“ That clause I. th ; Eraciing
Form ila and th: Title staud part
of the Bill."

The motion was adopted.
Cumae / , the Eracting Formula and the

Title were a J ted to the Bill.

SHRI S M. K RISHNA : Sir, I beg to 
move :

“ That the Bill be passed.**

MR. DEPUTr-SPEAKER : The
quj*iion is :

•‘Thai the B.ll be passed."
The motion wax adopted.

THE MINISTER OF PARLIAMEN
TARY AFFAIRS SPORTS A N } 
WORKS AND HOUSING (SH U  BUTA 
SINGH) : Sir, as yju ob.-rved during 
ih: courts of th : debate toJiy , to n  >rrow 
in cate w; are able lo finish th ; busin:>« 
by ev-n sitting a little la t;, thrn w? have 
no objection and you will kindly declare 
day after tomorrow a holidiy. And I am 
sure the House will agree with m :

because the demand had come from the 
Opposition. So( keeping in view the 
wishes of the Opposition, we will decide 
tomorrow and adjust the business in 
such a manner that day after tomorrow 
can be declared a holiday. Also, Sir, 
tomorrow itself 1 will announce the 
Business for the next week.

MR. DEPUTY-SPEAKER : I think 
the cooperation of the Opposition 
would be forthcoming because just as I 
have requested Prof. Chakraborty that 
we must complete the Supplementary 
Demands today he immediately agreed, 
the same thing has got to be extended. 
That is all.

SHRI SATYASADHAN CHAKRA
BORTY Calcutta South : This was 
agreed that on Friday there will be 
holiday.

*
MR DEPUTY SPEAKER : The 

Minister for Parliamentary Affairs sugge- 
ste that tomorrow he will announce the 
legislative business to be taken up the 
next day.

SHRI BUTA SFNGH : I will anno
unce the business to-morrow.

SOME HON. MEMBERS : We agree 
to it.

19.12 Ii m .

The Lok Sahha then adjourned till 
Eleven o f the Clock on Thursday, 
March 15, l9%4\Phalguna 25. 1905 
( Saka)
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